Tuesday, May 02, 1972
Vaisakha 12, 1894 (Saka)

LOK SABHA
DEBATES

(Fifth Series)

Vol. XIV

(April 25 to May 9, 1972/ Vaisakba 5 te 19, 1894 (Saks)

Fourth Session, 1972/1883-94 (Saka)

(Vol. XIV contains Nos. 31—40)

LOX SABHA SECRETARIAT
NEW DELHI



CONTENTS
No, 35—=Tuesday, May 2, 1972/Vaisakha 12, 1894 (Saka)

COLUMNS
Obituary Reference ... -7
Oral Anawers to Questions—
*Starred Questions Nos. 646, 650 to 654 and 656 725

Written Answers to Questions—

Starred Questions Nos. 621 to 645, 647, 649, 655 and 657
to 660 e 2552

Unstarred Questions Nos. 4424, 4425, 4427 to 4476, 4478
to 4542, 4545 to 4605, 4607,
4609 to 4656, 4658 to 4670,
4672 to 4714, 4716 to 4760 and

4762 to 4802 e 52324
Shért Notice Question No. 3 324
Papers laid on the Table o 32425
Payment of Gratuity Bill—
Report of Select Committee v 32526
Matter under Rule 377—
Report of Pav Commission e 32627
Demands for Grants, 1972-73 e 327— 62
Ministty of Defence e 327273
Shrn Jigdish Chandra Dixit ... . e 327-30
Shri Jagannathrao Joshi o 330—40
Shri Swami Brahmanandji ... . W 341—42
Prof. Madhu Dandavate e 34247
Dr. Kailas e 347—50
Shri S M. Bancrjee o 35154
Shri P. M. Mchta v 35456
Shri Jagjivan Ram e 386—T1
Ministry of Labour and Rehabilitation « 373-447, 450—57,459—62
Shri Mohammad Ismail e 375--80
Shri Ramavatar Shastri - we  380-89

*The sign--marked above the name of a Member indicates that the question was actually
asked on the floor of the House by that Member,



(ii)

CoLUMNS
Shri Raja Kulkarni w 50511
Shri Amarnath Vidyalankar .. o 41117
Shn M. Rajangam o 41722
Shrimati Savitri Shyam e 42228
Shri M. C. Daga v 42835
Shri B. K, Daschowdhury ... e 43540
Shri Inder J. Malhotra 440-12, 4:0-52
Shri Balgovind Verma 45257, 459—62

Suspension of Member—
(Shri Hukam Chand Kachwai) ... 44750, 458—59



LOK SABHA DEBATES

LOK SABHA

Tuesday, May 2, 1972 Vaisakha 12,
1894 (Saka)

The Lok Sabha met at Eleven of the Clock.

[MR. SPLAKER in the Chair]

OBITUARY REFERENCE

MR. SPEAKER : I have to inform the
House of the sad and untimely demise of Shri
Kamalnayan Bajaj who passed away at
Ahmedabad on the last May 1972 at the age
of 57.

Shri Bajaj was a member of Second, Third
and Fourth Lok Sabha duiing the years 1957-
70 representing Wardha constituency, A dis-
tingwished son of an illustrious father, Seth
Tamnalal Bajaj, his early period was spent
under the guidance and inspiration of Gandhiii
und other ficedom fighters, Those of us who
sat with him in this Ilouse know how quiet,
genile and affable he was. An able parlia-
mentarian, he used to take active part 1in the
proceedings of the House, particularly on edu-
cational, culture and industrial problems. He
had suffered imprisonmemt for participating in
the freedom strugele and had also helped the
freedom movement in various ways. Coming
of a noted industrialist family he was a phi-
lanthropist and was associated with a number
of social and educational institutions.

We deeply mourn  the loss of this {riend
and [ am sure the House will join me in con-
veying our condolences to the bereaved

family.

THE PRIME MINISTER, MINISTER OF
ATOMIC ENERGY, MINISTER OF ELEC-
TRONICS., MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDHI) : Sir, we share
the sentiments which you have expressed. The
news of Shri Kamalnayan Bajaj's sudden

death has come as a great shock to us all.

My family came in close contact with his
father, Seth Jamnalal Bajaj, through Mahatma
Gandhi in the early twenties. Since then
I have known Kamalnayanji as well as other
members of his family. For some time, we
were at the same school in bombay.

Kamalnayanji took a prominent part in
the nationalist movement even in his student
years and had a deep interest in politics. In
post-independent India, following in his father's
footsteps, he held positions in the Congress
Party, At the same time, through his astu-
teness and acumen he rose in the world of
business, He was connected with many
organisations and had a large number of
friends all over India and abroad.

A familiar figure has departed from our
public life and he will be greatly missed,
Would you please convey our decp sorrow, sym-
pathy and condolences to all members of the
berecaved family 7 May [ say a special word
for his old mother Shrimati Janki Devi for
whom this must be an especially grievous
blow ?

SHRI DINEN BHATTACHARYYA
(Serampore) @ I share the sentiments expres-
sed by you and the Lcader of the House and
request you to convey our Sorrow and con-
dolences to the bercaved family of the late
Shri Kamalnayan Bajaj.

qt wreguy s (wrerge)
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SHRI G. VISWANATHAN (Wandiwash) :
In the demise of Mr. Kamalnayan Bajaj we
have lost not only a leading industrialist and
philanthropist but also a freedom fighter and
a close associate of Gandhiji. On behalf of
our party we requcst you to convey our condo-
lences to the bereaved family.

off WREitta waw (@rgan) oo ST
w3tga, @IT H &t {9917 =waq feo g 3
SaY # agafq g% FAT g 1| qS oY AT
shigrmza do F fagr § @t g A1 g ag
aafafga 21 e oft & fagrg®e aiet
§ 9O SFC F 3T W AN ATATSY &
#F@T ¥ uF afsr aggr g -
1% 3 &9 § Ave S F T AL gt
FT AT G177 @7 g Foraw w1v 33 &
W FaAmarg fFaaa sy 3 g7 g
% foe @t 3o W FWArT w9 @ g 9%
faardi & swifsq 2 #3F ga {1 §8 7
T | g4 A ST AT et F wfq
TN AT F AT ATA 37 F1 1T §F Mgiafs
gfad Frarg o7 g af@r F sfy
HIZAT IFE FYAT E |

PROF. S. L. SAKSENA (Maharajganj) :
Mr. Speaker, I had the privilege of knowing
Shri Kamalnayan Bajaj from childhood. At
the age of eighteen he was arrested in the free-
dom movement aitd we were togsther in the
Hardoi jail. He was a boy of cighteen and
he was put in a solitary cell. We were together
there for about thiee months ; thereafter we
remained friends all our lile.

In 1942 on 14th July I was in Wardha
when the Quit India Resolution was passed in
the Congress Working Committee. His mother
Shrimati Janaki Devi was there ; so was he
and Bapuji was drafting the resolution on that
day. A scorpion stung me that day, and all
night I was nursed by his mother and him.
He was a gentle and amiable person. He
was a big industrialist with a big mill in the
heart of my State and was a great philanthrop-
ist, but not the least proud of his richness or
property, He was very generous in aiding
the poor,

When I learnt of his death in the morning
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papers today I was greatly shocked. I only wish
that he had lived long. He was young and
serving the country. I wish to associate my-
self with the sentiments expressed in the House
and request you to send our condolences to
his mother and sister.

SHRI PILOO MODY (Godhra) : Sir, I
would like to associate myself and my party
with the sentiments expressed in the House.
Mr. Bajaj, apart from beinz a colleague of
ours in Parliament in the last Lok Sabha, has
been a personal friend of mine for some years.
I have always enjoyed the banter we used to
constantly indulge in, never agreeing on any
subject at all. I must admit that in all the
moments we have had together, there was
always considerable laughter and give and
take. Therefore, I would like to associate
mysell with all that has been said about him.
We know that he and his family have played
a very useful role in the liberation struggle
of our country. I would like you on my be-
half and on behalf of my party to convey to
his famliy our sincere sorrow at his very in-
opportune passing away.

SHRIMATI M. GODFREY (Nominated-
Anglo-Indians) : Mr. Speaker, Sir, I would
like to associate myself with all the sentiments
expressed by the Leader of the House and
others in the House. [ would like you to
convey to the bereaved family our heart-felt
condolences at the sudden demise of Mr.
Bajaj.

=t fragmr meaY (aFmE) o see
o, fra#t s1Fgar # T ad aF g 9r
1 IHF F T I59 H HIALT ST
24T &1T 1 UF Are—Ahq gurdgi ¥
uF 31 {27 % 9% @19 @A T 4F9¢
qreq gair | siar £ i 5w qaq av
Aar 7 fasizeasw fen &, geear i faqns-
fagar az A1 77 399 oF fadg arwdor
g gy 3% qatg F17 92 safsq 1 =871
I A A% qrg W H I Wia-
AT T oAIT 93T FY AT FY WFArA Y
HTA T T3 FT gAY F T4T FLAT§
fr sa% wifas wdz a1 afiT #1 9z F@
gU STH YU § § T qU A9 {139 F fag
7 AT gH ot IHT 9FIT F a7 )
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MR. SPEAKER : We will stand in silence
for & while to express our sorrow,

The Members then stood in silence for
a short while.

MR, SPEAKER : Before we take up
Questions, 1 would like to inform the House
that there will be no lunch hour on Wednes-
day and Thursday. Of course there will be
lunch hour today. Next week, on Tuesday
and Wednesday there will be no lunch hour.

Now, we will take up Qucstions.

ORAL ANSWERS TO QUESTIONS
Percentage of Missing Coal Wagons

*646. SHRI ANNASAHEB GOT-
KHINDE : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the percentage of missing
coal wagons to the total number of wagons
booked continues to be high on the Railways,
even after the introduction of the new proce-
dure of machine linking since August, 1966 ;
and

(b) if so, the reasons therefor ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes Sir,

(b) (1) Inaccuratc and incomplete pre-
paration of initial documents.

(2) diversions and interceptions of
coal wagons, and

(3) errors in coding and punching
of documents,

SHRI ANNASAHEB GOTKHINDE : The
position is quite different from what the hon.
Minister has stated. Some six years ago it
was stated that there was heavy incidence of
missing and unconnected coal wagons and it
was stated before the Public Accounts Com-
mittee that the position was expected to im-
prove with the introduction of the new pro-
cedure of machine linking. Even though
that procedure was introduced in 1966, still

MAY 2, 1972
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there is no improvement. The position con-
tinues to remain the same. May 1 know what
was thec amount of expenditure incurred for
the introduction of the mechanised procedure
and what was the number of missing and un-
connected coal wagons ?

MR. SPEAKER :
missing link,

Substitute for the

SHRI K. HANUMANTHAIYA
hon Member has said that the position re-
mains the same.  With my knowledge I may
say that it has worsened during the last seven
years. The deterioration on this side is start-
ling 1 am veiy happy that the hon, Member
has taken intcrest in this subject and put a
question. The percentage of missing wagons
has gone upto 31 per cent on sume Railways,
There is alarming deterioration in this aspect
of railway admimistiation. We are taking
various steps lor the lust two or thice months.
1 have appointed two work-study teams to
trace the missing wagons and to rectily the
procedure 10 see that such missings do not
take place. I had also appuinted thiough the
Fmancial Commissioner another study Team
for coal accounting system and that rcport is
ready. Only today we discussed this subject
in the Board and have decided to appoint a
sub-committee with the Deputy Mimister as the
Chairman and the conccined members of the
Railway Board as members to go into the
whole matter expedittiously and make recom-
mundations so that they can be implemenied
and the deficiencics remedied.

The

SHRI ANNASAHLB GOTKHINDE :
My particular guestion has not been answered.
What is the expenditure that was incurred for
the introduction of the mechanised procedure,
which was intended to obviate these difficul-
tics ? Secondly, what was the cost of the coal
that was transported through these missing
and unconnected coal wagons ?

SHRI K. HANUMANTHAIYA : I have
not with me the information about the exact
amount of money involved for the hire of the
computers. It is not really question of miss-
ing wagons as such. It is a question of mis-
directions or mis-delivery and not being able
to verify the despatch and receipts.

st gon w woaw ;& oA wgar
g fr 7 ot fafen fosit gq € & foelt ot
Tedt & Fron ge g, W) foe syfedl &
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o e g€ &, WY fr g & WA & IR
# = WY frar @, sa%  faers anow #if
g 81 ¢ 7 &YX @ asdr & wiaor oY
G frefrgfd, mE A A A gl A,
g sgvfaat &Y g€ @), ag faae grf
g€ & TAFT Wt A1 argara & § 7 AR
% 10 faar a=w fom awr g 7

SHRI K. HANUMANTHAIYA : This
question rclates to coal purchase by the rail-
ways for their own purposes, Merchants and
others do not come into this picture. So
far as losses are concerned, the recelving points
arc more than 500 Itis a stupendous task
cven 1o assess the irregularnitics and losses. We
are at it now.

SHR1 M. RAM GOPAL RLDDY : We
have heard ol only missing children. How 15
it that fully-loaded adult wagons are missing ?
The explanation  which he has given is not
clear.

MR SPPLAKER : It
missing link

is a question of

SHRI S. B. GIRI : The hon. Minister
has said that a commitice has been appointed
with the Deputy Railway Minister as  the
Chairman. Will he kindly consider the ques-
tion of taking the co-operation of leaders of
recognised trade unions in the 1ailways ?

SHRI K. HANUMANTHAIYA : The
question of associating labour umion leaders
arises only in the matter of taking evidence
and getting proposals from them. It is nota
question of memnbership of the committec.
Labour leaders are welcome to give suggestions.
They will be formally invited to give sugges-
tions and we make usc of their knowledge
and experience,

fagre & St 3 v fawreht & ave

*650. st wwe faw wgwe @ @r
fawrf sk fawm well 7z s ) o
O fw .

(%) #r fagrz & Swnit A gewrd
¥ o Are faorelt &Y 27 IFT AW R
qfeew dme & g &1 gt & o
et feaet Y qx d ofuw & ;
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(&) a7 IEHETF Tt 7T 7 fawd
T garm 7 fauffa <@ & fom £15 13-
it #r 2 ; &k

() =afg i, A 979 wTET FA7 E 7

feaif ok faga wama § Suda

(s 3 gdw) : (F) & (7). 0%
fravor @91 v2® q7 1@ SAT &)

famo

(%) 4, 2zt 3717 g3 oiw afiswm
Jme ST F qAr W0 A) gEAar ¥ fqme
g gmm & fom =rsr 6 iR a9 78 afa®

g1

() stz (@). 7153 fa=elt @il &
aftFr & fF § g93-ya7 a1 § fafay
ITAFNA 41t Ay aed faam
F fom qud 2frw @A | nw w @ AR
Ten ¥ g 271 A fasan g1 wrew faega-
s, qiaw o faAwr €71 swA i fawan
g1 A F IE @ ug gfahwa wva
g % 929 91 Q% 15T F yery InIEATHl
Fr 7% A ¥ for aum ifiw a3 &
AT wTq: afge  qrdg g qAFT 790
w54 srgarAar a1 fagar szagrd g and
gor § w7 fwqr ST oaTE WRW, oA,
fagrs, g, gfonm, Fva, d9v, dome,
qffa¥q @ X FEAAIW F HOT A 0T K
ITAFTHAY & foq Aam 2few 2T qqrs af
2 | JErYeT, IEET YT RO § g A
Y &% faom 7 39 931 @ R | vATHRW F
a1F 7 Fae T ger WA HAm TEIRETE,
FAYL AT FAAF T DNFFY, TgT WY
Juit & grearel & fou afagfas s
& fae qezar g ww §, 91t g § yerg
1968 ¥ gara < oy #Y | yufy afweare
A qma 2 e A, aafy ge-frga
&te am-fagq &ial & 3gg e widr s
¥ fog o § 9o dreear o & T
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ot wwe frwy wqwe @ e wE-
&g 3 fr faze ® atafow sfye
#1 gfez T vad gu war s 919 7 T AE
qv i faq & fr fazie & 31z a5 oe-
07 547 SaTEr ¢ P oAWr oy sngw faEere
@igfdt a1 ar Ay gw oA ¥
faafamst frar @) wafs gad wsat &
fawelt a7t 97z arw grEevTA Fw 2 A fage
¥ fF TN & VAT Y47 2, St ST SOt
&1 g7 73T & fou &0y AT #T #IT
gl adTdiy v af arad ?

THt MINISTFR OF IRRIGATION
AND PUWLR (DR K L. RAOQ) W have
not tahen it up with the Bihar Government
The operating costs are very high theie and
the loss 1s neairly two per went cvery jear
Therefoie, we cannot insist upon the 1cduc-
fion of the rate Anyway, wsince the hon
Member has suggested it, T would ask them to
see whetber the rate can be lowered But 1
doubt it because they aie incurning a4 loss at
the mownent

s wwe faw AowT ST A AL oy
&T 397 & a8 f2r 1 & az sraAT A A
g 5 oY gz gz fr ahe A% ST
wfgw &, av 77 a9t T for qur F+ly 97
F17 1 AT § FE Aft Frorar g7 W@
3 f s oYe @Ar & 9AT QFT S AF )
7g ¥ faAdasie St a9 aarm 2 a9y
& &y qafaer g5 o v ¢ foak afRa @
7Y F g oy f&ar a1 7% o faaedt &Y
gz ¥ TISAT F FFAT 7 QA ¥ A W
graw?

DR K L RAO . All that I can do 1s
to draw the atlention of the Electricity Board
n Bihar to see how to muke up this loss. We
have been addressing them from time to time.
The losses are due to varjous reasons One

13 that the capital 1s very high I hope they
will make 1t up 1o the next few years.

ot %o oo fawmdy - oy el wElE
¥ g fr fagre o gar g, ¥ ag

arAr wrgar § 6 #Y @i ¥ fagre wfeg-
fafz ¢ & @ wr@ qu feare fiear § o
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FAT FTI0 § =¥ & ? Ao oy F aga ¥
Q= B, O ¥ sy Qoew & fore worg
q &ta AT &1 s Sra i 7 @ mw
A7 & fou A ¥ =g a3 A= fog
t ar sl ¥ R fgreare o
ENeN NE gor @ ?

DR K L. RAO I have not per-ona'ly
discussed 1t with them but the officials do it
from time to time  The otficers here discuss
it with the various State Governmenis The
return must be higher because we have pro-
mused the World Bank & certain amount of
return  everywhere  Therefore,  discussions
are taking place from ume to time  The two
main teasons why the Bihar rites are  very
high are (1) over-estabishment and (2) more
generation than sale, The sales are not as
much as the generation Much more 15 pro-
duced than what 15 sold

sl TETIAT WEAl qurd "RE,
FAT A8 A /9 & {6 faadr 71 T2 foprg
7 afas F a1 axr 7 & St INT
99 § F aga T g A 0y B, afz an, A
ATETT IA JAT AN Y 07 72T F faw-
fas 7 #11 $1f &g AY ¥ g feamrag 3%
¥ for gz & 7

DR K L RAO It qule true that
the 1ate 1s hugh and, at any rate, if thev are
not closing, no fresh industry will come n
there . (Interrupiion)

WY TrEAIT wEr o 700 % swan
Y% ¥ TEFAA 9% g1 I 8

DR K L RAO I gute appreciate that
becanse the rate 1s high, the small-scale indus-
tries may also be affected and no new industry
will walk in Therefore, 1t is in the best m-
teiest of Bthar uselt that it must review and
see that the rate for the small-scale 1ndustry
15 reduced from 20 paise, which 1s at present
the rate for small-scale industry.

wt Mfog aw qiX - @ T F
FAX T FY HX A AERT &7 ey
e @ gC Ko g § B wn
g% qraTed da fare w3 g § fe e
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ox Yur Xz fafeam far oo oYfs |t
a3 ¥ oF @ A1 & A ;f oF o
faz gamar sirr forgd & @d waw # sy
g%z ¥ ag vw or A% ?

DR. K. L. RAO : Yes, Sir; in every
State we arc trying to achieve one ratc for one
type of load. In that we have practically
nearly succeeded except in onc or two  States.
As to having a uniform rate all over the
country, I think, that has to wait another
Plan. Before we can do thal, we have to con-
struct the All India giid lines and then find
out whether we can introduce a uniform rate.
It is a bit far ofl,

SHRI DINFN BHATTACHARYYA :
The hon. Minister has said that the rate of
electricity differs from one State to another
due to the different cost of production. But
is it also a fact that within a State the rate
differs from onc place to another ?

DR, K. L RAO : It depends on the dis-
tance at which the station is located {rom the
coalfields. The cost of coal differs from
place to place. But what we are uymg to
sec is that the various 1aies in a Stale are
averaged out and there is one uniform rate,

SHRI SHYAMNANDAN MISHRA
What is the difference  between the all-India
average rate and the rate charged in Bihar,
and is the rate charged in Bihar not higher
because of the fact that there are small units
generating clectricity there ; if so, is there any
proposal to sct up large-scale units there ?

DR. K. L, RAQ : Not only in Bihar but
all over the country the size of #he unit must
g0 up ; then only we can produce power at a
cheaper rate  In the Fifth Plan wc are trying
to see that here after each wunit that will be
set up will be not less than 100 megawatts and
preferably 200 megawalts. In Bihar in parti-
cular the average rate differs for different cate-
gories. For the small-scale industry the rate
in Bihar is 20 paise while in the neighbouring
States of Uttar Pradesh and West Bengal it is
about 18 paise ; therc is a difference of about
two paise.

&Y twer faww ;. Far ARl @EET
ag ATy Y FIr £ Fr qwre, fagr A
Tawaw § N swae g ag feaan-feaar

-
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gl fagsry St oy fge dm@arm &
F9 77 q¢ faas & o 7 & & 9w gF@a
FT LI T FT QA FTIE & 7

MAW WEAW : WAAG AW TP A
Fgt ag= Ay ?

ot ynwen faew  fazeiw £1 @) &
Y gfaz £ ZT A fawat goord 4 ar @ g
at & sadr argar § s anfaz ay fagoa
&1 7 39 F2C FH @ 07 fagSr & v
wHE?

MR NEAY | HIAAT GAT 95 AG |

DR. K.L. RAO: The hon. Member is
teferiing to UP. Bula is not being given
power 1n Bihar at the 1ate of two paise.

st §raT At : yevy wRtam, &
X qF A ww wT A § 1 Aw fasey
FY 7T g g1 A fagre 7 gafysw € qE
2 zxfam gaa dur arasg 212 el 9
BYZ FET g6] T 9TAT & A ¥ FrAAn qvgan
F fx 0 e 819 7 taqw @id oo
W@ @ fang fage &1 ey gT 97 fEast &
ot 7% AfF A &1 #1999 aF J Ty
zH & frata 3a7 erwfa 8 g% ?

DR. K. L. RAO: The rates are fixed
according 1o what each States Electricity
Board earns. The only way in which the rate
can be 1educed in Bibar is to have mote ex-
tensive use of power and to produce much
larger quantily and also to try to save by way
of hereafter not increasing the staff. Anyhow,
1 will point out the hon. Member's desire to
the State Ele:tricity Board and the Govern-
ment of Bihar,

Export Assivtunce for Cotton Textile Mills

*651. SHRI C. JANARDHANAN :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether there is a proposal to enhance
the export assistance to cotron textile mills ;

(b) if so, the salient feature theroof ; and
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(c) the reasons for enhancing the assis-
tance ?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N MISHRA) : (a) No, Sir.

(b) and (c). Do not arise.

SHRI C. JANARDHANAN : In spite of
the fact that the Government of India have
given so much concession to the industry, our
exports are declining. In view of the fact
that we are facing keen competition in our
trade abroad and there is a decpening crisis in
the industry here, will the Government at
least consider to nationalise the export trade
and nationalise the industry as a whole ?

MR. SPEAKFR : This has nothing to do
with what you have asked in the Question,
Your Question was about export assistance,
This has nothing to do with the question of
nationalisation.

SHRI C. JANARDHANAM : Hc says
‘no’ 10 assistance. So, assistance has proved
froitless. That is why I have asked the
question whether this fundamental step will
be taken by the Government.

MR, SPEAKER : But qucstions on a
matter of policy are not asked in supplemen-
tarics.

SHRI C. JANARDHANAN : As a step
to promote exports, will the Government
nationalise it ?

MR. SPEAKER : He says, no and does
not arise, and still the question is arising.

SHRI L N MISHRA : The ques-
tion of nationalisation of textile industry does
not arise. At the moment, we have no
proposal to nationalise the textile industry.
About exports, the situation is not as bad as
the hon Member has tried to paint. Of
course, we are facing tough competition in
export trade and some of the concession that
we are enjoying are being threatened, But we
are taking steps to pick it up. About nationa.
lisation or taking over of the export trade, we
have set up a committee under the Textile
Commissioner, The report has been submit-
ted and it is under conmsideration,
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SHRI C. JANARDHANAN : The Minis-
ter says that there is no serious crisis. But
there are so many textile mills still closed in
the country., Will the Government consider
as a part of promoting exports the taking over
of the sick mills in the country including the
Alagapata Textile Mills in Kerala ?

SHRI L. N. MISHRA : The industry has
some difficulties. There are a number of sick
mills, We have already taken over 40 sick
mills and 23 of them are working satisfactorily.
If there is a crisis in Kerala unit, we will
examine and investigate it and, if the State
Goverment conperates, we shall take it over,

SHRI R. S. PANDLY : In order to
promote cxports, may I know whether the
Government is contemplating any scheme to
channelive exports through the ST C, ?

SHRI L. N. MISHRA : I have answered
this question.

SHRI S. M. BANERJEE : May I know
whether the hon Mimister is aware that the
textile mills which are manufacturing medium
and coarse cloth are finding it very difficult to
export their goods because of the scrious
competition by China and other Asian count-
ries, and if so, I would lLike to know from
the hon, Minister whether some  incentive will
be given Lo the texule mills in Uttar Pradesh,
especially those in Kanpur, which are manu-
facturing medium and coarsc cloth. (/aterrup-
tion) or Governmant will take the responsi-
bility to export the goods manufactured there,

SHRIL. N MISHRA : I am surprised
that Shri S M. Buanerjec is putting this ques-
tion. The medium and coarse cloth are
meant for thc working class and the poor
people of this country. We have no desire |
to export them. Even today we are in short
supply of these As [ said, the medium and
coarse cloth ar¢ meant for the working class
whom Shri Bancrjee represents  here,
(Interruption)

SHRI SAMAR GUHA : In South East
Asia, India has a very good market for textile
goods. But recently these markets seem to
have been captured mostly by China. Ifit
is s0, may [ know what are the reasons for
that and what steps Government is taking to
promote textile exports to South East Asian
countries...
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MR. SPEAKER : The main question was
whether Government proposed to enhance
export assistance to cotton textile mills, to
which the Minister said ‘no’. But all these
questions which have no relevance to it are
coming in,

SHRI SAMAR GUHA : The question of
assistance arose out of fuilure of promotion of
exports.

Secondly, I would like to know whether
it is within the knowledge of the Government
that a large part of textile goods were exported
from West Pakistan to Bangla Desh ..
(Interruptions)

MR. SPEAKER : No, no.

SHRI SAMAR GUHA : This is about
textiles and export promotion thereof ..

MR. SPEAKER : You can ask a separate
question, [ am not allowing it now.

Next Question,

afeww tok ¥ Xw geEAd

*652 sl FEW Wi WOAW : FT A
we ag qar &1 F7 FOT .

(7) 7@ e w@A § afeaw W3 W
gt T gaam gt ;

(&) €A% & frmey geemn & &H-
aifvay &Y sAmEgrdY & arew g

() = gizvell & Froor W A
srgaraa: fraq =o # grfr g ; ol

(7)o wraeg § fpad wdwifa) &

faeg fawia stiw oy swr <fr & 7

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) During the
last six months ie. from 110.71 to 31.3.72
there were 43 trian accidents.

(a) 25,

(¢) Approximately Rs. 2,45,279/-

(d) 45,
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ot gow oy W : wn et Ay
& o wwat g fs ag N gded e §
TTHT G FT T § | @F " { w9
¥ o Dt § ? v Ay SrnA O qu §
forr & ara Treg-arg A% Aeg-Aeg w2
w18 ¥ 3, o gfr afar s e §d
@1 Iy § sufey ga% aEaed g &
v gHedArd gldt § 7 WT Well mgaw
ZHAY AT FAT RGP

SHRI K HANUMANTHAIYA : Sir, the
causes are failure of the railway staff, failure
of persons other than railway staff, failure of
railway equipment and accidental. The inferen-
ce that the railway staff is overworked and,
therefore, these accidents are caused is mot
true.

st g% T wOAW : W WY A
%715 9 §t gud wfgs TAg § 1 9w
F3t@ & & a1 &1 W fawrd ) 8 dar
¢ fr 97 & aga afaw s foar smar &
IEI BB U qF UF ) W 9T &3
gt qzar &1 w3 fefawa & nfafefu
FAMT ¥: T2 IF I & FWFA T
faiT =4t @ | eafeq oF o & feg W
Tz 38T ¥ & A aed | 9 IO WA
1 71 afa® 2X & wrow & sfavac g
grend AA E1 T ¥ wfaw aW &
TRw 398 & 70 sfawr stard sy
@A & | AT GO (EY gU W HAT Ag-
T IAF W F AW o0 sA & fog
dar § ? et 97w 7 997 gAT ¥ ag
i qawmgr fe o QN ok WEITE
faars ®o7 FTdaEr &Y wE ¥ 1 wIr veer
g Ig T4 7

SHRI K. HANUMANTHAIYA : The
question does not relate to the points the hea.
Member is making But the House knows
that every serious accident that takes place is
being inquired into by an imiependent
Commission—Railway Safety Commission,
My hon. friend who represents lsbour should
have made these points before the 'Commis-
sion whenever there was an inquiry. Itis no
use making that point in the House or to me
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when there is an independent Commission
which inquires into the causes of accidents.

Study of floed Problems in Gandak Basin and
Lower Damodar Region

*653, SHRI B. K, DASCHOWDHURY :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

{a) whether the flood problems in the
Gandak basin and the lower Damodar region
have been studied by the Committee set up
for the purpose ; and

(b) if so, the outcome of the study ?

THE DEBPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRIB. N. KUSEEL) : (a) and (b) The
report of the Technical Cimmittee set up for
studying the problem of floods and drainape
congestion in the Lower Damodar Basin and
for suggesting mecasures for reducing the
reourring damage is deing finalised and is
expected to be submitted to the Government
of India shortly.

The flood problems in the Gandak Basin
are yet under study by the Gandak Technical
Committee set up for evolving cconomical
and permanent measures for the control of
the river,

SHRI B. K, DASCHOWDHURY : In
view of the losses caused by floods in the
QGandak basin, I would Iike to know from the
bon. Minister whether they have decided to
constiture a Flood Control Commission for
the Gandak Basin in the lower Damodar area
along with the Flood Control Board.

Secondly, it is said that the Study Team
report is being finalised, What are the main
features in this study report 7

THE MINISTER OF I1RRIGATION
AND POWER (DR. K. L. RAO): Yes, Sir,
a Flood Control Commission is being set up
as also the Flood Control Board for the
Ganga Basin,

As regards the report, we have not received
the report yet. So, 1 would not be able to
say what the features of the report are.

SHRI1 B, K. DASCHOWDHURY : It is
being finalished—you said.
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SHRI K. L. RAO : It is being finalised
by the Committee. I have asked them to
finalise it. So the report is expected any
time.

SHRI B. K. DASCHOWDHURY : Till
receiving the report of the Study Team what
measures is the Government proposing to
take up to control the flood menace in this
particular area ?

DR. K, L RAO: I do not know whether
the hon. Member is referring to Lower Damo-
dar or the Gandak, Assuming it is Lower
Damodar, we have sanctioned a project, and
also the Government is giving financial assis-
tunce to the tune of Rs § crores to complete
the First Phasc ol the Damodar, Phase II of
the Damodar will then be taken up and an
estimate js being prepared for that and will
be put up before the Technical Advisors
Committee and as soon as it is cleared by
the Committee, this work will be sanctioned
and completed within three or four years.

SHRI DINEN BIIATTACHARYYA : The
Munister just now 1eplied that the first part
of the Lower Damodar scheme hay been
complefed and the Sccond part will depend on
the report. 1s il not a fact that the Minister
himself visited the area and he himself took
it very seriously that this project should be
taken and completed at the earhest and at
least Rs. 14 crores should be sancuioned for
that scheme —Lower Damodar Scheme ?

DR K L.RAO: That is what I sad,
Nothing is completed  The First Phase has
been sanctioned and the Sccond Phase is about
to be sanctioned, but the sanctioned work
has to be done and for that the Government
is giving a special assistance outside the State
Plan to the tune of nearly Rs. § crores for the
Lower Damodar this year and next year, We
are trying to do as much as possible.

SHRI DINEN BHATTACHARYYA
Rs. 14 crores is necessary to complete ihe
project. You yourself admitted that when
you visited the place.

DR. K. L. RAO : That is the cost of the
project. It will take a few years—more than
2 years,

ot viwe e fog ;. qrevaT & O &
arrae arg w1 fawfaar w@ar § ) oY fagre
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¥ uF feorafar @1 & weft wizn & wEAT
srgar § fr war frsdar otz s & fagre
FY 1Y IFT ¥9 A8 71 79 647 oy wwan
g7

DR. K. 1. RAO : I do nat exactly follow
what the hon. Member said —whether he is
referring to Gandak or Tillaya.

SHRI SHANKER DAYAL SINGII :
Tillaya.

DR K. L.RAO: Tilaya is in the DVC
area. What the hon, Member has said is to
assist 1n the flood contol of the Damodar.
The water level hiom Fillaya will help the
arca of Bihar and there will be some unpact
on the Mood contiol in the Damodar  valley,
About Gandak, I would say, Gandak s north
of river Ganga and Tilaya 15 1 the south
of rmer Gangia. About Gandak thete has
been a lot of tiouble for a number of years
There was a bieazh in Chitoni  last  year and
the hon, Mimscer of Rmlways has  ordered its
closure ; but he dogs not spare 1nuch money,
That 1s (he trouble and the spur protection
has to be done by the Goveinment of U P,

SHRI SAMAR GUHA : When will the
Lower Damodar Project be completed 7 What
arc the areas that will be free from flood ?
What arc the areas which will have the facility
of irrigation from this particular project !

DR. K. L. RAO : There will be no irri-
gation as such. The idea is to construct banhks
on both sides., dredge Amta and Rupnarain
so that water may be drained off quickly.
There will be no irrigation as such  'We hope
the project will be completed us early as
possible.

SHRI SAMAR GUHA : What are the
areas free from flood ?

DR. K. L. RAO : Districts of Howrah and
other districts bordering on the Damodar
river.

Fixation of Jute Price
*554, SHRI MD. JAMILLURRAMAN :
Will the Minister of FOREIGN TRADE be
pleased lo state ;

(a) whether Government proposs to fix
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the price of jute after taking into consideration
the production cost ; and

(b) if so, the broad features of the
proposal 7

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : (a) and (b). Mini-
mum support price for jute is being fixed
every season in the light of the recommen-
dations made by the Agricultural Prices
Commission which takes into account the cost
of production.

SHRI MD. JAMILLURRAHMAN : Due
to uneconomic and non-fixation of price of
jute a large number of bales are smuggled into
Nepal ¢n route to China and thereby economic
condition of the poor growers 15 adversely
affected  This also causes tmmense loss of
foreirn exchange to ws  Keeping this in
view, 1 would like to know from the Govern-
ment whether the Government plans to pur-
chasc through its own agency to stabilise the
pitces because by such wav the poor kisans
will get standard price of jute.

SHRI .. N MISHRA : Government has
alrecady started purchasing jute. It is pur-
chasing jute in the secondary market in a
number of icgions. There is an ambitious
programme 10 this regard,

SHRI MD JAMILLURRAHMAN : There
are various varictics of jute grown in the
district of Purnea and in many of the eastern
parts of [ndia such a Sonapat (Golden Fibre),
Dhaka, Chandi and Gorsan 1 would like to
know from the Government whether separate
prices have been or will be fixed for each
variely of jute or one standard price will be
fixed for all varieties.

SHRI L. N. MISHRA : Till now we have
fixed for Assam Bottom only. Well, certainly
we will hx prices of the other varieties also
but till now we have fixed for Assam Bottom
only.

SHRI DINESH CHANDRA GOSWAMTI :
Due to import of jute from Bangladesh there
is imbalance of prices in those areas near
Dangladesh, Iwant to know whether this is
a fact. 1fit is a Fact, how does the Govern-
ment propose to rectify it ? .

SHRI L. N. MISHRA :
imporied jute from Bangladesh.

We have not
I can’t say
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anything about smuggling, In our country this
price varles from Rs, 40 to Rs, 45, All efforts
are being taken to eliminate the long chain
of middlemen, and that is the only solution
in these things.

SHRI 8. M. BANERJEE : 1 am happy
that the hon, Minister is taking steps to assure
a remunerative price to the growers. But is
he aware that the entire jute industry in
West Bengal is coming to a standstill from
the 8th of this month because of the threate-
ned strike ? 1 find from the newspapers that
the hon, Minister has intervened in the matter.
I would like to know what positive steps have
been taken to save the jute industry from the
impending labour unrest :

SHRI L, N. MISHRA : At 3.30 pm.
today, we are having a meeting with the Bengal
Minister, ibe labour leaders and thc Indian
Jute Mills Association people. I would
request Shri S. M. Banerjee also to help us
in avoiding this strike. Itis a wvery crucial
period for jute, and we are just picking up. I
would reguest the labour leaders not to go on
strike.

SHRI S. M. BANERJEE : He should also
advise the employers to pay something,

SHRI1 L. N. MISHRA : Of course, 1 shall
do that.

SHRI S. N. MISRA : In case the Jute
Corporation is compelled to purchase at that
price, will they be compensated for the luss
suffered on account of those purchases ?

SHRI L. N, MISHRA :The price to be
paid is economic and remunerative price for
the growers and there should not be any loss.
If there is loss, of course, Government will
have ‘o suffer.

ot gOH WA WA : UT FEAWT
¥ dwT W F oren §, @1 9@ WY T
wa T fasd 1 qfF gz sRwA &
werd (ot e ® o § wfer @
fara) wf wre adnd ¥ sEwd AT g
srrardYy age afis wrar & oz @l ¥ §
W T & TN FX Al WA E 1 W
foy wrRwa o dfedt & qf¥, wfe
was & sfed g @ w@ wd
wEET €7 A F wiw w8 ?
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Mass Rapid Transit System for Delhi

*656. SHRIP, M. MEHTA :

SHRI P. GANGADEB :

Will the Minister of Railways be pleased
to stale :

(a) the total cost of the survey for the
techno.economic feasibility studies for a mass
rapid transit system in Delhi ; and

(b) the total amount that has been pro-
vided for the survey in the current financial
year 7

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : (a) Nearly Rs.
90 lakhs.

(b) Rs. 34.90 lakba,
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SHRI P. GANGADEB : In view of the
need to case congestion in the Delhi urban
areas, may I know whether Government have
surveyed or have under consideration the
need to electrifly the railway lines linking Delhi
with satellite towns hke Fandabad and
Ghaziabad ?

SHRI K. HANUMANTIIAIYA : That is
a diffcrent question. What my hon, friend
has asked in the main question is about the
mass rapid transit system  But I may inform
hon, members that there is also the idea of
connecting the outlying places around Delhi
by an overground mass rapid Transport
system, now under cxamination by the Metro-
politan Transport Team and Planning
Commission.

SHRI P. GANGADLELB : Is there any
proposal to have and underground railway
system for Delhi 7 If so, what is the feasibi-
lity to set up the same ?

SHRI K HANUMANTHAIYA : Yes,
there is a scheme and it is being worked out.
We are now in the stage of working out the
techno-economic feasibility aspect of it.

MR. SPEAKER : Short Notice Question
No, 3—The member is absent,

WRITTEN ANSWERS TO QUESTIONS

Effect of Budget Proposal on the Increase in
Price of Fertilisers

*621, SHRI C. JANARDHANAN :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the supply of fertilisers in
the open market has become inadequate after
the announcement of Budget proposals ;

(b) whether fertilisers are only available
at black market rates ;

(¢) whether Government have received
such complaints ; and

(d) if so, the steps Government intend to
take to meet this situation ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
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ANNASAHEB P SHINDE): (a) There ‘s
no reason to believe that the supply of ferti-
lisers has become inadequate duc to the impo-

sition of additional levy of 5% in the Ilast
budget.
(b) 1Itis not a fact that fertilisers are

generally available only at black maiket rates.

(c) A few complainis have, however,
been received about the sale of fertilisers by
unscrupulous dealers at prices exceeding the
statutory rates in the State of West Bengal.

(d) The State Governments have been
given adequate powers under the Essential
Commodities Act and the Fertiliser Control
Order made thereunder to apprehend and
prosecute the offenders.

According to information rcceived 4 State
Governments started proccedings against 66
dealers during 1970 and the fust three gquar-
ters of 1971. The State Gosernments have
again been reminded to exercisc vigilance and
to take severe action against the offenders

Every cifort is being made to increase
supplies to the farmers thiough additional
indigenous production and imports

Completion of works of Haldia Port and Ship
Building Pruject and Employment
opportunitics

*522 SHRI SAMAR GUHA : Wil
the Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) when the works of the Haldia Port
and the Ship Building Project there are going
to be completed ;

(b) the number of hands working for the
purpose and employment opportunities likely
to be created for the Port and the Ship
Building Project ; and

(c) the number
recruited so far 7

of the local people

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) to (c).
As yet, thete is no sanctioned project for the
establishment of a ship-building yard at
Haldia. As such, the question of indicating
the date of completion of the project and the
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" employment opportunitics that will be available
on this account does not arise,

2, Asregards the Haldia Port project.
the oil jetty was commissioned in August
1968 ; the Dock system is expected to be
w;hpleted and commissioned by the end of
1973,

The number of hands directly recruited by
the Calcutta Port Commissioners is 1500,
Since a large number of contractors have been
engaged by the Calcutta Port Cumunissioncrs
to carry out different 1tems of work relating to
the project, no precise data is available about
the number of hands employed by them on
the execution of the project, As regards the
employment opportusities likely to be created,
the Calcutta Port Commissioneis have indi-
cated that the dircet employment potential
(i.c. the staff that will be iccruited by the
Calcutta Port Commissioners dircctly for the
Haldia Duck and the Ol Jetty including
those who will be connccted with port ope-
ration) is expected to be about 7000,

About 2900 local persons out of a total
of 1258 evicted and ailected families have so
far been provided with employment by the
Calcutta Port Commissioners and their con-
tractors in connection with the Haldia Port
Project and by the Haldia Refinery project
and their contractors.

Heart Discasc among Children In India
*623, SHRI P, M. MEHTA :
SHRI P. GANGADEB :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to ctate ;

(a) whether heart diseasc is very common
among children in India ; and

(b) if so, the measures proposed to be
taken for preventing the disease ?

THE MINISTER OF WORKS & HOU-
SING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKER
DIKSHIT) : (a) Yes, sir.

(b) Paediatric Centres have been establi-
shed where comprehensive paediatic care also
coveripg heart disease including preventive
and curative aspects is being undertaken,
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The setting up of more such centres in the
Fifth Five Year Plan will be considered.

Step for Availability of Fertilisers

*624. SHRI MOHAN SWARUP : Will
the Minister of AGRICULTURE be plcased
to sta'e :

(a) whether Government are taking
m:asures for the availability of fertilisers to
the muximum possible exient to ensurc
gradual increase in agricultural production ;
and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN TIIL
MINISIRY OF AGRICULIURE (SIIRI
ANNASAHEB P, SHINDE) : (a) and (b),
Yes, Sir. The rejunements of States for 1972-
73 arc cxpected (o be met by and large The
Ministry of Petroleum and Chemicals  have
assured this Ministry ol the availabiliy o] 9.4
l.kh tonnes of Nittogen and 2 lakh tonnes of
P205 from the domestic production [or  use
during the Kharif and Rabi crops of 19/2-73.
The Ministry of Finance have allocated foreign
exchange for addiional imports of 5 56 lukh
tonnes of niiogen 204 lakh tonnes of P205,
1.50 lakh tonnes of K20 against which the
Mimistry of Supply and the Mincrals and
Metals Tiading Corporation have been
commissioned to make Import programmes
for timely arrivals of fertilisers. It is expected
that together with the stochs as on 1st April,
1972, implementation of these measures would
mcet the requirements of the States and the
availability of fertilisers for the years, as a
whole is likely to be larger than for the pre-
ceding year, that is, 1971-72,

gizare fratom & e fadw
agwar

*625. =it wRafAn gt : a7 @ren
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faater st smare awr wmem ste
qfn T frdtom sait (st gamiee ifan)
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Restrictions on Inter-State Road Transport
*626.

SHRI BAKSI NAYAK :
SHRI PAMPAN GOWDA :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether there are restrictions on the
inter-State road transport of men and mate-
rial ;

(b) if so, the main features thereof ; and

(c) whether Government are planning to
end these restrictions and if so, what is the
reaclion of various State Governments in this
regard ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHR| RAJ BAHADUR) :
(a) t> (c). Under the Constitution,
the executive responsibility in  respect
of motor transport rests wilh the State
Government. The Central Government are
only concerned with the regulation of Inter
State Transport through the agency of the
Inter-State Transport Commission appointed
under the Motor Vehicles Act.  Tuaxation on
motor vehicles and on goods and passengers
carried on them is solely in the State field.

Multiplicity of taxes, absence ol uniformity
in the rates and the method of collection of
taxes, necd for counte:-signatures of permits
for operation of transport vehicles and exis-
tence of octroi and other chech-posts are the
main impediments to the free flow of inter-
State tratfic,

A Working Group has been set up by
Government to go into the question of simpli-
fication of procedures for the levy and collec-
tion of warious taxes on motor vchicles,
avoidence of multiplicity of agencies for
collection of these taxes and rationalisation of
the prevailing tax structure generally,

The Inter State Transport Commission
has initiated several Zonal Permit Schemes
for free movement of goods vehicles within
the respective Zones on the basis of payment
of tax at a single point and without counter-
signature of permits. The South Zone Permit
Scheme, covering the five States of Andhra
Pradesh, Kerala, Maharashtra, Mysore and
Tamil Nadu have been in operation since Ist
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January, 1967. The Western Zone and
Norther Zone Schemcs are at an advanced
stage of finalisation.

The question of abolition of octroi is being
pursued with the Statc Governments concerned,

The Road Transport Taxation Enquiry
Commiltee recommended that sales tax and
other clicck-posts set up by the State Govern-
ment Departments should be abolished and
one check-post under a single organisation set
up to serve the necds of the several Depart-
ments concerred @ the need for combining
various check-posts on the common frontiers
of two States was aulso emphasized by this
Committee. The question of implementation
of these recommendations is being pursued
with the concerned States.

Adult Fdueation Scheme in big Cities

*627. SHRI JAGANNATH MISHRA :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Government are comidering
a proposal to introduce the adult cducation
scheme in big citics of each State ; and

(b) if so, the special features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAV):
(a) and (b). 1. The Government have under
consideration the proposal of introducing a
comprehensive  programme of Out-of-School
Education, including adult education, to cover
all districts including big cities of cach State.

2. Related to the proposed scheme of
model schools, is the scheme of Nchru Youth
Centics, to be set up in all the districts in the
country. It is envisaged that programmes
relating to Out-of-School Education, including
adult literacy, adult education, continuing
education, further education, functional literacy
for different occupational groups, rwal and
mobile libraries, will also be taken up along
with these schemes to cover the adult popu-
lation especially in tho age-group 15-25. The
model schools will have Departments of
Out-of-School Education, which will organise
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appropriate programmes according to the
requirements of different areas. Fuller details
of the scheme are being worked out.

3, The Government have also under
consideration the pioposal of eradication of
illiteracy in some districts during the Fourth
Plan.

Establishment of an Agricultaral Rescarch
Institute in U.P.

*628. SHRI RAJDEO SINGH : Will
the Minister of AGRICULTURE be pleased
to stute @

(n) whether an Institute of Agricultural
Rescarch is to be cstablished in Banaras
Hindu University to cater to the needs of agri-
culture-dominated regions of Eastern U.P. and
Western Bihar: and

(b) if so, whether this Institute will cater
to the needs of regions profitably and whether
the Irslitute will be of the status and scale of
Pant Agricultural University ?

THE MINISTER OF STATLC IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b),
No proposal for the establishment of an Agri-
cultwal Research Instilute in Banaras Hindu
University has been received so far either from
U.P. Government or from the Banaras Hindu
University. Both the University and the
State Government have been asked to indicate
the latest position Necessary information
will be furnished to the House on receipt of
their replies.

Targets of Production of Foudgrains,
Poultry, Fish, Milk and Vegetubles

*u29. SIHRI RANA BAHADUR
SINGII : Will the Minister of AGRICUL-
TURE be pleased to state the targets fixed
for the production of foodgrains, poultry,
fish, milk products and vegetables during the
years 1970-71 and 1971-72 and the progress
made in each case so far ?

‘THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHLB P. SHINDE) : A statement
is placed on the Tablc of the Sabha.
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Statement
Item Unit Targets of production ActualfAnticipated
production
1970-71 1971-72 1970-71 1971-72
I. Foodgrains million 106 112 10781 NA
tonnes
II. Poultry (Eggs) millions Targets for these years 5638 6040
not laid down ; target (anticipated)
for 1973-74 is 8,000
million eggs.
III, Fish Lakh target was 21,01 19.02 20.78
tonnes not fixed (anticipated)
1V. Milk Products
Infant milk thousand Production targets have 15.7% 16.8
food tonnes been fixed for 1973-74 at
Condensed milk " 45,000 tonnes for infant 6.2% 84/
Milk Powder ' milk food, 15,000 tonnes 7.4% 1197
Malted milk food - for condensed milk and 11,3* 12,0/
40,000 tonnes for milk
powder,
V., Vegetables Million targets not laid down 4.64%* NA
tonnes (for potatoes)

NA — Not yet available

*%® __ Fstimate is available for potatoes only.

* __ Relates to 1970,
/. — Relates to 1971,

Study of Sub-Soil Water Reserve

*630, SHRIS, N. MISRA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) the steps taken to study the question
of the sub-soil water reserves to cope with the
drain by the increased fixing up of the pump-
ing sets in various regions of the country;
and

{b) if so, whether the copies of such study
or reports would be placed on the Table of the
House ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF,
SHER SINGH) : (a) Steps taken in the
matter include :

(i) Systematic hydro-geological investi-
gations undertaken by the GS.L ;

(i) Deep exploratory drilling together
with the electric logging of the bore

(i)

(iv)

v)

(v)

holes and pump tests carried out by
the Central Giound Water Board ;

Undertaking of special projects
under  representative  hydrological
units for complete evaluation of the
Groundwater resources by the
CG.W.B. ;

Collection, compilation and analysis
of hydrological and hydrological data
by the State Ground Water Organi-
sations ;

Expanding net work of discharge-
gauging sites, hydro-meteorological
stations and observation wells for
hydrological assessment of ground
water resources ;

Approximate assessment of ground-
water resources in relation to specific
schemes/projects formulated for im-
plementation ; and

(vi)i Setting up adequate organisation in

-
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the States and at the Centre for per-
forming the above functions,

(b) A large number of reports of studies un-
der individual items involved in investigation of
sub-soil water resources are available. However
as the available reports are numerous, techni-
cal in nature, and limited in scope, itis not
proposed to place them on the Table of the
Sabha.

Staff Working in Delhi Polytechnics

*631. DR. KARNI SINGII : Will the

Minister of EDUCATION AND SOCIAL
WELFARE be pleased to slafe :

(a) whether all the stail cxcept worhshop
staff is vocational in the Delhi Plytechnics ;

(b) if so, the grounds on which they are
not allowed to avail of all those benefits
which are availed by the staff of other cate-
gories ; and

(c) whether Government intend to extend
all those benefits 10 them and treat them at
par with other staff ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : (a) No Sir,
There are also other categories of stafl, which
are non-vocational ;

(b) Their prescnce during summer vaca-
tions is essential for repairs, maintenance, up-
keep and installation of machinery etc., of the
polytechnics,

{c) No such proposal is under considera-
tion, All the non-vocational staff are entitled
to earned leave according to normal rules,

Temporary Advances Drawn by Officers
of L.L.T,, New Delhi

*532, SHRI KARTIK ORAON : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether temporary advances are  be-
ing drawn by officers of the Indian Institute
of Technology ; New Delhi to the tune of
several lakhs of rupees ;

(b) whether some of these advances re-
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currently remain unaccounted for years to-
gether ; and

(c) if so, are there any criteria of ceiling
fixed for such advances ?

THC MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : (a) Yes,
Sir. On an average, an amount of about Rs.
1 lakh per month is given as an advance to
officers in cash for the purchase of materials
for works organisation, equipment and con-
sumable articles for the Departments.

(b) A sum of about Rs, 20,268 advanced
upto 31.3.71 is outstanding as on 31.3.72.

(¢) The criteria followed by the Institute
is the urgency of the requirements of the De-
partments for purchase of various materials
and equipment. No ceiling is feasible,

Pilferage of Medicines from C.G.H.S,
Dispensaries in New Delhi

*633, SHRI R. S, PANDEY : Will the
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether there has been large scale
pilferage of medicines from the C.G.H.S. Dis-
pensaries in New Delhi ;

(b) whether any estimate has been made
of the annual loss to Government on account
of this pillerage ; and

(¢) what concrete steps are being taken
to check this pilferage ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKER
DIKSHIT) : The requisite information is as
under :

(a) There has been no large scale pilfe-
rage of medicines from the OGHS Dispensa-
ries in New Delhi, During the last three
years only 6 cases of pilferage of medicines
came to notice in the 68 dispensaries function-
ing under the CGHS in Delhi/New Delhi, as
indicated below :—

1969 - 5
1970 - 1
1971 - oil
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(b) The estimated cost of medicines alle-
ged to have been pilfered from the CGHS
dispgnsaries during 1970 was about Rs.
8,500/

(¢) The following steps have been taken
to prevent the pilferage of medicines from
CGHS Dispensaries :

(1) An Internal Audit Umit was sct up
under the OGHS two years ago to
conduct periodical/surprise inspections
of CGHS dispensaries Inspection
team of this Audit Unit makes
surprise checks of medicines/
equipment under the charge of Phar-
macists/store Keepers in the CGHS
dispensaries.

(2) Liavion has been developed with the
Drugs Control Organisation to cvalu-
ate the quality of medicines stoched
in the S ores of the dispensaries and
to keep in check the leakage/pilferage
of medicines 1n the dispensaries
through replacement of spurious sub-
standard medicines.

(3) Complaints giving clues to the leak-
age/pilferag. of medicines from the
CGHS dispensaries as and when
recerved arc passed on the Special
Cell functioning under the S P.E. for
investigation.

The handing/taking over of charge
by Store Keepers and Pharmacists
under the supervision of the Medical
Officer Incharge of the dispensary
concerned, has been made compul-
sary.

“

India’s Share in World Shipping Tonnage

*534, SHRI JYOTIRMOY ROSU
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state India’s share
in the total World shipping tonpage as on
1950, 1960 and 1970 ?

THE MINISTER OF PARLIAMENT-
ARA AFFAIRS, AND SHIPPING AND
TRANSPORT (SHR1 RAJ BAHADUR):
India’ share in the total world shipping ton-
page during 1950, 1960 and 1970 was =s
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follows —
(In lakh GRTs)

1950 1960 1970
Indian Tonnage : 4.20 8.59 24.01
Would Tonnage : 845.80 1297.70 2274.90
Percentage of
India’s share to
total World
tonuage : 0.49% D669 1 069,

Report of the Committec on Development
of Sugarcane

*635, SHRI K. BALADHANDAYU-
THAM : Will the Mimster of AGRICUL-
TUREL be pleased to state :

(a) whether the Pasricha Committee on
Problems of Sugarcane Development m  the
North has submutted 11s rcport ;

(¢ if so, the main
made by the Commuttec ; and

recommendations

(¢) the decision taken theicon ?

THLC MINISTER OF STATE IN THE
MINISIRY OF AGRICULTURE (PROF,
SHER SINGH) : (a) Yes, Sir.

(b) and (c). A statement is laid on the
Table of the Sabha [Placed in Library,
See No. LT—1887/72].

wn ¥ waw & gow §
fireaz
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Representatives ftom  Indian Press in
Olympic Games at Munich

*637. SHRI INDRAJIT GUPTA : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

{a) whether any representatives of the
Indian Press will attend the forthcoming Olym-
pic Games at Munich as official invitees ;

{b) if so, the numbzr of invitations
received in this regard through thc Ministry
andjor the Indian Olympic Committee ;

(c) the procedure adopted for allocating
such invitations to particular newspapers and/
or sporis Journals in this country ; and

(d) The newspapers which will get the
benefit of such invitations for the Munich
Games and basis of their selection ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K.S. RAMA-
SWAMY) : According to information furni-
shed by the Indian Olympic Association in
August, 1972 the Association was allotted 4
accreditations for Indian Newspapers/Journa-
lists by the Organising Committee of the XX
Olympics, Munich, The accreditation forms
were lo be sent back to the organising com-
miltee by November. 1971. On receiving
roquests from Indian Newspapers and Jour-
nalists the Indian Olympic Asseciation aHot-
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ted the 4 accreditations to the following four
newspapers on a first come first served basis :

1. The Times of India, New Delhi.
2, The Deccan Herald, Bangalore,
. The Amuita Bazar Patrika, Calcutta.

3
4. The Motherland, New Delhi.

Later the 1.O A reccived further requests for
accreditation. Thereupon the Indian Olym-
pic Associalion made special efforts to gel at-
least two more accredilations from the Orga-
nising Committee but managed to securc only
one more accreditation. This accreditation
has been allotted by the Indinn  Olympic
Association to the United News of India.

Subsequently the acereduation  allotted to
the Motherland was surrendered. The Indian
Olympic Association has now recommended
to the Organising Committee that this may be
allotted to the Press Trust of India The
decision of the Organising Commiltee is
awaited.

Working of Bal Bhavan Society of Indiu
New Delhi

*638 SHRI BHARAT SINGH CHOW-
HAN :  Will the Minister of EDUCATION
AND SOCIAL WLLFARLE be pleased to
state :

(a) whether Government have received
any complaints against the working of Bal
Bhavan Society of India, New Delhi and if
s0, the contents thereof ; and

(b) whether the service rules framed by
the Bal Bhavan have not been approved by
Government and if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D. P.
YADAYV): (a) and (b) Nccessary infor-
mation js being collected, The same will be
placed on the Table of the Sabha.

Gujendr:}sdknr Committce on Pay Structure
of University and College Teachers

*639. PROF, NARAIN CHAND PARA-
SHAR : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state : .

(a) the date by which the Gajendragad-
kar Committee will submit its report regarding
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the pay structure of the University and
College Teachers ; and

(b) the reasons for the delay in sub-
mitting the report ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
{PROF. S. NURUL HASAN): (a) This
qguestion is still under consideration of the
Committee on Governance of Universities
and Colleges and it is difficult at this stage
to indicate the date by which the Commitice
will submit its report.

(b) The work of the Committee has
been delayed on account of the complicated
issues involved and also to some extent due
to the resiguation of Dr. Gajendragadkar.
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Action taken Against Films for not Meeting
Export Obligations

#¥641, SHRI C CHITTIBABU : Will
the Minister of FOREIGN TRADE be pleased
to state :

(a) the number of cases in which penal
action has been taken against firms for not
meeting their export obligations in 1970-71
and 1971-.72 ;

(b) how many meetings of the Inter-
ministerial gioup set up exclusively 1o review
the progress in this regard have taken place ;
and

{c) the nature of punishment awarded to
the defaulters ?

THE MINISTER OF FOREIGN TRADE
(SHRT L., N. MISHRA): (a) Action
against 9 firms who were issued Capital Goods
Licences and in whose cases export obligation
was imposed was taken during 1970-71 and
1971-72,

(b) Four.

(¢) The punishment was in the nature of
forfeiture of bank guarantee, debarment from
getting licences/Release Orders for specified
periods The question whether prosecution
should also be resorted to is at present under
consideration.

Foreign Exchange Karned through Export
of Films

*642, SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of FOREIGN
TRADE be pleased to state :

(a) the tofal amount earned in foreign
exchange from films exported in the year
1970-71 ; and

(b) the names of the countries which are
interested in the Indian films ?
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THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA): (a) Informalion
relating to the total amount carned in foreign
exchange from films exported in the financial
year 1970-71, is not available, However,
information available on calender wear basis
shows that the net foreign excl ange ecarncd is
Rs. 4.39 crores during the year 1970 and
Rs. 2.31 crores during January-June, 1971,

(b) A statement showing the names of
the countries to which Indian films have been
exported during the years 1970 71 and 1971-72
(upto October, 1971) 15 laid on the Table of
the House. [Placed in Library. See WNo.
LT—1888/72].

Progress made in Gumati Project in Tripura

*643. SHRI DASARATHA DFB:
Will the Minister of JRRIGATION AND
POWER be pleased to state :

(a) the progress made on the Gumati
Project in Tripura ; and

(b} when this project is likely to be
completed ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K.L. RAO): (a)
The construction of approach roau, bridges
at Kawamara and Nutan Bazar, buildings
and colony have been completed. Dam,
power channel, forebay, penstock, power
house and switchyard are under construction,
Most of the electrical equipments have alrcady
been received.

(b) The project is likely to be completed
by September, 1974,

Proposal for running Special Trains to
meet Summer Rush of Travellers

*644, SHRI NIHAR LASKAR: Wil
the Mmister of RAILWAYS be pleased to
state.

(a) whether Government have chalked
out a plan to run special trains on important
trunk routes in order to meet the increased
summer rush of travellers ;

(b) the routes on which these special
trains will be operated ; and
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(c) what other measures are being adopted
to clear the summer rush ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes Sir.

(b) A statement is laid on the Table of
the Sabha

(c) The loads of existing trains are being
augmented on various routcs having regard
to the traffic offering, hauling capacity of the
cngines and the availability of resources,

Statement

1. New Delhi-Madras,

2. Bombay Central-Pathankot.
3. Bombay Central-New Delhi.
4. Bombay VT-Cochin.

5 Bombay VT-Varanasi,

6. Bombay VT-Madras,

7. Bombay VT-Lucknow,

8 Bombay VT-Bangalore.

9, Bombay VT-Vasco.

10. Bombay VT-Poona.

11 Howrah-Madras

12. Howrah-Bombay VT,

13, Bombay VT-Secunderabad.
14. Lucknow-Howrah,

15. Delhi-Lucknow.

16. Ahmedabad-Abu Road.
Viramgam-Rajkot.

Irrigation Development Plan
*545, SHRI P. A, SAMINATHAN : will

the Minister of IRRIGATION AND POWER
be pleased to state :

(a) whether any part of 1971-1981 Irri-
gation Plan has been incorporated in 1972-73
Annual Plan ;

(b) if so, the broad outlines thereof ; and

{c) the brief outline of the ten-year Irri-
gation Plan ?
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THE MINISTER OF IRRIGATION AND
POWER (DR. K, L. RAO): (a)to (c). The
Perspective Plan for development of Irrigation
during the decade 1971 to 1981 prepared in
May, 1971, proposed the addition of over 28
million acres 1o the irrigated areas under
major and medium projects, which along
with an increase of 17 million acres in
minor irrigation areas, and by use of improved
seeds, fertiliscrs etc. would enable increase
in our foodgrain production to 160 million
tonnes. The Plan emphasised the need for
providing adequate resources during the Fourth
Plan for the irrigation projects in hand and
envisaged on outlay of Rs, 2250 crotes mn the
remaining seven ycars.

The objectives of the Decade Plan are
being incorporated in the Annual Plans to
the extent possib'e keeping in view the
resources avalable. The annual Plan for
1972-73 targots for an additional potential of
about 2.25 million acres, about 509, more
than what was achieved in 1971-72. Detailed
proposals for the Fifth Plan (1974-75 to
1979-80) aré also being drawn up heeping in
view the perspective plan for the decade.

Kerala’s Contribution in Total Fxports

*647. SHRI VAYALAR RAVI : Will
the Minister of FORCIGN TRADE be pleased
to state :

(a) the contiibution of Kerala to the
export earnings in 1971-72, both in amount
and in percentage ; and

(b) the total amonnt spent in Kerala for
the development of export-oricnted industries
in 1971-72 and tha amount proposed to be
spent for this purpose in 1972-73 together
with the natuie of the industries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C GEORGE) : (a) Statewise expoit
statisiics are not maintained.

(b) Specific information in respect of
export oriented indusiries is not available,

Cottage Industrics Emporium, Calcutta

*64), SHRI INDRAJIT GUPTA : Will
the Minister of FOREIGN TRADE be pleased
to stale :
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(a) whether it is a fact that the Cottage
Industries Emporium in Calcutta is running
at a loss ;

(b) if s0, the extent of the loss and the
reasons therefor ; and

(c) whether it is proposed to shift the
Emporium from its present location to new
premises, involving a huge expenditure ?

THE DECPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C.GFORGE) : (a) Yes, Sir.

(b) .
Year Loss
1968-69 Rs 1,03,619
1969-70 Rs. 2,70,129
1970-71 Rs. 2,01,30" (Provisional)

The Branch Emporium is in the initial
stage of establishment For any such new
venture it tahes time to establish itself and to
draw sufficient chentale 10 make profits.

(c) A proposal to shift the Emporium
from its piesent premises in Chowiinghee,
Calcutta, is under consideration, as there aie
no parking facilities and the place is crowded,

Take ever of Textile Mills in Maharashtra

*555. SHR1 H M. PATEL : Will the
Minister of FORFIGN TRADE be pleased
to state :

(a) whether the attention of Government
has been drawn to a report in the Economic
Times of the 31st March, 1972 regarding the
takc over of a number of textile mils by
Government in Bombay and other parts of
Mabharashtra ;

(b) if so, the value of such mills ; and

(¢) low many employees have been
affected as a result of such take-over and what
action is being taken by Government in
regard to these employees ?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N, MISHRA) : (a) Yes, Sir.
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(b) Presumably, the Hon'ble Member
wants to know the net worth of the compa-
nies of these mills. The net worth of the
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companies of these mills as at the end of the
accounting year for which the latest accounts
are available is given below : —

Name of the Mill

Net worth As on.
(Rs in lakhs)

(i) Model Mills Lid., Nagpur. (—) 2994 30.6.1970
(i) R S.R.G. Mchia Mills Lid. Akola (+) 57.88 28.21972
(iii) Chhaganlul Textile Mills, Chalisgaon, (—) 5.26 28,2.1970
(iv) Ahmedabad Jupiter Bombay and Ahmedabad.  (4) 65.72 31.3.1970
(v) Digvijay Spg. & Wvg, Mills Lid., Bombay. (—) 212.77 31.12.1970
(vi) India United Mills Ltd., Bombay. (—) 788.54 31.12,1970
(vii) Aurangabad Mills Ltd , Auiangabad. (4+) 200 31.12.1970
(viii) Osmanshahi Mills Ltd., Nanded. (—) 29.88 30.9.1969

(c) Presumably, the Hon'blc Member
wants to know the number of workers to whom
employment has been provided in these mills.
The number of workers in the employment of
these mills is 28420,
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Cuncessions expected from Develo,
Cwntrksp:ftUNCTAD-IIl b

*658. SHRI RAJDEO SINGH : Will the
Minister of FOREIGN TRADE be pleased to
state :

(a) whether some concessions are expected
from the devsloped countries at the Third
Conference of the UNCTAD at Santisgo in
the near future ; and
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(b) if so, the nature thereof 7 (b) if so, the regsons therefor ; and
THE MINISTER OF FOREIGN TRADE () uiciher Government have taken

(SHRI L. N. MISHRA) : (a) and (b). The into consideration the intercsts of small

Third Conference which is now in session
from 13th April, 1972 in Santiago is expected
to conclude its deliberations on May 19, 1972,
At present, the main Committee and Sessional
Bodies established by the Conference to Nego-
tiate on the various substantive matters before
the Conference, have only initiated their work.
It is, therefore, too early to anticipate the
concessions that the developed countries will
be granting at the Third Conference,

Appointment of Lady Advocates as Puisne
Judges of High Courts

*559. SHRIS. N. MISRA : Will the
Minister of LAW AND JUSTICE be pleased
to state:

(@) whether Government have taken any
decision to appoint Lady Advocates as Puisne
Judges of the High Courts ; and

(b) whether there was any bar against
their appointment as Judges of High Court in
the past ?

THE MINISTER OF LAW AND JUS-
TICE & PETROLEUM & CHEMICALS
(SHRI H. R. GOKHALE) : (a) Under the
Constitution, any person who is a citizen of
India and has, for atleast 10 years, held a
judicial office in the territory of India or has,
for atleast 10 years, been an advocate of a
High Court is eligible for consideration for
appointment to the High Court. There is,
therefore, no bar again<t the appeintment of
lady advocates as Judges of High Courts. IFf
any lady advocate is recommended, she will,
no doubt, be considered provided she satisfies
the criterion of merit and suitability, In
view of the constitutional position, there is no
question of taking any decision in the matter.

(& No, Sir.

of Porbander Thermal Power
Station to Birlas

*660. SHRI YEKARIA : Will the Minis-
ser of IRRIGATION AND POWER be pleased
to state

(a) whether Government
plating to sell Porbander
Station to Birla Bros ;

are contem-
Thermal Power

industries and the workers ?

THE MINISTER OF IRRIGATION AND
POWER (DR. K L. RAO): (a) to (c) The
15 MW thermal power station at Porbander
set up by the former Saurashtra Government
and now owned by the GujaratElectricity Board
has been supplying power, process stcam and
sea water to the Suurashtra Chemicals Limi-
led, Porbander and other consumeis in the
arca since 1959, This small sized steam
power station had proved suitable for the
purpose of generation of power and supply of
process steam to Saurashira Chemicals Limi-
ted earlier in the period when load iu the
arca needed to be nuised and built up. How-
ever, with the development of a State-wide
grid in Gujarat scrved by large theimal and
nuclear power stations, it is now proving
uneconomical. Gujarat Clectricity Board, in
consultation with the Government, have there-
fore ducided to sell the thermal power station
at Porbandcr to Sawmashtra Chemicals, in
June, 1973,

Small and medium industrics and other
consumcrs in the areas presently scrved by
this power station will continue to receive
power from Gujarat Giid at the same rate
and dependability. The employces of the
Board attached lo this power station wiil be
absorbed at the o*her installations of the Board
and will continue to receive the same emolu-
ments, benefits and prospects in the scrvice of
the Bourd as they have been receiving hitherto.
Thus the interests of small industries and

workers employed al this power station will
not be affected adversely.
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Jute Production Target for 1972-73

4425. KUMARI KAMLA KUMARI :
Will the Minister of AGRICULTURE be
pleased lo state :

(a) the raw jute produclion target for
the year 1972-73 a~ proposed by the Planning
Commission ; and

(b} what would be the Statc-wise break-
up in terms of bales ?

THE MINISTI.LR OF STATL IN TIHIE
MINISTRY OF AGRICULTURL (SHRI
ANNASAIIFR P. SHINDE) : (a) The all-
India raw jute production target for 1972-73
has been fixed by the Planming Commission
at 64 lakh bales.

(b) The woiking targets fixed by the
State Government are as follows @ -

(lakh bales of 180 kgs each)

West Bengal 38.00
Assam 12.12
Bihar 10,00
Orissa 4.25
Uttar Pradesh 2.16
Tripura 0.7%
Meghalaya 0.54

Total 67 82
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Central Grant for Rural Works mme
for Rewa and Sutna Districts in M.P.

4427, SHRI MARTAND SINGH : Wil
the Minister of AGRICULTURE be pleased
to state :

(a) the amount of money granted by
the Union Government for Rewa and Satna
Distticts under the Rural Works Programme
undertahen during 1971-72 ; and

{b) the number of persons given'employ-
ment under the scheme during 1971-72 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SIIFR SINGIH) : (a) The Rural Works
Programme, now redesignated as Draught
Prone Areas Programme, is not implemented
in the Districts of Rewa and Satna. Under
the Crash Scheme for Rural Employment,
however, the State Government had allotted a
sum of Rs. 10.62 lakhs for Rewa district and
Rs, 9,44 lakhs for Satna district,

(b) The number of persons and the
period of their employment difTers on different
projecis It is, therefore, more appropriate
to go by the number of mandays of employ-
ment gencrated rather than in terms of
number of persons provided employment. The
reported mandays of employment upto the
cnd of Februaiy, 1972 in respect of Rewa
District are 4847 and in respect of Satna
District 1180,

Evolution of a New Variety of Wheat
in Rajasthan

4428, SHRI DEVINDER SINGH GAR-
CHA : Will the Minister of AGRICULTURE
be pleased to state :

(a) whether a young farmer in Rajasthan
has cvolved a ncw variety of wheat which
gives a yield of more than 100 maunds per
acre

(b) if so, whether this new variety has
been tried by Indian Council of Agricultural
Research ; and

(c) if so, the results thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
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ANNASAHEB P. SHINDRE) : (a) to (c). Shri
Gurdarshan Singh a farmer from Shri Ganga-
nagar (Rajasthan) has sent two varities namely
Gurdarshan TD 4 (Dwarf Variety) and Gur-
darshan AIG 2 (Medium Tail) for trails by
the ICAR. These varieties were tried in 1970-71
season at the TARI but both of them were
not found to be promising and as such were not
included in the regular vaictal trials. The
yield of Gurdarshan TD 4 was found to be
40,00 Quintals per hectare and that of Gur-
darshan AIG 2 3600 Quintals per hectare,
which was 14.49, and 27.19 less respectively
than Kalyan Sona, which yielded 48.00 Quintals
per hectare.

Drinking Water Facilities in Rural Areas

4429. SHRI MARTAND SINGH : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state ;

(a) the amount of funds allotted by the
Union Government to provide drinking water
facilities in the rural areas of Rewa Region in
Madhya Pradesh during the last three years ;
and

(b) the number of villages District-wise
that have been covered under the scheme and
the number of villages yet to be covered ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D. P. CHATTO-
PADHYAYA): (a) Water Supply Program-
mes are included in the State Sector, The
responsibility for formulaiing rural water
supply schemes in a particular village or region,
their phasing, allocation of funds and imple-
mentation of the schemes rests with the State
Goveraments. Central assistance is given by
way of block loans and block grants in the
ratio of 70 per cent and 30 per cent respecii-
vely without specific reference to any parti-
cular scheme or head of development, How-
over, to ensure proper implementation of
rural water supply schemes, Plan outlays are
earmarked at the time of Annual Plan’s
discussion but this is also done for Rural
Water Supply Programme as a whole and not
scheme-wise,

(b) The required information is awaited
from the Goverament of Madhya Pradesh and
will be laid on the Table of the Sabha when
received.
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Assistance for Chronically Drought
Affected Aretur

%4430, SHRI MARTAND SINGH :
Will the Minister of AGRICULTURE be
pleased to"state :

(a) whether Government have selected
certain Districts for special assistance to deve-
lop chronically drought affected areas ; and

(b) if so, their names State-wise and the
criteria for determining them as backward
Districts ?

THE MINISTER OF STATE IN TIE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) Yes, Sir.

(b) The Statc-wise list of the 54 districts
selected for implementation of the Drought
prone Areas Programme is laid on the Table
of the House. [Placed in Library See No.
LT —~1889/72] The selection of drought prone
distiicts was made on the basis of objective
criteria like incidence and pattern of rainfall,
the extent and severity of past occurrence of
diought and the percentage of irrigated areas,

Expenditure on Family Planning in Madhya
Pradesh

4431. SHRI MARTAND SINGH :
Will the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the amount of moncy which has becn
spent by Government on Family Planning
during last three years in the State of Madhya
Pradesh ; and

(b) the number of clinics set up during
above period and the amount going to be
spent in this head along with the number of
clinies proposed to be opened during Fourth
Five Year Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D. P. CHATTOPA-
DHYAYA : (a) A sum of Rs. 1275 lakhs is
estimated to have been spent by Government
on Family Planning Programme during the
years 1965-72 in Madhya Pradesh,
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(b) The number of clinics set up during
the period 1969-72 is as follows -

(i) Uiban Family Welfare Planning

Centres. 10
(i) Rural Family Welfare Planning
Centres. 13

(ii) Rural Sub-Centres. 40

Sixteen more rural family welfare planning
centres and 256 additional rural Sub-Centres
are to be established during the 4th Five Year
Plan. The amount to be spent will depend on
the number of cenires that will be actually
opened by the State Government during the
rest of the 4th Five Year Plan period.

Area under Sanctuaries and National Parks

4432, KUMARI KAMLA KUMARI :
Will the Minister of AGRICULTURE be
pleased to statc :

(a) whether the total area of all Wild
Life preserves in the country including all
Sanctuaries and National Parks is only 0.5 per
cent of the total land urca of India ;

(b) whether the Expert Commiitee set
up by Central Government had recommended
an increase by 4.0 per cent of the total land
arca of India for purpose of Wild Life preser-
vation ; and

(¢) if so, the steps taken by Government
in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) & (b). Yes, Sir.

(c) Based on a resolution of the Execu-
tive Committee of the Indian Board for Wild
Life on this subject, the State Governments
have been advised that “areas under National
Parks and Sanctuaries must be increased to
the extent necessary to provide enough habitat
for perpetuation of the local species.”

AEq KANW  FEAnit W W T
wEW A GO AP

4433. ot wm wow difem o
fomr oty wamw e 5o g TR W

VAISAKHA 12, 1894 (SAKA)

Written Answers 58

T &3 fw :

(%) wex 92T &Y IT FATH FHEqTT
dogret & A gar & fowsy W oA ¥
Fa AWM FEA07 NE Y AT AT Y
g ax

(=) av-arx srqard Frm Strame 9%
fed 7% a1 swET I few swTe far
T ?

farer aitc wa W WA ew ¥ 99-
welt (sft %o qg@o TWTEAT) : (%) WX
(@). &7 7w F=qor ANE AT XW
FTAAl #Y Frifeag #370 § fon @gaar
asrEl Ay Ad sgEA | R aar
w1 FriwAl & fAn AR sgam wew
Fq TeTr 13 F qreTy ¥ famw A &)

TT AT F1 fraww @zaw AR
Fraxdai & fafgr fro na fagrt e
afsm & sy frar @ 0 sgE
fafare srgwal & oo fag 9@ 2 o
IAFT I9AM W qTA fFar Srar &)
quft 1€ qEAT & AT GFI § geand
At &

Req AW ® seamawi & o fagd ww
aver 3y faeita agaan

4434, =t sy wow Afwa ;o FAT
firear site eww wear qA 77 AR
a1 &1 % -

(%) #2r weq 53 & weAOwH &
forrr fargdy wew AT @y & & 4f §

(@) afzad), v+ = @ w
T A w0 W v ag € fr
qrr ¥ fasiia aggar a8 fash;

() SH ATTR B R ¥ fog
wen g A fradt grufer aift o
E 113



59 Written Answers

(w) afe Qrsar # o 3 far wr
¥ oY gusy ger I A g 7

firg sfte emw wew Satew Ay
wepta fawe & gusieht (s o dte
arw) ¢ (F) @R (7). ww Sqw F
agaar g dearerd el ¥ faew
dwar aitfes €7 ¥ @ T & A R,
safa ¥3w Ay wfyer ffa & gl
oo & S 2

(%) @ (). fwsdr qar gue
FEq HATOA F1, 4G AYAAT S FIA
& for faefta ograar @7 UST AEE A

#1§ 3Oy e A4 gIT
FuETage (weq ndwm) # @fvaw e fain

4435, sy winr wowr fwa : Far
famy it Gt s 7O HAY T8 FATH A
a1 Fo

(%) %1 weg 93w GIFTT A LRAIL
amT (weq w3w) W gww gif & &
#EH H qA @ wfean & faatm & fom
1% faeita wzmar AFh 9

(&) afzzh, @ s @ foq af
gaufo & € ot Sz afy gi, @1 feadr;
#T

() aar s2fera &1 F7 QU & A
t; e afz adf, A gav w7 a5 @ A
1A FY gearaar @ ol gwR QU T 9
& aqr w7

fowr, ®wrm wearwr war wepl wat
(sto quo Fuw gaw) : (F) FEMI
afeqn afafy, gugagz o g sm @
wfegw & foq ey s@w e § fasia
qETAAT AT AY )

(&) wrg gew gra ®@Fg o T
25,000 w9 &Y ufir & &, 15,000 Ty

MAY 2, 1972

Written Answers 60

qeeht e 1968 % 4t w o |

(m) ®d ot a5 g T gam
qfcta ot e qU &@ & fou e
g9 THTT 1 THLOT-9F WA TC § | IR
ag 4 qarar @ 5 afcdtar & w9 ow
QU B T AT AEATAATR |

Swocial Condition of Fishermen of Coastal
Arcas of Kerala

4436, SHRI VAYALAR RAYI: Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state ;

(a) whether Government arc aware of the
deplorable social conditions of the fishermen
of the thickly populated coastal areas of
Kerala , and

(b) if 80, the steps taken for their social
upliftment and the schemes Government pio-
posc to take up in in 1972-73 for thiv purpose
and its estimated expenditure ?

THE DIPUTY MINISICR IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K. S. RAMASWAMY) :
(a) and (b). Fishermen in Kerala State have
been classificd ay Other Bachward Clusses by
the State Government, ‘They g2t educational

facilities under the Bachward Classes
Sector. The Fisheties Department of the
State Government  gives scholarships

to the eligible childien of fishermen for
higher education. Some reservation has also
been made for the candidates of this commu-
nity in the various posts and services by the
Statc Government,

The State Government has a colonisation
scheme for fishermen under which houses are
constructed and given free to fishermen whose
annual income does not exceed Rs. 1200/-

Detalls of the provisions made for 1972-
73 for fishermen are not available.

Expenditure on the Devclopment of Fishing
Harbour in Kerala

4437, SHRI VAYALAR RAVI : will
the Minister of AGRICULTURE be pleased
to state ;

(a) the total amount spent for the deve-
lopment of fishing harbours in Kerala, including
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that of creating landing and berthing facilities
for fishing crafts at Cochin Port, during 1971-
72 ; and

(b) the preseni stage of the works of
different fishing harbours 1n Kerala and the
details of works proposed to be taken up
during 1972-73 and the estimated cxpendi-
ture ?

TIHE MINISTER OF STATL IN THE
MINISTRY 0OI' AGRICULTURE (SHIRI
ANNASAHEB . SHINDL) : (a) Under the
Centrally Sponsored Scheme for landing and
berthing facilities for fishing crafis at Minor
Ports, a sum of Rs. 19.44 lakhs was paid to
the Government of Kerala as Cenmtral Aid
during 1971-72, The fishing harbours covered
under the sanction were continuing works at
Vizhinjom (Rs. 18.02 lakhs) and Mopla Bay
(Rs. 1.42 lakhs).

Under the Central Scheme for landing and
berthing facilitics for fishing crafts at Major
Ports, a sum of Rs. 2500 lakhs was paid to
the Cochin Port Trust as Grant-in Aid during
1971-72 towardls pieliminaty cost in respect of
a fishing harbour at Cochin.

(b) A fishing harbour at Cochin was
administratively approved fur Rs. 272.40 lakhs
in June, 1971 under the Central Scheme. The
Project is being executed by the Cochin Port
Trust. The Port Trust authorities have taken
up land acquisition work with the Govern-
ment of Kerala. The Port Trust will under-
take construction work duting 1972-73 after
the completion of land acquisition work and
finalisation of tenders etc. The Project will
continue till 1973-74, The Port Trust have
indicated, as their requirement during 1972-73,
a sum of Rs. 94,00 lukhs.

The construction work in respect of
Vizhinjomm and Mopla Bay fishing harbours
will continue during 1972-73. A proposal
for undertaking additional work at Molpa
Bay in Cannanore fishing harbour, is being
examined in consultation with the Ministry of
Shipping and Transport. This is estimated to
cost about Rs. 20.85 Jakhs,

The U.N.D.P. Survey Project has recom-
mended the construction of Needakara fishing
harbour, for which nccessary plans and esti-
mates are heing prepared by the Project.
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Converslon of Health Centres into Small
Hospitals in States

4438. SHRI VAYALAR RAYVI: Will
the Minister of HEALTH AND FAMILY
PLLANNING be pleased to state :

(a) the total number of Primary Health
Centres in Kerala and the proposed additions
in 1972-73 and its estimated expenditure ;

(b} whether the Central Government
has circulated a proposal among the States
to develop some of these Health Centres as
small hospitals with some beds ; and

(c) ifso, the reaction of the Kerala
Government to his proposal and how [ar the
Central Government  have moved n  this
direction ?

THE DLPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU) : (a) 162
primary health centres are functioning in 143
community development blocks There is no
block without a primary health centre. As
such, no additional primary health centres
have been proposed during 1972-73,

(b) Yes,

(c) The Governmeni of Kerala agree to
the proposal in principle. Fuch primary heal:h
centre has 12 beds attached to it. The State
Government would like to increase the number
of beds but have indicated that it may not be
easy to find funds from the State’s resources
and have accordingly requested for Central
assistance for this purpose.

During the Fourth Plan, no Central assis-
tance is available for this schemc and State
Government was advised to mect the expendi-
ture from the outlay in respect of *‘Hospitals
and Dispensaries” under the State Sector,

Rules for Allotment of Government Quariers

4439. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of WORKS
AND HOUSING be pleased to state.

(a) whether Government have changed
the rules for allotment of Government quar-
ters to Central Government Employees in
Delhi ;
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(b) if so, what arc the salient features of
the present rule ; and

(c) whether as a result of the amendment
of the rules, period of waiting for allotment
of quarter can be reduced and if so, to what
extent and the period for which the employees
will be required to wait for each category ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) Amendments to
the existing Rules are being made from time
to time.

(b} Sinve the 15th May, 1963, the follow-
ing major changes have been made in the
Allotment of Government Residences (General
Pool in Delhi) Rules, 1963 :-—

(i) Date of priority in respect of all types
was initially the earliest date from
which an employee had becn conti-
nuously drawing emoluments relevant
to a particular iype or a higher type
in a post under the Central Govern-
ment, This provisivn was hberali-
sed so as to take into consideration
the period of service rendered under
the State Governments. All emplo-
yees, except those entitled to type I,
were eligible for allotment of accom-
modation in the next below type.
This provision was modified and
employecs entitled to type IV and
below were allowed to count their
cntire scrvice rendered under the
Central Governmenl!/State Govern-
ment for purposes of date of priority
and thc next below concession in
their case was withdrawn.

Officers owning houses at the station
of their posting were not eligible for
allotment of accommodation from
the general pool. This provision
was modified in May 1966 and such
employees were declared eligible for
allotment of Government accommo-
dation.

(i)

Entitlements of employees were re-
vised taking into account the dear-
ness pay with marginal adjustments.

(iii)

(iv) Rule regarding applications for allot-
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ment was modified so that Central
Government employees stationed at
Declhi could apply only when annual
applications for allotment of general
pool accommeodation are invited,

(v) Separate pools for four categorics of
officers werc abolished in 1966 but
keeping in view the difficulty experien-
ced by lady officers and Tenure
Officers, two pools were again revi-
ved.

Provision regarding out-of-turn allot
ments on medical grounds has been
omilted from the rulcs.

(vi)

{(¢) There being an overall shortage of
accommodation in the gencral pool, amend-
ments have not reduced to a great  oxtent the
period of waiting for dJdifferent categories of
employces, To mect the need for residential
accommodation of their employees, Govern-
ment have a continuing programme of cons-
truction. The programme depends upon the
avatlability of funds, building materials, land
and techmical capacity. No time limit can be
set for fulfilling the requirements of accom-
modation.

Import of Milk Powder

4440. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) the yuantity of milk powder being
imported from USA and whether the supplies
of milk powder are likcly to be affected ; and

(b) if so, what arrangements have been
made to meet the shortage through other
sources ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) Out of 19,522 tonnes of
commercial purchase from abroad of skim milk
powder for the Central Pool during 1971-72,
2100 tonnes was from U.S.A. The supplies
from U.S.A. are not affected and are schedu-
led to arrive in India in May and June,
1972.

(b) Does not arise.
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Allotment of Land to Registered Religlous
Institutions in Delhi

4441. SHRI  BISHWANATIH JHIIN-
JHUNWALA : Will the Minister of
WORKS AND HOUSING be pleased to
state !

(a) whether Qovernment has taken a
decision to allot lund to registered religious
institutions in Delhi ; if so, the number of
plots so far allotted during the last two years ;

(b) whether any of the plots thus allot-
ted was originally car marked for educational
institution and if so, the reasoms for this
deviation ; and

(c) thc number of applications at present
pending with D D A. for allotment of such
land and time by which allotments will be
made to thesc religious institutions ?

THE MINISTER OF STATE IN THE
MINISTRY OFF WORKS AND HOUSING
(SHRI I. K, GUIJRAL) : (a)to (¢). The
reguisite information is being  collected and
will be laid on the table of the Sabha in due
course.

Emnloyment  Opporiunitics  created and
Financial Assistance to Stutes under
Crash Programme

4442, SHRI VAYALAR RAVI : Will
the Ministcr of AGRTICUI TURE be pleased
to state -

(a) the State-wise number of employment
opportunities created under crash programme
for jural employment ;

whether Government propose 1o give
to these States  in
this ficld

(v
more financial assistance
1972-73 considering their success in
in 1971-72 ; and

(¢) if so, the main features thereof 7

THE MINISTER OF STATEIN THE
MINISTRY OIF AGRICULTURE (PROF.
SHER SINGI) : (a) As the labourers bene-
fited by the scheme are cmployed for varying
pericds on dilfcrent works in  different States,
it is more appropriate to go by the number
of mandays of employment generated rather
than by the simple number of persons employ-
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ed, A stalement showing the mandays of
employment reported by different States is
laid on the Table of the House. | Placed in
Library., See No. LT—1890/72].

(b) Financial assistance during the 1972-
73 is being provided to  different States and
Union Territories on the same scale as during
the year 1971-72 except in the case of Mani-
pur, Tripura, A, and N. Islanfis. Arunachal
Pradesh, Goa, Daman and Dus, Dadra and
Napar Havel, L, M. A, Islands and Pondi-
cherry whose allocations have been reduced to
accord with their actual needs.

(¢) Guidelines have been circulated for
implementation of the programme during the
year 1972-73. Some of the salient points
indicated in the guidelines are as follows :—

1. The following kinds of projecis can
be sanctioned by the Siate Govern-
ments themselves without reference
to the Government of India :

(i) Road buwlding ;

(ii) reclamation
land ;

development  of
(1ii) drainage, flood protection and
anti waterlogging ;

(iv) water conservation and ground
water recharging ;

(v) minor irrigation ;
(vi) svil concervation ;
(vii) afforestation ;

(viii) construction of additional class-
rooms for primary school build-
ings ;

(ix) special repairs —as distingnished

from ordinary day to day,
maintenance repairs— of existing
assetds with a view to making
them durable and useful.

Other projects will have to be referred to the
Government of India for prior approval.

2. No project isto be Ieft incomplete.
Any project which should have beett
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but has not been completed in the
year 1971-72 should be compieted in
the year 1972-73.

3. Cost of field staff for supervision of
projects can go upto 5% of the total
cont of the projects instead of 3%
prescribed in the year 1971 72,

4. The Government of India may allow
the diversion of funds from one
district to another if sufficient justi-
fication exists.

Ship Building Activity in Private Sector

4443 SHRI DEVINDER SINGH
GARCHA : will the Mimster of SHIPP-
ING AND TRANSPORT be pleased to state :

(a) whether Government have agreed to
allow private sector to undertake ship building
activity in the country ; and

(b) if s0, the main features thercof 7

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR): (a)
No, Sir.

(b) Does not arise,
wrea § swifaag wrafaw fosn

4444, st TYSIE ATEQTS AT
fer YT G wEATr WaAY g7 qary AN
Fq7 F i gLere grar grafas faenm &
T H1X I9H gAO-gF Fr oyrfw w9
aw aftar ifgs s far s ?

vt ol wmTwr wEwr Wavew aw
wepfa fawin § Suwal (st @o dto
aw) : AMET aw fgmae wqW @
BIPFT gt At § gfard srafas faar
afafras § 1 g &l § § faecht sizmma
W frar  gioegy qer wdmw ¥
qEANE ST ¢ fom weal § oafrang
yrafiw faey afafmon & qar o frges
farar s #3 § 787 A, g8 WAt A
SEwT ay ¥ xrfe® & ger gmrw A
gt &) o siaffgr amnfaw nfes

MAY 2, 1972

Written Answers 68

TG FT FTON W I S g aw
afrrd frr WY e G ¥ F afafomr
faefta arga fod 1 Tww wER &
YR & HIAA AT ST q€rEAr W
W 611 a9 A g & AN 1975-76
aF qar 11-14 77 a7 & 1980-81 aF
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1L EARCIE Y

@ % ol W saafaat

4445, =t gave wrget - ¥ foar
ST waTw weaT™ At g7 aAA A AT
FLT i :

(%) war wewre w1 faurc o ¥
franfadi & fon wagfadl & dem a
w_i #18 gy wda qur awg e
wgra fagrdf wer & e ¥ & o
qt § 3T foraar qrew w7 A% a}

(=) afz gf, & v faur & f57 @3
1% Iaral &1 AT FAT 7

forer st e wsw Waiew awm
degfa fam & gusial (st o oo
TRx) @ (¥) weFfafenw 29 & adf
Wit & IO &frw st g g ol
N difve demr & oragfaar sam FQ@
Ft A g9 9 faar s @r &)

(@) = so7 7Y 93ar

Part-Time Engincering Degree Course in
Universities

4446, SHRI S D. SOMASUNDARAM :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to refer to
the reply to Unstarred Questions No. 649 and
2922 on the 20th March, 1972 and 17th April,
1972 respectively and state the names of
Universities where the part-time Degree Course
in Engineering is for four years ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
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(PROF, S, NURUL HASAN): The following
institutions are conducting part-timc Degree
courses of four ycars’ duration for Diploma
holders in Engineering :

1. L.D. College of Engineering. Ahmeda-
bad. (Affiliated to Gujarat Univer-

sity).
2. Government Engineering College,
Jabalpur (Affiliated to Jabalpur

University).

3 8. G S. Institute of Technology and
Svience, Indore (Affiliated to Indore
University).

4. Jadavpur University, Calcutta,

Ex-members of Parliament in Posscssion
of Government Accommedation

4447. SHRI SHASHI BHUSHAN :
Will the Minister of WORKS AND HOUSING
be pleased to state :

(u) whether some ex Members of Parlia-
ment are still in possession of Government
accommodation unauthorisedly and if so, their
names ;

(b) the rate at which rent is being charged
from them for the said unauthorised occupa-
tion viz. whether at the market rate or some
peal rent or ordinary rent ; if ordinary rent,
tbe justification thereof;

(c) whether any amount of rent is duc
from any such ex-M.P. and if so, the amount
due from cach such cx-M.P. ; and

(d) whether some officers are responsible
for failing in getting the said unauthorised
occupation vacated and if so, the action taken
or proposed to be taken against them 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1.K GUJRAL) : (a) and (v). A
statement showing the details is laid on the
Table of the House. |[Placed in Library.
See No. LT--1891/72].

(b) Rent at market rate is recovered
from ex-M.Ps and at penal rate from ex-
Ministers.
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(d) No, Sir.

Open Nullahs in Sector ‘D’ of D.LZ.
Area, New Delbi

4448, SHRI SHASHI BHUSHAN :
Will the Minister of WORKS AND HOUSING
be pleascd to state :

(a) whether open nullahs for rainy water
have been constructed in Sector ‘D* of D.IZ,
Area, Gole Market, New Delhi ;

(b) whether the said nullahs have been
constructed in front of quarters and not at
their back and thus they look very ugly ;

(v) the width of the rond on both sides
of which these nullahs have been provided
and whether the arca left on the road is suf-
ficient for vehicles and persons to pass ; and

(d) whether it is proposed 10 cover these
nullahs and if so, when ?

THL MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SIIR1 1. K. GUJRAL) : (a) and (b). Small
open storm walter drains hasve been constructed
foi drainage of rain waler along the sides of
quarters, except in the case of 10 quarters,
which have such drains in their frontage. This
could not be avoided due to layout of the
blocks.

(¢) The width of the mctalled road is
12 and the overall width from the edge of
the drain 1o the edge of the drain on the other
side varies from 16’ to 18" which is considercd
sufficient for internal traffic.

(d) No Sir.

Employees of the National Seeds Corporation

4449. SHRI SHASHI BHUSHAN :
Will the Minister of AGRICULTURE be
pleased to state ;

(a) the total number of employces in the
office of the National Secds Corporation, New
Declhi along with the categories of posts and
number of employees category-wise ;

(b) the total number of employees belong-
ing to Scheduled Castes and Scheduled Tribes
among them, category-wisc ;
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(c) whether some employees in various
categories have been declared surplus there and
if so, the number of Scheduled Castes and
Scheduled Tribes persons declared surplus and
of those who belong 1o non-scheduled castes
and have been declared surplus ; and

(d) whether the posts reserved for
Scheduled Castes and Scheduled Tiibes have
becn filled by those belonging to these castes
and il not, the rcasons for which the employe-
es belonging to these castes have been declared
surplus and steps proposed to be taken in
this regard ?

THE MINISTER OF SIalE IN THL
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDF) : (a) The total
number of employecs 1n the National Secds
Corporation, New Dclhi Office 15 368,

Category-wise information is given 1n
the Statement laid on the Tablc of the Housc.
|Placed in Library. See No. LT—1892(72].

(b) The total number of employees be-
longing to Scheduled Castes and S<heduled
Tribes is 48.

Category-wise information is given in
the statement laid on the Table of the House.
{Placed in Library. See No. LT-1892[72].

(c) Yes, Sir.

The Stafl’ Inspection Unit of the Ministry
of Finance, who had reviewed the stuff position
at the headquarters of the Corporation, had
declared 39 persons as surplus. Four of them
belong to Scheduled Castes and Scheduled
Tribes.

(d) No, Sir,

The Four employees belonging to Sche-
duled Castes and Scheduled Tribes had been
declared surplus, as they happened to be the
last four in sentonty in their category.

It has, however, been decided by the
Board of Directors of the Corporation not to
retrench any of the employees declared surplus.
All of them arc being absorbed against
requirements at Regional Office/Head Office.

Opening of more D.M.S. Booths in
Junskpuri Colony, New Delhi

4450. SHRI SHASHI BHUSHAN :
Will the Minister of AGRICULTURE be
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pleased to state :

(a) the total number of milk booths
provided by the Delhr Milk Scheme in Janak
Puri Colony, New Delhi;

{b) whether he is aware that the number
of milk booths so far opened there are very
insufficient to cater to the needs of the resi-
dents of the co'ony ; and

(c) if so, the measures being adopted by
Government to provide more mulk boo'hs there
and when they are likcly to be constructed
and thetr proposed location ?

THE MINISTFR OF STATE IN THE
MINISTRY OF AGRICULIURL (PROT,
SHLR S5INGH) : (a) One (two depots),

One depot functions in the morming, and
the other in the evening.

(b) and (c). Yes, Sir. Junakpun 1s a
growing colony and Governmuni 1s awaie that
there 15 ned for more milh depots i the
area  Accordingly, the atea has been surveyed
and D MS. has 1equested the DDA, to
erect 3 additional milk booths at the following
sites : —

(1) On the foot-path ncar clechic pole
No. 64. Opposite llouse No. A2A/
243 to 252, Janakpurr.

This will cater to the regquirement of
blocks A, Al, AIB and A2A.

(2) On the corner 1n an open space near
the Primary School (tented) B3A
Block, Janakpuri

This will cater to the requircment of
B, B! and B3A blocks.

(3) On the foot-path opposite Electric
Pole No. 254, outside Municipal Park
near present DESU Office Bl Block,
Janakpuri. This will serve blocks
BI aud B2B.

In case the D.D.A. do not take up this
work, it will be taken up by Delhi Milk
Scheme in the next phage of their expansion
programme, envisaging the erection of 150
additional milk booths. It is not possible to
indicate at this stage as to when the booths
will be erected,
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D.D.A. Flats in Janak Puri, New Delhi

4451, SHRI SHASHI BHUSHAN : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) the total number of flats constructed
and allotted by the Delhi Development Autho-
rity in Janak Puri, New Delbi ;

(b) whether the 1oads, street lights, rain
water nullahs, sewerage and drinking water
have since been provided there ; and

(c) if not, the time by which all these
facilitics a1c likely to be provide ! there and
save the residents of the colony from facing
further 1nconvenience ?

THE MINISITR OF SIATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I, K. GUJRAL): (a).

Constructed Allotted

2961 2757

(b) Yes, Sir.

(¢) Does not arise.

Small Trrigation Schemes in Madhya Pradesh

- 4452, SHR! MARTAND SINGH : will
the Minister of AGRICULTURL be pleased
to stale ;

(a) the number of schemes approved
under *Small-Irrigation Schemes” in Rewa,
Sidhi, Satna and Shahdol Districts of Madhya
Pradesh ; and

(b) the projects which are under deve-
lopment and the time by which they are likely
to be completed ?

THE MINISTLR OF STATL IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGLD : (a) The number of small
irrigation schemes approved in Rewa, Sidhi,
Satna and Shahdol distric's 3 is five, one,
two and three respectively. In addition
cighteen number of schemes have been appro-
ved in Sidhi district under drought pronc
areas programme. Private minor Irrigation
works like wells, pumpsets etc are also being
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financed from Institutional sources in these
districts.

(b) All the projects the number of
which is given above are in progress and are
likely to be completed during the Fourth Plan
Period,

Permanency to Scheduled Castes
Teachers in Delbi

4453, SHRI AMBESH : Will the Minis-
ter ol EDUCATION AND SOCIAL WLL-
FARL be pleased to state :

(a) whether the Delhi Administration,
Dellu 1ssued an Office Ouder No. 515 dated
22nd July, 1905 declaring ils employecs
permanent, whereas Scheduled Castes teachers
(T.G.Ts and P.G.Ts) wotking in Delhi
Administration Higher Secondary Schools are
not being declured permanent though they are
worhing since 1961 ;

(b) whether these Scheduled Castes
teachers have not been gianted  benefits under
the provisions of 1961 orders and in spite of
other repeated orders 1ssued by the Ministry
of Home Aflairs ; and

(c) if so, the action proposed to be taken
by Declhi Administration in this regard ?

THL: DLCPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WLLFARI: AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAYVY) : (a)
According to the information furnished by
Delhi Admmnistrat on, no Office Order No.
515 dated 22nd July, 1965 concerning confir-
mation of ‘lrained Graduate Teachers and
Post Graduate Teachers was issued by the
Durectorate of Education, Delhi Adminisiration,
All tcachers including those belonging to
Scheduled Castes are being declared permanent
according to the Seniority and availability of
the permanent posts.

(b) Scheduled Castes teachers are being
given all benefits as diected by the Govern-
ment of India from time to time.

(c) Does not arise.

Amouni Sunctioned for Rural Works Programme
during 1970-71 and 1971-72

4454. SHRI JYOTIRMOY BOSU : Will
the Minister of AGRICULTURE be pleased



75 Written Answers
to state :

(a) the total amount of money samction-
ed, disbursed and actually spent, State-wise,
during 1970-71 and 1971-72 (upto 29th
February, 1972) on account of Rural Works
Programme ;

(b) whether “Rural Works Programme”
was aimed at creating 1000 new jobs in each
district ; and

(c) if so, the progress of the Programme
in each State, so far, in physical terms, parti-
cularly, in respect of the creation of additional
iobs ?

THE MINISTFR OF STATE IN THF
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) The information is
given at Statement 1 laid on the Table of the
House. [Pliced in Library. See No,
LT-1893/72]

(b) No, Sir.

(c) The State Governments have not yct
furnished the full details of the physical pro-
gress of the Programme and the employment
generated through its implementation. How-
ever, on the basis of the available information
received from the State, Governments, employ-
ment generated in vaious States through the
implementation of the Drought Prone Aieas
Programme (formerly called Rural Works
Programme) is shown at Statement II laid on
the Table of thc House. [Placcd in
Library. See No. LT-1493(72].
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New Houslng Scheme of Life Insurance
Corporation

445". SHRI RAJDEO SINGH : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) whether the Life Insurance Corpora-
tion of India has submitted for Government’s
sanction a new housing scheme under which
State Housmg Boards would work as Life
Insurance Corporation’s agents for the cons-
truction of townships and make the houses
built available to the insured on the lines of
the “Own your house” scheme ; and

(b) if so, the reaction of the Central
Government and the State Govcrnments in
this regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I K. GUIRAL) : (a) and (b). Yes The
LIC of India had forwarded for consideration
of the Government a scheme for financing of
State Housing Boards for construction of houses
for policy-holders  This Scheme is more or
less on the lines of *Own Your Home' Scheme
already being operated by the LIC themselves,
The Scheme, inter alia, contemplates that the
State Housing Boardy should opcrate the
Scheme as agents of the L I C The Scheme of
the Corporation has been circulated to the
State Housing Boards for their views which
are still awaited.

Identification of Sick District Cooperative
Banks

4458, SHRI P NARASIMHA REDDY :
Will the Mimster of AGRICULTURE be
pleased to state :

(a) whether the Reserve Bank of India
has identified the sick Dustrict Cooperative
Banks in the different States;
thereof, Statewise ;

(b) if so, the names

and

(c) the remedial measures proposed to
rehabilitate these banks ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (SHRI
JAGANNATH PAHADIA) : (&) Yes, Sir,

(b A State-wise list of 54 Central Coop-
rative Banks identified by the Reserve Bank
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as “Weak Central Cooperative Banks”, is
given in the attached statement,

() A Central Sector Scheme for the
rehabilitation of selected weak Central Coope-
rative Banks“is being implemented from the
current year in consultation with the State
Governments concerned, The objective is to
write off the accumulated losses and bad and
doubtfal debts upto a limit of 50% of accumu-
lated losses and overdues over three years as
on 30th June, 1971,

Statement

1. Andhra Pradesh

1. Srikakulam
2. Cuddapah
3. Mahbubnagar
4, Medak
5. Nellore
2. Assam
6. Cachar
7. Dibrugarh
8. Goalpara
9. Kamrup
10 Nowgong
11.  Sibsrgar
12, Tezpur
3. Bihar
13. Bhagalpur
14, Bihar-Barh-Fatwah
15, Motihari
16, Nawadah
4. Gujarat
17. Kuich
5. Haryana
18. Gurgaon
19. Hissar
6. Himachal Pradesh
20. Jogindra
7. Jammu and Kashmir
21. Anantnag
22. Baramulia
23, Jammu

8. Maharashira
24. Poona



79  Wriiten Answers

9 Madhya Pradesh

25 Bhopal
26 Jhabua
27 Panna
25 Surgwa
29 Vvindhya
30 Satna
o Mysore
11  Bangalore
32  Bellay
33  Chrtradurga
34 Gulbarga
35 Kolir
36  Tumkw
11 Rajisthan
37 Aymer
38  Banswara
3) BRhilwara

40 Ganganigar
41 Jhumhunu
42, Jodhpur

41 P

12. Uitar Pradcsh

44 Hardo
45 Kanpur
46 Munpun
13 West Bengal
47 Buidwin
4% Cooch Behar
49 Darjecling
50 Jalpaiguri

51 Kalna Katwa

52 Midnapur Khelar
53 NWadnm

54 Purulia

Umited Nations Duvelopment Programme for
& Year Projct for Streamlinmg Market-
ing and Kaspection Facihities for Agri-
tultural Products

4459 SHRI CHINTAMANI PANI
GRAHL  Will the Minnister of AGRICUL
TURE be pleased to state

(a) whether the Unitud Nations Deve
lopment Programme 1s to give assistance for
a five year project for streamlnnng the market
mg and mspection  facihties for agricultural
products espeuially perishable goods ,

(b) 1f so, the amount provided therefor
and
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(c) the main features of the project ?

THE MINISTER OF STATE IN THL
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P SHINDF) (a) Yes, Sir
The Governing Counal of the UNDP has
approved a project entithid * Cential Agmark
Research and Training Imtitute, Nigpur™

(b) The project contemplates a UNDP
contribution of US $1 001 million and Go-
vernment of India‘s contribution of Rs 2811
likhs

(t) The Institule at Nagpur 1s being set
up for streamlining the marketing 1nd ins
peetion faciities for agricultur i products spe-
vally peushables It will conduct  sesearch
in impioving the methods of piking paching
hindling transpoit, Cold storige assembling
etc The 1¢ ults of those researches will  be
demonsit ted o <how thur appliabiity and
profitibility 10 the cooperatives and others
concerned with the marhuing  of these pro
ducts  The Imstitute vill b 0 provide training
m improved methods of matheting  to conds
dates deputed by cooperatives and  other
aguncies eng iged in the marl eting ol agricul
turul and animal husbin lty products  Thus
the projeet will provide for moduniing
merheting opuratt ns of pershibles  products,
specidlly fruits ind  vegetal les

Irregulanitics Comnnticd by Dunector
Dl

4460 SHRI KARTIK ORAON Will
the Minister of LDUCATION AND SOCIAL
WELFARF be pleased o state

(1) whether a number  of miegulanues
committed by the Director of the Indian Ins-
titute ot Technology New Delli have been
brought to the notice of Government , and

(b) 1f so the main features thereof and
the reaction of Government thereto !

THE MINISTCR OF LDUCATION,
SOCIAL WELFARIT AND CULTURI
(PROF § NURUL HASAN) (a) and (b)
The Government has recuived some complunts
of irregularity in the mattr  of appom ment,
promotion, fixation of pay and extenstyn of
scrvice at the Indian Institute of Tichnology.
Delhi  The complamnts are exammed with
reference to the provisions of the Institutes
of Technology Act, 1961 and the Statutes
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framed thereunder. On examination, some
of them have been found unjustified and the
examination of the rest is in progress.

Maaufacture and Tmport of a Trawler

4461, SHRI M KALYANASUNDA-
RAM : Will the Minister of AGRICULTURE
be pleascd to state :

(a) whether Government has given an
assurance to the indigenous ship manufacturers
that an order for one trawler would be given
to them against the import of every two traw-
lers from the Soviet Uinion ; and

(b) if so, reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHERB P. SHINDE) : (a) and (b).
A formula providing for placement of order
with indigenous ship building years in the
ratio of one indigenous to every two imported
vesscls has been under consideration of
Government on the basis of consultation with
the ship building industiyy  While no formula
as such has been adopted so far in connection
with imports expected to be made fiomn the
USSR, it is proposed 1o ensure full uulization
of indigenoue capacity and to meet only addi-
tional requirements by imporl.

R.S.S. Influence in F'ducational Institutions

4462, SHRI RAMAVATAR SHASTRI :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Government have formulated
any scheme to check the incieasing influence
and communal propaganda of the Rashtriya
Swayamsevak Sangh in the educarnional insti-
tutions in the countiy ;

(b)
and

if s0, main feature of the scheme ;

(¢) the manner in which Government
propose to implement it ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D P,
YADAY) : (a) to (¢). Government is imple-
menting several programmes for eliminating
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from the academic community any narrow or
communal feelings, for imbuing it with a sense
of national purpose and fraternal feelings, and
for discouraging the activities of all communal
organisations in the educational institntions,
The more important among these programmes
are —

(a) (i) A Critical examination of all
books prescribed or recommended
for study in standards 1 to 11 im all
the schools in the country in subjects
like languages History, Civics, and
Sucial Studies, with a view to remov-
ing objectionable material from the
stand-point of national integration,
in co-operation with the State
Governments.

Steps are also being taken at Cen-
tral level for the production of quality
textbooks at school level with a view
to ensure that such reading will lead
to the understanding of the compo-
site culture of India as against any
communal or sectarian approach.

(i)

A Teacher's Hand-book has been
prepared and circulated to all State
Governments to provide guidelines to
school teachers for the promotion of
communal harmony among school
children,

(i)

(b) National Integration Samitis have
been set up in about 120 universities and
colleges, and one of the objectives of these
Samitis is to promote friendly feclings among
all sections of the community.

(¢) Apart from the above, the National
Book Trust of India has also been producing
tianslation of most representative and well-
known books from each language into other
regional languages to promole mutual under-
standing of the feelings and urges of people
living in various parts of the country,

2. The Government's general policy re-
mains that no Government grant-in-
aid should be given to any organi-
sation, including the R.S.S., induig-
ing in communal activities.

3, A proposal to set up a Cominittee
to enquire into the activities of com-
munal nature in academic campuses

-



83 Written Answers

is under consideration of the Govern-
ment.,

Population Policy Recommended by Ece-
nomists, Soclologists and Mass Com-
munication Experts

4463, SHRI M, S, SIVASAMY :
SHRI P. GANGADEB :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government have considered
the new population policy as recommended by
the economists, sociologists and mass com-
munication experts from universities and other
institutions who recently had a critical look at
India's population policy in Delhi ; and

(b) if so, the out-come thereof and the
reaction of Government thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D. P, CHATTOPA-
DHYAYA) : (a) and (b). No specific popula-
tion policy was recommended by the Seminar
of Sociologists held in Delhi on 25th and 26th
March, 1972.  Certain views were expressed
and these will be given due consideration.

Rural Electrification Corporation Schemcs,
for Adivusi Areas

4464, SHRIRANABAHADUR SINGH:
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) the criteria followed in sanctioning
Rural Electrification Corporation schemes for
Adivasi areas ;

(b) the number of schemes of this nature
that have been set up for sanction by the
Himachal Pradesh State Government ; and

(c) the number of such schemcs that
have been sanctioned by the Central Govern-
ment ?

THE DEPUTY MINISTER IN THE
MINISTRY OF [EDUCATION AND
SOCIAL WELFARE (SHRIK. S. RAMA-
SWAMY) : (8) to (c). The Department is not
concerned with the subject matter. The
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Ministry of Irrigation and Power who are
concerned with the Rural Electrification Cor-
poration schemes have stated that they have
no schemes for Adivasi Arcas including
Himachal Pradesh,

Untouchabllity and Bonded Labour In
Gujarat

4465. SHRI VEKARIA :
SHRI D. P, JADEJA :

Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased 1o state :

(a) the names of districts or regions in
Gujarat State where untouchability and bon-
ded labour is still practised ; and

(b) the steps being taken for eradication
of untouchability completely from the State ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FDUCATION AND
SOCIAL WELFARE (SHRI K.S. RAMA-
SWAMY) : (a) The number of cases regis-
tered under the Untouchability (Offencs) Act,
1955, during the year 1971 was 169, out of
which 151 cases were challaned by the police.
The information regarding the disiricts or re-
gions in which thesc cases occurred is not
available. 'The State Government has repor-
ted that bonded labour is not prevalent in the
State,

(b) The steps taken by the State Govern-
ment for eradication of untouchability are
given in the note laid on the Table of the
House. [Placed in Library. See No,
LT—1894/72).

The Untouchability (Offences) Act, 1955
is also being amended to make its penal pro.
visions more stringent.

Procurement Price of Rice in States

4466. SHRI PAMPAN GOWDA : Will
the Minister of AGRICULTURE be pleased
state :

(a) the procurcmeat price of rice in each
State ; and

(&) whether the Agricultural Prices Com-
mission has recommended that the procure.
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ment price of rice should not be changed;
and il so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHLB P. SHINDE) : (a) A state-
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(b) The Commission recommended that
the price of paddy and rice fixed for 1970-71
be continued during 1971-72 season in all
States except in the case of Jammu and
Kashmir, Orissa and Tamil Nadu, where, the
price of standard variety of paddy be margi-

ment giving the required information 15 nally increased by Re. 1/- per quintal and
attached. consequential changes made in the other
varieties of paddy and rice.
Statement
Procur emment prices of Standard variety of rice in the various
States during 1971-72 season
(In Rs, per quintal)

Sl. Name of State Standard Procurement price

No. Variety for 1971-72

1. Andhia Pradesh Akkullu 8032

2, Assam Winter Sali —

3. Bihar Coarse 05,23

4. Gujarat Sathi B5 34

5. Haryana Begmi 85.50

6. Kerala Palghat Matta 85.83

7, Madhya Pradesh Gurmatia 83.00

8. Maharashtra Coarse 81.00

9, Mysore Coarse (Raw) 74.30

10. Ouissa Mudium 95 20

11. Punjab Begmi 85,50

12, Rajasthan Suthersaul —

13. Tamil Nadu Kattaisamba 88.31 (Boiled)

14. Uttar Pradesh Grade 111 89.00

15, West Bengal Common 91.20

dafow weaEi § a1 wW FE W
e H1T FeqEA qeaet nfafafeat

4467. st fawfa fasw : = fowr
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&3 fr:
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Phased Prnsmnme for Developmnt of Sell
Conservation in Damodar Valley Area

4468, SHRIP. A. SAMINATHAN : Will
the Minister of AGRICULTURE be pleased
to state :

(a) when was the phased programme of
development works pertaining to soil conser-
vation in the Damodar Valley area drawn up ;

(b) the progress made in implementation
of the phased programme ; and

(¢) when this is likely to be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) The present ten year
phased programme of soil conservation in
upper-Damodar Valley area was taken up in
the year 1969-70,

(b) Under the composite programme of
soil conservation which includes afforestation,
soil conservation on agricultural up-lands and
soil conservation engineering measures in
gulled lands and deouded forests, an arca of
1,43,924 hectares has been treated upto
197071,
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(c) The current phased programme of
works is likely to be completed by the end of
the 5th Plan

Phased Programme for Development of Affores-
tation in Damodar Valley Area

4469, SHRI P. A, SAMINATHAN

Will the Muinister of AGRICULTURE be
pleased to state ;

(a) when was phased programme for
development works, pertaining to afforestation
in the Damodar Valley area drawn up ;

(b) the progress made in the implemon-
tation of the phased programme ; and

(c) when this is likely to be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) The present ten year
phased programme of alforestation under the
composiie programme of Soil Conservation m
Upper Damodar Valley areas was taken up in
the year 1969-70,

(b) An area of 1,43,924 hectares has been
treated by various soil conservation measures
such as afforestation, soil conservation
measures up-lands and soil conservation Engi-
neering measures in gullied and denuded forest
areas up to 1970-71. Tlus include affores-
tation of 47,747 hectares and soil conservation
Engincering measures in denuded forests
11,591 hectares.

(c) The current programme of work is

proposed to be completed by the end of the
5th Plan.

Phased Programme for Development of
Fisheries in Damodar Valley Area

4470, SHRIP, A. SAMINATHAN : Will
the Minister of AGRICULTURE be pleased
to state :

(a) when was the phased promramme
for the development of fisheries in the Damo-
dar Valley area drawn up ;

(b) the progress made in the implemen-
tation of the phased programme ; and

(c) when this is likely to be completed ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) The deve-
lopment of fisheries in the re<ervoirs of the
Damodar Valley Corporation has been recei-
ving attention from 1950 under various pro-
grammes. After they were taken over by
the Central Fisheries Corporation 1n 1966 a
Project report covering a period of five years
was drawn up. The need was however felt
for detailed technical studies. and these were
entrusted to the Central Inland Fisheries
Research Institute, On the basis of these
studies a programme of stocking of the reser-
voirs was drawn up in 1968

(byand (c) In 1969 the question of the
future of the Central Fisheiies Corporation
came up for review and it was decided in
this context not to undertake developmental
measures in the reservoirs. I has since been
decided to return the reservoirs to the Damo-
dar Valley Corporation,

Phascd Programme for Development of
Agriculture in Damodar Valley Area

4471, SHRI P. A, SAMINATHAN :
Will the Minister of AGRICULTURE be
pleased to state :

(a) when was the phased programme for
development of agriculture in the Damodar
Valley arca drawn up ;

(b) the progress made in the implemen-
tation of the phased programme ; and

(¢) when this is likely to be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) The present ten years
phased programme of Soil Conservation on
agricultural up-lands was taken up in the year
196970, under the composite programme of
Soil Conservation in Damodar Valley area ;

(b) Anarea of 1,43,924 hectares has
been treated by various Soil Conservation
measures upto 1970-71,  This include soil
conservation measures on agricultaral up-lands
over an area of 61352 hectares,

(c) The current programme of work is
proposed to be completed by the end of Sth
Plan j.e. ; 1978-79.
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Phased Programme for Development of Public
Health in Damodar Valley

4472, SHRI P. A. SAMINATHAN : Will
the Minister of HEALTH AND FAMILY
PL ANNING be pleased to state :

(a) when was the phased programme of
development works pertaining to public health
in Damodar Valley drawn up ;

(b) the progress made in the implemen-
tation of the phascd programme ; and

(¢) when this 1s likely to be completed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AMD FAMILY
PLANNING (SHRI A K KISKU) : (a) The
first phased programme for Public Health was
taken up by establishing camps at Tilaarya
Konar and Havari Bagh in the years 1950,
1951 and 1952 respectively, Similar camps
were later sei up at Maithon Panchet and
Durgapur. A phased programme for Malaria
control was also taken up in pespect of the
Reservoir at Tilaaiya in 1950, Konar in 1951
and Marthon 1n 1952 and Panchet in 1954,

(b) The camp areas are now reported to
be free from communicable diseases except
Influensa. Only onc case of Diphtheria was
reposted n 1970-71 at Maithon,

(c) Public Heath measures are a conti-
nuing process comprising various preventive
measures.

Increase in Price of Tobacco and
k limination of Middlemen

4473. SHRI S. A. MURUGANAN-
THAM : Will the Minmster of AGRICUL-
TURE be pleased to state :

(a) the actual increase registered in prices
of tobacco since State Trading Corporation
entered the tobacco market to avert its distress
selling ;

(b) whether the benefit of this price increase
goes mainly to the merchants since State
Trading Corporation is not making any direct
purchases from the farmers ; and

(c) if so, whether there is any proposal
to eliminate middlemen fiom the tobacco
market ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEER P. SHINDE) . (a) There has
been a rise of Rs. 50'- to Rs. 100/- per quintal
in the price of tobacco after State Trading
Corporation entered the tobacco market for
purchase

(b) and (¢). The primary producers of
the commodity have also benefited by the
increase of prices,
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Changes In Prohibition Pol ested
Delhi Adminis trﬁo?ﬂ b

4476 SHRIB.K DASCHOWDHURY :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be plcased to state :

(a) whether any changes in the prohibi-
tion policy have been suggested by the Delha
Administration ; and

(b) 1f s0, the gist thereof and the reaction
of Government thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K. 5. RAMASWAMY) :
(a) No, Sir.

(b) Does not arlse,
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Construction of Bullding for Special
Central School, New Delhi

4478, SHRI VIRBHADRA SINGH :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether the Special Central School
at New Delhi is at present housed in tents ;

(b) if so, whether any decision has been
taken to construct building for the School ;
and

(¢) whether apy site has been selected
for the purpose and when construction work
is likely to be taken in hand ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCI-
AL WELFARE AND IN THE DEPART-
MENT OF CULTURE (SHRI D. P
YADAV) : (a) The Special Central School
at New Delhi is partly housed in tents and
partly in a temporary accommodation provi-
ded by the Ladhakh Baudha Vihara at Bella
Roud, Delhi.

(b) and (c). A decision has been taken
to construct the building for the School. A
request has already been made to the Minis-
try of Works and Housing for allotment of
a swtable land. No site for the building has
yet been selected. Construction work will
start as soon as land is made available.
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Appointment of Committee to Investigate
Fall in use of Fertillser

4480, SHRI NAVAL KISHORE
SHARMA : Wil the Minister of AGRI-
CULTURE be pleased to state :

(a) whether the Government have
appointed any commitiee to investigate into
the cause of fall in use of fertiliser ; and

(b) if so, when the Commitiee is expec-
ted to submit its report ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
No Sir. No such committee has been appointed
by the Government. In fact, there has been
no fal! in the use of fertiliser ; only the rate
of growth of the consumption of fertilisers
has declined from 40% in 1965-67 to 149, in
1970-71. However, during the period 1965-66,
to 1970 71, the consumption of fertiliscrs has
increased at a compound growth rate of 247,

However, a Committee is being appointed
to make a forecast of demand for the ¥ Plan,
as suggested by the National Commission on
Ariculture.

Promotional Programme to Boost
use of Fertilisers

4481, SHRI RAJDEO SINGH :
SHRI NAVAL KISHORE

SHARMA :

Wwill the Minister of AGRICULTURE be
pleased to state :

(a) whether according to the Fertilisers
Promotion Commissioner the use of feitilisers
ha sfallen steeply ;
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(b) whether the fall in the use of ferti-
hizers Is due to high cost of fertilizers and
unremuncrative prices for farm-products ; and

(c) if so, the main features of promo-
tional progiamme being contemplated to boost
the use of fertiiizers in coming years ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : (a) The rate
of growth of fertiliser consumption in 1976-78
was 40°, over the preovious year, 149 in
1968-69 ; 139, in 1969-70 and 147} in 1970-71,

(b) No, Sir, The fall in rate of growth of
fertiliser consumption is due to the following
reasons :

(1) A break-through was achieved with
high vielding varieties of wheat in
middle 1960 and there was a spurt
in lertiliser use soon thereafter The
break-through in paddy bhas so far
relatively been less spectacular than
in the case of wheat, and i1s impact
on fertiliser use has also been accor-
dingly less dramatic than in the case
of wheat.

(2} Deficiencies in  the distribution
systems in some of the States and
weak cooperative structure in some
States,

(3) Lack of availability of sufficient
credit in time.

(4) Oaps in extension effarts,

(¢) The main features of the proposed ten-
poinl promotion programme to boost the use
of fertilisers in the coming years are ;—

(1) Massive demonstration programme
in 70 sclected districts on & package
approach in collabarotion with the
other demonstration programmes in
respect of cereals and specific cash
crops lhe cctton, oil seeds, jute,
sugarcane elc,

{2) Training of V.L.Ws, retail dealets
including  cooperative  salesmen,
Extension officers and other feld
officers in proper fertiliser use and
management, so that they can assist
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the farmers on the efficient use of
fertilisers,

(3) Training of farmers including farm
women in proper use and maocage-
ment of fertilisers in the selected
districts,

(4) Dissemination of information on the
use of fertilisers through personal
contact, group discussions and mass
media such as films, radio and
television,

(5) Organisation of fertiliser festivals in
the selected districts,

(6) Strengthening of the existing soil
testing laboratories in the districts
with provision of mobile testing
laboratories and also strengthening the
quality control laboratories at the
centre and in the States,

(7) Increasing cooperative credit facili-
ties to farmers for fertiliser use.

(8) Credit to be given in kind as fertili-
sers as far as possible,

(9) More selling points to be opened in
cach block and their proper dispersal,

(10) Linking of Commercial Bank Credit
Programme with fertiliser sales on an
area basis,

Wild Life Census

4482, SHRI B. K. DASCHOWDHURY :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the census for the wild life
in the country has been conducted and comp-
leted ;

(b) whether the wild life population is
on the increase or decline ; and

(c) the flndings of the census held and
the steps taken in safeguarding the wild life
in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF,
SHER SINGH) : (a) No, Sir, Census for
all animals in the countiy has not been
conducted. However census of liops in Gir
Sanctuary, wild-ass in the Rann of Kutch,
animals in Kaziranga and Orang sanctuaries
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in Assam and tigers in U P. and Maharashtra
have been done, A country-wide census of
tigers has been taken up for completion by
15th June, 1972 and will be repeated next
year in April-June,

(b) The Expert Commitice on Wild Life
Conservation appointed hy the Government
have reported in late 1969 that there is decline
in wild life population of the country except
in selected wild life preserves,

177 lions are reported in Gir
Sanctuary in 1958,

) @

(ii) 362 wild-asses in the Runn of
Katch during 1969,

(1ii) Census conducted recently in
Kaziranga has shown an increase
of animals by 149 7%, over the
census figures of 1966.

(iv) 452 tigers in U.P, during 1970-71
and 214 tigers in Maharashtra
during 1971,

The steps taken for safeguarding the wild
life in the country are :—

(i) Lstablishment of more sanctua-
ries and National Parks ;

Ban on the shooting of endan-
gered animals ;

(ii)

Ban on the exporl of Mare and
endangered animals and bird;
and their products ;

(iil)

(iv) Restriction on the export of
cerlain animals and birds and
their products ;

(v) Creating wings under the Forest
Depaitment for systemic con-
servation of wild life ;

Training of inservice personnel
drawn from the States in wild
life conservation and manage-
ment at Dehra Dun,

(vi)

Pay Scales of Guidance Counsellors in
Government Schools, Delhi

SHRI Y. ESWARA RFDDY :
SHRI D, K. PANDA :

4483,

Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :
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(a) whether the Guidadce Service in the
Government Schools of Delhl was introduced
in 1959 ;

(b) whether all the appointments of the
Guidance Counsellors were made in the pay
scales of the Post-Graduate Teacher (PGT)
prevailing at respective times and if so,
number of Guidance Counsellors appuinted
so far;

(c) whether their pay scales have not
been revised along with others in May, 1970
and September, 1971 and they have been
placed in the lower grade of Rs. 250-470 with
retrospective effect ; and

(d) if so, whether Government are consi-
dering their demand for the revised grades ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND $OCI-
AL WELFARE AND IN THE DEPART-
MENT OF CULTURE (SHRI D, P.
YADAV) : (8) Yes, Sir.

(b) to (d). The number of Educational
and vocational Guidance Counsellors appoin-
ted so faris 32. The pay scale for these
posts is R¢, 250-470, the same as the scale of
pay for post-graduate teachers as sanctioned
on Ist July, 1959. While the pay scales of
the post-graduate teachers have been revised
subsequently in 1967, 1970 and 1971, the pay
scale of the Educational and Vocational
Counsellors has not been revised so far, The
question of jhe revision of the srale of pay of
Educational and Vocational Guidance Coun-
sellors, along with other left-out categories of
teachers, is under active consideration of
Government,

Housing Schemes Covered by the Loan
Sanctioned by Housing and Urbun
Development Corporation

4484, SHRI P. M. MEHTA :
SHRI P. GANGADEB :

Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) the total number of Housing Schemes
covered by loans sanctioned by Housing and
Urban Development Corporation for the cons-
truction of homes for low and middle income
groups ; and
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(b) the broad features of the schemes ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L. K. GUIRAL) : (a). 20 (Tweaty).

(b) A statement is laid on the Table of
the House. [Placed in Library. See No,
LT-1895/72).

waaeR Arqw q¢ wfa safe sag

4485, ot waw fast wywe @ w
eareey st qfcare fadtew et 73 @@
F F HY 5 |1 qgedr amtvr
2 Frer ufy safer sy et WAl & &
a1 ¢ et famfasg § 7

aey A ofare fradtea sy #
T HNT (lﬂe o o I'E'h'm)
AT, YARE q9T afawy A1 grew
wgT e aga=dt arw & wiy Aaae ey
sfafug) awr ofzar &t =@ & a=mEr
wWW: 46 Tqd, 40 TGT J9T 40 T §, ATH-
& o wfy a9 30 w9¥ @« fag
FA & 197172 & v AOvITeRw
gz 97 wfsq fer mg aeaedy fr &
graen § 9o wfedi & sfafuw S
T A 20 o9 ¥ 84 »9¥ sfq wwawd
& wrw A o § wfofow sgoe «iea
% &1 e ufafom ey =R & 4=
qFa fifqr T § qar $w o @S A QU
& & foq wow qoere & o g faar &)

fireret st wTel @ wE W ARveTg
T

4486. s waw faw wgwy ; a1 fe
HYC T weaw et ag @Aty W sw
w0

(%) war wowTT w1 sar Yo AN femar
o § fe T frafanreg & date gy
¥ wraw &y gu ot wSgy qeadT Age A
g %y o 5 “wrer ¥ aft 92 free-
faaredl ) ax ¥ @ AR farsret %
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gl & 7€ gwfrs Afwad o
wifge; &

(o) afz gf, A @ AR T FWIE W
war sfafesr g 7

o, WA wwnw awn et qat
(e gwo 7&® gEw) : (¥). TARE
feg Favafamsa & 547 fara aardg &
ufieigor w3 go, N =@ qeagw I,
g aEl & aq e, farafefea ard
wgr i—

(i) "wiomard) garw & faator ¥ fmr
arifas e #R T ge 4y
srazagar g, SAaT faafo &l
a7 giaarz 2w & Faeafaeredi
¥ TEAI UF ATEATH FW E |
urg o faeafamen, DAY
gt famd g @we-fgsar &
FIIFH FT AAST FLAT AR

qAYTHATEY FHIA &Y FAMAT F
fou wA-waw ¥ W@ qfadq
aEd g, 37 @ AR N
fadi a1 wdwaw  fawafaaea
& wwugw AT vy SEw #
AIHTT &A1 Ffga |

(iii) faeafagren & fosr &1 o=
ags §—amifaw  SaEfey
FTAIT | @aF o3 ¥ qF
qTe-8§ @1%  qUEI qerar
w1 qoar Aw-forw w1 9-
o gl & forar &1 A
s maar wfge

(iv) st & freer & wwgew &
T A Iqar A ar W
gl wiwen afwa § agal
# gear § gawl ® Wi dw
TRY | @ W N FEen
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¥ gvq fawrg wa) fagea: gfe-
geare, qfcars g afz a3y
sawg afa faor

(@) wia gTe fagraz, 1961 ¥
dfses ok w U AT AASAT
wrifas 7% @) &1 59 Ao w1 I
fa@afamen & gl § armifas wesar
&ar F A qrfas Jar afdrsmmE §
QAT ¥ #14 FXA AT AT WA FEAT
) T NFAT F FEAFTO ¥ qeAiEA B
goraey, farafefma s fasada

&

(%) favafzenmm At arzraaiql &
7q fa¢ ¥ afafasarm fear ST
wifgm, qifs o afya 7 ¥ 99-
Wiay & aeE § org I IAEy
FTETTAT F FITT Y AT |

sy Preafaeen sqd qe13 &
gF g A fAs 91 =% &
FIFg FAFITREF FIAFT & @
¥ ®9 ¥ AT 41 F oF AafEa
FEFA F 8 AT |

20,000 A =R & fom
ua qar #@fses F1K @ 0w
sfrs ef@iaqr qifig =)
sy 9ifge ) & =AEsT 71 OF
g4 a= gfasrd. fasd s @iF
wrg & agA wfweror & anz, 9+,
Y5 forar, sfafsee faer, |-
<ar, fagary, aror eqreen-fama
1T eremar anfy S gaTe Gt
FIRATH § FIMAT AW | gA
of s & FaFer § AW
ST FIA & 412, UF Q¥ SIS
FFT F) ATV &7 F T
gz faarc fear srom, frad
% g F1, A7 wau fed
qRAEw & AR, AT felt T

()
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s T Naaded ¥ 93w
FIA AIAT 1N AEAYT [E FIA
¥ D, 3o fauifar safe a%
U FAT T TG FTAT G0

Night Homes for Pavement Dwellers

4487. SHRIJAGANNATH MISHRA :
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether Government have established
night homes for pavement dwellers ;

(b) if so, the numbers of cities in which
they have been established ;

(c) the total amount spent for their cons-
truction during 1970-71, 1971-72 ; and

(d) the amount earned from
centres ?

these

THE MINISTER OF STATE IN THE
THE MINISTRY OF WORKS AND I10US-
ING (SHRIL K. QUJRAL) : (a) to (d).
The Slum Clearance and Improvement Scheme
provides, inter-alia for the construction of
night shelters for providing slceping accom-
modation for shelterless people, on payment
of a rent not exceceding 25 Paise per person
per night inclusive of service charges. The
Scheme is in the State Sector of the Fourth
Five Year Plan and the responsibility for
provision of night shelters is that of the State
Governments. Information about the num-
ber of such shalters, the amount spent thereon
during 1970-71 and 1971-72, and amount ear-
ned by letting out such shelters is not avail-
able.

Student Participation in Management of
University Affairs

4488, SHRI1 JAGANNATH MISHRA ;
SHRIC. K. CHANDRAPPAN :

Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether the proposal under consider-
ation of Government to include student re-
presentatives in the management of Unlversity
Affairs has since been finalised ;
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(b) if so, by which date the proposal is
going to be implemented ; and

(c) what are the special features of the
proposal ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) to (c).
The recommendations made by the Gajendra-
gadkar Committee, including those relating to
Students participation in University Adminis-
tration have been accepted in principle by the
Central Government. The implementation
of these recommendations would require
amendment of the Acts of the Universities and
further action in this regard is to be taken
by State Governments and the Central Govern-
ment, So far as the Central Government is
concerned, these recommendations are being
taken into account 1n formulating legislative
proposals for the Central Universities. Copies
of the report have been placed in the Parlia-
ment Library.

Establishment on an Agricultural Research
Institutions in Kanpur, U.P.

4489. SHRI RAJDEO SINGH : will
the Minister of AGRICULTURE be pleased
to state whether to cater to the needs of
the Central U,P,, a third Institute for agricul-
tural research at Kanpur, will be initiated ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : Information
has been called for from the Government of
U.P. and the same will be laid on the Table
of the House on receipt.

Grim Prospects facing North Indian
Sugar Mills

4490, SHRI RAJDEO SINGH :
SHRI RAMKANWAR :
Will the Minister of AGRICULTURE

be pleased to state :

(a) whether North Indian Sugar Mills in
private, publicand co-operative sectors face
the grim prospect of having to cope with the
economic consaquences of high cane prices,
fow recoverics, limited cane availability and a
shortfall in production ; and

(b) if so, the measures Government pro-
pose to adopt to make them run smoothly to
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meet the requirements of domestic consump-
tion and export ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a), Yes, Sir. Quite a
large number of sugar factories in the North
generally do not do as well economically as
thosc in the South, particulaily in Maharash-
tra, Gujarat, Mysore e*c., on account of in-
adequate availability of sugaicane, lower sugar
content of sugarcane, and the old and uneco-
nomic capacity of the plants in many cases,
Keen competition from the gur and khandsari
producers in the purchase of cane, espccially
in the north, also necessitates payment of
higher cane prices,

(b)Y The following mecasures have been
taken to improve the working of the factories
in the Noith ;—

(i) Intensive development schemes for
sugarcane around sugar factory arcas
in most of the States have been
undcriaken

(n) The modeinisation and rehabilitation
of old uncconuvmic units depend on
the mitiative of the sugar factories
themselves, Applications for ex-
pansion received from them are
sympathetically considered.

(i) In order to examine the matter from

an all India angle, the Sugar Indus-

try Enquiry Ccomnussion set up in

Scptember, 1970, has been asked to

suggest a blue print for the devel-

opment of the sugar industry over

a period of the next 10 to 15 years.

Setting up of Agro-Service Centres to Pro-
vide Employment to Educated Rural
People

SHRI RANABAHADUR SINGH :
SHRI P.NARASIMHA REDDY :

4491,

Will the Minister of AGRICULTURE be
pleased to state :

(a) the number of Agro-Service Centres
so far opend to provide employment to the
educated young rural people ;

(b) the State-wise break-up of the total
number ;
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(c) the agency through which the setting
up of such Centres is executed ; and

(d) the number of educated rural youth
who have benefited from this scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) 132 Agro-
Service Centres have been established in
various States till 20th April, 1972.

(b) U.P. 85
Bihar 37

Haryana 18

Madhya Pradesh 2

Total :— 132

(¢) Agro-Service Centres are being esta-
blished through the State Agro-Industrics
Corporation/State Governments,

(d) So far 120 nos. of technically quali-
fied personnel 200 nos. of skilled persons and
100 nos. of clerical staf have been gainfully
employed.

Production of Foodgrains, Poultry, Fish,
Milk Vegetubles

4492, SHRI RANABAHADUR SINGH :
Will the Minister of AGRICULTURE be
pleased to state the Statewise break up of
production of foodgrains, poultaty, fish, milk
products and vegetables during the years
1970-71 and 1971-72 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SIIINDE) : Statements (I to
V) giving available information in regard to
production of foodgrains, ecggs, fish, milk
products and potatoes are laid on the Table
of the House [Placed in Library. See
No. LT—1896/72].

Progress made by Central,Food Technolo-

Research Instiute for Nutrl-
e tious Food
4493, SHRI RANABAHADUR SINGH:

SHRI PAMPAN GOWDA :

Will the Minister of AGRICULTURE
be pleased to state the progress made by the
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Central Food Technological Research Insti-
tute for nutritious “ford for poormen’ during
last three years 7

THE MINISTER OF STATL IN THE
MINISTRY OF AGRICULTURE (SIIRI
ANNASAHEB P. SHINDE) : The nutiitious
food for low income groups developed by the
Central Food Technological Research Institute
and promoted by Government include the
following :

(i) Balahar : 1t is low-cost mixture of
vegetable protein, cereal grains, milk
powder/pulse  flour, vitamins and
minetals and is now beng produced
on a laige scale for child feeding
programimnes

Bal Amul @ 1t is a lugh proten pre-
cooked weaning food made fiom
cereals, soya four, nulk powder and
fortified with vitamins and minerals
which will be commercially marketed
by the Kauwa Dbt Cooperative
Milk Pioducers Unien,

)

(in) Fortified Arta * The wheat atla
produced in the Roller Flowt Mills
15 fortified with a protein-concentrate
likc edible groundnut flour and forti=
fied with vitarmins and miuerals. A
fresh programme for piroduction of
fortified atta 15 under implementation
in Bombay and Culcuita

Milione (Protcin isolute toned
milk) : It is a high prolein beverage
prepaied by using \egetable protein
(groundnut protein) and  blending it
with noimal milk and is fortified with
vitamins.

(vi)

Success of Vasectomy Among Different
Stiata of People

4494. SHRI S. N, MISRA : Will the
Minister of HEALTH AND FAMILY
PLANNING be plcased to state i

() whether any data have been collece
ted separately as to the percentage of the
success of vasectomy in upper-middle, middle
and lower income groups ;

(b) whether data have been collected on
family planning community-wise ; and
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(c) if so, whether a copy of data will be
laid on the Table of the House ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D. P. CHATTOPA.
DHYAYA): (a) No systematic study on an
all-India basis has been carried out to find out
the percentage of successful cases among vasec:
tomised persons belonging to upper-middle,
middle and lower Income gioups. However,
a few localised studies have been made among
the vasectomised cases which furnish their dis-
tribution by income. A statement containing
the available information is laid on the Table
of the House. |Placed in Library. See
No. LT-—1897/72].

(b)and (c). Community-wise stalistics
regarding acceplance of the Family Planning
Programme on State/All-India  basis are not
maintained However, some ad-hoc studics
have been conducted and the results of such
studies have been compiled. These are shown
in the statements laid on the Table of the House,
[Placed in I ibrary. See No. LT—1897/72]

Effect of Mechanised Farming on Agricul-
tural Production

4495. SHRIS.N. MISRA : Will the
Minister of AGRICULTURE be pleased to
state ¢

(8) whether the increased agricultural
production has been largely contributed by
use of mechanised farming ;

(b) whether any study has been made
as to the cffect on production by mechanised
farming and by reduction of the ceilings on
lands ; and

(c) if so, the results of such studies ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Introduc-
tion of machanised farming has also helped
in increasing the agricultural production in the
country ajthough the exact contribution made
has not beem assessed so far.

(b) and (¢). No, Sir. However, studies
are being underiaken by the Punjab Agricultu-
ral University, Ludhiana and Indian Institute
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of Management, Ahmedabad with the objective
of measuring the impact of farm mechanisa-
tion on employment and productivity in repre-
sentative farming areas of the respective Stales,
The final report of the study may become
available some time duiing 1974.

Stoppage of use of Loop

4496. SHRI S. N, MISRA: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether the use of loop has been
completely denounced and stopped ;

(b) if so, why ; and

(¢) how much investment had been made
by Government for manufacture of this
device 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF D. P. CHATTOPA-
DHYAYA) : (a) No.

(b) Does not arise,

(¢) The LUC.D, 1s being manufaclured
by the Small Scale Industries Dcpartment of
the Uttar Pradesh Government. The Govera-
ment of India has made no investment for
manufacture of this device.

Restrictions on Medical Facilities tv Govern-
ment Servants to Check Explosion of
Population

4497. SHRI S.N. MISRA : Will the
Mivister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether Government are contempla-
ting to bring in legislation or to impose res-
trictions in the matter of medical facilities to
Goverpment servants in order to check the
explosion of population ; and

(b) if 50, what ?
THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

PLANNING (PROF, D P. CHATTOPA-
DHYAYA (s) No,

(b) Does notarive,
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Pay Scales of Demonsirators, Engineering
Instructors and Workshop Instructors
in Delhi Polytechnics

4498 DR. KARNI SINGH : Will the
Minister of EDUCATION AND SOCIAL
WALFAREL be pleased to state :

(a) whether the All India Council for
Technical Engineer has recommended same
scales of pay for Demonstrators, Education
Instructors and Workshop Instructors in
Delhi Polytechnics ;

(b) whether these two categories of Poly-
technic teachers are having the same scales
in Uttar Pradesh and Jamia Milia Rural Engi-
neering Institution Okhla, New Delhi ;

(c) whether pay scales of these teachers
are different in Delhi Polytechnics : and

(d) if so, the steps proposed to be taken
by Government to remove this anamally ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D, P. YADAV): (a)
No, Sir,

(b) and (c). A statcment giving the re-
quired information is laid on the Table of the
House, [Placed in Library. Ste No. LT—
1898/72].

(d) In view of the position indicated in
the statement the guestion of revision of the
pay scales of the staff of Delhi Polytechnics
does not arise.

Faculty House/Nalanda Hostel of LLT.
Delbi

4499, SHRI KARTIK ORAON: Wil
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the Faculty House/Nalanda
Hostel, of Indian Institute of Technology, New
Delhi, is remaining absolutely under utihised ;
and

(b) if so, the reasons therefor ?

| THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE

VAISAKHA 12,
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(PROF, 8. NURUL HASAN) : (a) and (b).
The Faculty House consists of two parts : {i)
Nalanda Hostel and (ii) Nalanda Guest
House, The Nalanda Hostel is designed to
provide accommodation to research scholars
with families. According to the report recei-
ved from the Institute, all the 54 suites of
the hostel are occupied in full. The Nalanda
Guest House provides accommodation for
casual visitors (Institute's guests), parents of
students, Faculty Guests and participants of
Summer Schools, Wintor Workshops, Sominars
Conferences, etc The average occupancy is 55
per cent each month,

Irregularities In fixation of Salaries of
Officers in I L.T. Delhi

4500, SHRI KARTIK ORAON : Will
the Minister of EDUCATION AND SOCIAL
WELFARF be pleased to state :

(a) whether several Administrative Offi-
cers of the Indian Institute of 7Technology.
Delhi, were irregularly granted additional pay
or for that matter the fixation of salary itself
suffered from marked irregularities ; and

(b) if so the number of suck Officers
who fall under this category ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S NURUL HASAN) : (a) and (b).
The emoluments of various members of stafl
are fixed by the authories of the Institute
according to the provisions of the Instituces of
Technology Act, 1961, Recently, & few com-
plaints of irregularity in the fixation of pay
of some members of the administrative stafl
and grant of special pay have been received
and the matter is being examined.

Work of Computer Centre of 11.T, Delhi

4501, SHRI KARTIK ORAON : Wil
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the work of the Computer
Centre of the Indian Institute of Technology,
Delhi was undertaken in abeyance of the
standard procedure Jaid down by the Govern-
ment of India ;

(b) il so, the reasons for not following
the standard procedures ; and
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{c) the resourccs and additional expandi-
ture that was involved 1n not following the
standard piocedure ?

THE MINISTER OF EDUCATION, SO-
CIAL WELFARF AND CULTURE (PROF.
S NURUL HASAN). (a) to (c). The Cwil
Work of the Computer Centre of the Institute
was undertaken in accordance with the stand-
ard procedure  [enders for the an-condition-
ing of the Centic were ymtially invited on open
tender basis but concquent on the failure of
the party to accept the conditions of tender,
the work had to be awarded on limited tender
basis to a reputed firm  This 13 1n accordance
with the normal proceduie as 1t 13 a specialised
precision work. Ihe [Insttute has denied
that there has been any loss to them m  the
allotment of this work

Rchabilitation of Blind Persons

4502. SHRI JYOTIRMOQY BOSU . Will
the Minister of L DUCATION AND SOCIAL
WELFARE be pleased to state

(a) the estimited number of blind per-
sons, dlate-wiw ,

(b) how many of them have been [bene-
fited by the various schemes of his Minmistry
formulated for cach State , and

(c) the nature of assistance rendered by
the Social Welfate Department to each State,
during the last three years, for the rehabilita-
tion of the blind persons ?

THE DEPUTY MINISTER IN THE
MINISIRY OF EDUCATION AND SOCIAL
WLLFARE (SHRI K § RAMASWAMY) :
(a) No reliable data about the size of the
blind population or its State-wise break-up are
available However, 1t 1s estimated that the
countiv has about 5§ million blind estimated,

(b) The Department of Social Welfare
has not [ormulated schemes for the welfare of
the blind for each State ;

{¢) In the IV Plan, programmes for the
rehabilitation of the blind have been transferred
to the State sector. T'he Department of
Social Welfare does, however, have certain
Central progiammes, the benefits of which are
open to blind students from all the States,
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Consu Demaud and Supply of
ertilizer, State-wise
4503, SHRI JYOTIRMOY BOSU : Will

the Minister of AGRICULTURE be pleased
to state :

(a) the average consumption of fertilizers
per hectare of cultivated land in each State.
year-wise during the last three years ; and

(b) the state-wise demand and supply of
fertilizers year-wise during the last three
years ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P SHINDE)* (a) and (b).
Two statements are showing the average con-
sumption per hectare of net area shown in each
State and year-wise, during the last three years
and the demand and supply of fertihzers in
terms of plant nutrients in each State, year-
wise, during the last three years are laid on
the Table of the House. {Placed in Library
See No LT 1899/72]

The demands of States shown for each
year are the net requirements of the States as
finalised 1n consultation with them to be met
by both the domestic manufacturers and the
Central Feitiliser Pool.

State wise Outlay and Expenditure on
Rural Road Development Works

4504 SHRI JYOTIRMOY BOSU :
DR. LAXMINARAIN PANDEY :

Will the Mmister of SHIPPING AND
TRANSPORT be pleased to state :

(a) the Central allocation to each State
on rural road development works, year-wise,
from 1969-70 to 1971-72 ; and

(b) the Central assistance actually utili-
sed by each State year-wise from 1969-70 to
1971-72 1

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) and
(b). Central assistance to States is given 12
the form of block loans and block grant and
there is no separate allocation for the develop-
ment of rural roads, However, in the Fourth
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Five Year Plan, the State Governments have
been asked to earmark at least 25% of the
outlay on roads in the State Plans for the
development of rural roads It is estimated
that during the first threc years of the Plan,
i.e., 1969-70 to 1971-72, the State Goveinment
have spent about 40%, of their total expendi-
ture on roads on rural roads which comes to
approximately Rs. 120 crores. In addition,
local resources are also mobilised,

Funds are also being provided under
certain Centrally financed programmes such as
Drought Affected Arcas Programme, Com-
mand Areas Development Programme, etc.
These programmes provide for various develop-
mental activities which include, inter alia,
rural roads als0  Available information shows
that expenditure aggregaling Rs. 11.46 crores
was incurred under the wo programmes,
namely, Drought Prone Area Programme and
Command Areas Development Programme,
till 31.3.1972,

Development of National Capital Region

4505, SHRI RP ULAGANAMBI :
SHRI T. S, LAKSHMANAN :
Will the Minister of WORKS AND

HOUSING be pleased to state :

(a) the action taken by Government on
the studies completed by the Town and
Country Panning Organisation for the develop-
ment of National Capital Region ;

(b) whether the National Capital
Regional Planning Board has been constitu-
ted ; and

(c) if so, the composition and the duties
assigned to the Board ?

THE MINISTER OF STATE IN THE
MINISTRY OFF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) The studies are
being examined by the Governmeats of
Haryana, Rajasthan and Uttar Pradesh who
are concerned with the National Capital

, Region,
(b) Not yet,

(©) Doesaot avise.
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Development Plan for South East
Rumllaﬁu

4506, SHRI R. P. ULAGANAMBI :
Will the Minister of WORKS AND HOUSING
be pleased to state :

(a) the number and brief outlines of
studies completed by the Joint Planning Roard
set up for the preparation of a development
plan for South East Resource Region com-
prising Bihar, West Bengal, Orissa and
Madhya Pradesh ;

(b) if so, the action takep on such
completed studics ; and

(c) if not, when (hese studles are Jikely
to be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L. K. GUIRAL) : (a) 20, The studies
relate 1o the delipeation of the region ; the
development of Agricultural, Forest and
Mineral Resources ; Cropping pattern ; Iren
and Stecl Industry and its export poteatigl ;
industrial development potential ; transporta-
tion and communication ; pattern of <the
movement of coal and ore; social services
and welfare including tribal welfare ; educa-
tional programme for tribal population ; rural
and urban settlements, regional land use ; role
of growth focii in regional dewelopment ;
development of water and power resources ;
etc.

(b) and (¢). The completed studies have
been furnished to the concerned State Govern-
ments so that they could make use of them
in the preparation of development plans for
their Districts.

of T hi-Seelng of
L O habh 2t G, Yoy

4507. SHRY NAWAL KISHORE
SHARMA : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
slate:

(a) whether the Government of India
have levied tax on the sight seeting of Vijay
Sathazbh at Chittosgash in Rajasthan

(b) if s9, the reasons therefor ;

(c) the momthly income ‘exymed by way
of taxation ; snd
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(d) the adverse effects on the visitors
and sight-seers of Chittorgarh Fort and Vijay
Sathambh ?

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(PROF S. NURUL HASAN) : (a) An
entry-fee of 50 paise per head has been levied
at Vijaya Stambha (Victory Tower) at Chittor-
garh for persons above the age of fifteen.
Entry, however, is frec once a week.

(b) Entrance-fec has been levied not
only at Vijaya Stambha (Victory Tower), but
also at twenty-five other Centrally-protected
monuments which are of great tourist interest
and where it has been found feasible to
enforce the fee. The purpose of levying the
fee is to control entry and, incidentally, also
to augment revenue which could be ploughed
back for the maintenance of monuments.

(c) and (d). A statement of the monthly
income from the levy of entrance fee 1s laid
on the Table of the House, from which it will
be seen that there has been no adverse effect
on the number of visitors to Vijaya Stambha
and inferentiflly to the Chittorgarh Fort.
[Placed in Liberary. See No, LT-1900{72].
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Procedure fur Gront of Loan in Gujarat
for Agricaltural Purposey

4511. SHRI VLKARIA : Wil the
Minnster of AGRICUJ TURE be pleased to
stafe !

(a) the special facihities being given with
regard to the procedwe and conditions for
the advancenwnt of loans for agricultural
purposcs in Gujnat , and
facilities on

(b} the impact of these

agriculture ?

THE MINISIIR OI' STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASALIEB P, SIINDE) (a) The
Government of Guyarat have exempted agri-
cultural loans from commercial banks, upto
certain limity, in 1espect of stamp duty and
registration fee et The details of the conces-
sions given by the Statc Government are
given at pages 8G-87 of the Report of the
Lxpert Group on State Lnactments having a
bearing on commeteil Bank le~ding to agri-
culture ( Falwar Comnuttee), which is a priced
publication issucd by the Reserve Bank of
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provided for loans issued to small and margis
nal farmers in selected arcas.

(b) These facilities have helped in the
flow of larger credit for agriculture,

Suogar Factories in Gujarat State and Sugar
produced by them

4512, SHRI VEKARIA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) the number of sugar factories in
Gujarat State and the quantity of sugar pro-
duced by cach of these factories during the
last thres years ;

(b) how many of these faclories are in
the private scctor and how many in the co-
operative sccior ; and

(¢) whether there is scope for starting
more sugar factories in Gujarat, keeping in
view the total cane production of this State 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) and (b). There are at
present scven sugar factories in Gujarat State
and all are in the cooperative sector. A state.
ment indicating the quantity of sugar produced
by each of thes¢ sugar factorics during the
last three years i.e. during 1968-69, 1969-70
and 1970-71 scasons is attached.

(c) In view of the cane potential in the
State of Gujarat, letters of intent/licences have
already been granted for the establishment of
six more cooperative sugar factories and these
are likely to go into production in the next

India. Speual guarantees have also been  few years.
Sratement
Sl. No. Name of the factory _Quantity of sugar produced (Tonnes)
1968-69 196970 197071 -
T 2 ) 3 s 5T
1.”" “Shn Khedut Sahakari Khand Udyog 21,65 25119 21,467
Mandli Ltd, Sardar Baug, Bardoli,
District Surat,
2. The Sahakari Khand Udyog Mandal 7,373 10,336 7927

Ltd., Gandevi, Bilimora, District

Bulsar,
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B 2 3 4 5
3. Shree Bileshwar Khand Udyog Khe- 28,890 24,198 25,425
dut Sahakari Mandli Ltd., Kodinar,
District Amreli.
4, Shree Una Taluka Sshakari Khand 14,509 18,426 12,242
Udyog Mandli Ltd.,, Una (Sorath)
District Junagadh.
s. Shree Madhi Vibhag Khand Udyog 4,210 20,591 15,553
Sahakarl Mandli Ltd,, Pcst Madhi,
Dustrict Surat,
*g, Shree Chalthan Vibhag, Khand - -— 349
Udyog Sahakari Mandli Ltd., Chal-
than, District Surat.
. Chprotar Sahakari Khand Udyog —_ —_ 194

Ltd., Petlad, District Kaira.

*The factories at Chalthan District Surat and Petlad District Kaira started production

during 1970-71 season.

Facilities far Fishing Operation at Gujarat
Coast

4513, SHRI VEKARIA : Will the Minis-
tor of AGRICULTURE be pleased to state :

(a) whether adequate facilitics exist for
fishing operations in the coastal areas of
Gujarat ;

(b) whether there are proposals under
comsideration for improving and constructing
fishiug barbours in the State ; and

(c) if so, the main features thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) to (c).
Fishing harbour facilities in the coastal areas
of Gujarat exist to some extent at Navabunder,
Jafrabad. Umbergaon, Porbunder, Umersadi,
Kolak, Mangrol, Hirakot and Jakhau. In
addition, a fairly large-sized harbour has been
provided at Veraval at a cost of Rs, 26 lakhs
Harbour facilities on a small scale are availa-
bie at Kandla, The Government of India has
fssued total sanctions amounting to Rs, 59
fakhs for creation of landing and berthing
facilities in the coastal areas of Gujarat, A
suzvey of these areas has also been carried out
by the UNDP assisted Pre-investment Sorvey
of Fishing Harbours Project, Bangalore, for
preparation of project reports for intensive
devwiopient. They have indicated Umbergaon
as suitable from the engineering point of viaw
for developing into a harbour,

vestigations are likely to be taken up during
late 1972.

The State Government have sent propo-
sals for undertahing some additional works at
Veraval such as providing dry dock, electricity.
cranc facilities etc and for providing naviga-
ble aids some fishing centres. These are being
examined in consultation with the State
Government.

Economic Condition as Criterian for Deter~
mining Family’s Backwardness

4514 SHRI BHOGENDRA JHA : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether it is proposed to fix econo-
mic condition of a family excepting the Sche-
duled Castes and Tribes people as the criteria
for backwardness for educational facilities ;
and

(b) if not, reasons therefor ?

THE DFPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K. S. RAMASWAMY) :
(a)and (b). The Government of India have
not drawn up any list of Backward Classes
other than the Scheduled Castes and Schedu-
led Tribes. The matter has been left to be
decided by the State Governments who have
been advised that in the opinmion of the
Goveraments of India, it would be better to
g0 by economic tests rather than caste.
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Eoonomic condition of a family is a principal
consideration apart from academic merit, in
the case of national scholarships awarded by
the Central Goveroment. Central Govern-
ment have also under their consideration
measures to provide special educational facili-
ties to children belonging to the socially and
economically deprived sections of the com-
munity.

intment of Hippies by Bal Bhavan
Appo Soclety, New Delhi

4515. SHRI BHARAT SINGH CHOW-
HAN : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) whether the Director of Bal Bhavan
Society of India, New Delhi has appointed a
few happies without the approval of Govern-
ment and in contravention of Foreigner's
Registration Act ; and

(b)

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE ANDIN THE DE-
PARTMENT OF CULTURE (SHR1 D. P.
YADAY) : (a) No, Sir,

if so, the reasons therefor ?

(b) Does not arise,

Government Control over Working of Bal
Bhavan Society of India, New Delhi

4516. SHRI BHARAT SINGH CHOW-
HAN : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) the extent of Government control
over the working of Bal Bhavan socicty of
India, New Delhi ;

(b) whether the post of Director of Bal
Bhavan is filled through the Union Public
Service Commission ;

(c) the academic qualifications prescribed
for the post of Director ; and whether the
pecsent Director is not academically qualified
to hold the post ; and

&) if 90, whether she has been appointed
o8 regular Or 0n advhoc basis 7
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAV) : (a)
Bal Bhavan Society of India is a Society regis-
tered under the Sovieties Registration Act.
The affairs of the Society aic managed and
conducted by a Board of Management, accord-
ing to the rules and regulations of the Society
which have been framed with the appioval of
the Government of India. The previous sanc-
tion of the Government of India is also requi-
red for any change in the rules and regula-
tions.

The Chairman and Vice-Chairman of the
Bal Bhavan Society arc appointed by the
Government of India. Two represcntatives of
the Government of India, onc each from the
Ministry of Fducation and the Ministry of
Finance are also nominated on the Boaid of
Management.

(b) No, Sir,

() and (d). The appointment of the pre-
sent Director was made by the Chanman of
the Bal Bhavan after calling for applications
through an advertisement in the lcading news-
papers. The academic qualifications pres-
eribed for the post werc as follows :—

“Essential—Good M.Sc./M.A. (Picferably
first Class) Degree or equivalent advanced
Degree or Diploma in Creative Art, or poi-
forming arts. Minimum Five Ycars’ experi-
ence of working with children in schooljor
out-of-school setting. While in school (the
candidate must have been rewponsible for
organising and conducting cxtra-carricular acti-
vitics, such as  Art, Dance, Drama, Music,
Science Clubs, Exhibitions, Field Trips, Games
and Physical Education Activities,

Desirable : Minimum 2 years' administration
or supervisory experience. Study abroad in
apy one or more of the following lields :
Education Art - Education, Science Education,
Child Development. Group work (Social
Work) Educational P>ychology, Expericnce of
working abroad in schools, Science Clubs,
Boys Clubs, Children’s Museums, Summer
Camps, Community Centres, Authorship and
publication of articles, pamphlets, proposals,
books on education, out-nf-school education,
and all matters related to children Familiarity
with oroblems of creative education and
recreation,
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Membetship in Professional Organisation
and Association with Educational Societies
Expericnce of research and organising of
Teacher Training Programmes, Seminar nnd
Conferences.

The present Director is a BSc. T.D. and
15 & Associate of the Drama Board (London)
and has been considered well qualified to hold
the post of Director, Bal Blhavan,

The present Dircctor was appointed for a
period of one year as a result of the selec-
tion made 1n response to the adverlisement.
On the basts of her performance, she has been
given a fresh contract for three years

Grant-in-Aid to Bal Bhavan Society New
Delhi

4517. SHRI BHARAT SINGH CHOW-
HAN - W'll the Minister of EDUCATION
AND SOCIAL WLLFARE be pleased to
state .

(a) the grant-in-a'd given to Bal Bhavan
Suciety of India, New D:lht by Government
during the last threc years ; and

{b) whether the auditors have raised seri-
ous objection on wasteful expenditure, if so,
their findings ?

THE DLPUTY MINISTIER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WL LFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAV):
(a) Grant-in-aid given to Bal Bhavan Society,
India, during the last three years are as

follows :—
1969-70 Rs. 6,45,000.00
1970-71 Rs, 7,22,000.00
1971712 Rs. 7,15,000 00

(b) The reports of th: Government Audi-
tors have only been recetved for the ycars
1969-70 and 1970-71. These reporis do not
contain any scrious objection on wasteful ex-
penditure The Government audit for the
year 1971-72 has yet to take place.

Children on Roll of Bal Bhavan Soclety of
, New Delhi

4518, SHRI BHARAT SINGH CHOW-
HAN : Will the Minister of EDUCATION
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AND SOCIAL WELFARE be pleased to
state :

(a) the number of children on the rolls
of Bal Bhavan Society of India, New Delhi,
and the actual number of children who attend
the Bhavan daily in the evening ;

(b) the annual income of the Bhavan
from fees charged from children ; and

(¢) whether the number of clildren 1s
increased only during the summer break, and
not during academic season ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LDUCATION AND
SOCIAL WLLFARE AND IN THE Di-
PARTMENT OF CULTURL (SHRI D P
YADAY) : (a) The total number of childien
on rolls of the Bal Bhavan Sociely, New
Delhi was 2,969 during 1970 and 4932 dunng
1971 No daily attendance registers ate  hept
Altendance varies from 20 to 1000 daily
depending on thie time of the year anl the
school examination schedules.

(b) The annual income of the Bhavan
fiom fees charged from the children was Rs
20,3111,20 during 1970-71 and Rs 33,042
during 1971-72,

(¢) The enrolment goes on throughout
the year, the maximum occurring immediately
after the annual examination.

Crash Programme for Rural Employment
in Putnia, Bihar

4519,
Will the Minister
pleased to state :

SHRI Md JAMILURRAHMAN :
of AGRICULTURE be

(a) whether the Government have taken
any step towards “*Crash Programme’’ in the
District of Purnia Bihar ; and

(b) if so, the main features thereof
schemewise 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) and (b). A sum of Rs.
26.94 lakhs was allotied for the Purmia Dis-
trict uoder the Crash Scheme for Rural
Employment during the year 197172, Under
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this programme, the Government of Bihar
have taken up road schemes only estimated to
cost about Rs. 36.89 lakhs. The total expendi-
ture reported upto the end of January, 1972
is Rs. 5.98 lakhs resulting in the generation
of 1.46 lakhs mandays of employment,

Opening of Warchouse for Food Corporation
of India in Purnia

4520. SHRI M. JAMILURRAHMAN :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are contemplat-
ing to open Warehouse/Godown for Food
Corporation of India in Barni Hat, Rauta
Hat (Sadur, Purnia), Bahadurganj and Bishan
Pur (Kishan Ganjy Sub-Division, Purnia) ;
and

(b) if so, the main features thereof ?

THE MINISTCR OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P SHINDE) : (a) and (b). In
order 1o meet the storage requirements of the
Food Corperation of India in the Kishan Ganj
sub-Division of Purnia district, approval his
becn given to the Central Warchousing Corpo-
ration to construct 5,000 tonnes storage
capacity in the above sub-division. The
location selected is the headquarters of the
sub-division.

Sugar Production and its effect on Expart

4521, SHRI RAMKANWAR : Will the
Minister of AGRICULTURE be pleased to
slate :

(a) the total production of sugar in the
country during the current year as compared
to last two years, year-wisc ; and

(b) whether fluctuation in sugar pro-
duction has in any way affected export of
sugar and to what extent our foreign exchange
earning has been affected as a result
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF,
SHER SINGH) : (a) The production of
sugar during the current year 1971-72 (1st
October 1971 to 30th September, 1972) upto
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the 15th of April, 1972, was 2932 lakh
tonnes. The total production during the year
may be about 31 lakh tonnes as against 37.40
lakh tonnes in 1970-71 and 42.62 lakh tonnes
in 1969-70.

(b) Yes, Sir. During the year 1972 a
quantity of about 1 lakh tonnes only of sugar
is likely to be exported which may earna
foreign exchange of about Rs. 12 crores.
The quantity of sugar exported during the
year 1971 was about 3.32 lakh tonmes which
earned a foreign exchange of about Rs 3l
crores,

Ladakh Institutc of Higher Studics

4522. PROF. NARAIN CHAND PARA-
SHAR : Will the Minisier of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) whether the Ladakh Institute of
Higher Studies was originally established to
impart Higher education upto the Degree
level to the students from the border arcas;

(b) if so, whether a decision has been
taken to convert it into a Higher Secondary
School on the lines of Central Schools ;

(c) what are the likely repurcussions on
the carcer and emoluments of the member of
the stafl who joined the Institute with the
hope of teaching Degree classes; and

(d) the likely fate of the ‘students who

came from border arcas and joined this
Institute for higher learning ?
THE DEPUTY MINISTER IN THE

MINISTRY OF EDUCATION ANDSOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P YADAV): (a)
to (d). The Ladakh Institute of Higher
Studies was originally established to impart
education and training upto Shastii level of
the Varanaseya Sanskrit Vishwavidyalya to
selected students of the Himalayan Border
areas stretching from NEFA in the East to
Ladakh in the West including Himachal
Pradesh, Kullu and Spiti Valley, Sikkim and
Bhutan and also for other students who may
be admitted to the Institote. The Institute
was receiving grant-in-aid fiom the Delhj
Administration  With the discontinuarce of
Grant-in-aid by the Delhi Administration to
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+the former Ladakh Anstitute of Higher
Studies and consequent closure of the Institute
by the Governing Body of the Society (Ladakh
Institute of Higher Studies) the Governmeat,
at the request of the President of the Society,
decided to ask the Kendiiya Vidyalaya Sanga-
than an aulonomous body, to set up a Special
Institute known as ‘Vishesh Kendriva Vidya-
laya’ to which the students of the Institute
were transferred.

The Society named as Ladakh [Institute
of Higher studies served notices on all the
staff members to the effect that their services
shall s'and terminated at the end of 3 months
ftom the date of the receipt of the notices,
The Kendiiya Vidyalaya Sanglhan considered
the cases of the teachers and employees of the
Institute and offered temporary appointments
to them in such grades as they were found to
be suitable for. The pay scales and allowances
admissible to the staff members in the former
Ladakh Institute of Higher Studies and in the
Vishesh Kendriya Vidyalaya are the same and
the existing emoluments of such staff who
have been appointed to equivalent posts in
the Vishesh Kendriya, Vidyalaya have been
protected.

The existing courses in the former Ins-
titute have been allowed to continue and
such of the studentc as have been preparing
themselves for the Shastri Lixamination have
been provided fucility to continue their studies
without any break. Those students who
wishto go in for the Higher Secondary
Examination are being provided suitable ins-
truction for that purpose.

Future sct up of Delhi University

4523 PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) whether the teachers of the Delhi
University will be consulted on the [future
sct-up of the Delhi University and its cons-
tituent Colleges ;

(b) if so, the names of the Assoclations/
Bodies of teachers which would be associated
in such consultations ;

(¢) whether Government are aware that
a recent mecting of the Dethi University
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toachers has changed a cerimio sssociation
with by-passing the interests of the geneml
body of teachers and levelled serisus charges
against its working ; and

(d) whether in such a situation Govern-
ment propose to circulate the proposed bill on
Delbi Uaiversity for eliciting public opiaioa ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, §. NURUL HASAN) :{2) and{(b),
The Ministry of Education and Social Welfare
is proposing to amend the Delhi University
Act in the light of the recemmendations of the
Gajendragadkur Committee, which have beea
accepted by Governmeot in principle, and of
a Commitiee appoioted by the University
Grants Commission under the Chairmanship
of the Vice-Chancellor, Delhi  University, to
examine the administrative and organisational
difficulties of the University. The wviews
expressed by the teachers of Delhi University
on the Gajendragadkar Committee report will
be taken into consideration while preparing
the Amendment Bill,

(c) No such report has been received by
the Government or the University.

(d) It is for the Parliament fto take
a decision in this regard.

Staple cotton in Rajasthan
Cm&l Area

4524. SHRI B. S. BHAURA : Wil the
Minister of AGRICULTURE be pleased to
state

(a) whether there is any plan to encou-
rage the growth of long staple cotton in the
Rajasthan Canal area ; and

(b) if 80, the main foatures theesof ?

Growth of Long

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) (a) Yes. A
proposal to encourage the cultivation of
long staple cotton ia the command area of
Rajasthan Canal is under the consideration
of the Government of India.

(b) The main Teatures of the proposal
Are —

() Adequate supply of drrigation mater

threughout the sotion grewsiog sesson
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particularly during the opthmum
sowing time in April and at the
maturity period during September-
October ;
(ii) Proper land levelling and stablisation
of sand dunes ;

(iii) Making available inputs on subsidised
rates within easy reach of the
farmers ;

(iv) Arrangements for crop loans ;

(v) Control of pests and diseaseson a
campaign basis ;

(vi) Organisation of a large number of

demonstrations to educate the farmers
in the technique of growing cotton
scientifically.

Establishment of proper facilities for
ginning and marketing ;

(vii)

(viii) Development of adequate transport
and communication facility ; and

(ix) Assurance of remunerative price for
Kapas.

Progress of Centrally Aided Housing
Schemes for Low-Income Groups

4525. SHRI B, S. BHAURA : Will the
Minister of WORKS AND HOUSING be

pleased to state :

(a) whether the Centrally-aided housing
schemes for low income groups have not
made any satisfactory progress ;

(b) if so the reasons therefor ; and

(c) the steps taken to accelerate the

progress of the schemes 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1, K. GUJRAL) : (a) The schemes have
not made adeguate progress.

(b) The main reason for the inadequate
progress is the low priority accorded to
Housing in the National Planning against
competing claims of other priority programmes,
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such as those of Agriculture, Irrigatios and
Power etc. Consequently, the resources
available for Housing are also limited,

(c) During the Fourth Plan, the State Govern.
ments arc competent to determine their own
priorities and allocate funds accordingly for
various schemes, In order to help the
States to pay greater attention to State-Sector
Housing Schemes, the Central Government
have taken over the following two Schemes
in the Central Sector :—

(i) Subsidised Housing Scheme for
Plantation Workers which provides
for 50% loan and 3749, grant to the
Planters fer the construction of
houses ; and

(ii) Scheme for provision of Housessites

to Landiess Workers in Rural Areas

for which 100% grants-in-aid are
given to the State Governments,

The Housing and Urban Development
Corporation, floated as a Central Government
Undertaking in April, 1970, also gives financial
assistance to the State Governments etc., for
executing projects of an economically viable
nature including construction of houses for
low income groups.

Export of Wheat and Wheat Products by
Foed Corporation of India

4526. SHRI B. S. BHAURA : Will the
Minister of AGRICULTURE be ploased to
state :

(a) whether the Food Gorporation of
India proposes to cxport wheat and wheat
products to foreign countries ; and

(b) if so, the total quantity to be expor-
ted and the value thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
The matter is being examined.

W SAW TG WY HTATH Frepn
% fol 2 wity vl o win

4527, it gwww it : sy femfe st
g waft oy war A poF e

(%) war wew wRW ¥R X T 4
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arare drwarat ¥ foR dex ¥ 2 oy R formfor erar amate saeg § v WAy

%t win 5 8,

(=) afz g, A 39 9T F7 g

(s mrgo ®e gmuw) (a) 712 3¢ wiw
=3 & g7 mw M frafefag famg

w wr sfafent @ oo s ¥ ww e 957 RW WY & fafefas afason &

foa & fod wq & FYEW T 14-4-72
g fwd af | ¥y ] -
fr § aar st andast & whit of gam/
AT NI §Y X § qar A oy
quf &Y ot &, S g W feay g

st fofw w3 fomr oy ? arex gE ® —
e wr A Qor w1 A W e
(@@ wat /)
1 a3 form Ty R GO § qfwe A1 qrardg qrsar 132
2. EIT 7 WA weg® 19 I grawr afonsE, 1500
femrarer
3 §ER AT W Wi wgT A Fgrasf-am aar 44 56
4 gare R Tiwag feerasdht a1 Fur aforfsar Fsar 41 .7
5 gucAm saege mfsas qar femd-am avaar 430
6 quw AT IIAT quIT qqT FTTTT AT 450
7, QT AT FER anfaw gl ¥ wwax aal, faer 10.00
HqTY JF qAT NEAT AT AT A
ot sifr a7 famw
8. Wy wRW ITATA #fers mifss sgeqe T Al 13251
qiE aFrAt &1 fanfor gar wiet
77 fagma
9. —ag}- §6% 7, i3 T 7 Ww 40,20
& woaw avg A qan fae e
Tt & qrAr &1 faafor
10. @it dwd GaTHT FAT FrSTAT 3%0.00
arard), A oY
- T - @ 71236
(w) 7z @@r 39 dear & grew sty geere ® wdwfedt
# smarg aqr 7% fagra fraw dvaf grer Wy YN ® W frorea wer &
39 o/ WY W WO w@wg fear qar wifes wyw

4528, it sfwre o ¥ear - qar fown
SiYC WATH WEAT HAT I qAW &1 FAT
w3 f5 ¥y frameg e & ofes
¥y g d sRifol § wge s
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wq syfaadi & weri #v Fewr eI
fadT 2 7

fasr @YX ga™ oA RATR WA
@xfr faam § sasat (of fo WMo
awa) : 1971-72 2 & v ey faaraa
AT ¥ Tl gee & weartal § 93
asv aifms fad af o) e faae
faeg g&17 & —

(1)
(2)

T wEfRar § 7= 21

¥y Tl afer Fim
w7 § 4o TR &

T = 64

Afaa ardig T4 1T
rmya fawen onfy ®
TIAEETNY T § g =14

(3)

st € Tt & foe gwEl

4520, ot SfiEIT WTe AT : I W
wAY 7g A4 F1 3 77 05

(t) ®avwre A g Tf Y AT T
a WY GATH AAEX A\ SyTeAT A1 ;A7

(;7) afz @, A1 f57 0T Y €1 A0ET
Fage?

wfw s & Trog gaAT  («fr woum-
wifga dvo fasa) @ (%) st 2i)

(@) waredvg avg Cuars, 7197 TFRT
sYz wza afaf & wean ¥ sfumfia
FY FrOAT

Family Planning through Supply of Litera-
tu{-e instead of Personal Vicetings
with Mcdieal Advisers

4530, SHRI G. Y. KRISHNAN @ Will
the Minister of TIEALTH AND FAMILY
PLANNING be plcased to state :

(a) whether majority of mariicd o'ouplcs
do not want big family but consider this sub-
joct as very confidential or secret one and
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hesilat: to tell the same even to the attending
physician ; and

(b) if so, whether Government would
supply to such couples the requisite informa-
tion and tcchnique of averting pregnancy
(instead of meeting personally) to solve the
problem ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D, P. CHATTOPA-
DHYAYA) : (a) Scveral studies show that
a majority of couples are not in favour of big
fumilics, Theic » no conclusive evidence to
suggest that married persons consider this
subject as very confidential and hesitate to
speak about it even to their attending physi-
cians,

{b) All methods and edia including
literatwie, are utilised for informing. cducating
and persuading couples to adopt one or the
other method of family planning. However,
personal contact is a valuable method of
motivation and cannot be abandoned.

Suivey of Book Indusiry und Trade in India

4531. SHRI G. Y. KRISHNAN : Wil
the Minister of I'DUCATION AND SOCIAL
WLLFARE be pleased to state :

(a) whether a Committec was appointed
by Government for comprehensive swivey of
the book imdustiy and trade 1o India ; and

(b) ii so, the rccommendations made by
this Committec 7

THE DEPUTY MINISTER IN THE
MINISIRY OF EDUCATION AND
SOCIAL WILFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D.P.
YADAV) : (a) Yes Sir.

(b) The Committe¢ has recommended
that the survey may be entrusted to the
National Council of Applicd Economic Re-
search. The matter is accordingly under
discussion with the National Council of
Applied Economic Rescarch.

qftare agr are weaTor qficayem

4532 oft mwwrw o syt fear
WY GAT WEAN §AT 4 a9 ) F9T
LB .

(m)mmmﬁm#tm
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arfter QY & oficre ot aTe S
afcorng et o @Y &, afy gf, oy W
¥ T o afcirnal & sraweig & §;

(w) =% usai & A« § oyt xq
gwrc ¥ qfedoad qr wew W § aar
wet andt 7t we ot § o Wi g
o ¥ v 3w feadft wrufo s€ & o
W@y W

() ®ar goee ¥ @ qfcdaar) &
Iudfrar o wT faane e § et afy
g, @ ww s Iw saferdi @ A o\
fore¥ ¥ ofctomst & wat o w3
1 %19 gYqr oy ar ?

fovar aftc wae weTw sorwa ® 9W-
Wy (W %o gWo Twewnl) : (W) ¥
(7). o faercor oo fora® adfiger arrerdY
& oY, g ¥ qEw e @ )
[wearew & o wary ¥fed gET LT—
1901/72}

¥ www W §iF g
wreiter fiw & eafopw szt
! wpem fear wen

4533, sh wowe ¥ feen
st watw wEqmw Weft qg wErA #Y FAT
w3 fiy :

(%) war ¥ gary weror ¥ 9
afegs sl W frela agaar 2T @
wy grfor GaY ¥ afgersl wiC Ao} &
foit wrd w3 §;

(=) afegt, oY a€ 1969- 1970 &tz
1971 ¥, wen-wen, fre-feag dasa o
ferdrfonht wwofer & o€ o sl w0
I SO W ¥ qf I% Wl & oiw
ki it

(%) twram % ¥ <Afeew dwazl
o dor fewlt § fed wowre frefia
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ggar ¥ § sk wAA sedw gwsw
¥ fow arde ¥ feet-feadt sgraar &
ward?

fawt st waw seqw swren ¥ Q-
Wit (ot ®o gwe TraTATHY) : (%) o,
g

(=) &z () : ¥ @@y wwamr
R g ¥ dearsit 7Y 7 ghafesa 50
¥ ax fe gz o arel dearsl w1
dgarvus §; sgiaar sawA) ¥ fafia
fiee T fagial a1 sfem & amane ag-
T AT &1 &Y g ER ¥ s dwE
@ deng gt §; ¥AT T s
o EEa seqa § € g
gaTfoat A o g :—

1969-70
1970-71
1971-72
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6,02,907 wqu
4,79,000 w7T
484,117 =7q

Wt & fog wommgl v fasw

4534 it weey 3 Far gf A
Tg 4917 Y o1 w4 fF

(%) w1 qTwre quE A Y I
e et & v f e 1

(&) w1 d5-qrowi & wumg 7 R
¥ aga sfemf @ W y;

() afx g, & war gTere w1 feam
wugt %1 fei v oW § e
af g, o tq goew ¥ o7 aw w97 S
g w3 § ?

i swen ¥ vl (s viddeg) -
(%) off g 1 gl Gl e &
A ¥aw aw wex gTWI, Y 9
favre  fegreemal & afe apiy ox
o omm ¥ ouf &1 TR Qe
e qur 0 fasrw € fod

i
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sqweay wyrg ok §, 0 Freafefas §—

1. wo¥ qyadiy 16.0 ¥Q¥ T0g
e

2, fadra gaadia 33.4 ¥0% 97
aYoraT

3. qfta deadiy  78.25 #% v
AT

4. aqd duadffs  233.43 wre Ao
At

(st woe (st T

afga) aar feeelt T

qyaar % foq

97.65 w0z

wi)

(@) adma aE) T quRd @
ATAWFAT GIATAT: SIETC T o 08 §,
gufy @ gvaey ¥ de-qes) § fré faema
@w wra agl g & aafe, wg fawg
qfieg ) gEt do% ¥ «fgwin el ¥
et qoft & sl qur IAEY QT
HragaFar a¢ sy fawre soww fvd o

qeal § e aaqr wan fawrw Qe
& wgeagel fsqrfordl 7 qF Pvar-sorg
qamg) & fawg s@r 1 G H
wynTg fawig wEFN g9T qIATAE: WU
aar war fawre Fwisdl St agEar &
gfie @, 40 »r@ T & ¥& ST
¥ W & fafe=wr wfy-omarg dai ¥
wIT FTET qar swHA & fod 7 wrfew
¥vx earfra &< w1 fofg femm e 1 @@
¥l & Prarsog N ger Al ¥ OF
7y, wamg Yfr am wEiw wwmg @)
qiftfeafas =g & swav af wra A
gefere At A qued feent & Roswr &
T ofew grtn Y agfedl & s
worr § 1 seeTe & wiet § wredtn wang
AT NI wqwerT arear TE @ e
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w3 faur §, wgt e ®ife & qoomEl &
wrE & IR freal & famy qar gk
anfaw st &Y ogfral & frew & fod
WY srgaa w14 fpar st w@r g

Guide Lines for American Scholars in
India

4535. SHRI PILOO MODY : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether attention of Government
has been invited to a report in the Hindu of
the 2nd April, 1972 stating that there has been
need for India to establish guide-lines govern-
ing the visit to India by the American scho-
lars for research and study ; and

(b) If so, reaction ot Government in
this regard ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 5. NURUL HASAN) : (a) Yes,
Sir.

(b) QGovernment are reviewing the Jues-
tion of guide-lines governing the visits to India
of American and other foreign scholars for
research and study.

Target of Milk Production doring Fourth
Plan and Expendliture thercon

4536, SHRI M. KATHAMUTHU : Will
the Minister of AGRICULTURE b¢ pleased
to state :

(a) the larget fixed for increasing milk
production during the Fourth Plan ;

(b) the progress made so far in increasing
milk production in the country ; and

(c) the expenditure incurred by Centre
in promotion milk production ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) 25.86 million tons

(b) The estimated level of production of
milk by theend of 1971 is of the orderof 22
million tons,



139 Wrilten Answers

(c) An amount of Rs, 167,25 lakhs has
been spent upto the end of March, 19/2. This
expenditure incurred by the Centre Intensive
Cattle Development Project intended to sti-
mulate milk production 1n the milk shed areas
of Delht Milk Scheme.

Dcmand by Ship-owners for Re=Introduction
Duvelopment rebate for Shipping

45317 SHRIM KATHAMUTHU . will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state -

(a) whether the demand made by ship-
owners (v re-introduce the development rebate
facihities for shipping has  been considered by
Goveinment , and

(b) 1l so, the decision tahen thercon ?

THL MINISIER OFF PARLIAMLN-
IARY AlIFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR)
{a) and (b). Tne development rebate for
slspping wadistey is avaldabl> il st May,
1974 Represntations  lhave been  recened
from concerred interests for its continuance
beyond this datc  Cheve are under examina-
ton.

F G A & TR WA &
wgza & faq maa

4535, o At fag faez : 71 famfw
v | 7A@ qg ATH 47 I FAX
fF .

(%) Twaza 97 & U F FTHRA
#1417 & gFaR dlaedr a7 fAad
ZET B AT ¥ ey § PR are ns,
g, @17 @1 M F eI AAT A AW
g¥d, X

(=) afz gr, @ €7 AW & FIIOU
g?

fartn AT ™ wATET § IR /A
(wt ko ¥o wurerw) (%) oY, &P

(&) zrgy V @ar 3% T & TR FH-
Afed} & TAS ¥ GG @ X oA ¥
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Igwr § afcsar sy odw & @A @Y
g frg & 08 sdord ¥y wewT AT
Uy IR & aeftT qF g7 @reT faga o
g Iweew ¥ fou sgwr afwfaal
fresat grea w7 @AY SAW AWM H
ALY AT §AT 9T A9 & AT & fou
faare ad) frar smar 1 evew 1V aqr 9ad
A F o F qd wwaife & amy &
gfvear 39 arda & mar a2, sg 4
& 307 79q VST AR T 307 freeae
VI FIF o0 W@ € AN W B W AT
F1 amazd & 3T F fam 354 arfr qar
F1 09 T TG AAT] ) 3 o141 FT ZQT
§U 2159 V 91 379 ST 4 " T alfeay
F1 419 I8F AT T U, @A (T 0T
srafea frar sar ¢

FFEY ACHT § HHANAET 210
ORI SEE B AR

4539, =it A¢.7 Fag face 371 famtay
e | 941 TE A A I R fE .

(%) #a1 OF TT9 F AT 7 Fa
UE ARG A407 9faqT FF AT wlA
g 9 AW FHALY o) fradr iy
AT F1 WAAT W T I 98,

(&) 71 % 797 4, 6 WM & 17
97: HEAPT F3ER &1 ggafT &Y S

(7) afz er, &t @1 v fraa o
9A. &1 §37 &7 fyarc g ?

fanior olx smam wa@a & Ten wa
(o srfe %o wew) : (%) & (7).
gl frng-para (fredh & gmragm)
grgzT faam, 1963 ¥ fafge svadt &
w3 afg o Afuwrd 9/ & 7€ aE@
qE@R A7 AUET FY @I TG Fean, @
g 17 & (AT T & ofeadw & foy
Fa® ATa¥ 93 g Frary ag faar anm
¥ TS R RW A wfersat & AW
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% folr anfer, 1968 # a7 faola faear mar
g1 fr N afgerdr afegds ¥ & wEL
w21 §, IAF ATHY T B2 ATH & Q7T G
faarz fam oo ¥4 ggfy wraa o
Fgmw far s 2@ &

qzAt AT | Yaws wt seafuw wi

4510 ofy TrarAETC AEEY ¢ T AT
it ofer frdwa 70t gz qo@ it T
T3 3 :

(%) #n gzt anw (2RA) F @
feqt g o= & sloor wFE ¥ FI0T ATT-
fort o rrTy wAT EAT

() #rrfazr Ao A &9 asT &
27 & for Feivr avsre  fedt gwe 2y
wgraAr a1 M Y &, afx ar, A 94 gav
TIH AU 2, A

(w) o wegeg @ gAY Y AT AfA-
e & 7

FaTeey AT afvar frawma wwawem 7
¥y "l (sto ¥to dlo w@mmam) :
(%) & (7) g uww & 97 7§ &R
AT 927 97 TF D A )

ttag wzeat v fafww ddiew were-
w7 afafadi @ anata $Q®
foq am.aw

4541, R TEEAR TEdt o FAT
WAL T AAT T TATT FY FQO F4w

(%) #nr ware warem fafos wedi &
afs7 Fem AwETr Afafr & gem &
& ¥ gala T & fau @ag Azedr &
ATt oY wiw Far d;

(@) afx gr, &t #av Ageat & AT 47
fawifon £2% & fon 21§ a-qve faaifa
foar war 2; alx
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(w) afz gt & gawr T AT R ?

wo0T wd wa Atagw s afcag
wal (st oo wggR) ;- (F) AT

(&) ac (&), st gf1 g7 SwIT®
ATATeRR & gy Anareorar feafefae
AI9-30% F AZFT Fran onar - —

(1) fafez o7 (wav) & 72k I
yaar wyF frataw aF @ 9fa-
fafaea 727 17 72aa F 1A,
fy geys  Afafady av  gATHA
frar s &1 Al #vf vy
AT AIF INFRT ALY & Al
adiT & faafea &7 s ria
F1 sfafafaa g1 @15 #ag
a7y 1 ®AAT &7 T fAn
srafasar & Y g o

W& gzedy 1 A1 Afafa € qzamar
#Y 1 27 A gui wabr ¥ fam 0w
F1T g7 =wfafent & zen vz 9%
AT A wafa & fam g
gAY a8y fwar s & oAfz
fafarz 2oa/faatas g7 1478
qFT PTG §AY ATET IITN
afrg ay s fafaz afafy &
qF ®7eq a3, fafa vroomam, g,
A T & [eg fgan frar
AT ¥

(n)

(ni) fasftr afafeat & azeaEd o
wratiaa: g1 |fafAd 1 gdania
af frar s 21

(iv) matea at gfg w7 %% & 785
TaFg & fan mzedy 47 aafy
SIE HT & et F )

Valoe of Stolen Idoly

4542, KUMARI KAMIA KUMARI:
Will the Mimster of EDUCATION AND
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‘SOCIAL WELFARE be pleased to state the
total value of idols stolen from protected
monuments, State-wise, during the last three
years ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, S. NURUL HASAN) : A statement
showing the number of thefts and art-objects
stolen from the Centrally-protected monu-
ments during the years 1969 to 1971 is laid on
the Table of the House. [Placed in Library.
See No. LT—1902/72].

As the art-objects from protected monu-
ments/sites and museums are not for sale,
their valuation in terms of money has not
been done, Nor will it be appropriate to
make any hypothetical evaluation.

Drinking Water in Orlssa Villages

4545, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(a) the total amount of money which was
allotted to Orissa in the first three years of
the Fourth Plan for providing drinking water
in the problem villages of Orissa ;

(b) the amount spent by the Orissa
Government during the first three years ;

{c) the total number of problem villages
in Orissa which were provided with drinking
water during these first three years, District-
wise ; and

(d) the total amount of money proposed
to be given to Orissa for the purpose in
1972-73 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D. P. CHATTOPADH-
YAYA): (a) to (d). Information is being
collected and will be laid on the Table of the
Sabha.

UNICEF _Assistance for Rural Water
Supply Programme

4546. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of HEALTH
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AND FAMILY PLANNING be pleased to
state :

(a) whother any UNICEF assisted rural
water supply programme has been undertaken
in Orissa to tackle the problem in hard rock
and hard soll formations ;

(b) if so, the arcas in Orissa where this is
being undertaken ; .

(c) the work done so far in Orissa n
the field ; and

(d) the number of rigs supplied to Orissa
for this purpose and the places where these
rigs are operating ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D, P. CHATTOPA-
DHYAYA): (a; and (b). Yes, the program-
me is being undertaken at present in 40
drought affected villages in Boden and Sina-
pali Blocks of Kalahandi District. The pro-
gramme will be extended to other areas also.

(c) and (d). One rig has bzen supplied.
This is being tried at Bolangir before it is
taken to the interior villages.

Stolen Idols Recovered

4547. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state the number of stolen idols recovered last
year in various States 7

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : No data
about the recovery of idols stolen in various
States from places/monuments which are not
Centrally-protected are available. In so far
as Centrally-protected monuments are oconcer-
ned, nine stolen art-objects were recovered in
the various States during the year 1971.

The break-up is as follows i—

Name of the State No, of stolen ob-

jects recovered
= . 3
Himachal Pradesh i
Madhya Pradesh 1
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1 2
Mysore 3
Rajasthan 1
Tamil Nadu 3

Total 9
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Drought In Andhra Pradesh

43551, SHRI P. NARASIMHA REDDY :
Wwill the Minister of AGRICULTURE be
pleascd to state :

(a) whether Government are aware of
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the continuing drought conditions in Chittoor
District and other areas in Andhre Pradesh ;

(b) whether the Andhra Pradesh State
Government have asked for assistance to
carry on relief of operations ; and

(c) il so, the reaction of the Govern-
ment ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAIIEB P. SHINDE) : (a) Yes, Sir.

(b) Yes, Sir.

(c) At the request of the State Govern-
ment Central Teams visited the State in
September, 1971, and January, 1972, to make
an on-the-spot assessment of the situation and
the requirement of funds, On the basis of
the recommendations of the Central teams,
which had been accepted by the Government
of India, Central assistance amounting to
Rs. 1503 crores had been released to the
State Government during 1971-72,

The Central team had a further review
of the situation with the representatives of
the State Government on 14 4,1972. The
recommendations made by the team as a
result of this review are under consideration
of the Government,

I'stablishment of 1000 ton Sugar Factory
in Cooperative Sector at Renigunta,
Andhra Pradesh

4552, SHRI P. NARASIMHA REDDY :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the rénewed request of the
Andhra Pradesh State Government for tiu'nce
to establish a 1000-ton Sugar Factory in the
Cooperative Sector at Renigunta in Chittor
District, Andhra Pradesh has been considered
and licence issued ; and

(b) if not, the reasons for delwy ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) and (b). A fresh appli-
cation for the grant of a licence for the
establishment of a cooperative sugar factory
of 1250 tonnes daily cane crushing capacity at
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Reanigunta in Chittoor District has been recei-
ved from the Andhra Pradesh Government
on 24.4 1072 and is under the consideration
of the Government.

Establishment of Agro-service Centres
during 1972-73

4553. SHRI P. NARASIMHA REDDY :
Will the Minister of AGRICULTURE be
pleased to state the number of Agro-Service
Centres proposced to be started during the
year 1972-73 and their location ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDLE) : It is pioposed
to cstablishe 1,000 Agro-Service Centres
during 1972-73, These Ceotres are being
established by un-employed technical person-
nel, with the financial help of banking institu-
tions and the guidance of the State Agro-
Industries Corporations/State Governments,
The location of these Centres will be decided
by them

Request from Andhra Pradesh for Assis-
tance to Milh Procesing Plant
at Chittoor, Andhra Pradesh

4554, SHRI P. NARASIMAH REDDY :
Will thc Mnister of AGRICULTURE be
pleased to state :

(a) whether the Government of Andhra
Pradesh has sought approval and assistance
for developing the Milk Processing Plant at
Chittoor, Andhra Pradesh to undertake the
production of milk powder ; and

(b) if so, the reaction of the Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (8) No. Sir.

(b) Does not arise.

Free Ration to Villagers in Kargil due
to Famine Conditions

4555, SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether free rations have been
arranged for the villagers in the villages which
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were liberated by Indian forces in Kargil area
recently, due to the famine conditions prevail-
ing there ; and

(b) il so, the main features thereof and
the sicps taken by Government in the
matter 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
The State Government has intimated that
there is no population in such area in the
Kargil sector, The question, therefore, does
not arise.

Setting up of Mechanived Brick and
Cellular Conerete Plants by N,B,O.

4556, SIHRI C. CHITTIRABU : Will
the Mmister of WORKS AND HOUSING
be pleased to state :

(a) whether the techno-economic feasibi-
lity studies for the establi-hment of mechanised
brick plants, sand-limc brick plants and
cellular concrete plants have been completed
by the National Building Organisation and if
so, the action taken by Guvernment oa the
studics completed so far ;

(b) whether the preliminary  project
proposal for sand-lime brick plant to produce
10-20 million bricks has been finalised ; and

(c) if so, when and where this project
will be set up ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : {a) Yes, The N.B O,
has been conducting tuchno-economic  feasibi-
lity studies for establishing brich plants,
sand-lime brick plants and cellular concrete
plants. Based on these reports, one Mechani-
sed Brick Plant was established at Delhi by
the National Buildings Construclion Corpora-
tion Ltd. in 1967, Onc celluler concrete
plant has been put up at Ennore which is on
trial production at present. Techno-cconomic
feasibility report for setting up a brick plant
at Bangalore was also completed by the N.B.O.
and the Mysore Housing Board has obtained
the Import Licence for the machinery and
cquipment which are not indigenously available
and are processing the matter further.

(byand (¢). Yes. The preliminary project
proposal for production of sand-lime bricks
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in Indore Region (M.P,) has been prepared at
the request. of the Madhya Pradesh Govern-
ment, This is still under the consideratien
of the Madhya Pradesh State Government.

15t

Recommendations of the Expert Committee
set up for studying low cost
Housing Construction

4557. SHRI C. CHITTIBABU : Will the
Minister of WORKS AND HOUSING be
pleased to staie :

{a) the recommendations made by the
Expert Committes set up to study the methods
of low cost large scale housing construction in
six major cities in the country;

(b) what action has bcen taken on
these recommendations ;

(¢) whether remaining 10 out of 16
projects approved under the Experimental
Scheme of National Buildings Organisation
have been complsted ; and

(d) if so, the action taken on completed
experimental projects ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) and (b), The
Expert Committee appointed by the Govern-
ment of India has made a number of
recommendations. A statement  showing
important recommendations and action taken
thereon is laid on the Table of the House.
[Placed in Library. See No, LT-1904/72].

(c) Upto the 6th meeting of thc Experi-
mental Housing Assessment Commitige, 16
Experimental Projects were approved. In the
7ith and 8th mesetings 5 more projects have
been approved. Out of the total 21 projects,
12 have been completed, 6 projects are at
various stages of construction and construction
work on 3 projects is yet to be started.

(b) The completed projects are under

observation. Out of 12 projesis completed so

far, interim assessment reports of 2 projects
have been considered by the Experimental
Housing Assessment Committce and there-
after these bave been widely circulated to all
concerned for irying certain new techniques.
Wide publicity to the experimentation projects
undertaken have been arranged through articles
ia techoical jourowls, somimass aad get
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together. Reports in respect of 4 projects are
under scrutiny by the Committec. Spoasoring
authorities of the remaining completed pro-
jocts have been asked to submit their reports.

Some of the new/improved techniques
tried in the experimental projects have been
found useful and are being adopted by
consiruction departments. ‘These are thioner
load bearing walls, precast lintels, under-
reamed piles, lower ceiling height stc.

Aid sought by Christians and other Missions
for running Hospitals and Mcdical
Institutions

4558, SHRI KUSHOK BAKULA : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether various Christian and other
missions running hospitals and other medical
institutions are facing difficulties due to the
stoppage of foreign aid to them ;

(b) how many of such institutions
asked for Government aid ; and

have

(¢) whether Government propose to offer
aid to these institutions and if so, whether
Government have laid down any conditions
such as Indianisation of staff etc. before grant
of aid ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF D. P. CHATTOPA-
DHYAYA) : (a) to (¢). Some Christian ins-
titutions are beginning to find bit difficult to
manage hospitals run by them with dwindling
foreign assistance. One or two institutions
have approached Government for making
suitable financial arrangements for continuing
their services in the hospitals and colleges
attached to them, Government have not fully
considered the matter yot nor has a decision
been taken. The questicn of imposing any
restriction or any pre-requisites to assistance
does not, therefore, arise.

Foodgraias for Tripura for 1972473

4559. SHRI DASARATHA DEB : Will
the Minister of AGRICULTURE be pleased
o state @

(a) the total amount of foodgrains that
are silocated for Tripura for the financisl year
1972-13 ;
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(b) the total requirement of foodgrains
of Tripura for the year 1972-73 ; and

(c) what amount of [foodgrains have
already been dispatched to Tripura during the
current year ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
The Tripura Government have not asked for
any allotment of rice or wheat for the year
1972-73 and, therefore, no allotment has been
made to them so far,

(c) Apart from a negligible quantity of
wheat, about 3.4 thousand tonnes of rice were
despatched to Tripura during the period
January to March, 1972, aganst the alloca-
tions made in 1971,

Production and Impori of Milk and
Milk. Products

4560. SHRIINDER J. MALIIOTRA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the State-wise and Sector-wise pro-
duction of milk and milk products, during the
last three years ; and

(b) the products-wise import of milk and
milk products during the last three years,
including free assistance, quantily and value-
wise ?

THE MINISTER OF STATE IN TIE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) Milk production is
estimated on the basis of live-stock census
held guinguennially. The estimated annual
production of milk and milk products state-
wise is given in a statement laid on the Table
of the House. |Placed in Library. See
No. LT—1905/72). This estimate is based
on the livestock census of 1966. Information
on the subsequent period is not yet available,

The quantities of other milk products such
as infant milk food, condensed milk, milk
powder and malted milk food manufactared in
the organised sector during the last three
yoars 7., 1969 ,1970 and 1971 are given in the
statement laid on the Table of the House.
(Placed in Library. See No, LT—1905/72].
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(b) The quantities of milk products im-
ported including imports under vanious loreign
aid programmes along with their values for
the year 1968-69, 196970 and 19/0-71 are
given in the statement laid on the Table of
House. [Placed in Library. See No.LT—

1905/72].

Progress in Availability of Milk

4561. SHRI INDLR J. MALHOTRA :
Will the Minister of AGRICULTURE be
pleascd to state the progress of programmes
launched in India with or without internatio-
nal assistance, to increase availlabilty of
milk ?

THE MINISTFR OF AGRICULTURE
IN THE MINISTRY OF AGRICULTURE
(PROF, SHER SINGH) : The lowth Five
Year Plan aims at increas:ng nulk  production
from an esumated 21.2 nullion tonnes dunng
1968-69 to 25.86 million tonnes by the end of
1973-74, The Cenural and State Governments
have been giving increasing atiention to  vari-
ous cattle development and 1ty supporting pro-
grammes with a view to increasing the awvaila-
bility of milk, The important programmes
which have bearing on milk production are :—

(1) Intensive Cattle Development Pro-
jects linked with the various mi'k
supply Schemes ;

(2) Ky Village Schemcs,

(3) Pioduction of progeny tested bulls
through establishment of new cattle
breeding furms and strengthening of
existiog caltle faran ;

(4) Cross breeding scheme including esta-
biishment of catile breeding farms
having exotic bieeds for supply of
bulis and semen such as Indo-Danish,
Indo-Swiss, Indo-Germen, etc.

(5) Feed and Fodder
Schame ;

Development

(9) Animal Disease Control Programme.

Government are also implementing with
assistance from World Food Programme, a
massive programme for milk marketing and
dairy development estimated to cost Rs. 95.40
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crpres for increasing milk processing facilities
of the public sector dairies in the four Metro-
politan cities of Bombay, Calcutta, Delhi and
Madras from 100 million litres a day at
present to 275 mullion litres a day at the end
of the five-year project period and also for
increasing the milk production and procure-
ment from the milk-shed arcas of these cities
located in 10 States.

2. By 1971-72, 52 ntensive Cattle Deve-
lopment projects have been taken up in diffe-
rent parts of the country. Similarly 529 Key
Village Blocks have been set up by the end of
1971-72. ‘The other schemes are in the pro-
cess of implementation.

Employment Oricnted Education

4562. SHRIM KATHAMUTHU : Will
the Miaister of EDUCATION AND SOCIAL
WELFAREL be pleased to state :

(a) whether Government have drawn up
any schemes for employment oriented educa-
tion for the next academic year ;

(b) whether Government have discussed
this 1ssue with all the State Education Minis-
ters ; and

(c) the decision of the various States on
this issue 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAV): (a)
and (b). The Ministry of Education has not
drawn up any schemes for employment-orien-
ted educalion specifically for the next acade-
mic year and the question has not been dis-
cussed with State Education  Ministers.
However, the Education Commission (1964-66)
appointed by the Mmistry of Education eme-
phasised the role of education as a powerful
instrument of social, economic and political
change The Commission concluded that one
of the means of achieving the national goal is
by linking education to productivity and this
link can be forged by introducing “work expe-
rience’” as an integral part of general educa-
tion.

The National Polcy on Education issued
in 1968 has emphasised the importance of
work experience and National Service,
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Government of India has given assistance
to State Goveroments for appointment of
teachers in 1000 schools to introduce a pro-
gramme of work experience for which the
entire cost will be borne by the Government
of India. Under this scheme, cost of equip-
ment and work-shed will also be given to the
schools.

The Ministry of Education has drawn up
a scheme for strengthening guidance and career
advising at the Schoo! stage. The scheme
envisages appointment of a guidunce counsellor
on a full-time basis, Under this scheme one
counsellor is to be appointed in one district of
each State,

The University Grants Commussion has
under consideration the question of introdu-
cing ‘Production or work Experience' as part
of education. A Commuittee has been appoin-
ted by the Commussion to formulate guidelines
for assistance to Umversities/Colleges in this
regard  The details will be worked out afier
the receipt of the Committee's report.

(c) The States have generally welcomed
the proposals.
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Improvement in Standard of Football and
Hockey for Competing in Olympice

4565, SHRI S. M. BANERJFE : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether India have not been able to
meet with the rising world standard both in
Football and Hockey ;

(b) whether during the match with West
German Hockey Team in Delhi recently 1t was
proved that India requires more vigorous
hockey ; and

(c) If so, what pesitive steps arc being
taken to improve the standard of hockey with
a view to compete in the coming World Olym-
pics 7

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 5. NURUL HASAN) : (a) to (v). It
is a fact that India has not been able to win
any important international event relating to
Football and Hockey in the recent past, A
prevailing section of opinion is that India
requires very vigorous Hockey. The Indian
Hockey Federation is seized of the matter,
Besides agrecing to defray full expenses on
extended coaching of the Hockey players before
they leave for Olympics, Government of India
had also permitted the Indian Hockey team to
participate in several Hockey matches abroad
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for the purpose of pre-Olympic competitive
practice. Government are also requesting the
All India Council of Sports to consider this
matter and advisc Government regarding any
further steps that may be needed.

Financial Assistance for Dearness Allowance
to Teachers in Uttar Pradesh

4566. SIIRIS M. BANERIEE : Will
the Minis er of EDUCATION AND SOCIAL
WELFARL be pleascd to state :

(a) whether teachers in Uttar Pradesh
have not buen given Decarness Allowance at
Cenrral level by the State Government because
ol non-availability of enoug finances ;

{b) whether the State Government had
demanded financial ard from the Centre for
raiing the Dorness Allowance ol the teachers
‘in Uttar Pradesh at Central level ; and

(¢) if so, the reaction of the Government
of India ; and whether any amount has been
sanctioned ?

THF DFPUTY MINISTLR IN THE
MINISTRY OF FDUCATION AND SOCIAL
WLLEARL AND IN THE DEPARTMLINT
OF CULTURL (SHIRI D P, YADAV) : (a)
and (b) The teachurs in Uuar Pradesh
have not b.en given Dcarness Allowance at
the Central 1ates by the State Government nor
has the Minniry of Fducation and Social
Welfare recenned any request for financial
assistance from the State Government of Uttar
Pradesh.

(¢) Question docs not arise.

Merger of Central Hindi Directorate into
€ ummission for Scicentific and Tech.-
nical Terminvlogy

4567. SHRI S C SAMANTA : Wil the
Minister of EDUCATION AND SOCIAL
WELFARE be pleascd to state :

(a) the progress of work in the Central
Hindi Direcivrate after the merging of Com-
mission for Scentific and Technical Termino-
logy and whother the Dircciorate is folfilhng
the purposes for which it is in existence ;

() whether thie Ministry has made or is
likely to make any move so (hat there is co-
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ordination of work of similar nature being
done by other Ministries ; and

(c) the steps being taken to expedite the
work in hand ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHR1 D P. YADAY): (a)
The Commussion for Scientific and Technical
Terminology has not been merged with the
Central Hindi Directorate. Before 1965, the
Central Hind1 Directorate provided the Secre-
tariat for the Commussion. That ycar, how-
ever, in view of the increasing terminology
work of the Commission, it was decided to
provide it separate staff. The position was
again reviewed in 1970 and keeping in view
the reduced work of the Commuission on finali-
sation of the bulk of the terminology being
evolved by it, it was decided to revert to the
arrangcment existing belore 1965 with effect
from 5th August, 1971. As only nine months
have elapsed since this airangement came into
effect, an assessment of the work done has
not yet been made. The Central Hindi Direc-
torate, however, 18 discharging the functions
for which st is in exisience.

{b) The corordination of the work and
progitamme relating to the propagation and
development of Hind: being executed by the
various Ministries is brought about by the
Central Hindi Committee under the chairman-
ship of the Prime Minister,

(c) The Ministry has recently reviewed
the existing Schemes relating to the propaga-
tion and development of Hindl and has under
consideration the necessary steps to be taken.
No final dccision in the matter has yet been
taken.

Measures to tackle the Problems of Nation-
al Highways and their Development

4568. SHRI B. K. DASCHOWDHURY :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether Government have condidered
any special measures to tackle the problems of
National Highways and their development in
the country ; and

(b): iPso, the main features thereof and
the steps taken by Government in this
regard 7’ '
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR)
(a) Yes, Sir,

(b) The special measures taken or pro-
posed to be taken are in the nature of orga-
nizational augmentation in the Departments
concerned with National Ilighways both at
the Centre and in the States as well as stream-
lining and simplification of the procedure
covering various aspects of the projects,
namely, their sanction, execution, ctc. These
include:—

(1) Setting up of exclusively earmarked
stafl for the exccution of National
Highway woiks by the Statc Govern-
ments.

Sanction of a sum equal to 13% of
the estimated cost of any work by
way of an advance against agency
charges tor appoiniment of ecarmar-
ked staff for undertaking investiga-
tions and project preparation work
in respect of MNational Highway
schemes covered by the Fourth Five
Year Plan.

(ii)

A Similar amount is also avai-
lable from the year 1971-72 onwards
for taking advance action in regard
to the schemes to be taken up in the
Filth Five Year Plan.

Supply of advance technical noftcs
to the State Public Works Depart-
ments for completing in advance
various preliminaries connected with
the execution of National Highway
works, peading their formal sanction.

(i)

Fnhancement of the powers of the
Accountants General to admit  excess
expenditure over sanctioned estim.tes
by raising the upper monetary limit
to Rs. 2.5 lakhs as against the ear-
lier upper limit of Rs. 25,000/-.
Intimation to States that funds will
be no botileneck in meeting increased
demands for National Highways
provided such demands are fully
supporied by actual progress on the

ground,

(iv)

(vi) Recommendation to the States of a
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Model set up of Organisation for
Central/Centrally sponsored schemes.

Coronary Heart Disease

4569. SHRI B, K. DASCHOWDHURY :
SHRI B. R. SHUKLA :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government considcred the
question of taking up the prevention of coro-
nary heart disease as a top public health pro-
gramme ; and

(b) if so, the main features thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HFALTH AND EAMILY
PLANNING (PROF. D P. GITATTOPA-
DHYAYA) : (a) At present no such propo-
sal 1s under considerition nf the Government,
IHowever, there is incrcasing aw.dreness among
the people about thz prevzntion of the disease
and the factors that cause it.

(b) Does not arise.

Seminar on Evolution of National Housing
and Urban Development Policy

4570. SHRI B. K DASCHOWDHURY :
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether any Seminar was held on
Evolution of a National Housing and Urban
Development Policy in New Delhi in April,
1972 ; and

(b) il so, the main problems discussed
and decisions arrived at in the Seminar ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) Yes, Sir,

(b) The deliberations of the Seminar
embraced all matters influencing or affecting
housing and urban development activity in the
country. The recommendations of the Semi~
nar have already been placed in ths Parliament
Library. These are now being processed. for
formulating a national housing and urban
development policy.
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Stodies by the Urban Research Division
In the Town and Conntry Planning

Organisation
4571, SHRI T. S LAKSHMANAN :
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether the Urban Research Division
in the Town and Country Planning Organisa-
tion has completed the studies apart from that
of MNational Capital Region, reported to be
in progress during 1970-71 ;

(b) if so, the rules of studies completed
so far ; and

(c) the nature of action taken on such
research studies which have buen completed so

far ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRII. K. GUJRAL) : (a) Yes, Sir.

(b) and (c). There are no specific rules of
studies for the Rescarch Division. The rese-
arch relates to a number of problems in the
sphere of urban and regional planning The
results of research are made available to the
Town Planning Departments of the State
Governments and Union Territories who can
make use of them in preparing their develop-
ment plans.

Steps to Reduce Uneven Growth of Agri-
cultural Production

4572, SHRI ARJUN SETHI: Will the
Minister of AGRICULTURE be pleased to
state :

() the specific sieps Government have
taken to reduce the uneven growth of agricul-
tural production in the dilfereut partsof the
country ; and

(b)
regard ?

the results achicved so far in this

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : (a) Special
steps have been taken to assist the farmers,
particula:ly the small farmers, through iutro-
duction of new schemes viz Drought Prone
Areas Programme in chronical drought

MAY 2, 1972

Written Answers 164

affected areas, Pilot Projects on Dryland Farm-
ing in areas of low rainfall and Crash Pro-
gramme of rural employment for productive
purposes, Moreover this is a matter for con-
sideration of the Planning Commission. The
preparatory work on the preparation of V Five
Year Plan has started and this question will
be taken into account while finalising the V
Plan, These programmes will help the far-
mers in these areas to increase their produc-
tion,

(b) As the programmes mentioned above
have recently been launched, itis yet too
early to indicate results.

Progress for Short Daration Plan for
Production of Pulses

4573. SHRI ARJUN SETHI : Will the
Minister of AGRICULTURE be pleased to
state :

(a) names of the States which have in-
troduced programme for short duration cash

crops of pulses in order to mect the plan
target ;
(b) 1ts results in this field , and

(c) the reaction of
thareon ?

the Government

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : (a) A Cen-
trally sponsored Schemc for intioduction of
short duration varities of pulses is being imple-
mented in the States of A.P., Bihar. Gujarat,
Haryana, Punjab, Madhya Pradesh, Maha-
rashtra, Mysore, Orissa, Rajasthan, Tamil
Nadu, Uttar Pradesh and West Bengal from
summer crop season 1972,

(b) and (¢). Since the scheme is being
implemented from summer crop season 1972,
tts results will become available only after
the crop is harvested.

Reduction in Intake in Training Institue
tions

4574. SHRI ARJUN SETHI : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state ;
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(a) whether unemployment among the
trained teachers led to a reduction of the in-
take in Training Institutions ; and

(b) if so, what specific steps Government
have taken to improve the gualty and also
to achieve the Plan target in the coming
year 7

THE DEPUTY MINISTER IN THE
MINISTRY OF LDUCATION & SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAV): (a)
There have been reports that a large number
of tained elementary and secondary teachers
are unemployed in several States. There have
also been reports that in a number of training
institutions the intakeis being cut down in
some States.

(b) This is basically a mattcr for State
Governments concerned to deal with in
consonence with their requirements and
resources. However, with the object of
providing employment to the educated uncm-
ployed and the cxpamsion of primary
education, the Ministry of Education and
Social Welfare has formulated a scheme under
which assistance is being provided to the
States/Union Territories for the appointment
of additional primary teachers and assistant
inspectors of schools ; distribution of free
text books and stationery to children ; pro-
vision of midday meals to additional children
and introduction of work-experience in
middle schools, Under this scheme 30,000
additional teacheis were sanctioned in 1971-72.
A similar number is likcly to be sanclioned
in 197273, This is expected to reduce
unemployment among trained matriculate
teachers, Under the UNICEF assisted Science
Education Programme teacher training 'ins-
titutions are being equipped with science
laboratory equipment to improve the standard
of Science teachers' training.

Scholarship Programmes in the
Fourth Plan

4575. SHRI ARJUN SETHI: Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state the total
allocation of funds for Scholarships prog-
ramme both under Goveinment and tl_:e
University Grants Commission Scheme in
the Fourth Plan ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI DP.
YADAY) : The total allocation of funds for
Scholarships programmes, both under the
Government and the University Grants
Commission Schemes in the Fourth Plan is
Rs. 42,36,-06,000/-.

Sterilisation and 1.U.C.D. Programme

4576 SHRI ARJUN SETHI : Will the
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether the progress in the sterilisa-
tion and LU.C.D. programme have not
been satisfactory and remained acarly siag-
nant over the last few years ; and

(b) if so, what specific measures Govern-
ment have taken in this regard as the problem
is of acute nature in our country ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D. P. CHATTOPA-
DYAYA) : (a) (i) The Sterilisation programme
has remained ncarly stagnant during the years
1969-70 and 1970-71. However, due to the
various actions taken during the year 1971-72
the performance has shown an increase, The
performance during April, 1971 to February,
1972 is a little over two million which is the
highest performance achieved during any year,
The performance is 105.29% of the propor-
tionate target for the period.

(fii) The performance of I.U C.D. has
been nearly stagnant from 1968-69. However,
with the steps taken, the performance is
showing some improvement now,

(b) (i) Technical guidelines for vasectomy
and tubectomy camps have been circulated.

An exhaustive sterilisation manual has
been published for the guidance of workers in
the fields.

Special sterilisation camps are being
organized to boost up the programme,
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(i) The following remedial steps have
been taken for rchabilitation of the 1.U C.D.
Programme,

1. A working group has been constituted
on LU.CD.

2. The decisions taken in the 6th meeting
of the Technical Commitiee to
rehabilitate the programme have been
examined and actions are being taken
on the recommendation of the Tech-
nical Committee.

3. The main reasons of the decline have
been brought to the notice of the
States and necessary suggestions
have been issued from time to time.

4, Clinical research is in progress for
evolvement of better I U.C.D. and
drugs for controlling 1.U.C.D. indu-
ced episodes.

5, Training of personnel assigned to
LU.C.D. work has been improved
and standardized,

6, A complete medical check up before
the insertion to determine the suita-
bility of the case for I U.C.D. has
been emphasised.

7. Follow up services and expeditious
attention to post-insertion cases are
provided.

8. An exhaustiv U C.D. clinic manual
has been published for the guidance
of workers in the field.

Development of Road Transport in Eastern
Region

4577. SHRI B. R, SHUKLA : Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether unintegrated and lopsided
development of roads and road transport in
the Eastern Region is the grea'est bottleneck
to the industrial development of the region ;
and

(b) whether the question of free and
uninterrupted fow of road traffic to this region
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is under active consideration of Government ?

THE MINISTER OF PARLIAMENTRY
AFFAIRS, AND SHIPPING & TRANSPORT
(SHRI RAJBAHADUR) : (a) The Govern-
ment of India are primarily responsible for
road declared as National Highways but they
also give assistance by way of loans to States
for certain selected State Road of Inter-State
or economic importance. Roads other than
National Highways are the concern of the
State Governments. As regards road trans-
port the executive authority rests with the
State Governments. It is not a fact that
there has been lopsided development of
roads and road transport in the eastern, region,
affecting industrial development in that region.
Efforts are being made to improve the road
systcm as far as possible within the available
resources.,

(b) The Inter State Transport Commis-
sion, appointed by the Central Government
under the Motor Vehicles Act, 1939, has
initiated the Eastern Zone Permit Scheme and
North-Eastern Zone Permit Scheme to develop
and encourage movement of goods wvehicles on
long distance Inter-State routes, within those
zones. According to these Schemes, a
specified number of wehicles of each State
will operaie in the other States in the region
on the basis of payment of tax at a single
point and without counter-signature of
permits. The Eastern Zonc Scheme will
comprise the States of Assam, Biha:, Orissa
and West Bengal and the North Eastern
Zone gcheme wiil include the States of Assam,
Arunachal Pradesh, Manipur, Meghalaya,
Mizoram, Nagaland and Tripura The details
of the two schemes are proposed to be discussed
with the representatives of the concerned
States shortly.

Unsold Stocks of Convoy TK 69 Transistor
in Super Bazar, Delbi

4578, SHRI BHOGENDRA JHA : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether there isa huge stock of
Convoy TK-69 transistors lying with the
Super Bazar, Delhi which has offered to sell
the same at Rs. 70 each to the departmental
canteen stores ; and
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(b) if 80, Government’s reaction thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (SHRI
JAGANNATH PAHADIA) : (a) Out of
a total original stock of 55,000 of thcse tran-
sistor sets, the Super Bazar is now left with
only 2,222 of these sets, A proposal has
been sent by the Super Bazar to the Ministry
of Defence for the sale of these remaining sets
to their Canteen Stores Department, at the
rate of Rs 70/- per set (exclusive of taxes and
cost of the leather cover).

(b) The Super Bazar's offer is wunder
consideration of the Ministry of Defence.

Scheme for National Scholarships for
Studies Abioad

4579, SHRIMATI JYOTSNA CHANDA :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Government propose to
award 50 scholarships durmmg 1972-73 under
the Scheme of National Scholarships for
Studies Abroad ; and

(b) ii so, what will be the criteria for
selection of students ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND [IN THE
DEPARTMENT OF CULTURE (SHRI D
P. YADAYV): (a) Yes, Sir.

(b) The selection of candidates will be
made purely on the basis of merit by a duly
constituted Selection Committee consisting of
experts in the various subjects, The candi-
dates will be interviewed by the Committee
and selection made after taking into conside-
ration the academic qualifications, research/
practical experience, mental acumen and
intellectual veracity of the candidates,

wafea, Iu 5w & qw wie freafraren
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Provision of Medicines for Treatment of Sceds

4583. SHRI PAMPAN GOWDA : Will
the Minister of AGRICULTURE be pleased
to state *

(a) whether Government is providing
essential medicines for treatment of seeds to
the farmers ; and

(b) if so, the main features thereof ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
Generally seeds supplied by the National
Seeds Corporation, Stats Farms Corporation
(Govt of India Undertakings), the Tarai
Development Corporation and from State
Government farms are treated with appro-
priate pesticides ete. before these are put out
for sale. Whenever, for some reasons, it is
not advisable to treat the seed well in advance
of sowng, the requisite pesticides etc, are
separately put in the seed bags with instruc-
tions to the farmers for treating the secds
before sowing. Besides, the State Gowvern-
ments of Tam:l Nadu, Maharashtra, Gujarat
and West Bengal provide subsidies ranging
from 1510 75% on the cost ol seed treating
chemicals supplied to the farmers for treating
seeds kept out of ther own produce. All
the State Governments also make local arrange-
ments for centralised treatment ot seeds at a
nominzal cost ranging fiom 25 to 100 paise per
hectare depending upon the seed rate per
hectare and the type of chemical used.

Welfare Work for the Handicapped

4584 SHRI PAMPAN GOWDA * Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the work of welfare of the
handicapped is limited to big cities only ;

(b) the number of Government and
non-official agencies which have established
mstitations for the handicapped 1n the country,

State-wise, and the financial aid which they
received from the Union Government as well
as from the State Government during the last
three years ; and

(c) whether Government propose to
extend this facility to far off Villages viz,,
local bodies which could play significant role
in the welfare of handicapped people 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K. S, RAMASWAMY) :
(a) No, Sir.

(b) Information regarding the assistance
given by the various State Governments to
Institutions for the handicapped is mot
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available, However, a statement giving the
following information is laid on the Table of

the House. [Placed in Library, Sec No,
LT-1906/72].

(i) the number of institutions for various
categories of handicapped persons
in the various States, as available
with the Department of Social
Welfare ;

(ii) financial assistance given to some of

them by the Depariment of Social

Welfare and Central Social Welfare

Board ;

(¢) Education and rehabilitation of the
handicapped is primarily the responsibility of
the State Governments and it will be for
them to assign some of these functions to local
bodies.

Setting up of Housing Board in Delbi on the
Pattern of Bombay Housing Board

4585. SHRI BIRENDER SINGH RAO:
Wiil the Minister of WORKS AND HOUSING
be plcased lo state :

(a) whether there is a shortage of houses
in the Capital and it is very difficult to get a
house on nominal rent at present ;

(b) if so, whether there 1s any proposal
under consideration of Government to set up
Housing Boaid in Delhi on the lines of
Bombay Housing Board ; il so, main features
thereof ; and

(c) the steps taken or proposed to be
taken to meet the demand of houses in the
Capiral ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L. K. GUJRAL) : (a) Yes, Sir, there
is comsiderable shortage of houses in Delhi
and the rents are also generally beyond the
reach of persons belonging to the lower income

groups.

{b) No Sir. The Delhi Development
Authority set up by Government has under-
taken large scale constriction of houses for
low and middle income groups in Delhi,
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(c) Besides the social housing schemes
of this Ministry, which arc being implemen-
ted by the Delhi Administration, the Delhi
Development Authority has also, of late,
undertaken large scale construction of houses
for the lower and middle income groups. The
Authority had construcied 14337 houses upto
the y=ar 1971-72 and it proposes to construct
another (8000 houses/flats during the next two
years viz, 1972-74.

Scheduled Castes and Scheduled Tribes
Working in Central Board of
Sccondary Education, Delhi

4586, SHRI AMBESH : Will the Minis-
ter of EDUCATION AND SOCIAL WEL-
FARE be pleased to state :

(a) the number of Class I, II, III and IV
employees working in the Central Board of

Secondary Education, Indraprastha Estate,
Delhi ;

(b) the number of employees belonging
to the Scheduled Castes and Scheduled Tribes
in each category ;

(c) whether the prescribed quota of
Scheduled Castes and Scheduled Trnibes is not
complete ; and

(d) if so, the steps proposed to be taken.
by Government in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI D.
P. YADAV): (a) The Central Board of
Secondary Education has not formailly classi-
fied its emp'oyees into Class I, Class Il etc.,
but according to standard classification pres-
cribed by the Government of India, the
number of posts belonging to various classes
are as under :—

Class 1 4
Class II 7
Class 111 66
Class IV 23
(b) Class I Nil
Class 11 Nill
Class 111 2
Class 1V 4
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(c) According to the information furni-
shed by the Board, except for Class IIT posts
the quota of Scheduled Castes and Scheduled
Tribes is complete. The quota for Class IV
could not be completed as the Employment
Exchange did not spon,or suitable candidates

(d) Recruitment rules of the Board were
finalised only in September, 1970, and since
then the Board is maintaining a roster of
posts reservedd for Scheduled Castes and
Scheduled Trnibes  The Employment Exchange
is requested by the Board to forward names
of Scheduled Castes and Scheduled Tribes as
and when recruitment is made. The quota
of Scheduled Castes/'Scheduled Tribes s
continuously hkept in view while making
recruitments.
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E 15

() afz g, ar wa% sar freor g ?

foarr, s e aw w@epfa WA
(wto gao gEwgEw) : (F) oY, &F 1
grTaca wged & fa=re & quar fwar 1913
& #§ gfga warew wifea fear marar)

(=) s, 7dr 1 qwify, ag @ar fzar
g e agfy (ge) afae fed oY A
Dy & o=y feqa §, foeg ag w<faa
AgT &

() sor 7§} SzaAr )

wefan wmet § ferm W/
wfewe # s foan e

4589. it g¥® Wy weATq: Fa1 fawn
st g™ wEnw qEr 9g q@r Y
O fs .
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(%) ®ar quaes  famra & Fagw)
® s gy fawir g faw sfee
o wferm W quaehy wger & e
sifya &< frar oran & swd sk Frdwn
7@l frar o 7war §; &%

(@) #ar Az 7 faes) & qua far
¥ fou oz A afewx & anw 937
apafaz g ?

fowr, www sETe oy aegfa Sat
(!"le QfHo JUS gAA) ¢ {EFJ W7 AIHIT
%Y ag Arfa ¢ f5 F72 grer aefiam ooresy
¥ fawy wfgratr afeaz mfns 2 &
SZT HIAT AN F GAT AT HT ATEAT F)
qfeardt s=faa adr off, agr qar «)< grdar
¥ g wuT 7Y qafa A8 & am

(&) o, 7@

wrsat § wifgea srrafag gra
s geaw

4590. it gumee tE . v faar W
QI €T HaAT 9% IAIT &Y FAT FLA
fF:

(¥) fafass <mar Y 5w wifeey
FHTRAT GIAT HAQAT-ATAT Wiqr A gIfera
qe@®i & AW @ f H AAT T D
e q¢ feady gaaf san Y T A

(&) ganr i el &7 3w gy
FER WA A Agras aE # ?

foar 3T ®IW S AT AW
wesf faew § Iq @ (S do oo
ur;t) (%) @Yz (@), F== AT AT
qifigen s, af faseh gra asy wifgen
geafml # g ar 9% snfaw agraar &
e taﬁ'( T o sFTafaay &r 1%
frgegor fwar ommar & 1

gmfs sitfes guar g @ 91 @
¢
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farefaumon wre #t oy gl
#qTC WA

4591, it game qt¥ ; Fa7 fner st
HATH SFAT HET 4 FATA I BT 14
fawafaaren @ A qan s dar s @
qadt At w7 afg @ s & fod
T |IETT A 4T TG F 7

foa, wamw wew aar dewfr s
(o qmo &% gaw) frvafsaey @
9T grafoe warst @ faent & wieaw &
& ¥ /e avany & g & ghewta ¥
WA FIETT A 1968-69 # famfawrew
T AT TR AT w7 A wedry Ao
MAT q& T 1 | @ NI F q=AA,
¥ AT ¥ wm $¥ 419 SAw e
G7FI A qu-adia Nomr Y qaifa ¥
7 faF WAl ¥ 5w gE &) g
& famin & fou oF w+0% 9% aF @
FEIA I T T Aw &)

2, ST USA ¥ OF &g [ favvig 9rF
I F7F X ATHAAT ® AT FGTA
gra Fraffaa w3 faar s 91 a9y gErs
faafor A€ @91 o7 AT & wrafAgT &
fou aigvas swafaw da cnfpe @ F
¢ Teay & qatA g7 rar 1 Ay g
adfq @A F 93 @ as’ ¥ sq fagg §
gafs dydY 1 | g9% s=mEr A faato
T &1 7@ 97T 71 # 5 ofg =ft @7 72
gafa afaard =q & ssfigs gt Prdmw
frar ¥7w ratfy #ea D 2 Med 33
a7 A1 3, |y /a3aewl ¥ gy earfag
FIAT ZAT § AGT ATAMT & A4S | R
e W FAT AT & 1 aforw o aft
AT A%AT § A GEIF wwaa gy ondt &)
Araar &% srxfews it af @ a9 W
amarfea &1

3. (%) v Yereaeg €9 ¥ S R,
T AXFTT A WG ORI FT1 AUT-aets
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fagte ¥ ¥, fad S & wrdww A
faea sifivar st avt fvar marar

(@) @t av ft wrdt oo &t
gy §, ferd wrdt Teal & srfafafidl
& U TEAST a9 UF §%-aq atafa
wqifga #1 7€ & S drwwr A wafa A
wtw ) §, argfa Y g7 S, qun
RN ¥ wmteaaT gy afg [ F g9l
¥t ¥ usy A Y Aawg [ &

() afeedt Wt Todt F o T
ST 1 A= FgE F@ & feg @,
wedi & foer wfad aar goakmt &
gyt aeed arfaa feg ag, fasdd
o ¥ s s afs 3} ¥ feg
grafrga 3T §4 A T91 FAT T A

e o 1

(w) sgme sfewrd at qoenm &
FHgE & 9@ d W aeFe A fafew
qfswmeg  uAfRomm § sgaear @Y g,
fae® @ go Ho H ymfim geTHI &
argare aferwr Sfa T 9T er &) ey
feg wA & ) o3 & qwATT TFwA
wal ¥ AX § waw feo g &) wsw
Ayl e ¥ faddt geAwr ¥ wgEe
wfawre st@ F@ & fog et fgedr
frmen ¥ uF it e gfae efa 4
g &1

4, faeafamimn ®10 qms  famio
FFT ¥ o9 S 9Fg fEam 1 Syeew
qEAT ¥ AT, 866 TrA% wwfoy g
I &, 499 viglefaat o @ ¢, a91 729
giefofedl & Sq & fog oiver & qare A
ar A GwrEAT § 1 9T TW SI9AT § i
e A FWE w2000 FAS AT A
XY A garaar ¢

Bill Re : Registration of Allopathic
Moedical Practitioners

4592, SHRI PRATAP SINGH : Wil
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the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the total number of private allopathic
medical practitioners in the country ;

(b) whether his Ministry have prepared
a draft model Bill for the ragistration of these
praclitioners and circulated it to all the State
Governments ;

{c) if so, whether the Punjab, Madhya
Pradesh and Tamil Nadu Governments have
since introduced such Bill in the respective
State Legislatures and whether the Ministry
have asked all these Governments to postpone
consideration of the Bills as the Union
Government was conlemplating to introduce
to Ceniral Legislation on the subject ; and

(d) if so, the steps taken by Govern-
ment in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D. P. CHATTO-
PADHYAYA) : (a) The number of unquali-
fied allopathic medical practitioners is estimated
to be about 80,000,

(b) Yes,

(¢) and (d). The erstwhile Punjab,
Madhya Pradesh and Madras (Tamil Nadu)
Governments had intimated that they proposed
to make a suitable provision for registration of
such medical practitioners. However, in 1969,
in pursuance of the decision taken by the
Central Council of Health, State Governments
were informed that it was proposed to bring
about an amendment to the Indian Medical
Council Act. Presumably these three States
may not have pursued the question of separate
State Legislations in the light of this decision.
Government of India have no definite infor-
mation as to whether any such Bill have
since been introduced in the State Legislatures.

The question of enlistment of unqualified
medical practitroners has been discussed in
the meetings of the Czntral Counell of Health
in 1968, 1969 and 1971. Since there was ne
unanimity of views amongst State Govern-
ments the final decision could not be taken,
The matter will be placed before the Council
agaip at its next meeting to be held later
this year.
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Manufacturing Unlits for Drugs und Mediclnes
for Unani, Ayorvedic and Homoeopathic
Systems in Public Sector

4593, SHRI B. R. SHUKLA : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(s) whether there are any Manufacturing
Units in the public scctor for drugs and
medicines for Unani, Ayurvedic and Homoeop-
pathic systems mn India ; and

(b) il not, the respective amount
incurred by Government in the procurement
of the supplies relating to each of these
systems per annum ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU): (a) and
(b). The information is being collected and
will be placed on the Table of the Sabha m

due course.,

i gror e freyt arfaai

4594, it frax W : 5q7 fowr S
WA SR AEY g AT 41 FI0HA
fs:

(%) fafwsq oai gra o wfaat
fagdy gt aMfaq & 1€ § & AW A
IO FAGET, TII-ATC T &

(&) o @i & sfa safe o M
LA LS

(w) s enfas qor @ QEIA F
fodr qewTe war Frdady F @ g !

firen ST @M wEAT WATET § I
st (st ®o qWo TwEEl) - (F)
(7). wEr e FUERT § TR
W b AR g )
I §WT 9% 93 @ fxar smany

Allocation of Funds under Crash Frogramme
m;or Orlssa during 1972-73

4595. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of AGRICUL-

VAISAKHA 12, 1894 (SAKA)

Written Answers 18

TURE be pleased to state :

(a) whether the shortfall amount allotted
to Orissa State in respect of crash programme
for the year 1971-72 will be given to Orissa
Goverpment for 1972-73 ; and

(b) the total amount allotted to Orissa
for this programme in 1972-73 7

THE MINISTER OF STATE IN THB
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) No, Sir.

(b) Rs. 183 lakhs.

World Sanskrit Conference

4596. SHRI M. RAM GOPAL REDDY :
Will the Mimster of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(@8 whether a World Sanskrit Conference
was recently held in Delhi under tho patronage
of the Union Government ;

(b) the recommendations made by the
said Conference ; and

(c) the benefits accrued to India from
the said Conference ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAY): (a)
Yes, Sir.

(®) A copy of the Resolutions adopted
by the Conference is laid on the Table of the
House [Placed in Library. See No. LT-
1907/72).

(c) The Conference has succeeded in
establishing the value of Sanskrit as & symbol
of International understanding and goodwill,

Persormel Promotion Scheme of U.G.C.
for Central Universities

4597. SHRI HUKAM CHAND KACH.
WAIL: Will the Minister of EDUCATION
AND SOCIAL WELFARE be plsased tq
state :
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(a) the salient features of the personnel
promotion scheme of the University Grants
Commission which has recently been applied
to Ceatral Universities ;

(b) whether the university of Delhi has
framed necessary rules for this scheme and
if so, broad outlines thereof ;

(c) whether these rules will be applicable
%o all post-graduate Teachers appointed in
Delhi University both for morning Depart-
ments and Evening units, if not, the reasons
therefor ; and

(b) whether the common seniority list of
Teachers appointed in Delhi University has
been prepared and circulated to all Teachers
to eliclt their opinion and objections before it
is adopted for personnel promotion scheme ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : (a) The
University Grants Commusion has decided
that the Central Universities may provide for
‘personnel promotions’ for teachers of out-
standing merit. The number of such promo-
tions would not exceed 59, in a year of the
total staff (oon-plan) in each category of
Lecturers (for promotion to Readers) and of
Readers (for promotion to Professors). The
Commission has also appoinled a Committee
to frame guiedlines for the scheme The
report of the Committee is awaited.

(b) to (d). Details will be worked out
by the University of Delhi on reccipt of the
guidelines from the Commission.

. Utilisation of Buildings constructed for
Schednled Castes and Scheduled
Tribes Students In Orissa

! 4598, SHRI GAJADHAR MAIJHI :
SHRI K. PRADHANI :

Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether buildings constructed for
accommodation of Scheduled Castes and
uled Tribes students at the expense of
grant-in-aid of Government of India are
utilised by other Departments in Orisss ;

and

MAY 2, 1972

Written Answers 184

(b) if so, the reasons therefor 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K. S. RAMASWAMY) :
(a) and (b). The information is being collec-
ted from the State Government and it will
be laid on the Table of the House as soon as
it is received.

Development of Tripmi Langauge

4599, SHRI DASARATHA DEB : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether any amount was spent so

far for the development of Tripuri language
of Tripura ;

(b) if so, the total amount spent so far
for that purpose ; and

(c) the progress thereof ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : (a) to (c). The
information is being collected and will be
placed on the table of the House in due
course.

Underutilisation of Plant and Equlpment
at Paradip Port

4600. SHRI SURENDRA MOHANTY :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether important items of plant
and equipment, like the Ore Handling Plant,
Sand Pumps, Dredger H.S.D. and Konarka
etc, are being under-utilised as against their
rated capacity, causing heavy loss in working
of the Paradip Port ; and

(b) if so, the reasons therefor ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a)and (b). The Ore Handling Plant, Shore
Based Dredger Sand Pump and Dredger
Konarka are working below thelr rated capa-
city, A detailed statement showing item-wise
performance with reasons for the shortfalls is
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laid on the Table of the House.
Library. See No. LT-1908/72].

[Flaced in

Amounts outstanding against Private Partles

in Paradip Port Trust
4601. SHRI SURENDRA MOHANTY :
Will the Minister of SHIPPING AND

TRANSPORT be pleased to state :

(a) whether large amounts of House
rents, plot rents and hire charges for furni-
ture remain unrecovered from Private Parties
by the Paradip Port Trust ; and

(b) if so, the steps proposed by Govern-
ment to realise the same 7

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
(a) The following amounts are due to be
recovered by Paradip Port Trust from Private
Parties *

House rent _— Rs. 46,525

Plot rent, —_ Rs. 1,485

Hire charges for furniture Rs. 19,129

(b) Paradip Port Trust arc taking
appropriate legal and other action for rccovery
of the outstanding amounts.

Accounting of Outstanding Advances In
Paradip Port Trust

4602. SHRI SURENDRA MOHANTY :
Will the Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether in the Paradip Port Trust,
huge unadjusted balances even at the close of
the Financial year, in gross violation of the
Codal rules, have been noticed by the Audit ;

(b) whether large outstanding advances
running into lakhs still remain unaccounted,
in the Ledger Books of the Paradip Port;
and

(c) if 50, the steps proposed by Govern-
metit to get all these outstanding advances
duly accounted for and closed in time ?
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THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a) The following advances were outstanding
in the books of Paradip Port Trust as on
3131971 :—

(i) Miscellaneous Rs. 2,26,39,876
Public Works advances

(i) Miscellaneous Rs.  1,04,266
Port advances
(iii) Temporary Rs. 343,970

advances to Depart-
ments of the Port.

The position of outstandings for 1971-72
would be known only when the Accounts for
the year 1971-72 are closed by the end
of June, 1972. The points raised by Audit in
connection with thesc advances are being
examined by the Port Trust.

(b) The Port Trust has stated that all
outstanding advances have been accounted for
in the Ledger Books of the Port,

(c) The Port Trust has stated that all
advances have been duly accounted for and
vigorous stéps are being taken (o clear the
outstanding advances wherever  possible,
Certain heavy advances made for specific
items would, however, remain outstanding
till the work is completed e.g. advance of
Rs. 52 lakhs to South-Eastern Railway for
construction of Port Railway and advance of
Rs. 10 lakhs to Chittaranjan Locomotive
Works for construction of Locomotives for
Port Railway.

Utklisation of Plants and
lying Idle at Paradip Port

4603. SHRI SURENDRA MOHANTY :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether a number of Plants and
equipment like tractors and cranes are lying
idle and unutilised in Paradip Port ; and

(b) if so, the steps proposed by Govern-
ment for their optimum utilisation ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
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TRANSPORT (SHRI RAl BAHADUR):
(2) and (b). There is no cranc or tractor
lying unutilised at Paiadip Port. Surplus
concrete mixers, Road rollers, trucks and cars
which are unserviceable have alrcady been
put to auction,

Periodicals of 'Dncumentatmn Centre
of 1.C.S.S.R.

4604. SHRIS. M. SIDDAYYA : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be plcased to state :

(a) whether the Documentation Centre
of the Indian Council of Social Science
Research has any scheme of rendering  tempo-
rary financial assistance to disadvantaged
periodicals through bulk procurement/purchase
of copies of such journals for di.tribution to
various hbraries/research institutions, if so,
the main features thereof ;

(b) whether any such bulk purchase or
procurement of some journals/periodicals was
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actually made during the last three years;
and

(c) ifso, the names of the periodicals
and the number of coples procured and the
amount involved in each case during the said
period ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S NURUL HASAN) : (a) Yes,
Sir. The Indian Council of Social Science
Research may purchase bulk copies of serials
which provide documentation, indexing or
abstracting services and which in its opinion,
need financial support. The copics so purcha-
sed are distributed to ingtitutions selected by
the Indian Council of Social Science Research
in order to promote utilization of bibliographi-
cal and documentation services No serial
shall be assisted under this programme for a
period of more than five years.

(b) Yes, Sir.

{¢) A statement is enclosed.

Statement
Name of the periodicals Number of copies procured Amount paid
Rs,

1, (a) Index India 1969 100 10,000

() Index India 1970 100 10,000

(©) Index India 1971 100 10,000
2, (a) India Press Index Vol. 3 75 10,000

(b) Indian Press Index Vol. 4 78 9,945
3, (a) Indian Behavioural 40 3.000

Science Abstracts Vol, 1
(b) Indian Behavioural 47 2.996

Science Abstracts Vol. II

Staff of [.C.S.8:R

4608, SHRI S. M. SIDDAYYA : Wil
the Minister of EDUCATION AND SOC!AL
WELFARE be pleased to state ;

(a) the total number of officers and

staff, including research workers, employed
by the Indian Council of Social Science
Research in its various Sections or Divisions,
category-wise, during the last thres years;

(b) the number thereof in each megmr
from amongst the Scheduled castes
Scheduled Tribes ; and
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(c) whether due representation has been
given to these groups in its office personnel
and if not, the steps proposed to increase the
representation of Scheduled Castes and
Scheduled Tribes in the Council office 7

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. §. NURUL HASAN) : (a) and (b).
A statement showing the position is laid on
the Table of the House, [Placed in Library.
See No LT-190%/72]

(c) [In the initial stages of the setting
up of this new organisation, most of the
stafl had to be taken on deputation from
other offices and hence the reprcsentation of
Scheduled Castes and Scheduled Tribes could
not be secured. In fresh recruitment from
open market the need for securing adequate
represenfation of Scheduled Castes and
Scheduled Tribes is being kept in view and
every effort is being made to see that members
of these communities get their proper repre-
sentation in the Council’s service.

Ghaghara River Service between Dohrighat-
Revelganj and Ayodhya

4607, SHRI CHANDRIKA PRASAD :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) when Ghaghara river service between
Dohrighat and Revelganj is likely to be
started ; and

(b) the steps that have been taksn to
conduct hydrographic survey and traffic survey
of the Ghaghara river between Dohrighat and

Ayodhya 7

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a) Based on the recommendation of the
Bhagavati Commitiee, the Government of
Uttar Pradesh were requested to undertake
preparation of & scheme for starting river
service on the Ghaghara between Revelganj
and Dohrighat, after carrying out traffic and
bydrographic surveys, At the instance of the
State Goverament, & hydrographic survey of
the Ghaghara river is in progress by the .In!s?nd
Water Transport Directorate in conjuction
with the officers of the Government of U.mr
Pradesh. The question of running a river
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service on the Ghaghara will be considered
in the light of the results of traffic and hydro-
graphic surveys.

{b) The question of undertaking hydro-
graphic and traflic surveys of the Ghaghara
between Dohrighat and Ayodhya would be
considered after the introduction of Revelganj
Dohrighat service,

Expenditure on Gangu Service between
Patna and Gazipur

4609. SHRI CHANDRIKA PRASAD:
Will the Mumster of SHIPPING AND
TRANSPORT be pleased to state whether
the additional expenditure being incurred on
the Ganga service between Patna and Gazipur
15 being covered by way of fieight earnings ?

THE MINISTFR OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
The freight earnings on the Ganga service
upto the end of March, 1972 was Rs. 1.10
lakhs as against the additional recurring
expenditure of Rs 0 77 lakh. This does not,
however, include (a) the capital expenditure
incurred on the construction of ghats, godowns,
etc. and on major repairs 1o the craft, and
(b) the establishment charges already being
incurred before the commencement of the
service.

Grants received by Publishers under P.L. 480

4610. SHRI CHANDRA SHEKHAR
SINGH : Will the Mmister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) whether some Indian publishers are
permittted to accept grants under P.L. 480
for publishing books ; and

(b) ifso, the names of the publishers
and the grants reccived by each of them
during the last three yrars 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P, YADAY): (a)
Text and reference books approved by the
Government of India under the Joint Indo-
American Standard Works Programme are
republished in India by such of ,the Indian



191 Writter Answers

Publishers, who hold reprint rights for those
books, with & subsidy from P.L. 430 funds,
This subsidy is given by U.SIS. to bring
down the prices of the Indian reprints tg
about 1/5th of their U.S. retail sale pricss.

(b) A utatement showing the subsidy
paid or allocated to Indian publishers direct
by U.S LS. during the last three years is laid
on the Table of ehe House. [Placed in
Library. See No LT-1910/72]

Utilization of Central Grants for Welfare
of Tribals in Tripura

4611, SHRI DASARATHA DEB : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the Central grant to Tripura
for the welfare of Tribals is being properly

utilised ; and

(b) the amount which has not been
utilised in the year 1971-72 and the reasons

therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION ANDSOCIAL
WELFARE (SHRI K. S, RAMASWAMY) :
(a) and (b). The requisite information has
been called for from the State Government
and will be laid on the Table of the Sabha

when received.

Admission of boys from Public Schools to
Schools under Delhi Board of Higher

Sccondary Education

4612,

WELFARE be pleased to state :
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Minister of EDUCATION AND SOCIAL
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THE DEPUTY MINISTER
MINISTRY OF EDUCATION AR 1o,
WELFARE SOCIAL

AND IN THE DEPAR
OF CULTU TMENT
RE (MHRI D, p. YADAY
).
(a) and (b). Under the existing rujes of th
Ceatral Board of Secondary Education, :
scholar who has mot passed the VIl clas
examination from & school recognised by the
Board or the Education Department of g
State Government/Union Territory shall not
be admitted to Class IX of a school recogni-
sed by the Board. Public Schools in India
are generally affiliated either to the Central
Board of Secondary Education or to the
Gouncil for Indian School Certificate Exami-
nation. The schools which are affiliated to
either the Board or the Council are recognised
schools, The Defence Services Public School,
New Delhi, is affiliated to the Council for
Indian  School Certlficate Examination.
Students passing out VIII Standard from this
School as well as other Public Schools are,
therefore, eligible for admussion to Class 1X
of the Higher Secondary School afliliated to
the Central Board of Secondary Education.
The Princlpals of the Schools affiliated to the
Board are authorised to decide cases of
admission for Class 1X,

As the Public Schools in India are affiliated
cither to the Central Board of Secondary Edu-
cation or to the Council for Indian School
Certificate Examination, the question of
prescribing the procedure for change-over
from Public School system to Higher school

system does not arise,

Scheme to subsidise Fertiliser Prices for
Small and Marginal Farmers

4613. SHRI B. V. NAIK : Will the
Minister of AGRICULTURE be pleased to

state :
(a) whether with view a to helping small

(a) whether students who pass the Eighth
(V) standard cxaminration from a Public
School in Delhi, particularly the Defence
Services Public School, New Delhi, are not
admitted to class 1X in the Higher Secondary
Schools under the Delhi Board of Higher
Secondary Education ; and

(b) whether any specific procedure has

been laid down for making change-over from
“npgblic School to Higher Secondary system
for students who have passed Class VIiI from
Public Schools, if so, the broad outlines

theteof ?

and marginal farmers, Government propose to
subsidise the fertiliser prices for them and if
so0, the main features of the scheme ; and

(b) the steps taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) ¢ (a) and (b).
Government propose to help small and
marginal farmers use fertilisers within the
framework of the schemes for Small and
Marginal farmers. The Agencies for Small
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Farmers ? Development can subsidise cost of
inputs including fertilisers upto Re. 20 per
demonstration and not exceeding Rs. one lukh
per agency. This is to enable small and
marginal farmers to take up new cropping
patterns, high-yielding varieties of seeds and
improved package of practives,

In the scheme for maiginal farmers, the
agencies can extend subsidics for furtiliscrs
upto 33-1/3%, and subiect 1o the ceiling of
Rs. 100 per participant for two cropping
seasons, in order to vncowage them to urdz
take cultivation of high yielding »ariies  In
some agencies, subst ly on transp ut of 1nputs
hay also been piovided where the transport
cost was heavy.
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Post-Matric Scholarship for Schedul
and Scheduled 'l%ﬂbes S!ud:ata: Castes

4615, SHRI B. 8. MURTIY * Will the
Minister of FDUCATION AND SOCIAL
WELFAREF be pleascd to state :

(a) the number of applications from the
Scheduled Castes and Scheduled Tribes students
for post matiic scholarships during 1968-69,
1969 70 and 1970-71.

tb) the number sanctioned

(c) the amount spent duriug these Three
vears , and

(d) the steps taken to meet the growing
necd of these students ?

THC DEPUTY MINISTER IN THE
MINISTRY OF FDUCATION AND
SOCIAL WLLIARLE (SHRI K. S. RAMA-
SWAMY) : (4) to (c).

Year Total No, of Total No. of Total
applications  scholarships expendi-
awarded ture
(Rs. in lakhs)
1968-69 166375 156853 750.43
1963-70 193000 178000 867.50
1970-71 205000 187000 1017,80

- —— - —— —— —

These are estimated figures as the reports
showing final figures have not yet been
received from the State Government/Union
Territory Adminstrations,

(b) The Government of India meet the
entyre additional expunditure requited by the
State Governments)Union Territory Admings-
trations over and above their committed share
o that no ehgible student is denied scholar-
slup for want of funds,

Water charges from 4llottees of Quarters
in New Mcti Nogar, Delhi

4616. SHRIMATI MUKUL BANERIJEE :
Will the Minister of WORKS AND HOUSING
be pleased to refer to the reply given to
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Unstarred Question No. 1801 on the 3rd
April, 1972 and state :

(a) whether allottees of these quarters
in New Moti Nagar Colony, Delhi are being
charged for water even though water connec-
tions have not been provided to these
quarters ; and

(b) if so, whether Government propose
to refund the amount already charged for

water ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUIRAL) : (a) Charges for
water supplied through common hydrants to
the allottees are being recovered at a flat rate.

(b) The Municipal Corporation of Delhi
is considering the question of refund of the
water charges.

Area under Saline and Alkall Land and
Development of a New Process for
their Reclamation

4617 SHRI B. V. NAIK : Will the
Minister of AGRICULTURE be pleased to
state :

(@) whether the Central Soil Salinity
Research Institute of the Indian Council of
Agricultural Rescarch has developed a new
process for the reclamation of saline and
alkaline land for cultivation ;

(b) if so, how much of such land is
lying as waste land in each State ; and

(c) the steps taken and being taken to
reclaim this land by the new strategy evolved
by the Central Soil Salinity Research Institute
in cach State and by what time all such land
is likely to be so reclaimed ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : (a) Yes, Sir.
For ieclamation of saline-alkali soils, 15
tonnes of gypsum is applied and throughly
mixed io the top 10-15 cm of soil  Afier
the application of gypsum, rice-wheat
rotation is followed, adopting sound agro-
nomic practices and using high yelding
rice varicties like Ir-8-68 or IB-8 and
wheat variety like ‘Kalyan Sona’. High
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doses of nitrogenous and phosphatic
fertilizers are applied in raising the crops.

A basal application of 45 kg. zinc sulphate

per hectare is recommended for rice crop.
Adequate and more frequent irrigation
with good quality water is provided to
the crops. Where plentiful water is
available, a ‘Dhaincha’ crop ¥s raised with
irrigation in the summer months, after
application of 15 tonnes of gypsum,

using 60 kg/ha seed rate, proferably sown
after pre-seaking the seed in water. After
60-70 days' growth period, the ‘Dhaincha’
crop is ploughed in for green manuring
purposes prior to transplanting of rice.
After rice crop, wheat is sown without
any further application of gypsum. Good
drainage system is essential 1in soils with
high water table.

(b) Though no systematic survey has been
done but rough estimates indicate that
about 7 million hectares are affected with
salinity and alkalinity. Almost 2/3rd of
thisarea occurs in the alluvial plains of
western U.P.,, Punjab, Haryana, Rajasthan
and Gujarat, The rest of the area lies
in other States, some of which is in the
deltaic  soils along the coast The
State-wise distribution of land affected by
salinity and alkalinity is given bclow :—

Name of the State Arca in lakh acres

12.95

Uttar Pradesh

Gujrat 12.14
West Bengal 8.50
Rajasthan 7.20
Punjab 6.88
Maharashtra 534
Haryana 526
Orissa 4.04
Mysore 404
Madhya Pradesh 4.24
Andhra Pradesh 0.42
Delhi 0,16
Kerala 0.16
Bihar 04
Tamil Nadu 004

Total 69.49 lakh acres

(7.00 million hectares)

(¢) Some States like Haryana and Punjab
have programmes for starting pilot projects
on reclamation. Under the Fifth Plan
programme also, it is contemplated to
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undertake  selected pilot  projects on
reclamation of saline and alkali soils on
the basis of research findings. At this
stage, however, it is difficult to say when
all the salt affected land in the country
will be reclaimed.
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Anti-Family Planning Coaference

4619. SHRI BANAMALI PATNAIK :
Will the Minister of HEALTH AND FAMILY
PLANNING be pleased to state ;

(a) whether the first Anti-Family Plan-
ning Conference was held in New Delhi
recently ;

(b) if so, the resolution passed at the
said Conference ; and

(c) the reaction of Government thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D, P. CHATTOPA-
DHYAYA) : (a) Government have seen press
reports to this effect.

(b) A copy of the Resolutions passed at
the Conference has been called for.,

(c) Does not arise as the resolutions have
not been received.

Olisecds requirement and Production

4620. SHRI P. YENKATASUBBAIAH :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the oilseeds production has
not kept pace with the demand ;

(b) if so, the total requirements and the
quantity produced in the country during the
last three years, year-wise ; and

(c) the steps evisaged to meet the require-
ments ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Yes, Sir.
The production has not generally kept pace
with demand.

(b) In the absence of any comprehensive
and scientific survey on consumption and jn
view of the fact that requirements vary to
some extent, depending on such factors as
changes in prices, levels of incomes, consump-
tion patierns, growth of population, etc,,
it is not possible to frame precise quantitative
estimates of requirements of oilsceds in the
country. The production of five major
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oilseeds during the last three years 1968-69
to 1970-71 has been estimated as under :-

MAY 2, 1972

Year Lakh tonnes
1968-69 68.45 (Partially revised estimate)
1969-70 77.34 (Partially revised estimate)
1970-71 91.88 (Final estimate)

Similar estimate for 1971-72 is not yet
available.

(c) The steps taken to meet the require-
ments are :

(i) [Intensive cultivation of groundnut ;

(ii) Organising mass plant protection
campaign  against ‘aphids’ on
rapemusiard ;

(ili) Extending the area under high yicl-
ding varieties of castor ;

Increasing the area under irigated
summer groundnut and double crop-
ping of sesamum ;

@iv)

(v) Exploitation of non-traditional oil-
seeds like soyabean and sunflower ;

{vi) Raising of plantations of red oil

palm in suitable areas ;

(vii) In addition, efforts are also being
made to increasc the production of
oil from cottonseed, ricebran and
other minor oilsceds of tree origin
through the provision of fiscal
incentves . e. excise rebatc on the
use of oils of tree origin and rice-
bran oil in soap making and on the
use of cottonseed and ricebran oil
in vanaspati making.

Long Range Sagar Policy

4621 SHRIP. VENKATASUBBAIAH :
Will the Minister of AGRICULTURE be

plessed to state :
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(a) whether there bas been an irregular
trend in sugar production and year to year
revision of sugar policy ;

(b) whether the desirability of formulating
a long range policy keeping in view the
internal demand and export requirements has
been considered ; and

(c) if so, the steps proposed to be taken
in this direction and to ensure a remunerative
price to cane growers ?

THLC MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) Yes, Sir.

(b) and (c). Yes, Sir. Formulation of
a long range policy for sugar is beset with
complicated problems in view of cyclic fiuc-

tuations in sugarcane production due to
changes in climatic conditions, competition
from other crops and diversion of

sugarcanc from sugar to gur and khandsari
production and vice versa The Sugar Indus-
try Enquiry Commission which was appointed
in September, 1970, 1o examine the sugar
industiy in depth in the context of the demand
for nationalisation of the sugar industry, has
been asked 1o look into this problem also,
One of its terms of reference isto study the
problem of large fluctiuations in sugarcane
production, its processing into gur, khandsari
and sugar and to make suggestions for
sccuring stable conditions with a view to
achicving a balanced development in these
fields, The Commission has also been required
to suggest a blue-print for the development
of the sugar and allicd industries over a
period of the next ten (o fiftecn years. The
matter will be considered fnrther on receipt
of the report of the Commission.

As regards the payment of a remu nerative
price to the cane growers, Government of
India have adopted a policy of partial control
or decontrol under which the sugar factories
can pay higher price of cane than the minimum
fixed by Government,

Project Report on  constiuction of Road
in Fishing Villages of Andhra Coast

4622, SHIRI K. KODANDA RAMI
REDDY : Will the Minister of AGRICUL-
TURE be pleased to state @

(a) whether the Government of Andhra
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Pradesh has sent a project report for Rs, 4
crores for the construction of roads for the
fishing villages in the Coastal Districts of he
State ;

(b) whether the Central Government have
taken up the matter with the World Food
Programme authorities ;

(c) if so, the reaction of World Food
Programme authorities ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : (a) Yes, Sir.

(b) No, Sir, The World Food Programme
gives aid in the form of Food Grains which
are distributed to labourers as a part of their
wages, whereas the State Government have
raquested for financial assistances for supply
of material, machinery etc. for the project.
The State Government, have been informed
that unlcss the expenditure on materials and
cath wages is provided by the State Govera-
ment there 1s on possibility of project being
taken up with the World Food Programme for
assistance.

(c) The guestion does not arise

Sanction for Expenditure on Fisherics
barbour at Vishakhapatnam

4623, SHRI K KODANDA RAMI
REDDY : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether the Government of Andhra
Pradesh had written to the Centie to expedite
the approval and sanction of expenditure on
the fisheries harbour at Vishakhapatnam ; and

(b) if so, rcasons for delay and the
reaction of the Centre ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Yes, Yes,

(b) A copy of the Project Report was for-
warded by the Directorate of Fisheries, Andhra
Pradesh to usin August, 1971. Since the
executing authority, i, e. the Visakhapatnam
Port Trust had not considered this report, it
was referred to them in September 1971. The
detailed comments of the Port Trust were
received in November, 1971, and the pioject
was examined by the Ministry in consultation
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with the Ministry of Transport. Certain
clarifications required for processing the
project cstimates weie called for from the
Visakhapatnam Port Trust. These have becn
clarified by the Port Trust in their communica-
tion received on 22472, In the above men-
tioned communication, the Port Trust
authorities have forwarded a revised abstract
estimate for Visakhapatnam Harbour estimated
to cost Rs, 3.75 crorcs as against the origin
estimate furnished in project report at Rs, 2.20
ctores  The new items now included by the
Port Trust will have to be approved in
consultation with the Ministry of Shipping
and Transport before the case is referred to
the Ministry of Finance for their considcra-
tion,

Capital Investment in Foreign Couniries

4624. SHRI MARTAND SINGIH : Will
the Mmuter of FOREIGN TRADE be pleased
1o slate :

{a) the amount of Indian capital
invested n industrial veniures in fureign
countries during the last two years ; and

(b) the detdils regarding the dividends
repatriated during 1970-71 and 1971-72 ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) The sctting up of 33
joint ventures abroad was approved by
Government of India during 1970 and 1971.
This involves Indian investment of Rs., 3.8.
crorcs approximately.

(b) Information is not available year-wise.
According 1o the information received, an
amount of Ry. 49.27 lakhs has so far been
carned in foreign exchange by way of divi
dends by all our joint ventures abroad.

Attaching «fa bogic in 12 Dn. Delhl
Howrsh Express upto Chunar

4625. KUMARI KAMLA KUMARI:
Will the Minisier of RAILWAYS be pleased
to state ;

(a) whether Government propose to attach
one bogie to 12 Dn  Declhi-Howrah Express
upto Chunar and then upto Garhwa Road/
Daltonganj to the passenger train running
through Pallamau and Mirzapur ; and
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(b) if so, the time by which it would be
done 7

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) No.

(b) Does not arise.

Scheme to produce Electricity through Rural
Electricity Cooperatives

4626. KUMARI KAMLA KUMARI :
Will the Minisier of IRRIGATION AND
POWER be pleased to state :

(a) whether Government have formulated
a scheme to produce electricity in the villages
through rural electricily co-operatives ;

(b) if so, whether electricity is being
provided in villages of Bihar also under the
said scheme ; and

(c) whether any assistance is being pro-
vided to small farmers getting electricity
connections under the said scheme ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B. N. KUREEL): (a) to (c). The
Rural Electrification Corporation, a public
sector undertaking of the Government of
India which has been set up since July 1969,
is financing the schemes of five pilot rural
electric co-operatives, one cach in the States
of Andhra Pradesh, Gujarat, Maharashtra,
Mysore and Uttar Pradesh. These coopera-
tives have been entrusted with responsibilities
of purchasing power in bulk supplied by State
Electricity Boards and transmitting and dis-
tributing power in the project areas for elec-
trificatton of villages and pumpsets and
provision of electricity for domestic lighting
and small scale and agro industries, The
Corporation is considering the setting up and
financing of more rural electric co-operatives
in other arcas of the country, In this com-
nection the Bihar State Electricity Board have
submitted a proposal for establishing a pilot
rural electric cooperative at Ekangarsarai in
Patna District. The Corporation has set up an
Evaluation Committee which is examining all
aspects of the organisation and present work-
ing of the five pilot rural electric cooperatives
with a view, /nter alia, to suggesting guidelines
for setting up more rural electric cooperatives
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in the country. The scheme of the Bihar
State Electricity Board will be examined in
the context of the recommendations of the
Committee set up by the Corporation. The
recommendations of the Committee are axpec-
ted to be submitted to the Corporation in
about six months,

Rate of Power supplied to Alaminium

ies

4627. KUMARI KAMLA KUMARI:
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) the rates of power supplied to all the
Aluminium Industries in the country ;

(b) whether the rate of power supplied
to Aluminium Industry is lowest and the rate
of power supplied to farmers is highest ; and

(c) if so, the reasons thercfor ?

THE DFPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREEL): (a) Elec-

tricity rates charged for Aluminium Industries
in the different States are given below :—

B State Adverage rate in P./kWh

Kerala * 1.24 (66 kV)

* 123 (L1I0kV)

Mysore 1.90 plus 250 kV
transmission incremental
expenses

Orissa 2.39

Tamil Nadu 3.24 (Extraction (Pant)

1.52 (Smelter Plant)

Uttar Pradesh 55 MW Hydro power at

1.997717 and balance met
out of own thermal gene-
ration (135 MW-—average
cost working to 6 P/unit)
D.V.C. 5.28

("Revised rates are under negotiation)

(b) and (c). State Eleciricity Boards have
powers to fix rates for electricity supply to
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different types of consumers depending upon
the cost of generation, transmission and supply.
The power supply for agriculturists is gene-
rally at 400 wolts involving expenditure on
transformation from high voltage and distri-
bution at low voltage wh=reas power supply
for heavy industries is made at high voltage.
Voltage of supply, minimum demand and con-
sumption and load factor are higher in the
case of industiial consumers, For these rea-
sons tariff rates for powcr intensive industry
like almmium industry are lower than the
tariff rates for agricultural purposes. Electri-
city rates charged for domestic consumers are
generally the highest and not those charged
to agriculturists. The rates for small indus-
tries which are also supplied at the same
voltage as for agriculturists are either the same
or higher in most of the States,
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Narmada Water Dispute

4631, SHRI VEKARIA :

SHRI P. M. MEHTA :

Will the Minister of IRRIGATION AND
POWER be pleased to state :

(#) whether Government are aware about
the views expressed by the Chief Ministers of
Maharashtra, Gujarat, and Madhya Pradesh
that they wish to settle Narmada dispute
amicably ; and

(b) whether Government propose to take
inniative to call a meeting of these Chief
Ministers to :ettle the matter ?

THE DFPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SIIRI B. N, KUREEL) : (a) Press
Reports have been seen.

() The Central Government would be
glad to render any assistance that may be
desired by the States, who have to take the
imtiative.
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Construction of Hydro-Electric Projects
in Kerala by Central Government

4633. SHRI VAYALAR RAVI ¢ will
the Minister of IRRIGATION AND POWER
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be pleased to state :

(a) whether the Central Government
proposed to take up the construction of cer-
tain Hydro-electric Projects in Kerala on
cerlain conditions ;

(b) il so, the conditions laid down and
the reaction of the Kerala Government there-
to ; and

(c) at what stage the proposal stands
now ?

THE DEPUTY MINISTCR IN THE
MINISTRY OI' IRRIGATION AND
POWER (SHRI B. N, KUREEL) : (a) There
is no proposal at present by the Central
Government to take up the construction of any
new hydro-clectric prowect in Kerala,

Do not arisc.

(b) and (c).

Speeding wp of long distance Trains

4634. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Mimster of RAIL-
WAYS bec pleased 1o stdle *

(a) whether the former Chairman of the
Railway Boaid had spcarheaded a plan for
speeding up the long distance trams ;

(b) whether a decision has now been
taken to abandon the eailier move , and

(c) if so, the reasons therefor ?

THE MINISTER OF RAILWAYS (SHRI
K, HANUMANTHAILYA) : (a) Yes.

{b) and (c). No.

Monopoly of manufacturing Dhotis, Saris
and Towrels to Handlooms

4635, SHRI Y ESWARA REDDY :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Central Government are
aware of the decision taken by the Tamil
Nadu Government to  give the monopoly of
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manufacturing dhotis, saris and towels to
handlooms in order to mitigate the increasing
unemployment among the handloom weavers ;

(b) if so, whether the Central Govern-
ment have any proposal under consideration to
advise the remainmng States to adopt similar
measures ;

(¢) whether any other measures 1n the
interest of handloom indusiry have been
suggested to the Centre by the Government of
Tamil Nadu ; and

(d) if so, the Centre’s reaction therc o *

THE DEPUTY MINISTER IN THE
MINISTRY OF FORLIGN TRADL (SHRI
A. C. GEORGE) : (a) No, Sir. However,
certain varieties of dhotis, saris and towels
alieady reserved for production by handlooms.

(b) Does not arise,
{c¢) 'No, Sir.
(d) Does not arise,

Rallway Wagons for Yerraguntla, Guddapab
and Kodur Stations (Southern Railway)

4636. SHRI Y. ESWARA REDDY:
Will the Minister of RAILWAYS be pleased
to state :—

(a) the average number of wagons re-
quired during a year to transport Ground-nut
oil, oil cake and oif seeds from Yerraguntla
Railway Station, turmeric from Cuddapah
Railway Station and Barytes from Kodur
Railway Stauon (Southern Railway) and how
many wagons were made available in the years
of 1969, 1970 and 1971 station-wise and year-
wise ; and

(b) the steps taken to improve the
position ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA): (a) The average
number of wagons required during a year for
movement of ground-nut oil, o1l cakes and oil
seeds from Yerraguntla, turmeric from Cudda-
pah and barytes from Kodur and the number
of wagons Inaded with these commodities dur-
ing the years 1969, 1970 and 1971 were as
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indicated below :

Av_eraae number of wagons - Nt;i;nge_;:{‘;agon;_ T

required during a year loaded during

Yerraguntla : 1969 1970 1971

(i) Ground-nut oil 250 157 309 274

(ii) Oil cakes 360 247 506 k.l

(iii) Oil seeds 190 171 175 227
Cuddapah ;

Turmeric 170 150 178 176

Koduru :
Barytes 1300 1326 1113 1446

(b) Loading during the years 1969, 1970
and 1971 had been almost current. Every
effort is being made to maintain loading of
these commoditics at a satisfactory level,

Proposals by Andhra Pradesh Government
for New Railway Lines

4637. SHRI Y. ESWARA REDDY :
Will the Minister of RAILWAYS be plcased
to state *

(a) the number and particulars of pro-
posals from the Government of Andhra Pra-
desh for laying new Railway lines m Andhra

Pradesh in the Fourth Five Year Plan ;

(b) the order of priorities suggested by
the Andhra Pradesh Government ; and

(c) the steps taken so far regarding these
proposals ?

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : (a)to (c). The
proposals for new lines suggested by the State
Government of Andhra Pradesh in the order
of priority and the present position regarding
them is as under :

Name of I_.i_:ge_.

Present position.

(1) Ongole to Hyderabad viz
Nagarjunasagar.

(2) Bailadilla to Kothegudam
(Phadrachalam Road).

Bhadrachalam Road—
Kovvur,

G)

(4 Nizamabad—Pedapalii.

Surveys for a new line from Seccunderabad
(Bibinagar) to Nadikude (with the conver-
sion of Guntui-Macherla section) have been
completed and the reports are under the
examination of the Railway Board. A
decision regarding this project will be taken
after this examination is completed,
Surveys carried outin 1965 revealed that
the line would be justified omly if large scale
developments of industries in the Danda-
karanya region is taken up, of which there
are no indications so far.
Feasibility-cum-cost studies carried out in
1966 had revealed that the line would not
be remunerative,  Howeser, the study
report has been updated recently Accor-
ding to this updating, this rail link would
still be heavily wunremunerative. This
report is, however, at present under Rail-
way Board's examination.

Earlier investigation had revealed that the
line would not be financially justified,
Due to the present difficult ways and means
position, the line is not being considered.
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Pay Scales of Block Signal Malntainers, Sigosl
and Inter-locking Maintainers and Electric
Fitters (Telegraph) in Guatakal Divi-
slon (South Railway)

4638, SHRI Y. ESWARA REDDY :
Will the Minister of RAILWAYS be pleased
to state :

(a) the number of Block Signal Main-
tainers, Signal and Interlocking Maintainers
and Electric Fitters (Telegraph) working in the
Signal and Tclecommunication Department in
the Guntakal Division (Southern Railway) ;

(b) their scales of pay ;

(c) the reasons for not upgrading their
scales of pay, in accordance with noims deci-
ded by CSTE afier joint discussion with Divi-
sional Signal and Telecommunication Engineers
on 6th November, 1970 and 7th November.
1970 ; and

(d) when is the upgradation likely to be
implemented 7

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) and (b).

Block Signal Maintainers  Rs. 175-240 1
(Highly Skilled Gr. 1)
Block Signal Maintainers  Rs. 130-212 10

(Highly Skilled Gr. II)
Block Signal Maintainers  Rs. 110-180 7
(Skilled)

Signal and Interlocking  Rs, 110-180 28
Maintainers/Mechanical

(Skilled)

Electric Fitters (Telegraph) Rs. 110-180 7
(Skilled)

{c) and (d). While proposals for upgra-
dation of posts were under scrutiny, instructions
were issued by the Railway Board in Novem-
ber, 1971 regarding allotment of pay scales to
Blectrical and Mechanical Signal Maintainers,
Upgradation of posts and allotment of appro-
priate scales of pay for the various categories
in accerdance with these orders are being pro-
cessed. These are expected to be finalised
by 31.7.1972.
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Enquiry-cum-reservation Clerk Promoted
as Cmnuwdlkll::pem on Southern
allway

4639, SHRI PANNA LAL BARUPAL:
Will the Minister of RAILWAYS be pleased
to state :

(a) the total number of Enquiry-cum-
Reservation Clerks promoted as Commercial
Inspectors in the grade of Rs. 450-575 during
the [ast one year on Southern Railway,
Duvision-wise ;

(b) whether they possessed the requisite
quaifications for the posts of Commercial
Inspectors ; and

(c) if not, the reasons for their promo-
tion ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) to (c).
Two seniormost Lady Chief Supervisors,
Enquiry and Reservation, in scale Rs. 370:
475, in the Headquarters office have been
promoted temporarily and on trial for six
months, Their continuation in the posts
will be decided after conducting a suitability.
test,

None has been promoted in the Divisions,

Promotion as Commercial Inspectors on
Southern Rallway

4640, SHRI PANNA LAL BARUPAL:
Will the Minister of RAILWAYS be pleased
to state :

(a) the total number of Enquiry and
Reservation Clerks promoted as Commercial
Inspectors in grade of Rs. 450-575 during the
last one year om Southern Railway, Division-
wise ;

(b) whether they possessed the requisite
qualifications for the posts of Commercial
Inspectors ; and

(c) if not, the reasons for their promo-
tion ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA : (a) to ().
Twa seniormast Lady Chief Supervisors,
BEnquiry and Reservation, in scale Rs. 370-
475, in the Headquarters office have been
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promoted tempocrarily and on frial for six
months. Their ontinvation in the posts will
be decided after conducting a suitability
test,

None has been promoted in the Divisions.

Shortage of Commercial Clerks at Arkomam,
Salt Cotarau(Madras) Madras Division
(Southern "Railway)

4641, SHRI PANNA LAL BARUPAL :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is acute shortage of
Commercial Clerks, at Arkonam, Sailt Cotarau
(Madras) Katpadi and Indian Oil company
Siding Madras, Starions of the Southern
Railway Madras Division ;

(b) if 50, the reasons therefor ;

(c) the total number of Commercial Clerks
provided on each of the stations ; and

(d) the total number of Wagons received
and despatched : Vans received and prepared.
Invoices issued and delivered, and Goods
wagons transhipped at the Stations from
January 1971 to December 1971 month-wise ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) to (¢) In
this connection the reply given to Lok Sabha
Unstarred Question No. 3210 dated 18.4.1972
asked by Shri Chandrika Prasad may be
referred to.

(b) A statement is laid onthe Table of
the House. [Placed in Lihrary. See No
LT—1911/72].

of} virewre forls & i Y faorelt WY
Lo

ﬁ‘éﬁ;f@mmw amears : &qT
wft g FAIw W [T
wio fiw : :

(=) 1972-73 & famr ot v #
fiset art & feorsht woon€ A oA
LS
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(=) fwer st dmanT &t ogde
FIMTIg, Fag AR A mft ¥ wa
as fauely aerf st oA Foad agr
9 & Aewdl A fawet & sras ?

fawrf silx fagn derew ¥ S-waR
(st dwme =) : (F) = tR G
# 1538 qrAy H ¥ 31-3-72 a% 209 i &7
frgfiar Y T & 1w faeAier
A & oft dmamT oS Hamm fagde
% fou dvmeas fag @ smEear # )
& a3 # 34ami oz 574 doddy & fage-
s & foq ;i fagAtao fare & s,
1971 % 525 @& =d & WU FgEar
AR AT &1 9y ad 1972273 ¥ SR SR
amare fadr § 23 afafes aml & fawga-
FL FT FTF 9 WIE |

(@) grmramg R gToee & agds
geqaedl 31 fagdflFwr g @ @ qE
g1 aftSt agdle FewrET A &
gANMFAE qgdfte ¥ Q arAl, srafy wd
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AT A Al FT owF@w gE HT
faar war § | sRgo-wd qof ¥ ¥ ax
&t ug Tavar o %A § fF g7 WA &
fagdien 1 g& fFar T )

wife # we fagy afcgton & fog s

4643, sft wrivw vt : w41 fawr st
farge w0t ag T ® Far & 5 :

(%) =fre ¥ wenfrm o= fag@
afxdaaT 5 a5 Sred ;A

() s9 ax feaar sq@ g &
S TTTET ANAT 4T F4AT 7

fawrf stx faga Warmn & ogsln
(sit dwmre ghw) : (%) wfre & free
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FAYGOHTT F § arw (N @ TAw W
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@ §); T afcatomr ¥ freqrea & ark &
fadta foqr o gwar 31

(&) g & f& afcdiewr 9T 7
FAT T 177 QA T et wfqcsr-
fa srman 9600 firwyare grfy fora® 2400-
2400 fseare & =< gfaz g

wyre ¥ fowrd gl & frerw & fod
Loe L

4644, =t g wrget : an feard
aite fwe woft 7z Tary =Y g oAy fE

(%) 7ar g ST 9gfA X
s ¥ faaf gfawsit & fawg & foq
#€ amow wrAE a1 W AR

(&) afz gi, @1 aw fasqa &k
g1 & &< 7€ A9AT & A feaR owE
Wi # faand % Y qewraar @ 7

fewi it famy darem & o
(sft e gw) (%) &R (@),
gaar faadt @ fe oFg 7 Ffit §Er
sgra § agerd densi & oA § faw
qraf gra faar€ gfaats &1 fawe s
FT T4 T W § | TGS, 4 JY aw
grargrash sraear ¥ &)

Arbitration in respect of Goods Handling
Contract bheld at Kanpur Central
Goods-Shed

4645. SHRI ISHWAR CHAUDHRY :
Will the Minister of RAILWAYS be pleased
to state :

(3) whether M/s. Balwant Rai Mangal
applied for arbitration in terms of clause 33 of
the Agreement in respect of Goods Handling
Contiact held at Kanpur Central Goods-
Shed ;

{b) if so, the claims preferred against the
Railway by the party ;

{c) whether the sole arbitrator has since
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published his award and if
thercof ; and

so, the gist

(d) whether it is proposed to challenge the
award of the arbitrator in the Court ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes.

(b) For Rs. 11031.00

(¢) The arbitrator has given the award for
Rs. 11031 00 n favour of the contractor.

(d) The awaid 13 under examination by
the Railway Administration. The question
whether or not the award should be challenged
will be decided after the examination is
complete.

Parties who applicd for Arhitration pertaining
to Goods/Parcels Handling Coniracts on
Bikaner, Jodhpur Ferozepur and Delhi
Divisions

4646. SLIRI ISHWAR CHAUDHRY ;
Will the Minister of RAILWAYS be pleased
to state :

(a) the names of the parties who applied
for arbitration pertaining to goods/parcels
handling contracts at Stations on Bikaner,
Jodhpur, Ferozepur and Delhi Divisions of
the Northern Railway during the last three
years ;

(b) the parties whose requests
granted ;

were

(c) the parties who have gone to Court
for appointment of Arbitrator and the
expenditure incurred by Government for
defending these cases ; and

(d) what remedial measures Government
propose to take in the matter to avoid unne-
cessary litigation ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) The names of
the parties are given as under :—

1. M/s. Mackanvos, Jodhpur.

2, MJs. Ganpat Rai Schgal & Co.,
Ferozepur.

3. M/s. Wazir Ohand & Co, Delhi.
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4. Mi/s Hathin Cooperative Labour &
Constructions Society Lid, Delhi,

5. M/s.R. B. Rochi Ram Khattar &
Co , Dglhi,

6. Ms.S Gopal & Co., Delhi.

(b) 1. M/s. Hathin Coopcrative Labour &

Constructions Society Ltd. Delhi.

2. M)s. R B, Rochi
Co , Delhi,

Ram Khattar &

3. M/s, 5. Gopal & Co, Delhi

(c) Mj/s. Ganpat Rai Sehgal & Co,
Ferozepur went 1o court for appointment of
arbitrator on two occasions Lxpenditurc of
Rs. 305 75 was incurred in onc case, The
expenditure in respect of the other casc is
not known as thc amount has not been clai-
med by the Raillway Advocate so far.

(d) Every effort is made to  settle
disputes with contractors through negotiations
and appeals of contractors  against decicions
of lower authorities on disputes are always
considered symparhetically and dispassionately.
In addition each Railway is equipped with a
legal branch headed by fully quahfied Law
Officer whose advice 1s taken 1n respect of
cach and every request for arbitration so that
unnecessary litigation is avoided.

Fall in Price of Cotton in Andhra Pradesh

4647, SHRI Y ESWARA REDDY : Will
the Minister of FOREIGN TRADE be pleased
to state :

(a) whether the attention of Government
was drawn to the fact of much worry and
agitation among the peasantry in Andhra
Pradesh caused by steep fall in the price of
cotton ; and

{b) if so, the measures taken in this
regard 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir,

{b) The Cotton Corporation of India has
started making purchases of cotton in Andhra
Pradesh at a fair purchase price fired by the
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Government.
intensified.,

Purchase operations are being

Posting of Juniors Relieving Dutles in
Telecommunication Department (Sou-
thern Railway)

4648. SHRIT. S. LAKSHMANAN : Will
the Mimster of RAILWAYS be pleased to
state :

(a) whether two semior Telecommunica-
tion Maintainers under the control of DICOM/
T, and DICOM/C, Madras, on Southern
Railway, have been sent to Gudur on relieving
duties and subsequently temporarily trans-
ferred with Madras as Headquarters cven
though persons far Juniors to them are
available under DICOM/T and DICOM/C
Madras ;

{b) whether 1t has been done in disregard
of the existing policy to post juniors on such
relieving duties ; and

(c) if so, the reasons therefor 7

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : (a) and (b). Two
suitable Telecommunication Maintainers were
tempoiarily posted to Gudur for specific
Important duties but they were not sent on
relieving duties. This has not been done in
disregaid of the existing policy.

(c) Does not arise,

Termination of Services of Labourers by
Goods and Pnc?_ll}gn“tiﬂlng Contractor
o

4649. SHR1 AZIZ IMAM : Wil
Minister of
state :

the
RAILWAYS be pleased to

(a) whether the goods and parcel band-
ling contractor at Itwari was held by
Allahabad Labour Supply Agency, Howrah
during the years 1964 to 1970 ;

(b) whether the contractor in contraven-
tion of Clause 2) of the Agreement terminated
the sevices of many employees working under
him ;

(c) whether the amount of wages of the
labourers as per award of the Labour Court
have been paid by the contractor ; mnd if
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not, whether the Administration arranged to
recover the said amount from the contractor’s
dues as per sgreement ;

(d) whether as a result of the action
taken by the contractor in termnating
the services of labourers, there weie strikes
causing hcavy detention to trains and resul-
ting in heavy dumurrage ; and

(¢ the total amount of demurrage
recovered on this account and if demurrage
was not recovered, the reasons therefor ?

THE MINISTER OI' RAILWAYS (SHR1
K. HANUMANTHAIYA) : (a) M/s Allaha-
bad Labour Supply Agency Howrah held
goods handling con ract at Iiwari from 1.4 63
to 31.8,66.

(a) to (d) It was Clause 18 and not 20
of the Agreement which restrained the con-
tractor from teiminating the services of
labourers for other than valid reasons. The
labourers struck work at Itwari from 15 4 66 to
4.5.66 demanding increasc in wages, etc. which
resulted in detention to wagons and accrual
of demurrage. The Railway Administraton
is not aware of any award issued by the labour

court, Th: question of recovery, therefore,
does not arise.
(¢) Demurrage charges amounting to

Rs. 3501.00 in April ‘66 and Rs. 1674.50
in May "66 were recovered from the contrac-
tor.

Date of Superannuation of Ministerinl Staff

4650, SHRI RAMAVATAR SHASTRI :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Supreme Court in its
verdict dated the 29th October 1971 held in
the case of Shri A. Pitchumani, a Ministerial
Staff of South Central Railway, that the date
of superannuation of Ministerial Staff is 60
yeais without any stipulation and discrimi-
nation ;

(b) whether the Allahabad High Court
in its verdict in the case of Shri B P Misra,
Head Clerk, ASO's Office, Lucknow held that
the classification of Pre/Post 1938 entrants
(Ministerial Staff) is violative of Article Nos.
14 and 16 of the Constitution of India ; and
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if so, the reaction of Government

(c)

thereto ?

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : (a) No. The
Supreme Court in therr judgment dated
29107, in the case of Shri A. Pitchumam of
South Tentral Railway have struck down a
portion of the note under Rule 2046(b)-RII
inserted on 23 12.67 and the relevant rule has
been amended accordingly.  Accoidimng to the
amended rule, ex-Company and ex-State
Railway Minnsterial servants who opted to be
govcrned by Indian Goivernment Railway
Rules 1n all respects and who satisfy the
condutions laid down in Rule 2046(b)-RII are
eligible for being 1ctained in service upto 60
years of age.

(b} Yes, vide judgement of the Single
Judge.

() A Special appcal has been filed
before the Division Bench of Allahabad High
Court, Lucknow Bench against the judgment
of the Single Judge and the case is still sub-
judice.

Allotmnt of Quarters to Claims Inspectors
and ( laim« Tracers at Delhi (Delhi Claims
Office, Northern Railway)

4651. SHRI LALJI BHAT : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Claims Inspectors and
Claims Tracers attached with Claims Office,
Delhi, Northern Railway and working on
“'other-than-Delhi-sections'’, have been allotted
headquarters at Delhi to be given benefits of
city compensatory allowance ; and

(b) if so, the reasons therefor and the
action proposed to be taken in the matter 7

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA): (a) (i) No Claims
Inspector atiached to the Dzlhi Claims Office
of MNorthern Railway, who is not working on
sections of Delhi area, has been headquar-
tered at Delhi.

(1ii} Claims Tracers who collect Missing
Goods Returns and conduct enquiries over
the entire Railway system are headquartered
at Delhi.

(b) The nature of duty of Claims Tracers
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is that they have to collect Missing Goods
Returns and conduct enquiries in the cases
pertaining to their sections at places which
are not confined to their beats only but are
spread over the entire Northern Railway. It
is, therefore, in the interest of Railway
Administration to hcadquarter this category
of staff at Delhi.

Fllm Export Centre at Culcutta

4652 SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of FOREIGN
TRADE be pleased to state whether in view
of increasing demand for modern and classic
Bengali films outside India Government
proposed to open a film export centre at
Calcutta for eastern India ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : The Government of India
has already set up an Organisation called the
Indian Motion Pictures Export Corporation
at Bombay which is primarily concerned with
promoting exports of Indian films of all
languages and it is not considered necessary
to set up a Regional Central for looking after
exports of Bengali films.

Auction of Land by Bhakra Maaagement Board

4653, PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether the Bhakra Management
Board authorities want to auction the land
released by them publicly ;

(b) whether it is incumbent upon the
authorities to hand over such land to the
Deputy Commissioner of the concerned State
Governmcent as envisaged n the standing
order No. 28 of the Punjab Government, as
agreed to and if so, the reaction of Govern-
ment thereto ;

(c) whether any representation against
the auction has been received by Government ;
and

(d) if so, Governmants decision thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER

(SHRI B. N. KUREEL) : (8) Yes Sir,
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(b) The provisions in the Standing Order
No. 28 of the Punjab Land Administration
Manual are not applicable to Bhakra Manage-
ment Board, which is statutory body, and
not a department of the Punjab/Himachal
Pradesh Government.

(¢) Yes Sir.

(d) The Bhakra Management Board have
siice been advised not to insist on auction of
land if either the original owners refund the
compensation amount earlier received by them
or the State Government on their behalf
offers to take these lands by reimbursing to
the Project the compensation paid.

AR AT IgQ-am-H (9d) AR
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Indian Team®s Visit to African Countrics

4655. SHRI SHRIKRISHAN MODI:
Will the Minmister of FOREIGN TRADE be
pleased to state :

(a) whether an Indian official team of
his Ministry visited several African countries

recently ;

(b) if so, the purpose of the visit ; and

(c¢) whsther the Indian has urged
developing countries to establish direct relations
amongst themselves instead of Trading through
developed countries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE) : (a) Yes, Sir.

(b) The main purpose of the visit was
to seck the participation of these countries in
Third Asian International Trade Fair 1972,
being hosted by India.

(¢) The team, infer-alia discussed matters
relating to trade expansion and economic
cooperation among developing countries-parti-
cularly during the Third UNCTAD currently
in session at Santiago,
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Fxnort of Glass
4656, SHRI CHINTAMANI PANI-

GRAHI : Will the Minister of FOREIGN
TRADE be pleased to state the total foreign
exchange carned annually by export of Glass
during the last three years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C GEORGE) : Exports of glass during
the last thice yeais are as follows :~—

Value in Rs, lakhs

1969 70 61
1970-71 72
1971-72 42

(April-October)

———

Setting up of Factories in Malaysia by
Indian Entrepreneurs

4658. SHRI NAWAL KISHORE
SHARMA : Will the Minister of FOREIGN
TRADE be pleased to state ;

(a) whether the Indian entrepreneurs
have set up factories in Malaysia in collabora-
tion with that country :

(b) if so, the nature of factories set up
and the goods manufactured ;

(c) the names of Indian entreprencurs,
who have set up the faclories ; and

(d) the foreign exchange expected to be
earned by India ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE) : (a) to (d). Gouvt. of India
has accorded approval to 24 Indian entrepre-
newrs to set up joint ventures m Malaysia,
Of these 4 have already gone into production
and the remaining 20 arc 1n various stages of
implementation. The details in respect of
the four projects which have started produc.
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Name of the Indian
entrepreneurs

Goods Manufactured

Foreign exchange
expected

M/s Godrej & Boyce Mfg.
(P) Ltd., Bombay.

M/s Gupta Machine

Steel furniture

Precision tools &

Dividend plus royalty @ 39%
of the net sales turnover,

Dividend plus royalty @ 2%

Tools, Calcutta. guages. of the net salts turnover,
M/s Parrys Confectionery Confectionery, Dividends pluas royalty @ 2%
Ltd., Madras, of the net sa'es turnover.
M/s Birla Brs. (P) Ltd, Cotton Textiles Dividends plus Management
Calcutta, and Technicil services fee.
Export of Bidi A. C. GEORGE) :(a) Export of iron ore
during 1969-70, 197071 and 1971-72 was of
4659, SHRIR. V. BADE : Will the the order of 1767 million tonnes valued at

Minister of FOREIGN TRADE be pleased to
state the special cfforts made by Tobacco
Export Promotion Council to popularies Indian
Bidi and export it to foreign countries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C GEORGE) : Tobacco Export Promotion
Councll, Madras, sponsored by the Govern-
ment undertakes 8 number of measures for
the promotion of exports of tobacco and
tobacco producis including bidis by dissemina-
tion of market information, participation n
exhibitions abroad and in Indiy, sending trade
delegations, conducting market  surveys,
distribution of publicity folders etc 29% import
replenishment on fio.b. value of exports is
allowed to registered exporters of bidi for
permissible typ2s of packing materials.

Export of Iron Ore

4660. SHRI RAMKANWAR : Will the
Minister of FOREIGN TRADE be pleased to
state :

(a) the total quantity exported and the
foreign exchange earned through export of
iron ore during the last three years ;

(d) whether there is any getback recently

to the export of iron ore ; if so, the extent
tl ereof ; and

{c) theaction taken in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI

Rs. 100 45 crores, 20 82 m. tonnes valued at
Rs. 11524 crores and 2094 mullion tonnes
valued at Rs. 113 06 crores respectively.

(b) Yes, Sir. There is a current recession
in the world steel industry, resulling in a
cutback in the imports of iron ore by the
steel producing countries. There have also
been contributory internal difficulties. As a
result, against the original target of 24 .5
million tonnes for 1971-72, only 20 94 million
tonnes were exported.

(c) Concerted 2fforts are being made to
overcome the domestic difficulties, and to
prevail upon foreign buyers nit to reduce iron
ore imports from India,

Payment of Compensation for Land
Acquired by Government Amcad-
ment of Constitution

4661. SHRI RAMKANWAR : Will the
Minister of LAW AND JUSTICE be pleased
to stato :

(a) whether Government have any
proposal under consideration to amend the
Constitution of India to enable Government
to acquire any land or property without
paying market value as compensation ; and

(b) if so, the main features thereof ?

THE MINISTER OF LAW AND
JUSTICE AND PETROLEUM AND
CHEMICALS (SHRI H.R. GOKHALE):
(a) While no such general proposal is under
consideration, a bill has been introduced to
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provide that when the ceilng limit on land
which may be held for personal cultivation is
lowered, it shall not be necessary for Govern-
ment to pay compcnsation at the market
value for land taken out ofthe ceiling limits
by amendment of the law and acquired.

(b) Details would be found in the
Consutution  (Twenty-Ninth  Amendment)
Bill, 1972, introduced in this House on the
26th April, 1972.

Impact of Indo-Pak War on Indla’s Exports

4662, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of FOREIGN
TRADE be pleascd to state:

(a) the impact of recent Indo-Pak war on
India’s exports ; and

(b) the steps being taken to improve the
same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a) and (b). India's
exports were adverscly affected by the Indo-
Pak war of December, 1971 becausc of
strain on internal transport system and
reduced shipping opportunities. As the war
came to an and in a formight the difficulties
were shortlived end shipping facilities have
since been restored to the pre-war level,

Increase in Exports s & result of the work
of Indian Institute of Packaging

4663. C. CHITTIBABU Will  the
Minister of FOREIGN TRADE be pleased
to state :

(a) the export industries which have been
benefited by the work of the Indian Institute
of Packaging ; and

(b) the approximate increase in the
exports as a result of the work done by tbe
Institute ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Industries which have
been assisted by the Indian Instttute of
Packaging in the development of packaging
are given in the attached statement.

(b) Exports depend on & number of
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factors of which good packaging is one. It is,
therefore, difficult to specify the increase in
the volume of exports directly attributable to
improved packaging.

Statement

Major Industries and Commodities which
have been Assisted by the Indian
Institute of Packaging

1. Light Engineering Industries including
those engaged in aluminium, utensils,
automobile parts, copper conductors,
clectrical equipment, motor cycles
and parts, radios, teleprinters, etc,

2. Heavy engineering industries including
those engaged in the manufacture of
textile machinery, fork-lift trucks,
carth movers, telecommunicaticn
equipment, trucks, bus bodies. etc.

3. Chemicals including calcium carbide.

4, Pharmaceutical preparations including
anaesthetic preparations,

5. Toilet goods including tooth pastes,
6. Cosmetics including talcum powders.

7. Yarns particularly rayon tyre cord
yarn, nylon yarn, and rayon yarn.

8,  Textiles including velvets and silks.
9. Ready-made garments,

10, Packaging materials viz. tinplate,
corrugated fibre board solid fibre
board.

11, Processed foods including cornflour,
custard powder, etc.

12, Cigarettes.
13, Soaps including detergent powder,

14, Glass manufactures viz. flasks, refills,
vials. etc.

15. Leather manufactures viz. shoes,

16, Handicrafts.
figurines,

particularly  ivory
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17, Fruits, namely mangoes, sapota, sions admissible to teams of polo, golf, rifle

guava, etc. shooting and yatching competitors have been

withdrawn, Concessions to others, except to the

18, Vegetables, namely, lady fingers; blind persons and T B. and Cancer patients,

brinjals, and capsicums (including are now admissible for third class travel only.
processed vegetables— dehydrated

onions), (b) The decision to restrict the admissi-

bility of concession to third class, as indicated

19. Flowers, namely roses, above, applies to students also, The freedom

Indian Films for Bangla Desh on Com-
mercial Basis

SHRI PRIYA RANJAN DAS
- MUNSI
DR RANEN SEN:

4664.

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether & decision has been taken
to send Indian films to Bangla Desh on
commercial basis ; and

(b) if so. the names of the films ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). The Trade
Agreement between India and Bangladesh
provides for exports to and imports from
Bangladesh of films of the value of Rs, 15 lakhs
each way. It has been agreed between the two
Governments that trade in Cinema films
would be handled by the Indian Motion
Pictures Export Corporation and the Flim
Development Corporation of Bangladesh. The
specific films to be exported to Bangladesh
would be decided between the aforesaid
Organisations.

Joruney Concession to Students

4665. SHRI PRIYA RANJAN DAS
MUNSI ; Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Railway Ministry has
decided to abolish concessional tickets on the
Railways ; and

(b) whether Government propose to
make exception in favour of students and
freedom fighter pensioners 7

THE MINISTER OF RALWAYS (SHRI
K. HANUMANTHAIYA) : (8) The conces-

fighter pensioners were not allowed concessions
i any class even before this decision.

Commission for Ganga Basin

4666, SHRI NIHAR LASKAR :
SHRI P. M. MEHTA :

Will the Minister of IRRIGATION AND
POWER be pleased to state ;

(a) whether the Central Government
have set up a Commission for the Ganga
basin with the objective of co-ordinating and
implementing the irrigation and flood-control
plans n the various States concerned ;

(b) if so, the terms of reference and
composition of the Commission ; and

(c) the States likely to be covered by
the Commussion ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B. N. KUREEL) : (a) to (c). The
Government of India have constituted the
Ganga Flood Control Commission for
preparing an integrated plan to tackle the
flood, erosion and drainage problems in the
Ganga basin covering the States of Bihar,
Uttar Pradesh, West Bengal, Haryana,
Rajasthan and Madhya Pradesh and to imple-
ment it in a coordinated manner,

The Commission consists of a full time
Chairman and two members, onc for planning
and the other for coordination. In addltion,
the Chicf Engineers incharge of flood control
in the Siates of Bihar, Uttar Pradesh and
West B:ngal are part time members of the
Commision,

The functions of the Commissions are :
to prepare comprehensive plan of

flood control for the Ganga basin.
The field investigations and collection

0]
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of data for the purpose will be
carried out by the State Governments
as directed by the Ganga Flood
Control Board ;
(ii) to draw out a phased and coordinated
programme of ijmplementation of
works included in basin-wise plans ;
(iii) to ensure the implementation of
works to proper standards and their
maintenance ;

to prepare the annual programme of
works and allocation of cost wherever
required for the consideration of the
Board ;

iv)

(v) to operate the flood forecasting and

warning systems ;

to assess the performance of flood
control measures ; and

i)

to make an assessmenf of the exis-
ting vent-ways under the road and
rail bridges and to determine
additional waterways to be provided
for reducing the drainage congestion
to reasonable limits.

(vii)

Contract for Painting work on the Newly
Constructed Station Bullding

of Bangalore City

4667. SHRI ANNASAHEB GOT-
KHINDE : Will the Minister of RAILWAYS
be plensed to state :

(8) whether there was failure on the part
of the Tender Commuttee to notice the abnor-
mally high rates for spraying ‘Snowcem’ on
the walls of the newly-constructed Station
building at Bangalore City ;

(b) whether the
consequently stopped ;

painting work was
(c) whether the contractor sought arbit-
ration ; and

(d) ifso, the amount of compensation
awarded to the contractor 7

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : () Yes
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(b) No, but it was got executed through
another agency.

(c) Yes.
(d) Rs, 56 707)-

Unauthorised Occupation of Railway Land at
Burnpur (South Lastern Railway)

4668. SHRI ANNASAHEB GOT-
KHINDL : Will the Minister of RAILWAYS
be pleased to state :

(a) whether two private firms had got
mnto unauthorised occupation of more than
200,000sq ft. of Railway land at Burnpur
on South Eastern Railway ;

(b) since when these firms have encroa-
ched upon the land ;

(c) when the encroachment cameto the
notice of the Railway Administration for the
first time ; and

(d) what action has been taken to
remove these encroachments ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes.

(b) and (¢). The two firms encroached
upon railway land in 1956 and 1957 and the
encroachments were detected in the same
years.

(d) Action was nitiated under the Public
Premises (Eviction of Unauthorised Occupants)
Act to evict the encroachers from the Railway
land. The cases are pending in the Estate
Officer’s count.

Direcdons by Railway Board to Secure by Chain
and Padlock Cash Safes Carried by Guards

4769. SHRI ANNASAHRB GOT-
KHINDE : Will the Minnster of RAILWAYS
be pleased to state :

(a) whether the directions of the Rallway
Board issued in February, 1969 to secure by
chain and padiock the cash safes carried by
the guards in brake vans have mot been fully
implemented on the Eastern Railway ;

(b) whether such non-implementstion
has resulted in loss of cash ;
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(c) if so, the amount lost on this
account ; and

(d) the measures taken to prevent the
recurrence of such cases in future ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) to (d). The
information 1s being collected and will be
placed on the table of the Sabha.

Detention of Wagons at Kalyan and Baroda
Maishalling Yards

4670. SHRI ANNASAHEB GOT-
KHINDE : Will the Minuster of RAILWAYS
be pleased to state :

(a) whether the marshalling yards at
Kalyan and Baroda were remodelled at consi-
dzrable cost, more than five years ago :

(b) whether the average dectention of
wagons in the marshalling yards has decreased
since then ; and

(c) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes, Sir
The remodelling of marshalling yard at
Kalyan was complcted in 1962 at a cost of
about Rs 53.75 Jakhs and that of Baroda
Yard was completed 1n January, 1963, at a
cost of Rs 36.30 lakhs.

(b) and (¢) No, Sir. The reduction in
detention to Wagons at Kalyan was not a
factor taken into consideration while remode-
lling, as remodelling of this yard was
considered necessary due to anticipated
increase in traffic.

Regarding Baroda, the increase in deten-
tion to wagons was due to factors like increase
in passenger density, increase in number of
bye-pass wagons, change in pattern of traffic
eic,
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Shifting of office of Security Branch of

Olavakkot Divislon to Olavakkot

4674, SHRI C. JANARDHANAN : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether the Office of the Security
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Branch connected with the Olavakkot Division
of the Southern Railway is at Podanur ; and

(b) if so, the reasons for not locating it
at Oiavakkot along with the Divtsional
Office ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes.

(b) At the time of creation of this office
in the year, 1957, Office accommodation.
Quarters etc. were readily available at Podanur
and pot at Olavakkot, Hence, the office was
located at Podanur instead of at Olavakkot,

Doubling of Rallway Line from Shoranur to
Cochin and New Broad Gauge Line from
Trivandrum to Kanya Kumari

4675. SHRI C. JANARDHANAN : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether the proposed Doubling work
of Railway line from Shoranur to Cochin and
the construction of the proposed new Broad
gauge line from Trivandrum to Kaoyakumari
will start in the current financial year ; and

(b) if not, the reasons therefor 17

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) The work
on the patch doubliog of 18 km. between (i)
Mullurcarai—Wadakancheri and (ii) Pudukad
Irinjalakuda on the Shoranur—Cochin Section
and the construction of the new B. G. line
from Trivandrum to Kanya Kumari will start
in the currant financial year.

(b) Does not arise.

Appointment of field Officers and Staff
and Location of Offices in Kerala

4676, SHRI C. JANARDHANAN : Will
the Minister of RAILWAYS be pleased to
state :

(a) the total number of Field Officers
and members of Staff to be appointed in
different Branches connected with the propused
work of Doubling the line from Shoranur-—
Cochin Conversion of Metre gauge to broad
gauge from Ernanulam to Trivendrum and
New broad gauge line from Trivandrum to
Kanyakumarl via Nagarcoil : and
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(b) whether all these offices will be
located in Kerala 7

THE MINISTER OF RAILWAYS (SHRI
(K HANUMANTHAIYA) :

(a) (i) Field Officers = 25
(i) Members of Staff : 862

(b) For doubling of line from Shoranur
to Cochin and conversion of Metre gauge to
Broad gauge from Ernakulam to Trivandrum,
the Field offices will be located in Kerala ;
for the New Broad gauge line from Trivand-
rum to Kanyakumari via Nagarcoil, the Field
offices will be located partly in Kerala and
partly in Tamil Nadu,

Shifting of Executive Engincer’s Office from
Ernakulam to Oiavakkot

4677, SHRIC. JANARDHANAN : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether there is a proposal to shift
the Exccutive Engincer’s Office, connected
with doubling work of lines from Shoranur to
Ernakulam and from Ernakulam to Olava-
kkot ; and

(b) if so, the reasons therefor 7

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHALYA) ;: (a) Yes,

(b) For the work connected with the
conversion of the M G. line between Erna-
kulam and Trivandrum a separate Executive
Engineer's Office 1s being established at
Ernakulam. As there is no office and
residential accommodation available at Erna-
kulam for both the offices, the Office of the
Executive Engineer for doubling will be shifted
to Oiavakkot.
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Derailment of Pune-Miraj Passenger Train
(South C enmllnadhmr)

4679 SHRIB K DASCHOWDHURY :
Will the Mimister of RAILWAYS be pleased
to state

(a) whether an enquiry has been held m
the deraiiment of Pune-M'ra) passenger trmn
between Poona and Mirej on 9th April,
1972 , and

(b) if so, the outoome thervof 1
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THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA): (a) Yes.

(b) The cause of the accident is under
investigation.

Power and Functions of Flood
Control Commissions

4680. SHRI B. K. DASCHOWDHURY :
Will the Minister of IRRIGATION AND
POWER be pleased to state the status, powers
and funcijons of all the flood control commis-
sions constituted in the country with their
sources of finance ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B N. KUREEL) : Three Fiood
Control Commissions have so far bcen set up
in the country. The detuils are as follows :—

1. Ganga Flood Control Commission.

This has been constituted by the  Govern-
ment of India for preparing and integrated
plan to tackle the flood, erosion and drainage
problems in the Ganga basin covering the
States of Bihar, Utiar Pradesh, West Bengal
Haryana Rajasthan and Madhya Pradesh and
to implement it in a coordinated manner.
The functions of this commission are ;

(i) to prepare a comprchensive plan of
flood contro) for the Ganga basin.
The field investigations and coliection
of data for the purpose will be
carried out by the State Governments
as directed by the Ganga Flood
Control Board ;

to draw out a phased and coordi-
nated programme of implementation
of works included in the basin-wise
plans ;

(i)

to ensure the implementation of
works to proper standards and rheir
mainienance ;

(i)

to prepare {he annual programme of
works and allocation of cost wherever
requircd for the consideration of the
" Bourd ;

(iv)

“to operate the flood forccasting and
i wa_m;:ns systems ;

W)
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(vi) to assess the performance of flood .
control measures ; and

to make an assessment of the existing
vent-ways under the road and rail -
bridges and to determine additional
water-ways to be provided for redu-
cing the drinage congestion to
resonable limits.

(vii)

The Commission will wark with the broad
framework of policies and directions issued *
by the Ganga Flood Control Board and will
work in close liaison with the Central Water
and Power Commission and the State Flood
Control Organisations. The cxpenditure on '
the Commission is met with by the Centre.

The flood control works in the Ganga
basin will be implemented by the concerned
states and funds for the same will be provided
in the State Plans.

2. Brahkampurra Flood Contrul Commis:
sion. .

This has been constituted by the Govern-
ment of Assam for preparing and implemen-
ting an integrated plan for tackling the flood
erinion and drainage problems in the Braham-
putra wvalley, The commission is a whole
time organisation and works wirhin the broad
framework of policies and directions issued by
the Brahamputra Flood Control Board. The
expendlture on the commission as well as on
the flood control works is met with by the
State Government of Assam.

3. North Bengal Flovd Cuntrol Commis-
sion. '

This has been constituted by the Govern-
ment of West Bengal for preparing an integ-
rated plan for tackling the flood and erosion
problems in the North Bengal rivers and to
implement it in a coordinated manner.  The
Commission works within the framcework of
polivies and directions issued by the North
Bengal Flood Control Board. The expendi-
ture on this commission and the flood control
works coming within its jurisdiction is met
with by the State Government of West Bengal.

North Bengal Fiood Control Commission

4681. SHRI B. K. DASCHOWDHURY ;-
Will the Minister of IRRIGATION: AND:,
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POWER be pleased to state:

(a) whether the North Bengal Flood
Coutrol Commission has been provided with
all the necessary inputs such as finance, office
organisations vehicles for movement and ins-
pection, for proper implementation of the
psojects takcnup by the Commission ; and

(b) the number and nature of projects
taken up by the Commission, the amount of
funds required for each project and the extent
of funds released till date ?

THE DEPUTY MINISTER IN THE
MINISTRY OF [IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) and
(b) The North Bengal Flood Control Com-~
mission was set up by the¢ Covernment of
West Bengal in October, 1971. The State
Government are gradually providing the neces-
sary organisation and other faciliies for the
proper functioning of the Flood Control Com-
mission. Funds are also being madc availa-
ble to the Commission to the extent possible
by the State Goveinment for the implemen-
tation of the works under the jurisdiction of
the Commiesion.

During 1971-72, an amount of Rs, 135
lakhs was provided by the State Government
for the schemes in North Bengal. The allot-
ments made for the different schemes under
execution by the Commission with their esti-
mated cost and expenditure during 1970-71 are
indicated in the Statement laid on the Table
of the House. [Placed in Library. See No.
LT—1912/72].

For 1972-73, the State Government have
provided Rs. 110 lakhs for the schemes under
the North Bengal Flood Control Commission.
The scheme-wise details of allotment have not
been received from the State Government,

Special assistance during the last two years
of the Fourth Plan will be provided by the
Centre for the Kerala Diversion Scheme of
North Bengal which is included in the list of
priority projects of the State of West Bengal,

Schemes fo Overcome Water-Logging
Problem

4682. SHRI Md. JAMILURRAHMAN :
Will the Minister of IRRIGATION AND
POWER be pleased 10 state :
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(a) whether Government have drawn up
schemes to overcome the Water-logging prob-
lem in the District of Purnea, Bihar ; and

(b) if so, the broad outlines thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
{b) In the revised estimate of Kosi Project,
the Government of Bihar have included a
provision of R« 9.86 crores for drainage and
anti-water logging measures n the command
area of Eastern Kosi Canal which covers
Purnca District also. Delailed investigations
for the formulation of specific schemes have
been taken up by the Kosi Project authorities.

The Government of Bihar have also taken
up the execution of tho Mahananda Embank-
ment Scheme estimated to cost Ry 53 crores
which will provide protection to 1 lakh ha
in Purnea District from floods in the Maha-
nanda.
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Leave Researve/Rest Giver Staff for Main-
tainers, Assistant Inspectors and Ins-
pectors of Signal and Telccom-
mumication Department

4657. SHRI RAJDEO SINGH : Will the
Minister of RAILWAYS be pleased to state :

(a) whether any instructions have been
issued by Railway Boaird regarding piovision
of Rest Giver staff and Leave Rocerve stall
for Maintainers, Assistant Inspectors and
Inspectorial categorics of the Signal und ‘Tele-
communication Departnent of Indian Rail-
ways ; and

(b) if so, the bioad outlines thereof ?

THE MINISTLR Ol RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) and
{br At large stations, yards and busy sections
where the Signal and Telecommunication
Mainienance Staff have to work in a conti-
nuous process in shift duty. Rest Givers are
required 10 be provided so as to avoid “long
on” and “short off". In the case of the day
shift Signal maintenance stalf on the line,
whose dutyrosters are drawn for six days
with one day's rest, instructions have been
issued to the Railways that if the inci
dence of failuies when they are called up
to repair beyond their rostered duty hours
is very high, additional staff may be provided
to cater for such requirements until the position
is normalised. Inspectors who are supervisory
staff are not, however, entitled to weekly rests
under the Hours of Employment Regulations

., The leqve reserve is provided in the cate-
gory of Assistant Inspectors for ail Inspecto-
rial categories in the Signal and Telecommuni-
cation Department and for Maintainers in
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Adoption of Soviet Technique to genartae
Power

4688. SHRI] RAJDEO SINGH : Will the
Minister of IRRIGATION AND POWER
be pleased to state :

(a) whether Government aie aware that
Soviet Union has evolved Magneto-hydro
dyamic (MHD) system of power ganeration ;

(b) if so, whether it has been calculated
that 50 per cent moic electricity will be gene-
rated for the same input of fuel and with the
same capital investment under this system as
compaicd to the traditional system of Ther-
mal power generation ; and

(c) if so, whether Government proposc
to adopt the new system in the Country ?

ik DEPUTY MINISIER IN TIIE
MINISTRY Ol IRRIGATION AND
POWER (SHRI B, N. KUREEL) : (a) Yes,
Sir. Gosernment are aware  thit work in
respect of MHID generation is going on in the
Sovict Union, USA, Poland, Japan, etc.

(b) The power output with a combined
MIID plant and conventional steam plant
wilh the same fuel input would be above 509,
mote than with a strasghtforward conventional
sicam plant. However, the capital investment
of such a plant would be much higher than
that of a conventional plant.

(c) The subject of MHD generation is
receiving keen attentin of the Munistry of
Irrgation and Power. In connection with an
offer from a firm in USA in carly 1971, a
Committee of Experts went into the subject.
Very considerable amount of costly research
and development will be involved in a number
of diverse fields such as high temperature
melallurgy fuels, otc. However, in view of
further prospects, further development work
is being planned in collaboration with different
research and development organisations in the
country including Atomic Energy Commission,

Different Tariff Rates of Electricity in States
4689, SHRIS. N. MISRA : Will the

Mibpister of IRRIGATION AND POWER be
pleased to state :

(8) wheiber Government exercise any
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check on the different rates of electricity in
different States ;

(b) the reasons for different rates in

different States ; and

() whether a statement showing the
rates of electricity charged in the various
States will be laid on the Table of the House ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHR1 B N. KURILEL): (a) Siate
Electiicity Boaids constituied by Statc Govern-
ments fix the tarifls in consultution with the
State Governments,

{(b) Because of variations in the cost of
gencration, transmission and distribution  the
tariff stiucture for different categorics of con-
sumers varies from Slate to State.

(¢) A statement showing the average
electricity rates charged for different consu-
mers in the various States is laid on the Lab'c
of the House. |Placed in Library. See
No. LT—1913/72].

Fixatlon of Sale Price by § T.C.

4690, SHRIS. N, MISRA : Will the
Minister of FOREIGN TRADE be pleased
1o state :

(a) the percentage of the additional cost
and proflits added by the State Trading Cor-
poration to the landed cost of the various
imported items, item-wise, for fixation of sale
price ; and

(b) the basis for arriving at the said
percentage ?

THE DEPUTY MINISTER IN THF
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b), In fixing the
prices of Imported commodities, the basis
adopted by tke State Trading Corporation is
different in respect of different categories of
items. The pricing formulae of the State
Trading Corporation are subject to review and
approval by an inter-Mimnisterial Committee.
In respect of commodities which are imported
for export production, for example, the margin
of the State Trading Corporation is kept low
$0 A3 to ensure that the final products become
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competilive in the foreign market. For cer-
fain items, the 5§ T.C. is authorised to mop
up profits which would otherwise go to private
trade in the light of supply/demand condi-
tions. For this purpose a three tier policy
is adopted in respect of the following catego~
ries of importers : —

(i) Registered Exporters.
(ii)

Actual User units exporting 10% and
more of their production,

(iii) Non exporting actual user units,
Imporlers in category (i) get the most favoured
treatment and importers in category (ii} are
given more favourable ircatment generally than
importers of the last category.

Confirmation of J udges appointed icmpuk'a-
rily to High C'ourts of States

4691, SHRI S. N MISRA : Will the
Minis'er of LAW AND JUSTICE be  pleased
1o state :

(a) whelher any Judge appointed tem-
porarily to a High Couit of a State has been

refused confirmation during the Jlast three
years ; and
(b) if so, the name of the High Court,

the number of Judges and the year 7

THE MINISTER OF LAW AND JUS-
TICE AND PETROLIUM AND CHEMI-
CALS (SHRI H. R, GOKHALE): (a) No,
Sir,

(b) Does not aiise.

Judges dealt with under Judges (Inguiry)

Acl, 1

4692. SHRIS. N. MISRA : Will the
Minister of LAW AND JUSTICE be pleased
to state :

(a) whether any Judge of a High Court
has been dealt with under the Judges (Inquiry)
Act, 1968 during the last three years ; and

(b) if so, how many and from which

Court 7
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THE MINISTER OF LAW AND JUS-
TICE AND PETROLEUM AND CHEMI-
CALS (SHRIH R GOKHALE; (a) No,
Sie.

(b) Does not arise.

Open Wagons used for Movement of Salt
(Western Railway)

4693 SHRI YEKARIA Will the
Minister of RAILWAYS be pleased to state

(a) whether 1t has come to the notice of
Government that open wagons had been used
for the movement of salt by the Western Rail
way , and

(b) if so whether Government propose
to supply to the Western Railwy tarpaulins to
ensure that silt 1s not demiged during the
monsoon 7

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) (a) Yes Open
wagons have beun used to suppl.ment availa
bility of covercd wagons for loading of salt

(b) Open wagons for loading of salt are
normally used at the requsst of the consigiors
and the tarpaulins arc arrangzd by consignors
themselves The Ratlwiy Admimist ation 1s
not obliged to supply tarpaulins when salt is
loaded 1n open wagons at the request of the
consignors

Soviet Unlon’s offer to Purch.se Cashew
Nuts and Colr Goods

4694, SHRIMATI BHARGAY!I THAN-
KAPPAN Will the Minister of FOREIGN
TRADE be pleased to state

(a) whether Soviet Union has offered to
purchase additional quantity of cashew nuts
and coir goods from India , and

(b) if so, the quantity expected to be
purchasad by Soviet Union and the value
thereof ?

THE DEPUTY MINISTFR IN THF
MINISTRY OF FOREIGN TRADE (SHRI
A C QEORGE) (a) Soviet Union has offe-
red to purchase additional quantiies of
cashewnuts, but no such request for coir gooda
has so far boen received
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(b) Tbe Soviet request for purchase of
additional quantily of cashew nuts 15 under
consideration

Loading of Sait as Item ‘F' Traffic on Supply

4695, SHRI VEKARIA Will the Minis-
ter of RAILWAYS be pleased to state

(a) whether Government propose to load
salt as item ‘E traffic on Sunday

(b) whether Government also propose
that in case no wagons are made available on
that day, 4llotment be made on the succeeding
day , and

(c) when these proposals will be imple-
mented ?

THL MINISTLR OF RAILWAYS
(SHRI K HANUMANTHAIYA) (a) I
order to ensure clearance of traffic including
salt under priority 'L on regular bisis Sunday
or somz other diyin a weeh 15 usully <zt
apart for loading of non programinsd traflic
including nan sonal salt strictly n order of
dite of registration of indents without obser-
ving any priorities

(b) Allotment of item ‘E traffi. strictly
according to sentonity ol registration s confi
ned to the abyve days only and anv  shorttll
in allotment of su.h traffi. on these days can
not be made up on succecding days Any
short supply of wagons against allotments
made on these days are, however, made good
on follovng days

(c) Does not arise

Discontent over Import Trade Control Policy

4696 SHRI S C SAMANTA Wil
the Minister of FOREBIGN TRADE be pleased
to state

(a) whether there 1s discontent among
the people over the Import Trade Control
Policy for the year 1972 /3 and if so, the rea-
sons therefor , and

(b) the stops being taken to remove the
causes of discontent ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
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A C GEORGE) (a) end (b) The import
policy for 1972-73 has gencrally been well
received,

Time Taken for Goods to reach Dethi from
Pathankot

4697 SHRI VIKRAM MAHAJAN
Will the Minister of RAILWAYS be pleased
1o state

(a) how much time 1t takes for gnods
booked by goods train to reach from Pathan
kot to Delhi, and

(b} the steps proposed to be laken to
reduce the time in transit !

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) (a) A recent
survey indicates that the average time taken
for a goods wagon to reach Delhi from Pathan-
kot 1s 4 days

(b1 Wagons from Pathankot to Delhi
arc required 10 pass through 4 ntervening
yards as adequate traffic 1s not available to
form through trains to Delhi which can skip
these yards An average tiarsit time of 4
days 1s, therefore, considered reasonable  All
instances of avoidable datentions are taken
up

Sopply of Power to Farmcrs from Riband
Dam

4698 KUMARI KAMLA KUMARI
Will the Minmister of IRRIGATION AND
POWER be pleased to state

(a) whether power from Rihand Dam 15
being supplied to farmers of Bihar in general
and Palamau in particular ,

(b) f not, the reasons therefor , and

{c) the compensation given to farmers of
Palamau whose lands are affected by power
supply line of Riband ?

THE DEPUTY MINISTER IN TIHE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KURBEL) (a) to (c)
The Rihand Dam Power Siation 15 located n
Uttar Pradesh and ordinarily supplies power
to consumers 1 Uttar Pradesh  Power supply
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to farmers 1n Palamau Dustrict in Bihar 1s
given by the Bihar State Electricity Board
who sometimes draw power from Rihand for
the putpose  The Uttar Pradesh State Power
Grid 1s hinked to the Bihar State Grid by a
transmission line between Rihand and Sone
Nagar 1n Bihar which passes through Palamau
District This line enables mutual exchange
of power between Uttar Pradesh and Bihar and
1s owned by the Bihar State Electricity Board.
The question of Rihand Dam authorities pay-
ing compencation to farmers n Palamau for
the power lines passing through their Jands
doces not, therefore, arise

Proposal for Fxtcnsion of Gomoh-Dahri-
on-Sonc Train upto Patna and Gaya

4699 KUMARI KAMLA KUMARI ,
Will the Minister of RAII WAYS be pleased
to state

(a) whether Government are aware that
the people ol Palamau travellng by Gomoh-
Dehrn on-Sone pascenger train experience in-
convemience on account of the said train ter-
minating at Dehr1 on Sone (Bihar), and

(b) whether Government propose elther
to exiend the train upto Paina and Gaya or
to connect the Patna bogie to Sealdah or
Bombay Mai!/Express ?

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) . (a) and (b)
Already Barwadih-Patna 1st cum-Ilird class
through coach 15 worked by No 1 GDf2 GD
Gomoh-Dehri on-Sone  Passenger connecting
Scaldah Pathankot Express at Dchri-on-Sone
for the convenience of the people of Palamau

Shortage of Cotton due to Natlonalisation
of Cotton de

4700 SHRI RANABAHADUR SINGH ,

Will the Minster of FOREIGN TRADE
be pleased to state

(a) whether the shortageof cotton pre-
vailing 1n the country has been caused by the
nationalisation of the trade , and

(b) whether the acreage under cotton has
gone down since the policy of nationalisa-
tion of cotton trade has been put mto effect ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORQE) : (a) No, Sir. In fact trade
in domestic cotton has not been natio-
nalised,

(b) Does not arise,

Cases of Thefts in Trains in  Gwallor-Jhansi
Sectlon (Central Railway)

0

4701. SHRI RANABAHADUR SINGH :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there have been cases of
thefts n trains on the Gwalior-Jhansi
Section ; and

(b} if so, the preventive measurcs taken
by Government in this regard ?

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : (a) Yus.

(b) All passenger trains are being escorled
by Government Railway Police in this section.
Supervisory Officers are also checking all
important trains at platfoom to hecp proper
watch over criminals

Increase In Export of Leather Goods

4702. SHRI RANABAHADUR SINGIH :
SHRIMATI SAVITRI SHYAM :

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether export of leather goods, such
as leather garments, shoes and other items of
utllity and fashion has been progressively
increasing ;

(b) the countries to which such goods are
exported ; and

(c) the value of exports for the year
1971-72 and the annual average of exports
during the last three years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE) : (a) and (c). Export of
Leather Goods such as leatber garments, shoes
and other items'of utility and fashion during
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the last three years and upto-date have been
as follows :

(Figures in Rs. Lakhs)

1968469 1969-70 1970-72  April-Feb . 1971-72

811.79 870,98 1060.69 854.87

(b) The major countries 10 which these
goods have been exported are : 1, USSR, 2.
U.S.A, 3. Australia, 4 UK., 5. Zambia,
6. Canada, 7. Bahrcin, 8 Nepal, ¢ Germany
(West), 10. Kuwait, 11 Newzealand, 12 Sudan,
13. Nigeria, 14, Fiji, 15, Netherlands,
16. Maluysia, 17 Yugoslavia, 15 Spam
19. Trinidad, 20. Frange and 21 ltaly.

Saspension of 359 Pwii-Howrah and Howrah-
Puri Passcnger Trahls Daring Indo-Pak
ar

CHINTAMANI  FANI-
Minister of RAILWAYS

4703. SHRI
GRAHI : Will the
be pleased to state -

(a) whather 359 Puii Howrah Passenger
and the 360 Howrah-Puri Passenger Trains
which were st pended during the recent Indo-
Pak war, have not been resumed of
far ; and

(b) wheither Government piopose to take
steps to resume these train services immedia-
tely ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAYA) : (a) and (b). 359
Up/360 Dn Howrah-Passenger trains have
since been reintroduced from 3.4 1972,

New Estimates for Periyar Valley Project

4704 SHRI C. K. CHANDRAPPAN :
Will the Minister of JIRRIGATION AND
POWER be pleased to ztate :

(a) whether Government had  already
spent Re 6.5 crores on the Periyar Valley
Project in Kerala ;

(b) what was the original estimate of
expenditure ;
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{c) whether Government are now pro-
posing to have a completely new estimate and
plan for this project ; and

(d if so, the broad outlines thereof ?

THE DUPUTY MINISTER IN
THE MINISTRY OF IRRIGATION
AND POWER (SHRI B. N. KUR-
EAL) : (a) to (d) The Periyar Valley

project was sanctioned in 1957 at a cost of
Rs.3,48 ciores, to rrrigate 1,40,000 acres
annually The Governmet of Kerala subse-
quently have proposed to integrate this scheme
with the propoed Edamalayar dam The
integrated project estimated to cost Rs 2737
crores has becn pioposed 1o increase the
irrigation benefits 1o 2 83,500 acr2s on both
banks of the 1iver, enable installation of 377
MW hydro capacily, provide water to indus-
tries in the Cochin Complex and leach the
river to reduce sahimity and toxwicity The
revised project report incorporating the various
suggestions made by the Centre has not yet
been received from the State Government.

The expenditure on the project upto
March 1972 is anucipaied to be about Rs.
646 lakhs.

Meeting of Rubber Producing Countries at
Kualalumpur

4705. SHRI C. K CHANDRAPPAN :
Will the Minister of FOREIGN TRADE be
pleased to state :

(2) whether Government are aware of
a meeting of the Association of natural rubber
producing countries which took place at
Kualalumpur ;

(b) if so, the matters discussed in that
meeting ; and

(c) whether the decisions taken in that
meeting will affect Indian rubber interests ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE) : (a) Yes, Sir.

(b) The joint regional matheting system
for natural rubber among other subjects was
discussed to bring about coordination in
productien and the markeiing of nalu-al
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rubber in order to promote techmical coop-
eration amongst members to bring about fair
and payable price.

(c) India is not directly immediately
affected as rubber is not exported at present
and internal prices are guaranteed by statutory
mimimum prices fixed in Sepiember, 1970,

Increase in Sule of Tndian Garments
Abroad

4706 SHRI V. MAYAVAN : Will the
Minister of FOREIGN TRADF be pleasetd
to state :

(a) the efforts made to increase the sales
of Indian fashion garments to meet the
demard in the UK, U.S.A, Baitic countrics
and West Europe and the outcome thereof ;
and

(b) the quantum of incicase in salcs sa &
r-sult of aboliion of the Import Deposit
Scheme by the U, K. ?

THE DFPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C GLORGEL): (a) and (b). Besides the
normal  measures  of  export assistance,
extubiions, faurs and fashion shows were
arranged in foreign countries and due publi-
city 1s given to promote exports of garments.
Furtheimore, leading foreign buyers were invited
to India and leading exporters went abroad. As
a result of these measures, exports of ready-
made garmenis have increased as under ;—

(Value of export in Rs lakhs)

Country 1968 1969 1970 1971*
U K. 194 722 619 865
Wist Europe

EEC countries 30 173 766 1033
EFTA countries 123 412 711 M64

(excluding UK.)
Baltic countries 2093 2378 4438 559.6

US A, 292 640 74 992

*Provirional
Exports of ready-mude parmenis to the

UK has 1aveeased from Re 194 lakbs in 1968
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to Re. 86.5 lakhs in 1971, This increase is
partly dus to abolition of Import Deposit
Scheme in December, 1970 and partly due to
other measures taken by the Government.

Troollymen utilized for Domestic Works
of Dhanbad (Eastern Railway)

4707, SHRI RAMAVATAR SHASTRI:
Will the Minister of RAILWAYS be pleased
to state :

(a) how many Officers including C, M. A.
and Inspectors except P.W.I, und A P,W.1, of
Dhanbad, Eastern Railway are provided with
Trolljes ;

(b) whether Government have received
complaints thar Trollymen are mostly utilied
by the officers for their domestic work ; and

(c) if so, the reaction of Government
thereto and the remedial measures taken 1n
the Matter ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Total number
of trollies for officers including CMA and
Inspectors except PWIs, APWI and PWM at
Dhanbad Division is 70.

(b) Yes. In a Memorandum submttted to
the Divisional Superintendent, Dhanbad by
representatives of an unrecognised Railway
Bmployees' Corordination Committee, one of
the allegations was that Khalasis and Trolly-
men were being engaged for domestic work
of officers and Inspectors.

{c) No misuse of trolleymen for the
domestic duties of the officers has so far
boen detected. The above representation is,
however, under investigation.

Appolatment of Office Clerks by Divisional
way

4708. SHRI RAMAVATAR SHASTRI :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Office Clerks were appointed
by Divisional Superintendent, Dhanbad in
1971 ;

(b) why their appoiniment was not made
throuh the Railway Service Commission ; and
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(c) whether Government have received
complaints of favourtism in this regard and
if so, the action taken by Government
thereon ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA): (a) and (b).
Yes. 6 Office Clerks and one typist were
appointed locally on Dbanbad Division
during the illegal strike 1n February, 1971.
Their services will be terminated when clerks
selected by the Railway Servivece Commission
are available,

(c) No.

Supply of Wagons for Coal Booking
Dbanbad Division (Fastern Railway)

2709 SHRI RAMAVATAR SHASTRI :
Will the Minister of RAILWAYS be pleased
to state :

() how many indents for supply of
wagons for coal booking have been
received in Dhanbad Division since Decem-
ber 71 ;

(b) how many wagons were supplicd to
the indentors t1ill 10th March, 1972 and the
reasons for non-supply of wagons te all the
indentors ; and

(c) the action taken by Government to
meet the entire requircment of wagons ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) 528640 inde-
nts were received from collieries from Decem-
ber 1971 to March, 1972,

(b) 252137 wagons were allotted from
December 1971 to 10th March, 1072,

Supply of wagons for coal loading depends
on the availability of wagons, pilot and depot
capacity, route and (ranshipment limitations,
termidal capacity, sponsored decmands etc, De-
mand for other high priority traffic has also to
be met, Moreover, indents for coal are repetitive
in that indents mot covered by allotment are
repeated on  subsequent days and do not,
therefore, reflect the real transport require-
ment.

(c) Railways are taking all poasible steps
to improve the wagon availability in the
Bastern Sector and coal loading has also been
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improving from  January 1972 onwards
Loading from Bengal-Bihar fields weie 6072
wagons & day m  March 72 as aganst Y774
wagons n January and 5920 wagons In
February

Sarprise checks made by the Railway Vigilance
Team ai Huzaribagh Road (I astern Railway)

4710 SHR1 RAMAVATAR SHASTRI .,
Will the Minister of RAILWAYS be pleased
to state

(a) whether there were surprise checks
by 1he Raillway Vigilance Team on the 16th
October, 1971 in the Bunglows/Railway
Quarters of PWI and AIOW at Hazaiibagh
Road and about two months before in the
Railway Quartersof PWI, APW 1L Hcad
Ministry at Pathardih in Dhanbad Division
(Eastern Railway) ,

(b) wh.ther in the course «f the chechs,
nmine Gangmen were found being musused by
the said offictals for thar domestic work by
showing their false attenddnce 1n the offwe
records , and

{¢) 1" so, the action taken against the
Oflicial, ?

THI MINISTER O RAILWAYS (SHIRI
K HANUMANTHAIYA) (a) Pursuant to
4 complaint received through the Hon'ble
Membei, the Ratlway Vigillance Team had
cartied out suipnise checks at the quarters of
the PWI and AlOW, Hazarbagh Road and
also at the quarter of the PWI/Pathardih 1n
the months of August and October, 1971

(b) and (¢) The matter 18 under exami-
nation,

Provision of School and Dispensary in Ghatla
Colony, Ratlam (Westurn Ruilway )

4711 DR I AXMINARAIN PANDEYA :
Wil the Mimister of RAILWAYS be pleased
to state .

(a) whether General Manager of Western
Railway gave an assurance on the 10th March,
1970 at Ratiam to provide a Railway Dispen-
sary and a School at Ghatla colony and o
widen the existing foot-overbridge on Jaore
end of Ratlam station , and

(b) if so, when the assurance 1s likely to
be implemented ?
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THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) . (a) No.

(b) Does not arise
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Grant of House Building Loans to Rallway
L mployees in Ratlam Division
(Westcrn Railway)

4713 DR I AXMINARAIN PANDEYA :
Wiil the Minister of RAILWAYS be plonsed
to staie .

(a) whether House building loans are
not granted to Raillway Employees 1n Ratlam
Division mn spite of heavy and pressing
demands already made by them and if so,
the reasons therefor ; and

(b) whether Government proppse to
simplify the procedure in this regard ?
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THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : (a) House bul-
ding loans are granted as admissible under
the rules.

(b) Tihe rules and procedure for the
House building loans are framed by the
Ministry of Works and Housing who would
no doubt consider any simplification called
for from time to time.

Posting as Flectrical Chargeman, Ratlam
(Western Railway)

4714. DR. LAXMINARAIN PANDEYA :
Will the Minister of RAILWAYS be pleased to
state :

(a) whether only Diploma-holders are
required to be posted as Electrical Chargeman
(Technical) in Duvisional Office, Western
Railway Ratlam, in Grade Rs 250 380 ; and

(b) whether senior non-diploma holders
and rankers are not eligible for the post of
Electrical Chargeman (T) ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (2) and (b).
Electrical Chargemen in Grade Rs. 205-280,
whether Diploma Holders or non-diploma
holders, are eligible for promotion to the post
of Electrical Chargeman (T) grade Rs 250-380
on combined seniority basis subject to suitabi-
lity.

Full Supply of Power to Calcutta Electric
Supply Corporation

4716, DR. RANEN SEN : Will the
Minister of IRRIGATION AND POWER be
pleased to state

(a) whether Chandrapura generating
plant is not providing the Caleutta Electric
Supply Corporation with the stipulated 95
megawats of electricity ;

(b) If so, the reasons therefor ; and

(t) the steps taken to supply the full
quantity of power as agreed upon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHR{ B. N. KUREEL) : () to (c). The
Dumodar. Valigy Corporation supplies bolk
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power to the extent of 95 MW to the Calcutta
Electric Supply Corporation Lid., Calcutta
from its thermal and hydro power stations
including Chandrapuia Thermal Power Station.
Supply to Calcutta had to be curtailed on 11
days in the month of April when the quantum
of power supply ranged from 50 to 90 MW,
This was on account of reduced availability
of power in the system due to outages of
some generating units. Damodar Valley
Corporation supply to Calcutla is maintained
at the scheduled level of 95 MW since 25th
April 1972,
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Bencfits to India nnder Iudo-GDR
Trade Agreement

4718, SHRI D. K. PANDA : Will the
Minister of F'ORT IGN TRADE be pleased
10 state .

(a) the broad features of the Trade Agree-
ment with Gezman Democratic Republic which
was operative during 1970-71 and 1971-72 and
the bencfits that have accrued to India there-
under ; and

(b) the main items of expoits to and
imports from that country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE):1a) A Trade and Pay-
ments arrangement valid from 12.69 to
31 12 71 was signed in New Delhi on 23rd
January, 1969, between the Governments of
India and the German Democratic Republic
A new Trade and Payments Protocol valid
for four years 1972-1975 has been concluded
between the two Governments. Copics of
both these documents are available in the
Paliament Library,

The purpose of entering into bilateral
trade agreements is to cxpand and diversify
economic and trade relations between the
concerned countrics, The volume of trade
between Inoia and the GDR which stood at
Rs. 1.87 million (post-devaluation) in 1953,
prior to the signing of the first trade arrange-
ment between India and the GDR in 1954,
went up to Rs. 433.95 million in 1968 and
Rs, 437.74 milfion in 1970,
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(b) Main items of India’s exports to
the GDR are deoiled cakes, tanned and semi-
tanned hides and skins, coffee, jute manu-
factures, cashew kernels, pepper and other
spices, un-manufactured tobacco, mica and
mica products, cotton textiles and synthetic
fabrics, tea, wron ore, etc. Main items of
India’s imports from the GDR are steel and
steel products, printing machinery, capital
goods, muriate of potash, cinematographic films
(raw), machine tools, diugs and medicines in
bulk, organic and inorganic chemicals, photo-
graphic sensitized materials, X-ray films,
optical and scientific instruments, ete,

Whule sale price of Dry Fruits in
Afganistan and in Delbi

4719. SHRIG. Y. KRISHNAN : Will
the Minister of FOREIGN TRADE be pleased
to state the rates in wholesale n  Afganistan
of Almonds (Kugzi), Gurband: (thin Shell),
Kishmis (dry grapes) and the current retail
price of these fruits 1n Delhi 7

THE DLPUTY MINISTLR IN THE
MINISTRY Ol FOREIGN IRADE (SHRI

A, C. GEORGE) : Wholesale prices of
almouds and Kishmish in Afghanistan
and the curtent retail  prices of

these fruits in Delhi market are not known
precisely. However, according to available
information the following are the wholesale
prices of these frunts in Kabul and in Dclhi
respectively

Wholesale prices per secr (16 Ibs) in Kabul
market during the week ending 20th
April, 1972.

(Source : Embassy of India, Kabul)

Almonds with soft shell (Kaf) 400 Afghanis.
Almonds with hard shell -
(D Kalati 200-210 Afghanis.
(ii) Gorbandi 220-222 Afghunis.
Raisins {Green) 140 150 Afghanis,
Raisins (red) 9092 Afghanis,

Wholssale prices 'n Delhi on
April 28, 1972,

(Source : Economic Times, dated 29.4.1972)
Almonds (Gorbandhi) Rs. 1275 per quinial.

Almonds (Girdbl) Rs. 1150 per quintal.
Kishmish No. 1/1 Rs 1187-1350 per quintal,

Kishmish No. 1/2  Rs. 1000-1100 per guintal,
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High Power Committee Regarding Leakage of
ts earned by Joint Ventures Abroad

4720. SHRI1 G. Y. KRISHNAN : Wil
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether there is any proposal under
the considerstion of Government to set up a
high powered Committee to advise Govern-
ment regarding the leakage of profits earned
by joint ventures, in which Indian Industries
are participa ing a%road, nto unapproved
channels and to ensure their full remittance
to India ; and

(b) if so, the main fcatures thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a) No, Sir,

(b) Does not arise.

Export of Tobacco

4721. SHRI PAMPAN GOWDA . Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) the names of the countries to which
tobacco 18 exported ; and

(b) the foreign exchange carned during
the last three years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C.GEORGE) : (a) Indian Tobacco 15
exported to more than 50 countries in the
world. Names of countrics are given below:—

U. K., Austria, Belgium Denmark, Fin-
land, France, Germany F.R , Irish Republic,
Netheriands, Norway, Sweden, Switzerland,
Czechoslovakia, G D R, Hungary, Poland,
U.S 5.R., Yugoslavia, Cyprus, Isra¢l, Kuwait,
Qatar, Trl. Omn , Saudi Arbia, S Yemen P.
Republic, Yemen Arab Republic, Ceylon,
Hong Kong, Indonesia, Japan, Malaysia,
Nepal, Singapore, Algeria, Cameroon, Canary
Island, Congo Brzl, Congo Republic, Ethiopia,
Ghana, Ivory Coast Republic, Kenya, Libya,
Madagascar, Maldives, Maltagoz,, Morocco.
Nigeria, Scnegal Republic, Sierra Lecone,
Somalla, Sudan, Tanzania U.A.R., W. Africa
Sp., Barbados, Jamaica & Aurtralia.
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(b) Foreign Exchange ecarned during
last three years on the exports of Tobacco is
as under : —

1968-69 Rs, 3316 Lakhs.
1969-70 azn -
1970-11 3140 ©

Employees arrested for thefts from
Railway G

4722. SHRI PAMPAN GOWDA : Will
the Minister of RAILWAYS be pleased to
state :

(a) the number of Raillway Employeces
arresicd while committing thefts from Railway
Godowns during the last three years ; and

{b) whether Government have appointed
any special surveiliance agency to detect thefts
committed by the staff ?

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : (a) The number
of Raillway Employees arrested while commi-
ting thefts from Railway Godowns during the
years 1969, 1970 and 1971 are 267, 283 and
254 respectively,

(b) No special survellance agency 18
appointed by the Government but in addition
to deployment of Railway Protection Force
staff of the Crnime Intelligence Branch in plam
clothes, surprise checks by officers are also
conducted,

Committee appointed to Examine Revised Hindl
version of Constitution of India

4723. SHRI PAMPAN GOWDA : Will
the Minister of LAW AND JUSTICE be
pleased to state :

(a) whether any Committee has been
appointed by Government to examine the
revised and upto-date Hindi version of the
Constituticn cf India ; and

(b) if so, the outcome of the delibera-
tions of the Committee ?

THE MINISTER OF LAW AND
JUSTICE AND PETROLEUM AND CHEMI-
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CALS (SHKIH. R. GOKHALE): (a) and
(b). The Government have not appointed
any Committee to examine the revised and
upto-date Hindj version of the Constitution of
India. The Hindi advisory Committee for
the Ministry of Law had, however, appointed
a Sub-Commuttee in January, 1970 to examine
and rerort to it as to whether the Hindi
version of the Constitution of India published
in the year 1950 under the authoiity of the
President of Constituent Assembly of India
should be accepted as it is or whether some
changes were required to be made therein ;
and if changes were required, what the
changes should be and how they were 10 be
carried out. The report of the Sub-Committee
was considered by the Hindi Advisory
Commitiee at its meeting held on the 20th
April, 1972 and the Commitiee has referred
the report of the Sub-Committee to the
Ministry of Law and Justice for consideration
by the Government.
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Krishna Water Dispates

4725, SHRI M. M JOSEPH : Will the
Minister of IRRIGATION AND POWER
be pleased to state :

(a) whether Krishna Water dispute has
affected Tungabhadra issue ; and

(b) ifso, what has been the effect of
the dispute and reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRIB. N. KUREEL) : (a) and (b). The
Tungabhadra river 1s a tributary of Krishna
river, The disputes between the States on
the waters of the Krishna river and its valley
are now under adjudicarion by the Krishna
Water Disputes Tribunal, Certain matters
regarding the releasus of water from Tunga-
bhadra Reservoir to meet the requirements of
the Kurnool Cuddapah Canal and Rajolibanda
canal ; the contribution to the Krishna ; and
vesting in the Tungabhadra Board the Control
of Tungabhadra Dam, resetvoir, main canal
on left side, Mumrabad power house,
Rajolibanda headworks and the length of
the common canal of the Rapolibanda
project in the Mysore State limits which
were raised by the Government of Andhra
Pradesh have been referred to the Tribunal,
Appropriate action will be taken after the
Tribunal has given its award,

Foreign Exchange earned through S.T.C.

4726. SHRI P. K. DEO . Will the
Minister of FOREIGN TRADE b: pleased to
state the total foreign exchange carnings of
the State Trading Corporation during the
currcnt year ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C GEORGE) : The foreign exchange
earned by the State Trading Corporation
(including the foreign exchange earned by the
Projects and Equipment Corporation of
India) amounted approximately to Rs, 92.45
crores in 1971-72.

Effect of Cessation of PL480 Imports on
S.7.C. Profits

o Lafes

4727. SHRI P. K. DEO : Will the
Minister of FOREIGN TRADE be pleased
to state

(a) whether the attention of Govern.
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ment has been drawn to a report in the
Statesman of March, 31, 1972 regarding the
effect of cessation of PL-480 imports on
S.T.C. profits ; and

(b) if so, the reaction of Government in
this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir.

(b) Government have taken nate of it.

Wagon Shortage in Bargda Division

4728. SHRID. D. DESAI: Will the
Minister of RAILWAYS be pleased to state :

(a) whether 50,000 indents for despatch
of dolomite, salt, cotton seeds and foodgrains,
have been pending in Baroda Division ;

(b). whether about 40,000 wagons for
despatch of Salt at Patri :and Kharaghoda are
being awaited ;

{c) whether 5,000 indents for movement
of dolomite traffic are pending at Chhota
Udepur ;

(d) whether similar large number of
indents are pending at Nadiad, Dabhoi and
Dodeli, where Cotton-seeds, cottcn and food-
grains traffic has accumulated for want of

wagons ; and

(e) what action Government has taken
or propose to take and in what time ?

THE MINISTER OF RAILWAYS (SHR1
K. HANUMANTHAIYA) : (8) Yes.

(b) Yes.
() Yes. -
. (d) No,

(¢) During:the period-from Ist Janwary
to 20th April 1972 abeut 77,309 Broad Gauge
and 19,872 Narrow Guage wagons were loaded
from Asations in Baroda Division. Heavy
‘outstandings are mainly due-to ' butk. vegistra-
tions as Railways are now accepting -isdents
withoni apy eelling liot, Every. efiect is

MAY 2, 572

Written Answers 272

-being made to step .uploading to redu tho
-outstandings.

‘Posting of Helper and.Lma Reserve for
Motor Trolley Drivers Ratlam Division
(Western Raflway)

4729. SHRI'R. R. SHARMA : Will the
Minister of RAILWAYS be pleased to state :

fa)  whether Helper and Leave Reserves
for Motor Trolley Drivers are provided in
the Ratlam Division on the Western Railways;
and

(b) if not, the reasons therefor ?

THE MINISTER FOR RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) Khalasies from gangs of the Inspector
of Works or the Permanent Way Inspector
are used for assistance whenever required.
However, creation of one post of Leave
Reserve is under examination.

Non-availubility of sessonal tickets at Guldher
Station, Northern Railway

4730 SHRISAT PAL KAPUR : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether Government are aware that
passengers are experiencing great hardships
for the last two months due to the non-availa-
bility of seasonal tickets at the Guldher
Railway Station on Delhi-Meerut section of
the Northern Railway ;

(b) whether the staff stationed at the
said Station issue such seasonal tickets only
to those persons who are known to them and
deny this facility to others ; and

(¢) how many seasonal uékeis were issued
at the said Station during the last six months,
month-wine 7

‘ THE MINISTER OF -amtw.\w'[mm
K. HANUMANTHAIYA) : (a) There was
no stock of monthly season tickets at Guldhar
station from 13.72 to 25.4.72. This must
have resulted in difficulties to “the passengers
desirous of such tickets,

(6) No sach ineiapos fae opes 10-votic,



273 Written Answers

(¢) The number of monthly season tickets
issued at Guidhar station during the last six
months was as under

Month and year No of tickets
1ssued
October, 1971 80
November, 1971 68
December, 1971 74
January, 1972 74
February 1972 33
Maich, 1973 3

More amemgies to IIT Class passingers
during Fourth Plan

SHRI S M BANFRIFE Wil
of RAILWAYS be pleased to

4731
the Minister
state

whether more amenities are hiely to
the

(2)
be given to III Class passengers during
Fourth Plan ,

(b) whether any detailed scheme has
been chalked out 1n this regard , and

(c) ifso, the salient features of the
scheme ?

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) (4) Yes

(b) and (c) The programmes for piovision
of important passenger amentilies are drawn
from year to year in consultation with the
Railway Users Amcmities Committees of the
Zonal Railways taking inio consideration the
traffic dealt with, the importance of the sta-
tions, the amenities already available and also
the availability of funds

Investigution into the Working of Iord
krishna Textile Mills, Saharanjur

4732 SHRISM BANERJFE Will the
Minister of FOREIGN TRADE be pleascd to
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state *

(a) whether investigation has been com-
pleted into the working of Lord Krishna Tex-
tile Mulls, Saharanpur ,

(b) whether final decision regarding the
tahing over of the nulls has been taken , and

() 1f so, the nature of decision taken 7

THE DEPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE (SHRI

A C GEORGF) (a) No, Sir

(b) and (¢) Do not arnse

Grant of firancial 2ssistance to New Victorla
Mulls, Kanpur

4731 SHRIS M BANERJEE Wil
the Minister of FOREIGN TRADE be pleased
to refer 1o the reply given to Unstarred ques-
tion No 279 on the 16th November, 1971
regarding financial help sought by the State
Textile Corporation of U P for payment 10
worhers of New Victonia Mills, Kanpur and
slate

{a) whether the financial assistance re
quived by the New Victoria Mills, Ltd, Kan-
pur has since been granted by the Centre,
and

(b) o not, the reasons for dulay 7

THE DFPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C GFORGE) (a) No Sir

(b) The request of the Company for
finanuial assistance relaled to payment of
gratunty, closure compensation etc. to the
workers who had not been taken back n em-
ployment after the take over of the manage-
ment of the Mill company by Government
The scheme of rationalisation of labour being
operated by the Natonal Textil» Corporation
docs not take care of the pre take over labih-
ties of the mills taken over by the Govern-
ment  As such the request of the mill-com-
pany could not be acceded to by the Corpo-
ration
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Party to whom goods handling contract at
Allahabad has been awarded

4735. SHRI ISHWAR CHAUDHRY :
Will the Minister of RAILWAYS be pleased
to state :

(a) the name of the party to whom goods
handling contract at Allahabad for 1971 has
been awarded ;

(b) the percentage of increase in rates
over the existing rates allowed to the new
Contractor ;

(c) the basisfor the increase in rates
allowed ; and

(d) whether any criterion has been laid
down by Government to judge the reasonabi-
lity of the rates ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Goods hand-
ling contract at Allahabad has been awarded
to the Railway Station Porters Co-operative
Labour Contract Society Ltd., Allahabad for
a period of 3 years from 15.6.71.

(b) The percentage increase in rates
over the existing rates allowed to this Society
was 16%. ]

(c) The above increase in rates was consi-
dered reasonable in view of the rising labour
cost.

(d) Yes. In regard to the award ‘of
hanodling contracts to genuine Jabour Coopera-
tive Societies of actual workers by negotlations,
the rates are considered and recommended by
a committee of 3 officers after taking into con-
sideration the miniroum wage rate fixed for
labour by the local authority, or when ‘it does
not exist, the market rate, the statutory ob-
ligations such 'as weekly off, bonus etc,, the
volume of work and all other televant factors.
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Full Utilisation of Irrigation Potential

4737. SHRI R P ULAGANAMEI :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) the schemes which have heen investi-
gated and 1dentified for utdising the 2 million
hectare potential not utilised 1l the end of
March, 1971 in the country ; and

{b) when the irrigation potential created
ull now 1s expected to be utilised in full 7

THL DEPUTY MINISTER IN THE
MINISTRY O IRRIGATION AND
POWER (SHRI1 B. N. KUREEL): (a) and
(b). There is always some timc lag in the
utilisation of irrigation potential in almost all
new project, particularly in the tail reaches, as
it takes a few years for these arcas to be
developed and the entire potential as envisaged
to the achieved. It has to be appreciated that
utilisation is always assessed with reference
to the potential created in the preceding year,
Potential can be said to be available for utili-
sation only after the first monsoon flows are
available on completion of distribution system,
and in that context the difference between the
potential and utilisation has to be assessed
with reference to the potential created in a
particular year and the utilisation in the suc-
cecding year. Judged from these criteria,
there has been significant improvement during
the last few years in the utilisation of the irri-
gation potential created by major and midium
projects. Even so, every effort is being made
to bring the balance potential of 0.94 million
ba already created into full use.

Amongst the projects where the lag has
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been large, Chambal project in Madhya Pra-
desh accounts for 0.16 million hectares, The
reasons for this are (i) reduction in the capa-
city of the main canal due to growth of weads
and other obstructions and (ii) delay im
construction of water courses, Remedial
measures have been taken to increase the
capacity of the canals and strengthen the canal
system The construction of water courses
is also being accelerated.

In Kosi Eastern Canal and Rajpur Canal
of Kosi project, there is a lag of ahout 0.2
million hectares. The reasons for the slow
pace of developments were reported to be
(i) good rainfall in the command of the pro-
ject (ii) cultivators of the area yet to become
irrigation minded (1) canal could not run to
full capacity due to silting {iv) arca under
command of the project reguires levelling (v)
problem of drainage and (vi) the prevailing
satta system under the West Bengal Irrigation
Act, 1876 as applicable to Bihar according to
which any person desiring to have water for
his land from the canal has to present a
written application to that effect in every fasal.
It has been suggested to the Goveroment of
Bihar that the present “atta’ system should
be changed to one of compulsory irrigation,
The construction of water courses has beem
expedited ; about half the work has already
been completed and the remaining is program-
med to be completed in the mext three years,
Rules of rugulation of the barrage have been
laid down in the light of the experience gained
and the canals have also been desilted during
the closure period in the last two years,

In Rajasthan Canal Project—Stage I, the
lag in utilisation is 0.1 million hectares. This
is due to lag in colonisation specially by ous
tees from Pong Dam. More time is also requi-
red then in other project areas, as the area to
be irrigated by the Rajasthan Canal is virgin
soil essentially sandy in nature,

The lag in utilisation in Kakrapar and
Mahi Stage-I projects is 0.1 million hectares.
This is due to st rage waters not belng avais
lable for rabi irrigation, Ukai reservoir which
will supply water to Kakrapar command archs
is getting completed. The utilisation under
Mahi Canals area will increase on campletion
of Kadana Dam.,

The balance of lag in utilisation is dn &
npumber of other projects and the prost dopn-
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mon reason given is the delay in the construc-
tion of field channels by cultivators ; but it is
to be noted that the utilisaticn will not reach
100% for some years and the present percen-
tage of nearly 90% of utilisation can be con-
sidered as satisfactory,

Power Development Plan

4738. SHRI R. P. ULAGANAMBI :
Will the Minister of IRRIGATION AND
POWER be pleased to state :
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(a) whether any part of the Decade Plan
for Power developn:ent has been incorporated
in 1972-73 Annual Plan ; and

®

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N. KUREEL): (a) and
(b) The following schemes, indicated in the
decade plan have been included 1n the Annual
Plan 1972-73 as Fifth Plan Schemes :

if s0, the broad outline thereof ?

Name of Scheme

1, Kalinadi Hydro Electric Project,
Mysore.

2. Suraliar Hydro Electric Scheme,
Tamil Nadu.

3, Nagarjuna Sagar Pumped Siorage
H.E, Scheme, Andhra Pradcsh.

4, Korba Thermal Plant Extension,
Madhya Pradesh

5, Chanderpura Thermal Plant
Extension, D.V.C.

—— e ——————

Estimated cost Installed capacity

(Rs croiés) (MW)
30 270 N
617 35
939 100
18.22 120
19.95 120

Loss to Railways on catering service

4739. SHRI NAWAL KISHORE
SHARMA : Will the Munister of RAIL-
WAYS be pleased to state :

(a) whether some Railways have done
away with ‘thali’ system and other catering
services on the running trains ;

(b) the total loss suffered on catering
service by the Railways during the last three
years ; and

(c) the steps Government
take in the matter ?

propose  to

THE MINISTER OF RAILWAYS (SHRI
(K. HANUMANTHAIYA) : (a) No. Only
on the dining cars of 3UP/4DN Frontier Mails
8 system of serving packed meals instead of
*Thalis’ without dispensing with any of the
essential catering facilities has been introdu-
ced on an experimental basis from 16.4.1972,

(b) No loss has been suffered on the
Catering service by the Railways during the
past three years (i.e. 1968-69, 1969-70, 1970-
71.) The profit earned is Rs. 57.64 lakhs.

() Does not arise.

Import and Ex&o-rt facilities for Small

le Units
4740 SHRI NAWAL KISHORE
SIIARMA :  Will the Minister of FOREIGN

TRADE be pleased to state :

(a) whether the All-India Manufacture:s
Organisation for Small Scale and Ancillary
Council has approached Government for help
in getting import and export facilities ; and

(b) if so, the facilities asked for ?

THE DEPUTY MINISTER IN THE

MINISTRY OF FOREIGN TRADE (SHRI
A. C GEORGE) : (a) No, Sir.

(b) Does not arise,
Reopening of W Land Route for Trade
b wlt;’:\.ﬁhnkm
47.1. SHRI NAWAL KISHORE

SHARMA : Will the Minister of FOREIGN
TRADE be pleased to state :

(a) whether there is & proposal under
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the consideration of Governmen! to re open
Wagah land route for foreign trade with
Afghanistan ;

(b} if s0, the reasons therefor ; and

(c) the extent to which this route will be
more profitable then the sea route via
Bombay ?

THE DEPUTY MINISTER IN TIIE
MINISTRY OF FOREIGN TRADE (SHRI
A, C.GEORGE) (a)to(c) The question
of use of land routes for trade with Afghanis-
tan has been receiving continuous attention
of the Governmient. A part from saving in
time and 1n the number of points of tranship-
ment, 1t s expected that there would be a
saving n cost of transportation

uweaw ¥ @iy fadaw & feg
farata agam

4742, oY wewr war  Aqr feend
sty faww waft 78 aary & Fav &3 fr:

(%) a1 F=g gEEIT 7 A7 AT AG)
¥ @z frgaw & fan sEqIA Y 91F 97
ufew & 4t stz afz zr, &t feadY dlc ag
fa F1dl & far & & Y, 3

(&) #ar 337 wAufo 37 7] 91
s 78 %1 7€ Y fomw e ag & v 9y
s afrg, TR M arw g ?

fawr ilv faga saea § go-dat
( dww ghw) : (7)) @ ().
1968-69 % a¥ a%, am fAgaw
M &, @ uysw  qDEH ]
st 8 ¥z ¥ fadw wor v 9w faar
Tt 97 ) ¥ mw TE 312 frogw @Ay
% yrafaaq & fou Usa aiwar & aug
g & hae fed @ ¥ ) 196869 &
faa ey g fagan e & fon
CACYTA FEHI T 80 OTF Y F7 HW
dyx fea qar @1 oy gl ¥ AN
fodly efaY 9T wawT 86.45 wTW TR ¥

VAISAKHA 12, 1894 (SAKA)

Wriiten Ansvers 282
g % fad & i —

1, s qg1e At

2. fraee ATST

3. ware a8 fagao faaiosrg
4. fagrash ¥ o fafo-sg

5 wamqr #IT ArA-a| & qay F fog
qEm

1969-70 & qE {7 I N gy
ArwAr & fag dare % 7 afsm & aavia,
37 arF1Q 71 I fafisn fasraeas
@At & fog se ot Y7 gRiE § =1
¥ ¥ FgiEar @ @ & T Iy fedr
fasrg afear ar Bwg-my & 780 rar
srAar | Tfea, & fragor | & foq
w1¢ gauefyd &g qgaar ady idr | g
g117 fang i3 ant % faq 3w fqzan
% fou avf fafase sgrmar a8t & 7%

feraf ®1 ww qT

4743, ot wmweg o Far fend
#i faga 7 3 T d 3w ST .

(%) e frarg N zr eat FA ¢ fw
A Y 12 IIAT qEAr §; AT

(m) afe &, oY war g7 T AT A
FAT RIAFE FIW I DT

frard st faga sama # g9-dut
(st e g<te )+ (%) ST (). €@ ERA
ST FEFMQ A o qrAY &7 2T e A §
T gAdr w1t g ¢ fF SR g o
#Y earar AT XY A gqf @Y @R 1 e
e ¥ ug wrvg fear g fe &
aifras ®1 R -2 fagr wT @ff w@-
TNg 07 g9 &F §YX 2 129, %
93 saror 1 qfF &1 7% A% dwaw we §
yiAu FXF & yvErg arafed 30§

wgeT §Y &% )



283  Writtea Answers
mimmﬂm

4744 W wow wom: wr fewd
e e weht g qam N g v fe s

(%) war o=y oY & JAAT UAATT
¥ faweh o fasrg aft it afg & gan &,
#x afz gr, @ gaF s Fo §, W]

(') #ar #=ftg @R A T T
N e woweqrT ) faet & fou ww
afew ggaar Y § 7

fowrf ate fagn darsg § S9Nt
(oft drwwre 3€tws ) « (%) 9, WY 1 TSR
¥ faga-orw et & fawiw o wfe ofes
wreia oftaa ¥ afes &

(@) =gk avwar & aneew & fined) o)
W R FNT WG Igw  §IW AT
g & fog sorm e AT senw agEAY ®
T H & @ g e oag fHa dwE
fou ad & | 7@ ¥ TORR TRT USEAR
# faga ww & fog ®w o & ond &
YW ag 93T )

qftan twk ® s, T s
qel} I *wAt o fred/med
TuY e frmie

4745 it qEwR T ;W1 IS qA
ag TR o ¥ W e

(%) = qoreq ¥ Grear, T A
Wl W *uA 9T S /F00 g9 &
frafer & for oY awr ¥ o ST R
iR weere W ow fewr &, &R

(w) afx g, @ aewre £ 39 qC A
wfahsat § ?

¥w welt (st Ro gymnday) : (w)
‘thwmmé‘nﬂtmi‘l

MAY 2, 1972

Written Answers 284

(W) adwr wger g & W@
Fo0/fras aew qu % fanfor @ amfug
g wsy wuEre/eew wand g
srafo &<ar gz § A g & gg W
97 37 9o § fr ¥ aod fged A svra
agF ¥4 | U, wear A T
= 9 I /frad gew gwr & frafer
¥ graral &) At aF WA T A
sratfom 78 fimm &)

Central Intervintion for securing Power
from Kerala for Andhra Prodesh

4746 SHRIP NARASIMHA REDDY
Will the Mmister of IRRIGATION AND
POWER be pleased to state

(a) whether the Government of Andhra
Pradesh sought Central Intervention for secur
ing transnussion of Power from Kerala held
up by the refusal of Tamul Nadu State
Goveroment ,

(b) 1f so, the reaction of the Central
Government , and

(c) the steps contemplated to avoid such
situations 1n the future ?

THEL DEPUTY MINISILR IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B N KUREEL) (a) Yes

{b) Central Government has been
requesting Tamil Nadu to tramsmit more
powcr than at present and 1t 1s hoped Tamil
Nadu will assist

(c) The entire problem of interchange
of power 1n Southern Region will be discussed
at a meeting ofthe concerned Ministers and
guidclines framed for future

Take over of Sri Sailam Project

4747 SHRIP NARASIMHA REDDY -
Will the Mimmster of IRRIGATION AND
POWER be pleased to state :

(a) whether the Central Government
proposs to take op Sri Saam Gemerahion
Propect as a (Centrally sponsored project to
expedite its completion ; and
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(b) if w0,
proposal ?

the broad fcatures of the

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B. N. KUR®EL) : (a) There is no
proposal at present, by the Central Govern-
ment 10 take over the Sri-Sailam hydro electric
project in Andhra Pradesh for construction as
a Central Project,

(b) Does not arise.

Broad Gauge Track beiween Katpadi and
Tirupati (Southern Railway)

4748. SHRIP NARASIMHA REDDY :
Will the Minister of RAILWAYS be pleased
to state the results and main features of the
study made to convert or lay a parallel broad
gauge track belween Katpadi and Tirupati vig
Pakada in Southern Railway Zone ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : No study has
been carried out for a broad gauge line fiom
Katpadi to Tirupati.

Setting up of Manufacturing Unit In
Chlittoor District

4749. SHRI P. NARASIMHA REDDY :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there are any proposals to
set up manafacturing units for Railway
requirements during the years 1972-73 ; and

(b) whether a study is proposed to be
made to examine the question of locating some
of these units in the industrally backward
Chittoor District ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) {(a) and (b)
Proposals are at present under consideration
for the setting up of two projects— one for the
manufacture of Wheels and Axles, and the
other for tbe manufacture of Traction Gears.
No fisal decision has yet been taken as the
Project Reports are under  preparation.
Decisions will be taken after detailed examina-
tion of all rolevant aspects which will also
cover the question of suitable locations for the
proposed Projects,
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Increase of Commercial Clerks at Khandwa
Station (Central Railway)

4750. SHRI PANNA LAL BARUPAL:
Will the Minister of RAILWAYS be pleased to
state :

(a) whether the Divisional Commercial
Superintendent, Bhusawal Division, Central
Railway, has submitted to the Divisional
Accounts Office a proposal to increase the
number of Commercial Clerks at Khandwa
Railway Station ; and

(b) whether the proposal has been appro-
ved and posts have been sanctioned 7

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) and (b). No.
The proposal in qvestion is still under consi-
deration 1n the Divisional Office.

Pakistan Nationals working on Indlan
Rallways

4751 SHRI SHRIKRISHAN MODI:
SHRI V. MAYAVAN :

Will the Minister of RAILWAYS be plea-
sed to refer to the reply given to Unstarred
Question No. 6747 on the 3rd August, 1971
regarding Pakistani Nationals working on the
Indian Railways and state :

(a) how the foreign Nationals came to
be appointed in Government Service ;

(b} whether Government came to know
of this fact after they were appointed ; and

(¢) the reaction of Government in this
regard ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) to (c).
Three of the six Pakistani nationals mention-
ed in the reply to Question No. 6747 had
been in Railway service before partition whife
others had got into service later without dis-
closing their antecedents, There are oaly
two left pow. They have been allowed to
stay and are boing considered by the appro~
priate Civil authorities for grant of* Indisn
Citirenship

Onec more employee who entered service
concealing his antecedents, has been  detected
recently, He has been suspended and  action
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is being taken in accordance with the relevant
rules and regulations.

Promotion of Junior Scale Officer to Senlor
Scale

4752. SHRI K SURYANARAYANA :
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Unstarred Ques-
tion No. 1197 on the 235rd November, 1971
regarding private employment by Ralway
officers on study leave abroad and state :

(a) the number of years of service an
Officer recruited as a Special Class Railway
Apprentice and appointed 1o the Indian Rail-
way Power and Mechanical Engincering Ser-
vice has to put in before he resigns or leaves
Railway Service ;

(b) the maximum period of leave without
pay which is admissible or can be granted to
such an Officer for going abroad on his own
for higher studies ;

(c) the period of service which a junior
Scale Officer has to put in before he 1s pro-
moted to be Senior scale ; and

(d) whether periods of long leave without
pay are taken into account for computing the
length of service for purposes of resignation
from service on or before the expiry of the
Services agreement or for promotion to the
Senior Scale on return from leave and if so,
the 1casons therefor ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA): (a) A Special
Class Apprentice on satisfactory completion
of his apprenticeship of four years is appointed
as a Junior Scale Class I Officer of the Mecha-
nical Engineering and Transportation (Power)
Depariment on probation for a period of three
years., Alter savisfactory completion of his
period of probation, he is confirmed as a
Junior Scale Class | Officer of the Depart-
ment. There is no stipulation regarding the
number of years of service which such an
officer of the Mechanical Engineering and
Transportation (Poaer) Department has to
put in before he can resign or leave Railway
Service.

(b) No Railway servant can he granted
leave of apy kind for & continuous period
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exceeding five years, unless the President, in
view of the exceptional circumstances of the
case otherwise determines,

(¢) A Junior Scale officer has to put in
four years' service before he is considered for
promotion to the Scnior Scale,

(d) Each case is considered on merits so
far as promotion to senior scaie is concerned
In view of (a) above this question does not
arise so far a»> resignation is concerned,

Members of Official Language Legislatives
Commission

4753. SHRI MADHURYYA HALDAR:
Will the Minister of LAW AND JUSTICE be
pleased to state :

(a) the terms, conditions and the quah-
fications of Members of the Official Language
(Legislative) Commussion ;

(b) the present members of the Commis-
sion with their qualifications and age ;

{c) whether any extension has been given
to the Commission or any of its members ;
and

(d) il so, the reasons therefor ?

THE MINISTFR OF LAW AND JUS-
TICE AND PETROLEUM AND CHEMI-
CALS (SHRI H R. GOKHALE) : (a) The
terms and conditions of appointment of Chair-
man and Members of the Official Language
(Legislative ) Commission aie contained in this
Department's letter to the Accountant General
Central Revenues, New Delhi No. A 45012/5/
71- Adm I LD) dated the S5th April, 1972 a
copy of which 1s lard on the Table of the
Housz. [Placed 1n Library. See No. LT~
1914/72]. No specific qualifications or experi-
ence have been prescribed for the incumbents
of the posts of Chairman and Members of
the Commission. The Commission is a high-
powered body consisiing of legal experts and
experis in languages, The incumbent of the
post of Chairman is gere ally a retired High
Court Judge. Persons who are appointed as
Members in the Commission possess high
legal qualifications and experience and high
proficiency in Hindi or the regional languages
which they represent in the Commission.
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(b) A statement showing the names of
the present’ Chairman and Members of the
Commission as well as their dates of birth s
laid on the Table of the House. [Placed in
Library. See WNo. LT—1914/72]. The
dates of birth of Shii M. L. Dwived: and
Shri Y. N. Mehta, Past-lime Members in the
Commission are not readily available, The
information is being collected and will be laid
on the Table of the House m due course.
Statements of educational qualifications, and
experience of the Chairman and Members of
the Commission are also placed on the Tabic
of the House [P agced in Library. See
No. LT- 1914/72).

(c) and (d). The Commission has been
re-constituted for a period ol two years with
effect from 1 4.1972  As 1t would take some
time for making regular appointment to the
posts of Chairman and Members in the new
Commuission, the Chairman ahd Members of
the previous Commission whose terms were to
due expire on 31.3.1972 (and whose names are
contained 1n Annexure 1I) have been given
an extension of their teims for two months
from 141972, to 31.5 1972, pendigg selection
of persons for appommtment to those posts
on a regular basis.

Auctioning of Oranges al hela Siding of
Ncw Delhi Railway Station

4754 SHRI LALIJI BHAI : Will the
Minister of RAILWAYS be pleased to state :

(a) whether trucks fiom out~ide loaded
with oranges are being daily biought into the
premises of Kela Siding, New Delhi Railway
Station by the merchanie and auctioned
there ;

(b) whether it is being done with the
connivance of the Railway stafl ; and

(c) If so, the action propored 1o be
taken in the matter ?

THE MINISTER OF RAILWAYS (SHRI

K. HANUMANTHAIYA) : (a) Kela Siding
at New Declhi Railway Station mainly handles
fresh frult consignments of bananas and oran-
ges received generally by special trains  Fresh
* fruits merchants auction their goods at the
premises of Kela Siding itself on a wholesale
basls In this auction consignments of oran-
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ges in truck-load coming into Delhi
are also at times included.

by road

(b) and (c). The practice is reported to be
in the knowledge of the concerned Railwvay
staff. The entire problem is being looked into
with a view to set matters right.

Baskets of Grapes returned to Hyderabad
from New Delhi

4755, SHRI LALJI BHAI : Will the
Minister of RAILWAYS be pleased to state ;

(a) whether 36 baskets of grapes were
received at New Delhi station on the 2Ist
March, 1972 from Hyderabad station by 21
Down

(b) if so, whether these were received
along with the parcel way-bill ;

(c) if so, whether these wers sent back
to Hyderabad by the parcel staff ;

(d) the amount of claim involved in this
case ; and

(e) the action
1esponsible therefor ?

taken against the staff
THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes.

(b) Yes.

(c) Yes, these were re-booked to Hydera-
bad on 23 3 1972,

(d) No claim has been received by the
Northern Rallway Administration so far.

(¢) Disciplinary action is
against the siaff at fault,

being taken

Winding up of S.T.C. Subsidiary in Conaila

4756, SHRI B. S, BHAURA : Will the
Minister of FOREIGN TRADE be pleased 1o
state

(a) whether the State Trading Cotpera-
tion has wound up its subsidiary in Canada ;
and

(b) f 80, the reasons therefor ?
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THE DEPUTY MINISTER IN THE
MINISTRY OE FOREIGN TRADE (SHRI
A.C. GEORGE): (a) Yes, Sir.

(b) The Corporation was of the view
that it would be economical and yield better
results to establish an office in New York to
take care of the Corporation’s business inte-
rests in North America 23 well as in Canada.
The Corporation, therefore, established an
office in New York instead.

Utllhecl and Unutilised Irrigation Potential
of Westward Flowing Rivers

4757, SHRI B. K. NAIK : Will the
Minister of IRRIGATION AND POWER be
pleased to refer to the reply given to Unstar-
red Question No 956 on the 2Ist March,
1972 and state :

(a) the State-wise break up of utilised
and unutilised irrigation potential of Westward
flowing rivers ;

(b) the extent of irrigation potential
offered by each of the rivers ending in the
Arabian Sea along the 200 miles coast-line
along Mysore-State ;

(c) the reasons for not launching sche-
mes for harnessing the srrigation potential ;
and

(d) the steps taken and bemng taken for
harnessing the ircigation potential ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B. N. KUREEL) : (a) and (b) The
total irrigation potential of the west flowing
rivers south of the Tapi is roughly assessed as
48 lakh acres. Out of this about 48 lakh
acres are from the rivers of Kerala and 10 lakh
acres from other rivers between Kerala border
upto Tapi river in Gujarat, Study has been
made zone-wise and not for individual States

(c)and (d). The Attiveri, Durgadhalla
and Veerapur Tank projects proposed by the
Government of Mysore are under examination
in the Contral Water and Power Commission.
They will be taken up for implemention by the
State Government as soon as they are techni-
cally cleared by the Central Water and Power
Commission and resources are found in the
State Plan for undertaking these new schemes,
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Refund of [ncome-tax to Goards (Ranning
Staff) (

4762 SHRI ISHAQ SAMBHALI : will
the Minister of RAILWAYS be pleased to
state :

(a) whether the Central Board of Direct
Taxes, Muinistry of Finance have extended
their previous orders regarding refund of In-
come Tax to Running Staff of Indian Railways
contamed n their letter No 40/28/68-1T(Al)
dated 25th March, 1970 to the period Ist April,
1969 to 31st March, 1970 ,

(b) whether these orders have not yet
been implemented and if so, the reasons
therefor ; and

(c) the action taken to refund the excess
Income Tax collected from the Guard (Run-
ning Staff) for the period 1st April, 1969 to
31st March, 1970 ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAILYA) : (a) and (b). The
Central Board of Direct Taxes, Mumistry of
Finance, in their letter No. 40/20/68-IT(Al)
dated 25.3.70, had decided that for the purpose
of deduction of Income tax 10% of the actual
running allowance received by the Running
staff on the Indian Railways will be reckon ed
as ‘pay’ and the balance 909 of the allowance
will be exempt. This decision was effective
from the assessment year 1970-71, This con-
cession had been extended by the Central
Board of Director Taxes vide thely U.Q0.Ng,
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40/20/69 dated 1 6 71, even for the assessment
year 1969 70  This decision of the Central
Board of Direct Tares came to notice only
recently and has been circulated to the Ral-
ways for their information and guidance

(¢) Refund of excess income-tax for the
retrospective perrod should be claimed direct
by the assessees with the Income-Tax authori-
ties.

Representation by Oil Miileres of Hyderabad
for more wlgﬁ?nyl (South Central Ruilway)

4763 SHRI M RAM GOPAL REDDY
Will the Minister of RAILWAYS be pleased
to state

(a) whether the Oil-Millers of Hydera-
bad have represented to the South Cen‘ral
Railway authorities that they do not get
allotment of sufficient number of wagons to
move their produce out of Andkra Pradesh ,
and

(b) if so, what action Government have
taken on the said representation 7

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) (a) Yes, Sir

(b) Action has been taken to step up
supplies of tank wagons to meet the increased
demands Loading of vegetable o1l in Broad
Gauge tank wagons on the South Central
Railway has mecrcased by 38/9% duning
1971-72 as compared to loading durmg
1969-70 Durmg the busy season sometimes
there 1s heavy concentration of demands as
the 03] miflers want to despatch their produce
to certain destinations within a short concen-
trated period of ime  Under such circum-
stances, there 1s some delay 1 meeting the

nts currently , but ad hoc assistance
is afforded by diverting tank wagons from
Petroleum products for Vegetable 01l  Availa-
bility of tank wagons at the loading points
is also affected adversely by the heavy delays
in release of tank wagoms by the comsignees
at some of the tetminals.

Power Committee to Knndia
m“ml"m Trade Zome *
4764 DR MAHIPATRAY MEHTA : Will

the Minister of FOREIGN TRADE be pleased
to statd .
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(@) whether a high-power Committee
visiied Kandla-Free Trade Zone some months
ago , and

(b) if eo, the recommendations made

byt ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C GEORGE) (a)and(b) The Kandla
Free Trade Zone Committee which 15 a
standing executive Committee appointed by
the Government of India to decide various
cascs regarding setling up of industries 1n
the Zone and grant of licences for the import
of raw materials and Capital goods etc held
one of its mectings at Kandla {rom 30th July
to Ist August, 1971  B.udes disposing of 1ts
normal agenda the Committee also held
discussions with the industrialists in the Zone
dnd othcers in the area  Since this was a
normal meeting of the committee attended by
the Goveinment offivials the Committec was
not required to subiit any foimal report to
the Government,

Munioranidum by New Bharat Glass Udyog
Sabakar: Samiti 1 td , Kiratpur (Bijnor)
Rigarding Wagons for C cal

4765. SHRI JHARKHANDL RAI Wil
the Minister of RAILWAYS be pleased to
state

(a) whether Government have received
an. memorandum dated the 23rd March,
1J72 from New Bharat Glass Udyog Sahakari
Samit Ltd Kuratpur (Bynor) Northern
Railway regarding delay in obtaining wagons
for coal ,

(b)

(c) the steps being taken to see
they continue to get the wagons in time ?

THE MINISTER OF RAILWAYS (S§HRI
K HANUMANTHAIYA) (a) Yes Sir

if so, the action taken thercon , and
that

{b) The programme, indent and allot-
ments for this consumer since January "72
have been as under

(Monihly figures 1n four-wheelers)

Month Programme Indent Allotment
January'72 4 7 3
Fobruary * 2 I -
Mach " 8 3 3
April "3 5 2
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No allotment could be made in February
due to the paucity of indents. Alotments in
the other months have been satisfactory,

(c) All efforts are being made to step
up the coal loading from West Bengal-Bihar
fields so that the consumer demands are met
in full. As a resuit of these efforts there is
already an improvcment in loading since
January '72 onwards. Loading from Bengal-
Bihar fields were 6072 wagons a day in
March '72 as against 5764 wagons in January
'72 ane 5920 wagons in February '72.

Leakage of Revenue at Harduagan] Station,
Allahabad Division (No:thern Raillway)

4766. SHRI CHANDRIKA PRASAD:
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Starred Question
No. 110 on the 21st March, 1972 regarding
the leakage of Railway Revenue at Hardua-
ganj Railway Siation over Northern Railway
(Allahabad Division) and state :

(a) whether the Rallway Administration
has imvestigated the working of sidings at
other stations of Allahabad Division with a
view to stop leakege of Revenue ; and

(b) if so, the result of the investigation
and the financial loss suffered together with
the action taken in the matter ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) and (b). On
receipt of complaints alleging commission of
fraud with regard to the levy of demurrage
charges in respect of wagons placed in the
‘B' Powsr House Siding, Harduaganj in July,
1970, und consequent leakage of Railway
revenue, the marter had been taken up for
detailed enquiries. No such investigations
have yet been made in respect of the working
of such sidings in Allahabad Division nor
any case of leakage of revenue in other
sidings has come to notice. The working of
all sidings is, however, subjected to periodical
checks by the Commercial, Outstanding and
Trafic Accounts Inspectors as provided in
the system of checks.

Export Target for Handicrafts

4767. SHRI RAJDEO SINGH : Will
the Minister of FOREIGN TRADE be pleased

to state :
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(a) whether he suggested an export target
of Rs. 200-c ore during the All India Handi-
crafts Marketing Conference ; and

(b) il so, the progress made in this
direction so far and the steps proposed to be
taken to achieve this target ?

THE DLPUTY MINISTER OF
FOREIGN TRADE (SHR1 A.C GEORGE):
(@) Yes, Sir, It was mentioned that an
export target of Rs 200 crore could be
achicved during the next four or five years ;

(b) A number of steps have been taken
and are proposed to be taken by the Govern-
ment of India to achieve this target. The
most important among them are enumerated
below :—

(1) Provision has been made (or grant
of import replenishment licences to
registered exporlers of handicrafts ;

(it, Design Centres hive been set up

o« tider Al India Handicrafts Board

at a number ol places in the cuuntry

to devclop mnew export-oriented

designs in handicrafis and impart
training to young craftsmen ;

-

(iti) A scheme for supply of tools and
equipments 1o craftsmen is in force ;

(iv) Exhibitions for publicity and promo-
tion of handicrafis arc held in
India ;

(v) Credit facilities to artisans are given
for raw materials through emporia ;

(vi) Participation in trade fairs and
exhibitions held abroad ;

{(vii) Deputation of study-cum-sales teams
abroad ;

(viii) Special displays and promotion of
handicrafts through selected Depart.
mental Stores are arranged abroad ;

(ix) Trade enquiries from Indian exparters
and foreign importers are attended
to and oecessary  information
is provided to them ;

Credit facilities have been extended
by banks to craftsmien ; and

(x)
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(xi) Indian exporters are given assistance
in obtaining export credit.

‘Wagons of Cement and Coal for Tripura

4768. SHRI DASARATHA DEB : Will
the Minister of RAILWAYS be pleased to
state :

(a) the number of wagons indented by
the cement aad coal traders of Tripura during
the last year and the number of wagons
supplied to them, separately : and

(b) the name of the trader to whom the
maximum nunber of wagons were supplied
and the number of wagons supplied to him ?

THE MINISTER OF RAILWAYS (SARI
K. HANUMANTHAIYA) : (a) Since cement
and coal are loaded outside Tripura for
movement iato Tripura, the question of
indenting by cement and coal traders of
Tripura does not arise. During last year a
total 377 wagons of coal and 173 wagons of
cement were received in Tripura

(b) 56 wagons of coal were consigned
to Shri Priya Veata Chowdhury at Churai Bari
who received the maximum number of coal
wagons. 33 wagons of cement were received
by Sri Palash Kaul at Churai Bart This
was the maximum number of cement wagons
received by any consignee.

Rali Link Between Barbii, Kiriburu
aud Kora Valley

4769. SHRI D. K. PANDA : Will the
Minister of RAILWAYS be pleased to state :

{a) whether there 1 any proposal to set
up a rail link connecting Barbil, Kiriburu and
Koira valley particularly for providiog proper
exploitation of the vast iron ore reserves in
Malangtoli complex and Khandadhar areas :

() If so, the estimated cost of the work ;
and

(c) the steps taken in pursuance of the
proposal 7

THE MINISTER OF RAILWAYS (SHR1
K, HANUMANTHAIYA) : (a) to (c)
Eoginecring and Traffic Surveys have been
carried out for a rail link from Bimia-
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garh to Talcher with aa extension to
the Koira Valley and the reports are at
present under the examination of the
Railway Board. A Study Team has been
appointed for the development of the ore
deposits in the Malangtoli Block, A decision
regarding the construction of the ine can be
taken only after the specific recommendations
of the Study Team become known,

Combined seniority list of Head Signallers for
Promotion as Telegraph Traffic Inspectors

4770 SHRI T. 3 LAKSHMANAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) the total number of posts of Wire-
less Operators in the Scale of Rs 150-300 as
on the 15th November, 1969 om Southern,
Central and Northern Railways ;

(b) the total number of posts of Head
Signallers in the Scale of 205-180 on the
Southern Railways ;

(c) whether for Head Signallers the date
of entry in the scale of Rs 705-280 determines
the semiority on all Railways basis for
promotion to the post of Telegraph Traffic
Inspector in the Scale of Rs 250-3%0 ; and

(d) whether the combined seniority of
Signallers in the scale of Rs 110200 and
Rs 150-240 is only taken into consideration
on all Railway basis for promotion as Wire-
less Operators ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) ;

—

(a) Railway. No. of posts of Wireless
Operators in scale
Rs, 150-300.
Southern 14
South Central 47
Northern 125
) W,

(c) Yes, on Southern and South Central
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Railways. On the Northern Railway Head
Signallers Rs  250-380 are selected from
Assistant Head Signallers in scale Rs. 205-380
whose seniority is on a Divisional basis. The
post of Telegraph Traffic Inspector in scale
Rs, 250-380 is filled on selection basis from
Head Signallers in scale Rs 250-380

(d) (i) On the Southern Railway posts
of Wireless Operators earmarked for promo-
tees are filled from amongst Signallers in scale
Rs. 110-200 on all Railway basis.

(ii) On the Northern and South Central
Railways posts of Wireless Operators are
Divisional controlled and filled up from
Signallres in scale of pay Rs 150-240 and
Rs, 110-200 on combined divisional seniority
basis after taking their options.

Promotion of Class 1V staff to Class I11
Post orn Southern Railway

4771. SHRI T. 8 LAKSHMANAN:
Will the Minister of RAILWAYS be pleased
to state :

(a) the total number of Clerical posts
vacant! in the headquarters Office and in each
Division of the Southern Railway ;

(b) the total number of Class IV emp-
loyees wailing on panel for promotion to
Class 111 posts in headquarters Office and in
each Division of the Southern Railway ;

(c) whether the examination for the
purpose have not been held since 1967 ; and

(d) the reasons for not promoting the
Class 1V employees on the Panel against work
charged posts vacant in Class III ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) to (d). The
information is being collected and will be laid
on the Table of the Sabha.

Deraliment of Tralas In North Fastern Reglon

4772, SHRI B. V. NAIK : Will the
Minister of RAILWAYS be pleased to state :

{a) whether three trains including the
Down Siliguri-Barauni passenger train derailed
in she North Eastern Region on the * th April,
1972 ;
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(b) if so, the reasons therefor ;

(c) whether any investigation has been
made in this regard ; and

(d) if so, the results thereof ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a} On 9.4 1972
one train derailed on the North Eastern

Railway and two on the Northeast Froatier
Railway.

(b) to (d), The causes of these accidents
are under investigation.

Conversion of Ru
Broad

~Talband Line into
uge Line

4773, SHRI D. K PANDA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the detailed suivey for the
conversion of the Rupsa-Talband Narrow
Gauge into Broad Gauge has since been
completed ;

(b)
and

if so, the outcome of the survey;

(c) the further steps taken to implement
the recommendation of the Uneconomic Branch
Lincs Committee, 1969 7

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) to (c) Based
on the recommendation of the Uneconomic
Branch Lines Committee, 1969 a traffic
survey has been carried out for the conver-
sion of the Ruspa-Talband N. G. line to
B, G. and the report is at present under the
examination of the Railway Board, A deci-
sion regarding this conversion will be taken
after this examination is completed,
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Wagons Supplied to Chillies and Jaggery
Traders of Anakapalll in Andbra Pradesh

4775. SHRI K. KODANDA RAMI
REDDY : Will the Minister of RAILWAYS
be pleased to state :

(a) whether Government are aware that
there is an acute shortage of wagons to trans-
port chilies from Guntur. Jaggery from
Anakapalli and Tamarind from Tenali in
Andhra Pradesh ;

(b) the number of wagons requisitioned
by the State Government and the number of
wagons supplied by the Railway Department ;
and

(c) the reasons for short supp'y of wagons
and whether any arrangements arc being made
to increase the number of wagons ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Loading of
jaggery from Anakapalli and chillies fiom
Guntur during the current year upto 15th
Apnl has been more than that during the
corresponding period of last year ; but all the
demands for these traffic could not be met n
full due to heavy seasonal demand for the
same and increased demand for covered wagons
for movement of other essential commodities
like foodgrains, cement, etc. There was no
demand during this persod for movement of
tamarind from Tenali.

-

(b) During the period from 1st January
to 15th April 1972, as against demand lor
2535 wagons from different parties, 1438
wagons wete loaded with jaggery at Anaka-
palli. During the same period 333 wagons of
chillies were also loaded at Guntur against
the demand for 879 wagons. .

[ B *

(c) The entire demand could not be

cleared -duo to-sensonal - hewvy demand, Ar-
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rangements are being made to clear them
spread over a longer period.

Use of Inspection Carriages by Chiel Auditor,
North Eastern Rliﬂl!‘ '

4776. SHRI K. SURYANARAYANA :
Will the Minister of RAILWAYS be pleased
to refer 10 the reply given to Unstarred
Question No, 2438 on the 11th April, 1972
regarding the use of Inspection carriages by
the Chief Auditors on Railways and state :

(a) the numbe: of times the then Chief
Audiror, North Eastetn Railway, his predeces-
sor and successors travel'sd to New Delhi/
Delh1 in 1nspection carriage for attending
offictal meetings or work during therr
tenures ;

(b) whether they stayed in these carriage
at New Delhi ;

(c) the facilities wspart from Coach
Attendant and Cook provided m the Carriage;
and

(d) the number of times each of these
officers were accompanied by their familes
during their visit 10 Delli and wvhether the
families travelled fiee on their Railway
Passes ?

THE MINISTER OF RAILWAYS (SHR]
K HANUMANTHAIYA): (a) None of the
Chief Auditors mentioned travelled to New
Delhi/Delhi in Inspection Carriage during his
t¢ nure

(b) Only the then Chief Auditor was
allotted Northern Railway Inspection Carriage
No RA 48 for his temporary say at New
Delhi during his vigit from 1 269 to 9 269,

(c) Apart from a coach atlendant in the
nature of & care-taker, cooking utensils, croc-
kery and beddings are provided in the Inspec-
tion Carriage.

{d) The than Chief Auditor during his
visit to Delhi was not accompanied by his
family. His predeceisor and successor did
not travel 10 Dethi during their tenures,

Nationalisation of Ten Export Trade

4777, SHRI BANAMALI PATNAIK :
Wilt the Minister of FOREIGN TRADE e
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pleased to state :

(a) whether Government have received
suggestions 10 nationalise tea export trade in
the interest of small producers ;

(b) ifso,
thereto ; and

(c) the steps proposed to be taken in
this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a)} Yes, Sir.

ib) and (¢). Government have not felt it
necessary to consider at present the question
of nationalising the tea export trade.

the reaction of Government

Support Price for Cotton in Haryana

4778. SHRI BANAMALI PATNAIK :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether the Haryana Government
have urged the Cotton Corroration of India
to fix support price for cotton in the State,
as 35 per cent of the bales of cotton produced
were lying with the grower: ;

(b) if so, the steps taken in this direc-
tion ; and

(c) the outcome thercof 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) :(a) to (c). There have
been consultations between the Haryana
Government and the Cotton Corporation
officials on declining cotton prices With a
view to ensure a fair return to growers, the
Cotton Corporation of India has since been
instructed to purchase cotton grown in
Haryana and elsewhere at fair purchase prices
fixed by Government, The Cotton Corporation
of India has further been directed to intensify
its purchases of domestic cotton in all
states.
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Shortage of Power in Andhra Pradesh

4780. SHRI B. S. MURTHY : Will the
Minister of IRRIGATION AND POWER be
pleased to state ti ¢ actual shortage of power
in Andhra Pradesh according to its needs ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B N KUREL) : Taking into account
the availability of energy from own sources
and 05 million units being received from
adjacent states of Mysore and Kerala, the
actual shortage of power in Andhra Pradesh
is about 1.5 million units per day,

lndo-Nrpal Talks regarding B
Power from Karnall ijcct

4781. SHRI P VENKATASUBBAIAH :
Will the Minister of IRRIGATIOD}' AND
POWER be pleased to state :

(a) whether the question of buying power
from Karnali Project, which is proposed to be
built with 8 World Bank loan in mid western
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Nepal, was discussed with the Nepalese Prime
Minister during his rec:nt wvisit to India ,
and

(b) if s0, the outcome thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREL) (a) and (b)
Yes, However detailed discussions can be held

only after the project report and estimates are
prepared.

Acute Power Shoi tage in Andhra Pradesh

4782. SHRI P VENKATASUBBAIAH
SHRI K SURYANARAYANA

Will the Minister of IRRIGATION AND
POWER be pleased to state .

(8) whether Andhra Pradesh 15 suffering
from acute power shortage ,

(b) whether there 1s enough surplus
power in the ncighbouring States which can
meet the requirements of Andhra Pradesh ,

(c) whether power generated from
Central projects hke Neyvel and Kalpakam
is beng exclusively wused by Tamil Nadu
State ; and

(d) the steps Government propose to
take to provide adequate supply of power
from these Central projects as well as from
neighbouring States to Andhra Pradesh ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B N KUREEL) " (a) There 1s at
present a shortage to the extent of about 15
miliron units of energy per day.

(®) There is some surplus power available
with Mysore and Kerala States,

(c) The power from Neyvel 1s being
exclusively used by Tamil Nadu The Kalpak-
kam Atomic Power Project has not yet been
commissioned

(@) The following steps have been taken
to help Andhra Pradesh tide over the present
difficult power supply position

{I) About 0.28 million/units per day are
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being supplied by Mysore Mysore
has further agreed to wheel through
their transmission system whatever
power 18 made available by Taml
Nadu to Andhra Pradesh

(u) Kerala has agreed to feed power in-
to the Tamil Nadu System about one
milhlon umits per day for use in
Andhra Pradesh Of this, however,
Tamil Nadu has been able to pass
on to Andhra Pradesh only about
0 1 million units per day

(1) Tamil Nadu 15 being requested to
send more power to Andlna Pradesh
specially as the power output from
Neyvel has increased

Supply of Coal to Svathern Ranlway

4783 SHRIS D SOMASUNDARAM
Will the Minister of RAILWAYS be pleased
to state

(a) whether the Southern Railway was
not given sufficient amount of coal to meet its
need ,

(b) whether the movement of rice to
Kerala and despatch of fertilisers from
Nagapattinam and Pondicherry in Tamil Nadu
weie interrupted due to shortage of wagons
caused by non-supply of coal 10 the Southern
Railway , and

(c) 1f so, the action taken by Government
m this regard ?

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : (a) Sufficient
coal was given

() No
(c) Does not arnse.
Railway Accldents
4784 SHRIS. D SOMASUNDARAM :

Will the Minister of RAILWAYS be pleased
to state :

(a) whether train accidents have been on
the increase for the last two years ;

(b) if g0, the reasons therefor :
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(c) the total number of accidents during
the years 1970-71 and 1971-72 : and

(d) the measures taken by Government
in this regard ?

THE MINISTER OF RAILWAYS (SHR1
K.HANUMANTHAIYA) : (a) to (c). During
the years 1970-71 and 1971-72 there were 840
and 867 train accidents respectively in the
categories of colhisions, derailments, trains
running inlo road traffic at level crossings and
fires in trains on the Indian Government
Railways against 96% train accidents during
1969-70, Thus during buth the last 2 years
the position in respect of accidents was  better
as compared to the year 1969-70. In fact the
position duiing the Jast two years was better
than that of any year till 1969-70.

(d)  As the largest single factor responsi-
ble for accrdents is failure of railway staff ;
Safety Organisations set up on the railways
have becn engaged in inculcating safety con-
sciousncss amongst stull connueted with the
runming of trains and n ensuring that they
have a proper understanding of the prescribed
safeiy rules. Fuither, spot cheeks arc made 1o
sce that stafl do not vivlate the safety rules
and indulge in short-cut methads Inquirics
are held into all accidents and those neld
responsible arc given deicrrent punishments.
In addition, if an inguuy revcals any other
shortcomings or lapses, action iy tahen to sce
that they do nnt recur  Technological impro-
vements in the shape of improved signalling
and interlocking, track circuiting, ete. have
also becn made to the extent feasible.

Ony-day Bandh in Scaldah Division

4785. SHRI K. KODANDA RAMI
REDDY : Will the Minister of RAILWAYS
be pleased to state :

(a) whether therc was a onc-day ‘bandh’
on Sealdah Division on 31st of March, 1972;

(b) if so, the reasons for the bandh;
and

(c) the loss to the Railways as & result
thercol and the reaction of Government
thereto ?

THE MINISTER OF RAILWAYS (SHRI
K, HANUMANTHAIYA) : (a) to {c). The
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information is being collected and the same
will be laid on the table of the Sabha.

Value and Volume of Trade with Afghanistan

4786, SHRI JYOTIRMOY BOSU : Will
the Minister of FOREIGN TRADE be pleased
to state :

(a) the value and volume of India’s
export to and import from Afghanistan. year-
wise, during the last three years ;

(b) the commodity-wise break-up of export
to and import from Afghanistan, year-wise,
during the last three years ; and

(c) what steps have beentaken to improve
trade relations with Afghanitan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). A statement
is laid on the Table of the House. [Placed
in Library. See No. LT—1915/72],

(¢) Besides periodical consultations, the
Trade Arrangemeni between India and Afgha-
nistan signed in New Delhi of February 20,
1572, contains the following important provi-
sions on tiade relations between the two
vountries :—

(a) the two Governments have reaffirmed
their resolve to promote, develop, and
diversify trade between India and
Afghanistan to mutual advantage, to
eliminate concentration of trade and
to rcmove difficulties that have arisen
in the existing system.

(b) The two Governments would take
cffective steps to prohibit and prevent
divertion to third countries of the
goods imported from the other.

{c) Imports and Exports between the two
countries will take place on outright
purchase basis,

@) In order to encourage routing of
trade exchanges through banking
channels, imports of Asafoetida from
Afghahistan would, to start with, be
permitted through such channels.
The two Governments would direct
their respective ceatral banky to
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anoounce the agreed procedure for
payment and for routing the export
import documents through banking
channels for the guidance of the trade.
After sufficient experience is gained,
the banking system will be extended
to cover a wide area of trade between
the two countries.

(¢) In order to ensure that trade in dry
fruits is not concentrated in a few
hands, it has been decided to consi-
der applications for imports [rom any
person subject to certain safeguards

2. The trade relations between thc two
countries have been very cordial, and there
has been sizeable growth of trade exchanges
between the two countries over the last decade,

Suggestions made by F.I.C.CI Re: Export
and Imports

4787, SHRI NAWAL KISHORE
SHARMA : Will the Minister of FOREIGN
TRADE be pleased to state :

(a) the Federation on the Indian Cham-
bers of Commerce and Industry has passed a
resolution for self reliance in the matter of
exports and imports ;

(b) if so, the measures suggested by the
F.I C.C.1. to promote Indian exports ;

(c) the extent to which the measures will
help India to improve her economic position ;
and

(d) the reaction of Government thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) to (d). No formal re-

solution for self reliance has been passed by-

the Federation of Indian Chambers of Com-
merce and Industry. However, a background
paper and a sum-up of discussions’ on “To-
wards Greater Self-Reliance” have been
brought out by the FICCI,

The Federation has uuderlined the need
for (i) devoloping new markets and new ex-
port products, (ii) abiding commercial con-
tgacts with foreign buyers, (iii) agressive sales-
manship, persuasive advertising and proper
after-sales service, (iv) prompt delivery schedu-
fes, good quality, attractive packing etc, (V)
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raising of the rate of growth of exports in the
Fourth Plan to 10 per cent per year. The
Government is alreaoy aware of the need for
diversification and expansion of exports. The
Export Policy Resolution laid before the Parlia~
ment in July 70 covers a wide ground including
the points referred to by the Federation. A
close watch is maintained on the trends of
exports and as and when necessary efforts are
made to take effective steps for cxport promo-
tion. Special facilitics are glven for export
production and for the exploration of foreign
markets.
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Losing Trade Market to China in Asian
Count:les

4789. SHRI K. KODANDA RAMI
REDDY : Will the Minister of FOREIGN
TRADE be pleased to state:

(a) whether our Envoys to the South,
South-East and East-Asian Countries had
recently spelt out the reasons for our losing
the trade market to China in those Countries ;

(b) 1t so, what are those reascns ; and

(c) the measures proposed by Govern-
ment to recapture the market ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GEORGE) : (a)to (c). The Confer-
ence of Indian Heads of Missions/Posts in
South, South East and East Asia held recently
discussed generally the question of India's
trade and economic cooperation with countries
in these regions India’s main export items to
countries in Suth Fast Asia, commonly
known as the ECAFE Region countries, com-
prise largely mineral ores, engineering goods,
chemicals and other manufactures, These
exports have steadily increased from Rs. 242 66
crores in 1966-67 to Rs 410.80 crores in 1970-
71. Such exports during the period April-
September, 197! were Rs. 195,91 crores ;
against Rs, 194.44 crores during the same
period in the preceding year. The Chinese
exports to countries in South East Asia are
largely of primary products, textiles, and light
engincering goods. Efforts are continuously
made to ensure that the competitive position
of Indian goods is maintained in this region,
as well as elsewhere, througha number of
promotional measures.

Trade Pact between India and Chile

4790. SHRI K. KODANDA RAMI
REDDY : Will the Minister of FOREIGN
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TRADE be pleased to state :

(a) whether a trade pact between India
and Chile bas been signed recently ; and

(b) il so, the sailent features thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir.

(b) A copy of the trade agreement is
laid on the Table of the House. [Placed in
Library. See No LT—1916/72],

Indien Exports under GSP
4791 SHRI HUKUM CHAND KACH-
WAI : Will the Minister of FOREIGN

TRADE be pl.ased to state :

(a) the actions initiated by Government
in sponsoring the GSP at UNCTAD and
GATT ;

(b) how muny countiies have accepted
the GSP and the details of their offer ;

(c) inwhat way the GSP of different
countries would be helpful to Indian exports ;

(d) the pre-GSP dutics in various coun-
tries on items of export interest to India and
the margin of preference India will enjoy
vis-a-vis developed countries : and

(e) what line of actirn India proposes to
take up at the UNCTAD HI with rcgard to
trade and payments problems of interest to
India ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) The Generalised
Scheme of Preference came into effect as a
result of follow up action taken on the
UNCTAD-Il Resolution No. 21(l}). India
took a predominent part in UNCTAD-I1 and
the subsequent follow up action particularly in
the Special Committee on Preference set up by
the Resolution.

(b) The following countrics have accepted
the G S.P. namely, the USA, Canada, EEC
(on behalf of West Germany, France, Italy,
Neatherlands, Belgium and Luxembourg,
Austria, Switzerland, United Kingdom, Itcland,
Norway, Sweden, Denmark, Finland, New-
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Zealand and Japan., These countries had
offered to grant preferential and duty free
treatment under GSP to all industrial semu-
manufactures and manufactures exported by
the developing countries with the exception of
certain sensitive items, The USA has exclu-
ded textiles (with the exception of jute and
coir products, hand-knotted carpets and hand-
loom cotton fabrics), petroleum products
and footwear. The EEC has not excluded
any manufactured and semi-manufactured
industrial products of India’'s export interest,
except jute and coir manufactures, but has
imposed a ceiling ranging from 20% to 50%
of the imports from the developing counireis
in 1968 (basic quota) plus 5% of the imports
from developed countries (supplementary
quota). Separate negotiations aré in progress
in respect of jute and cowr manufactures.
Japan has excluded a few items like silk and
artsilk fabrics and hydrocaibons which are
subject to duties of a fiscal character and has
offered only 50% reduction in respect of cer-
tain “‘sensitive’’ items, hike textiles and leather
items  In respect of duty-free ilems a ceiling
of 50, of imports fiom the developing coun-
tries in 1968 (basis quota) plus 10% of the
imports from the developed countries in 1970
(supplementary quota) has been prescribed.
The Nordic countries envisaged preferences
for all manufactured and semi-manufactured
products subject to the provisions that items
considered “sensitive” to markets disruption in
any of these countries might be given special
treatment including nitial exception. In their
final offers, many items of Indias' export inte-
rest like leather, cotton texiiles, readymade
garments, footwear and certain items of
machinery have been excluded, Austria has
offered prefercnces for all manufactured and
semi-manufactured items, except cotton tex-
tiles and those products which are subject to
variable levies or equalisa ion charges. Switzer-
land has offcred preferential treatment to all
manufactured and semi-manufactured products
except on cerlain items, subjcct to duties of
a fiscal nature. Ireland, likewise has also
excluded certain products subject to  major
revenue duties or/and quantitative restriction
and a few products regarded as ‘“‘semsitives '
The United Kingdom have excluded certsin
products which are subject to revenue duties,
namely hydrocarbon oils, perfumed spirits,
matches and portable lighters, cotton textiles
and textiles of man-made fibre and wool.
Canada has excluded products subjects to
voluntary restraints, by exporting countties
such as textiies and Electronic tub and foot-

MAY 2, 1972

Written Answers 316

wear. New Zealand has offered concessjons
on & list of 407 items.

(c) The GSP is expected not only to divert
to some extent the import trade of the developed
countries from other developed to the deve-
loping countries but also to provide additio-
nal opportunities for the export of non-tradi-
tional manufactured and semi-manufactured
products of the developing countries. India,
being one o the few developing countries,
which have a growing production base for
manufactured and semi-manufactured prodccts
covercd under the Scheme, will be in a better
position to derive greater advantage from the
lower tarilfs when the schemes fully  imple-
medted.

(d) Complete details in this rcgard is
available in the publication ‘New Opportuni-
ties for India’s exports’ brought out by the
Indian Institute of Foreign Trade, New
Delhi.

(e) By and large. Indian Delegation to
the UNCTAD-III, will be guided by the
‘Declaration and  Punciples of the Action
Progiamme' adopted at Lima by the Minis-
terial Meeting of the Group of 77 of the deve-
loping countries in  November, 1971 This
document has already been laid on the Table
of both the Houses of Parliament on 23rd
November, 1971,

Writ Petition Against Railway Board in
Madras High Court

4792. SHRI THA KIRUTTINAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Progressmen working in
Integral Coach Factory filed a writ petition 1n
the High Court of Madras against the order
of the Raillway Board No. PC/60/P5-5/TP-II
dated 27th August, 1960 ;

(b) ifso, the findings of the High
Court ;

(c) whether the findiogs of the High
Court wers implemeated by the Railway
Board ; and

(d) whether the Railway Board has not
issued suilable instructions to the Southern
Railway in conformity with the orders of the
High Court and if so, the the reasons
therefor ?
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THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes,

(b) The High Court allowed the conten-
tion of the employees that their reversion on
the ground of their not possessing the requisite
qualification was not in order and held that
prescription of such quahfication should have
only prospective effect.

(c) Yes, implemented in respect of staff
in Integral Coach Factory.

(d) The question of issuing instructions
to other Railways including Southern Railway
is being considered.

Memorandum presented to General Manager
Western Rallway at Ajmer by All
India Loco Running Staff

4793. SHRI PRAVINSINH SOLANKI:
Will the Minister of RAILWAYS be pleased
to siate .

(a) whether All India Loco Running
Staff had met the General Managei, Wsstern
Railway on the 11th July, 1970 on his arrival
at Ajmer ;

(b) if so, the
meeting ;

(c) whether most of the decisions arrived
at the meeting have not so far been implemen-
ted ; and

decisions arrived at the

(d) if so, how much time Government
propose to take to implement all of them ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) No.

(b) to (d). Do not arise,
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Extra Remuneiation to Pharmacists for
giving prescriptions to patients in the
absence of dectors

4795, SHRI RAJDFO SINGH : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Pharmacists have to
prescribe medicines to patients in the absence
of Doctors on leave in the Health Units where
8 limited staff comprising one doctor, one
Pharmacist, one dresser and one sweeper are
posted ; and

(b) if so, whether any extra remuneration
is paid to the Pharmacists for attending to
additional duties ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) No.

(b) Does not arise.

Iroposal for boldhg fresh Assembly Elec-
in Kerala

4796, SHRI JYOTIRMOY BOSU : Will
the Minister of LAW AND JUSTICE be
pleased to state :

(a) whether Government propose to hold
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fresh elections to the Kerala State Assembly ;
and

(b) if so, the reasons therefor 7

THE MINISTER OF LAW AND
JUSTICE AND PETROLEUM AND
CHEMICALS (SHRI H R GOKHALE)
{a) No such proposal is under consideration

(b) Does not arise

Shortage of Power in the Country

4797 SHRI IYOTIRMOY BOSU Wil
the Minister of IRRIGATION AND POWER
be pleased to state

(a) whether power supply position in the
country 18 very Light | and

(b) if so, the extent of this shortage,
State wise ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B N KUREF!I) (a) Yes The power
supply posiion in the country 1s very tight
except 1n the States of Kerala Mysor., Madhya
Pradesh which have some surpluses and thew
are being used in the ad)icent States

(b) In Uuar Pradesh there is a energy
shortage of § MU per day For Nangal
Fertulizer factory, there 13 a shortage of 1 MU
per day

During the current scason, due to shortage
of energy, cuts upio 8 per cent in Maharash-
tra and 25 per cent in Gujerat have had
to be imposed The power cut in Gujarat has
since been reduced to 109 from 1572

In Southern Orissa, which 1s dependent
on the Machkund Hydro power, there is a
shortage to the extent of 0 3 MU per day,

In Andhra Pradesh there 1s shortage to
the extent of about 1 $ MU per day and cuts
upto 25 per cent have been notified.

Indo-Soviet Trade Agreement

4798 SHR1 VAYALAR RAVI Wil
the Mmuter of FOREIGN TRADE be pleased

o state .
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(a) whether Government have mnot et
signed the Trade Agreement with USSR,
for 1972

(b) 1f 80 , the reasons for the delay; and

{(c) how far 1t has affected the Trade with
the USS,R ?

THF DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C GEORGE) (a) to(c) As a resuit of
negotiations held between the Trade Delega
tion of Government of Indim and USSR, a
Trade Protocol for 1972 was imnalled on
24 12 1971, and exchange of goods between the
two countries 1s already being effected 1n
accordance with this Pratocol Another round
of ngotiations will be held 1n Moscow m  the
first week of May 1972 at Ministerial level
when futher discussions will tahe place on the
possibilties of increasing  the volume of tiade
before the Protocol 1s signed

Lay off in Cashew Factories in Kerala

4799 SHRIMATI BIIARGAVI THANK-
APPAN Wil the Minister ol FOREIGN
TRADE be plea ed 10 state

(a) the total numbar of workers working
in the cashew factories taken over so far by
the Kerala State Cashew Devcelopment Cor
poration,

(b) whether there was any lay off and if
%0, the reasons therefor , and

(v) the action taken or proposed to be
taken by the Certral Government in order to
check the lay off 1n the said factones ?

DEPUTY MINISTER IN
THE MINISTRY OF FOREIGN
TRADE (SHRI A C GEORGE) (a)
The number of workers employed sa the
twenly working factories of Kerala State
Casher Development Corporation s 16745

THE

(b) There has been no lay-off but the
factorics were closed for thirty five days
for want of rawnuts

(¢) Cashew Corporation of India have
been directed to make some ud-hoc aflotment
of imported raw cashew nuts o the Kerala
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Cashew Development Corporation to enable
these closed factories to re-open.

Hydro, Thermal and Nuclear Scheme in
Kerala and Tamil Nadu

4800, SHRIMATI BHARGAVI THANK-
APPAN : Will the Mimister of IRRIGATION
AND POWER be pleased to state :

(a) the names of hydro, thermal and
nuclear schemes m the States of Kerala and
Tamil Nadu for implementation ;

(b) whether all these will be implemented
before 1974 ;

(c) if not, the number and names of the
schemes which will be implemented before
1974 ; and
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(b) the time by which all the schemes in
these two States will be implemented 7

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B N. KUREEL): (a) The names of
Hydro, thermal and Nuclear powers schemes
for implementation during Fourth Plan in
Kerala and Tamil Nadu are given in the
attached statement,

(b) and (¢). No, Madam. The numbers
and names of schemes which are likely to
be implemented by 1973-74 are indicated in
the attached statement.

{(d) All the remaining schemes included
in the Fourth Plan are likely to be implemented
within tbe Fifth Plan,

Sratement
Schemes for Implementation during Fourth Plan in Kevala and Tamil Nadu
A. Schemes commissioned or likely to be commissioned by March, 1974 :

1. Kerala

Kuttiadi Hydro Ix35 75 MW
Total : 75 MW
2. Tamil Nadu
1% 60
Parambikulam Alya: Hydro 2X35 155 MW
2x2%
Kodayar Hydro 160
1% 40 ] 100 MW
Basin Bridge Thermal 1x 30 30 MW
Ennore Thermal g ; ﬁ'o] 330 MW
Neyveli (Central Project) Thermal 2 = 100 200 MW
Total : 815 MW
B. Schemes which will spill over and be commissioned during Fifth Plan :
1. Kerala
Iddikki Hydro 2% 130 260 MW
Total : 260 MW
2, Tamil Nadu
Kundah Stage 1V Hydro 1x607 110 MW
1% 50 |
Ennore Extension Thermal I+ 110 Hoe Mw
Kalpakkam (Central Scheme) Nuclear 1x 200 200 MW
Tolal ; 420 MW

o —— " —
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Rural Electrification Schemes in Kerala

4801. SHRIMATI BHARGAVI THANK-
APPAN : Will the Minister of IRRIGATION
AND POWER be pleased to state the amount
given by the Central Government to the
Government of Kerala during first year of
the Fourth Five Year Plan under Rural
Electrification Programme ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B. N. KUREEL) : The expenditure on
rural elecirification schemes since the beginning
of the Fourth Plan is met from State Plan reso-
urces inclusive of Central assistance, A provi-
sionof Rs. 450 lakhs has beecn made in the
Fourth Pian for rural electrification schemes in
Kerala out of which Rs. 50 lakhs were
provided in the first year of the Plan. The
number of villages and pumpsets electrified
at the commencement of the Fourth Plan was
1137 and 18909 respectively. The number of
villages and pumpsets electrified in the first
year of the Fourth Plan was 27 and 4570
respectively. Upto the end of February,
1972, the total number of villages and pump-
sets electrified is 1264 and 27788 respectively.
The Rural Electrification Corporation which
has been set up in the Central Sector since
July 1969 provides additive finances to the
State Electricity Boards for rural electrification
schemes. Up to March 1972 the Corporation
has sanctioned 8 schemes in Kerala envisaging
loan assistance of Rs. 359 lakhs for electrifica-
tion of 246 villages and 5046 pumpsets.

Power Supply to Kerala

4802. SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of IRRIGA-
TION AND POWER be pleased to state :

(a) the progress made in the supply of
power in the State of Kerala for use by
industries and agriculture during the last two
yrars ; and

(b) whether any assessment of the total
need of Kerala to meet the demand at present
and during the next two years has been
made ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRIB.N. KUREEL): (a) The consump-
tion of electric encrgy by industrics in
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Kerala increased from 1148 million kwh at
the end of 1969-70 to i5'0 million kwh at
the end of 1971-72 :the consumption by
agricultural sector rose from 40 million kwh
to 45 million kwh during the same period.

(b) Yes, Sir. The peak demands in
Kerala at present and during 1972-73 and
1973-74 have been assessed at 350MW, 375 MW
and 400 MW respectively by the Seventh Annual
Power Survey. It will be necessary to have
an installed capacity of 455 MW, 485 MW
and 520 MW respectively. Against these
requirements, the installed capacities likely to
be available would be 622 MW throughout
the period.

SHORT NOTICE QUESTION

Threat to power production and supply In
Bihar due to shortage of wagons for coal

SNQ. 3. SHRI BHOGENDRA JHA : Will
the Minister of RAILWAYS be pleased to
state :

(a) whethcr the power production and
supply in Bihar is threatened with immediate
stoppage due to the non-availability of
wagons for carrying coal ; and

(b) if so, the rcasons therefor and the
remedial measures being taken ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) No, Sir.

(b) Does not arise.

12.01 hrs,
PAPERS LAID ON THE TABLE

WoOLLEN TEXTILES (PRODUCTION AND
Dis1riButioN) CONTROL AMEND-
MENT ORDER

THE MINISTER OF FOREIGN TRADE
(SHRI L. N, MISHRA) : [ beg to lay on the
Table a copy of the Woollen Textiles (Produc-
tion and Distribution) Control "Amendment
Order, 1972 (Hindi and English versions)
published in Noufication No. 8.0, 966 in
QGazette of Indis dated the 15th April, 1972,
under sub-section (6) of section 3 of the
Essential Commodities Act, 1955. [Placed in
Library, See No. LT-1883/72),



325 Payment of Gratuity  VAISAKHA 12, 1894 (SAKA) Matter Under Rule 377 336

Bill -Sc. Rep.
STATLMENT RE : COMMITTEE FOR
PROMOTION OF URDU

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D P YADAV): On
behalf of Prof, S. Nurul Hasan, I beg to lay
on the ‘Table a statement (Hindi and
English versions) regarding the formation of
a Committee for the promotion of Urdu
together with a copy of Resolution to be issued
by the Government in this regard. |Placed in
Library. See No., LT-1884/72].

EXPORT OF JUTE PRODUCTS (INSPFC-
TION) AMI NDMENT RULLS

THF DEPUTY MINISTER IN THE
MINISTRY OF TORFIGN TRADE (SHRI
A. C. GEORGE) : I beg 10 lay on the Table
a copy of the Fxpoit of Jute Products (Inspee-
tion) Amendment Rules, 1972 (Hind1 and
English versions) published in Notification
No. S. 0. 967 1n Gavsette of India dated the
15th April, 1972, under sub-scction (3) of
section 17 of the Eapoit (Quality Control and
Inspection) Act, 1963, [Placed in Library.
See No. LT-1885/72).

ANNUAL ReporT OF 11T, KANPUR

SHRI D. P. YADAV : I beg to lay on
the Table—

A copy of the Annual Report of the
Indian Institute of Technology,
Kanpur, for the year 1970-71.

O

A statement (Hindi and Englhsh
versions) cxplaining the reasons for
not laying the Hindi version of the
above Report simultaneously. | Plared
in Library. See No. LT-1886/72].

@)

— e

12,02 hrs
PAYMENT OF GRATUITY BILL

REPORT OF SELCCT COMMITTEE

DR.G. S. MELKOTE (Hyderabad) : I
beg to present the Report of the Select Com-
mittee on the Bill to provide for a scheme for
the payment of gratuity to cmployces engaged
in factories, mines, oilfields, plantations, ports
railway companies, shops or other establish-

ments and for matiers connected therewith or
incidental thereto,

12 024 hrs,
MATTER UNDER RULE 377

RipORT OF PAy Covmistion

SHRIS M BANERIJEE (Kanpur) : Mr.
Spcaker, Sir, with your permission, I would
like 1o submit that the Pay Commission have
not indicated even till today when they are
likely to submut their report, This has natu-
rally resulted in a serious discontent not only
in Dclhi but  throughout the country among
the 22-lakh Central Government cmployess.

I know that Government can possibly ask
the Puay Commission to submit their report
expeditiously It has taken more than two
years now, Under these circumstances, fully
realising their 1csponsibility towards the
workers and employees, the Central Govern-
ment leaders in Delhi have started a 24-hour
dharna, which is very peaccful, before the
Pay Commission office outside Vigyan Bhavan
today. Let thls be an eye-cpener to the
Government because this may develop into a
mass action or a major conflict in future which
we sincercly do not want il the Pay Com-
mission do not submit their report within two
months.

1 hope Government will take note of it
and make a statement here today or tomorrow
after contacting the Pay Commission,

The First Pay Commission took one year
and the Sccond Pay Commission took two
years Isthe Third Pay Commission gaoing to
take three years 7 In that case, the Tenth Pay
Commission will take 10 years. This is a
point which hasto be answered by Govern-
ment.

I congratnlate the leaders of the govern-
ment employees who, realising the tension and
seriousness of the mood of the employees,
have tried to highlight this problem, I would
request the non. Minister, Shri Ganesh, to say
something in the matter so that the Central
Government employees may rest in peace.

THE MINISTER OF STATE IN THER
MINISTRY OF FINANCE (SHRI K.R.
GANESH) : All I can say is that the hom.
member’s views will be very respectfully
gommunicated to the Pay Commission.
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SHRI DINEN BHATTACHARYYA
{Serampore) . This 1s not a matter between the
hon, member and the Minister only.

ot fre W (o) ;@ wdifeg gw
o qg ®g @ ¥ iy oot Y qfeamer &=
& ag @€ s

seaq wEa ;AT A ae W wy §
wo s fammemor ¥ W’

oft geawa woum ¢ (gRAT)  FIfER
§© &Y 379 #g @wa §, fanifar sTaw
E...

AN ALY : AT HE W@ & (T &
H¥ I I F4 FT A ) (wwww) o
s oFo THo &warl T AT & HrE AT
&% A8 1 g ot ag Fgar wge g A%
ag ot af wE WEy g

—— — —

12.05 hrs
*DEMANDS FOR GRANTS, 1972-73—Contd

MinNisTRY OF DEFENCE—Contd.

MR. SPEAKER Shn J.C Dixit was
on his legs the other day He may conlinue.

ot werver woxr Qe (a9 anaw
agiqg, sfeear fawrr & qe ¥ O
Arr gET & g @ 9 § I Afv &
#e dRyamdT fsarg ) g §@
A TG G A HgAl qGT WTAWEE )
W e 5 gl At & Wi ag
argfes @, Wy a1y 3 ), WY 0 A
§, T 7} Wi AT TUwT ¥ Aw N
ey fiear, fomg Ree Wt ¥ &1 off g &rd
oAt & fefgnt & @maw §, o
faadl, saer oflgw aror oY Feelt aeg &
aarr Y ) sl K ageg fe o &
agat ®Y Ay Jwrg Wit Sy A § A ag
w g g & guErd woufa@r ey § &
o o€ afgwaifes oY €pit st ag W
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¥ wg f5amy argaig age 9@ ¥ 41E,
aary fawrd % ofcdw a1 9@ & a A
I% 79 & ¥ fagra o arenogad) g
¥ fafmm feg ¥ foad &Y a1 amfor
wifa &1 AT g A w19 ar A, faed
812 & A1) A, Or wrfr F M N
¥ R A w1 s Agy fawar ar, 7@
fraw st o @ EF ) afe ¥ s &
frow oz aft o3, afx Bar & v R
amr W agge fawfgy & feafa &
AT A a1 A IT AWIH qUATH F AL
WY O 78T T Ew ¥ R @ 9% ¥ Age
Wt IR 1 S g, #W IR g fedet
7€ 1 safev gw aey & fr o sz
@ & A & ST A% F17 o0 93 aer
SR fad & Jo ok gfaare @@ e
fear o ot 3% W & XY fraw 9@
wrg faad qda ol W AR A o
&% H 9N A1 F 912 FIT I qW |
arg grag o  fr gardy ¥Ave A
AT ¥ AR IAFY wwd 1 ufw ¥ g
gfe @t wrfge ) a7 afz gr w7 Az @3
f gmit qd fror & 3w & fody awer AW
Fga &, raa cqifad &Y g+, wwiow g
AT graaT A gwears ¥ AT § Ay
ar gw Yfoerfasr o & adft wrdr @ £
gay A aut qf fawr ¥ s fear ag
yaT UF gfagrg &) aa a7 0% | SfFa
qftam ¥ &7 aferdt @ F IF A
¥ gwa wor Adt gh 3gr ¥ S sy
AR OF Y § SE¥ WigR quAr g e
fedt ang Y waT awz o1 FFAT )
gafoy gWIl WY ETREE ¥ enEA
a3 ¥ o ffusy gy feard 3w § ag 32
gt wifgm . ag g srex gar § wed
ey ¥fe mwagy AN Y Q@
affT WY wAerd gAnr g wgag ke
ol Wt I STTEAY ¥ Iad 3o § ww
ady @ wr & Forarefy doht & g wTow® wiw
FT TN § | § THAT § R WO ag §)

*Moved with the recommendation of the Presideat.
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fo aga ar ow S¥ardt wt forar s &4
AR Y WEGT FA Farw off gE A
wIAHTY § ag ag 5 aww w1 ol G
& &1l &y fear orar & 1 &Y S fafasar
TEm IS AR £

D A7 faT 9ge 99 gaR SwiET ¥
grafgq wat e 7@ 7, 3§ sfawa &
WHE IFT 5T I FT GUET FH &7 FeaT
7Y, g 7% ¥ nfama & aed gsand ok
T FY YFT AL FI@ | ToAT g A1 Ag &
fis gt Freard foa &<t & are ear
FLAFT &, AT IR ) £ fod g Ay
w3t fegn e aew = 2 fg ag
arg o gt & fr Sar T 9T A g
g7 921 6 ga @3 S A @ AW
FHufedl 1 gw 79 aF T F @A H
ard @Y | aft o M FEI |war qgAr
gt wmE & A5 F aywd &, At fee gad
W 8 smA T34t gE wemd, W g
Fet ®1 ATY w7 91 WiEgy | TN W
i f5 gw arwx gw g B dvaw
g AW d1 gwn g, fog fam @G,
w&W A AT I @Y af g @ 8, s
fooig agt g ar w1 W@ § ¥ arfigal
T AT FT W g, 9% & ITH WA
Te Was g, famr g ast o @
gi, sfe7 o fawra ¥ sdofiaY or wez
Fa} 98 @1 8, fadw w1 sfavar fann
F i<t s1 o gveew 39 SamRd
¥ & o gard det v ofes qar &1 e
&l Ta% AT A &y 0k, 9 ¥ g W9 w7
ag § F ga 39 IEw WY, oY g auA
ufe-adT & ol o &< saws g
gy F gon 1ew oA & sz g fe
wedt ¥ el ar A AqA HAw i w3,
FFYT ¥TT ATANT A X IR, AWIT
&g § 59 Gaor ok 5, A d sfal
& @ $a7 g waROW g FTAT WY
o\ sqvar & wgmar A, afg agdt a) SEw
w§ W wawe fagrer dar et )

VAISAKHA 12, 1894 (SAKA)

Defence 3%

=t ¥ & qg g wgm w7 avw
& far-fagfa 51 oy, et oo, a3
q#1 %, amig ST §, w5 Agfed wR-
ard &, FE yw-ard ) fawrfeay &, o
efer ¥ ¥ ayvedez A, dfeT a7 3
H wrn TR A3 S A frarad Oy
gt gafanT 78 g | & g o wear
g 9 @23 3 §faF ¢, § 9% F sgr
g ot fafafeas sraAi s smy@ o
7 SHIT AY RITAT JAT A FA R 1 A
a% g9 TH TUE ST A I AL EW
F0 391 a1 fagfa €1 sng o1 74 7@,
9 qF W ITA g Aqfee Ad ¥ AR,
g 7A@ ¥ A%t P s fey
gR AT ATeATAAT ¥ A1 £

gdt & wafn dediee & sREd
#) ¥u @ieaq 37 A A ¥ AY 59w
FY §ar §1 ¥4 F7@ ¢, faAwr swafam
Fga ¢ fomay anw F sfworg 3 & e
AT A WEw | afe gM gEIA ¥ g
T gU EF A g v gfaar @ aww
wE A & a1 gW IAF 4eET 9 IeATE
1 AF FT TR AY MG FATAAA IR
T oA & fed ga¥ e @ we
FEd |

adl g ®, Asqy ALy, ¥ arqg &y
wqe RITE AR & Wil §T @wdw
F@E

st sy T et (wemgy)
AsqE WEIEH, ARAT AAIWT *Y whf g
gz & waf wrg & | ol @@ § wffsaE
& arg S g9 gar @I IF gArd ¥Ar
¥ drer W A gw s N N dffes
sfrd W@ fement, sef oy ¥ gro
w FaeT Faw faaw sfwares § 7 s,
afes afqarT sl Ao w7 # qror s
R AW WA AT & R e oy Wy
gifes am€ ¥ g S1% frliy w7 I A
wardl & ofw, fagix dironfe s o,
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[ wmare T )

fagta wa w0 qw gfaar R s fwar,
AT T Agr g

T A 9T ¥ AW AIAE AT, TF WA
Y IET W A W, FvAI fqwr 24-25
g ¥ fore feafy #1 qmaar w33 ¥ gy
wfemi o€, a8 @ 7 wndy ) w@s w7
g ¥ wWAr W7 §Ar §¥9T—sEET
gan wif| ez aifgar & avg iver, aeay
# ofifeafa feoge fagdla ot | o9 A1
awqor &1 fauig qaet § gy orfearae §
U1, 39 UG F TATT AAY ¥ MG woT) N
@ a17 &1 @ fwar gqr Ts g9 wan
s wrg? Tz Of gav qfars
awg ¥ gar Al gre @ o, faad qrarg
q¢ AFAT ¥ TG, GAA FT AT AW
dr, afFr ag @swEr af ¢t | 3w & I
wq FE FFEISA AT AT J@A quTAT
gAIR W W GUIG 9% a7 g feeg
®Yy @ §T fzgr, SARY awg @ 9AF)
U EUL] g] aq1 fi Indian army 1s no longer
loyal to us FeElq AT WY A AweTar fF
foraet qog & & spoeft @ FWT A qAIYS
FW ¥ 99 qg g@YS g AL A g
ann fear fs o7 gad) & S@Er 740
W A & 1 g FAd g I ag o
79 fFe@ oL agga & g v 99
q A FY 4T AFF T WA THT F 1Y
¥ g sl qad g alk @ aw F AT
Y gAw aa ar fow mfA & @@
FFT gAA AuAT GTQ Afq a7 F, ag w9
oEnfy g g1 1 g G 9 e wia
mfafig § o s @7 & a1g afg &=
¥ T W gAY o g § & wfem wr
@l g—ead & awdt A ) fewg o
a% wiffs e & oy 9T a@dt AF
g, aw g% wifim yfaar & awrfae ad
QY 1 arew ¥ dw & fawraw—gwid foR
gay a¥ oTATER ¥ ®F ¥ AR §rAY @
qr| IRE WM AAET FR@ W A@
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w1 A% § AWy A v wer ) fe
oW 7@ ¥ T sgT qea @ fe waard
aYx gagar #7 zhe & gu & ghrar # &
T8 @ gAR ®wr fis gfrar & wfs
dgr FAT g gATa w19 &1 g6 fud Ae
&1 qig od, ofimr ¥ @) A7 3w QA
gu SAET W wig ¥ s, e
T gATY WAYH T HAY To JTATGT WS
At JgEe ¥ TIor FH Frar I 3@
% fegora & 5 TN rew 47 9 A
¥, ®F T g7 THLST FI&® qAWMT A7
IFAY F7F AT ) 719 7 S A Hifw
1 1 fre1 aft ew dver a7 gfar ) aaed
At &7 agar ) oy ¥ 3w fag 1A Aw
T W e @ fvsararew ¥ BAr FzAm
q3qr § —

Everybody must be taken to be a gentle-
man uniess he 1s proved to be otherwise

freg sreiefin sragre &t ST O gevw
o7 Fad 11 famr g ¥ A
AT qEAT ] —

Everybody must be taken to be a scound-
rel unless he 1s proved to be otherwise,

o Qo QAo awell . (F1AY7) AT
wE A AT g

st WA T A ;o3 g e
fem, ot fou gfrr w1 faa g1, faa
Tvgd & sifow N g §3 @ Sfow
=Y, wifea &1 9gNe forar, feeg areafasar
7z favel fy gat o< & aHwr g,
gar? faa wger iy faa ¥ & guen frar
R o a7 areAw & fawe
qrg T8 A% 1| 1948 ¥ Y oF Ereran
ga5T &1, fReg 1962 % T% §R1Y 9T qwer
w ave dar gw  fedid § wfrere W fisar
nar § fin 1962 & sreRwr ¥ ITCRT AT
=T ¥ YT AW FIGT A O € e, oY
qEX AT 260 FOF AT 9T, afY aw
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T oW qFHT 800 FUT { 1400 F\r a%
qEF TAY | GTAT FY AT FATY £TH TEL
T, feyen M ag Warwfgy wi e
q O gEIR GUAT®F wEA AT A R,
FgrAT & @1gT U WA W, W R
friz wgar &, o% @ fafma ar &1 3er
qr ot wwf v, ¥ 3q% gzt fs
FU-FTA WIGT aMA F A1 A FIV AA]T
¢ gnu g Faw afram @ wqr Q)
waz @F §p fa ¥ fol i @ @,
feey s ader wfsem & gmar oy
T & ofsea & arg Aty o gy
g § R afeems &Y famd, A
o VY g A ¥ fam W 6% @ —
aft gro d faggaw A gg @ W@ @,
gy qar & wrar @ f arfsean & fog
frqd a-T%9@A T ATT ¥ 1 T A A
azry & for a1 gfaar ot gwrr SwE ¥
fod, arer Tradae nifwagd & frg @«
77, ferg fodt 7 fot wemm & s
qWE TRIT AT A A1 WY =g E 0 T
feq sgraw w9 F1 @@ §, 9§ G
| & 74y v e 1962 F @ig 1972 &%
g7 qgw g f&m @ @ & arr o gw
Fu weat & fanior & @t & £1¢ faoiw aF
Ty ag¥ 11965 & faMr &, dav f 2o
qareg ¥ @ fsar 5 gart faa sgom
%Y A, WY us awmlar 9, WA 91
IFRY AT FE  gANY wifgeq gAT AT
¢ fawr ot awgw ymw & goEw 9%
aTF W g & AR qgr X gafea
& TC—97 §OF, 57 fowm | afaT @iy
YEHT TAT AW AT grar s § 9y gRrd
AN T R SN oA, gz ¥ 47
9T ®E FIFT gAAT FIA O | g G
A, oY F WA { oY smEwANT AT
9T | KT AT FY JFT TG A GAT AT
gw gt § v 98 a7g & gart &) wren
o WMT A ¥F X N T FW@ §U
w1 o7 fir forg swan %1 o) aw fgdfiran
WY ApraTe ¥ GRr Q1 IW WA ¥ A

VAISAKHA 12, 1894 (S4KA)
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aw gH Wt a M Ewx ¢ ofew g oW
TR &Y arar e adfy gw FTATA R
frg 9w gftz & gw an¥ 7 a3 AW
sar o f ag A€ /I AAET DTG )
HI ®F & G 4O wEA g, qAHOAT H AW
g AT HqEE, wrew Ay AT AW
F1 A WA AIGA AV AAAT FAG AT
¥ gfrz & ¢ 77 @ afes v wema F1 aeA
W) ZAT# 1 Not only a symbo! of status, aTa
AT = A1 gler &7 S, A/ -

(@ w@) w9aT [wT G freg i foa
F femrga w97 2, &7 &) var ag) s0ar,
qadiwt w1 A T gnar g ¢ (qwawr) e

sl Qo THo FAWT 1T oY &) AT
Jrgy A g A ozg AN FY N GwQ
gt &

f) e TR WAty & oagar &
qmS & g7 qAAA g @ 0 3w Aqwng
frdy ¥ aresy 3 ag @@ T After all
the American tiger 15 nothing but a paper tiger.
ar gusr '@ dann ¥ gow fram oo
Yes, 1t 18 a paper tiger, but with a nuclear teeth
a 991 83T IR QT AT W@ ) AN
aree & a7 agew gar & ash e Gar
gt &1 gfaar & aware gtar gfaar B
A QT AN FA ¥ fou anagw =
&1 o g7 wwere @ 9 gfAar #r A
¥ qg ama AEY @Y gAY &1 gwiew A
oy ¥ @e g 3§ 9T fiT sar g fe
gH 9N g A ®W ar awgT wifgg )
qRY W g O Al wEd ¥ ww
st faeg m wg AT &Y oFA ¥ wiw
T8 a¥nr afer gak for age & aew
q@it 1 gmR WA FAT WA qifFEET
dar w1 @@ @ v wwed fey
AR g W s vy & R
g7 1962 § SMATT gAI? AT § o) SEN
WIAAT § 998 NE qwT A qrar § 1 Ay
¥ gwrd et fag o ¥) gar @0 9t fa -
qrr feewtqd) Y qag ¥ wiag oY Ay
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[t ST T W]

gain g o ¥ g@ A ¥ A
agr wf foed ggenww fIfy 7 &
gAY @A @O | Ag @R Al
o a8 § 9@ ofemr ¥ q@-AX ot
HIAAAT AT W § A% AM gAR
amrg &7 WY WfEs oF 7 0% AT
¥ gwrg s & Afaw ghar ¥ g
Sodr § 990 g9 NIy 7 9% | wWew aw
WY g1 & qify @ & ATg & g W e,
qiffsara gz A, Iat g w5z af §
feg waeft wrar A ady weaf Efwewm
3uFr 9T fag aawT arfy & qrg aer
w1 a9 ) 0 Feafe anfy o s &0 oy
g 7 gurt @ wa afwaa &
afgs ok @Y g ax a7 Wt FEN
gog snfefasn % @Y oifFem 9
AT W F 18 quAT F 7 farer i,
gEgaT  gATY AT war o A &g 91 fw
oqr a7 & & wifeegma & fF iy wewe
TF RAIT T TF QfFaarT st 51 faam
qE FI--7¢ ¥ qF 9 § 9F AW
78t foeg sr@are & sran ar &fea arfeeam
# WY §ar § Y WEEr, ¥ AT T@y §
fe & wg ofwar & @ad  afsar avef
T | (vwwww) &Y fedlora A
warg § ) feeg 35 OF of 998 fam
¥ ¥g A8 ey fF wa ey IawT @
g 1 gafeg sTagw w1 wifeeaTT Y 9va-
FT #X ST AT F1 a7 91 feqfa ¥
w7 I fog aser vem @) W
T Y EW AN HIH AE 7 GFA )

o auAY T g e B A Ay
Tt st A A wfgn, facgs ad HA
wifee 1 g7 wigy § fo ofsea & @i
fasgw mic enfrs ) dfs T ag Faravft &Y
awdt § aafw 1947 ¥ ot oy wwfy #Y
gaw @ W ¥ oifsend qg s
oY AT w98 A gEr) g R e
Yy 3 qowT gAY T & oy feear qar
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§t a% fr qferam it g frar qase
@ | A arwwrr ¥ gaN qg awar 6 9
e gm wwrt ¥ Wit o gAY gray
g fear 1 1948 ¥ ¥fz7 qfcfeaf HF &
AT gNE Wg ¥ wwe shAae §
qrrgar aF W qifseard anff adt @
AT GREA XM A NY AT @ AR
wAAY 9T gy ar g §  fagda afefeafy
¥ gfemr oo & aew @ F arr W IR
qusR ¥ B $47 ALY 7@ IFN gar
g WRa w1 My FAT w@r g ofew s
gt aftardfi 31 wErk & AT R ¥
st sftad & ga+) en 2faw o 5 s
& AW 9T AT, g AT o WWT A
&Y | oF are gonEv. ¥ gz gar @ afew
gn g Tman 5 s woFT 77 ghm
afeT oredt St gam @, q@ FwT A
aiasta g 8, AT @Aw A AF T fw
g qa-afafafe sa% @ w4y 78 aq ?
%) AgT AT § FAT VFT a97 7 qgr @)
A &, A7 A @ ©T ¥ qq wwAT § )
gfar w7 & qaF1e agr gafeaa @ i
gAY GAFTI 97 AT A A7 w1 7 Agr
F4T GSAT § ITFT AT 9a1 1 &, Aqfgy
T AW R 99h A A qrey P arferT ag
arT Sy @ q1o7 § I fear 4T S
w0 § ? w9 gH WY T v 9EwI AgT 9T
gufeqa g1 %y § a1 AR TEHIT A-T WY
AGY AT - °g AT gEW ¥ A o oW
et @1 e M7 e % feg amf
o ¥ fou gnd ga Y wor og Wy ot
gum & A anat § 1 A g aifeeaa &
qiq 997 faed 24-25 & & arEr
fAgerT OF GTq $T T | gAY fadle
< #Y Srfow avga & o o wfew gww
g ®7E &1 A gor | wefeg 1@ aw W
aww $ N AwAT gy )

AT WA A AT T vt v qody
gofrgr ¥ ¥wdm R E wwer AW oY
gfe w ww ww Aeifew wr e
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FER awg {7 A gy wET A 0
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v fawra byvim ffar & oamoad
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a fF aq afe wf-5 aaes e
1fgn -- o7 941§ Forrafan aar aqrAr
gark fwn snazay ¢ fasg @g ruaE
IGT FARAY UTIN O RN U ¥EA
sy 2 fu =3 ob Syaaiee arrng
F5 927 | ggfq T A9 wRT AT FTn §
I T @A FT LTI A ATT AT # |
qz g9 AN 7 o3& TAT B0 ACAT A1 E
st fagm AT AwE W ¢ o1 AndY
fedea oT7 £127TH <41 AT 477
g1 A9 &Y af, ax qrzdy fil faar
Fvar AT Y grar A1 Amd) dr avar
19w I T A TTATAT @) TR 2,
REATAT qTIAT 2 AT A3 ofF ITAT &
FHR 9N MPATI A agr WAt
w77 wa LAt TASt A Ay 4§ @
FAIY AVG ZAa waa @0 T oapd &
gfirm vmar WY grEviy fia e fow
wiat & 7 grar 42 W4 owew F

(samwrw) gafes aofz o & fasm off
FEAT & ATEW AY 740 W ga7ww 5 F7
By om @AY N vT o wT AT 7o
oy gfez @ 99 F AT AME FAT4T
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¥ ez, Are@Ee, srTda, i,
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wg 7 ar A F#  fivg 4z 2R €
gafen grrvr wwm @) REA1 WEE
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%7 A am gz & fw ag o gurd
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Sy Y A A wm W quy s A |
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A F A9 7T T I AZ wgwfa W
naft @, g AY A & o A frag AAn-
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fr eng art ¥ fasre #Y | oF 4 g
ST 821% & 1T F f4=r7 gar § 1 & o
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a7 afg oFr-qifwfordy rav & am wfan
Frma # @z 7 9 ¥ A1 s @,
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gfez & oft draAr 1 N1E o Aar g e
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FH1F &7 WA A0 & 43 AR Wy
A1 Y AT 7 WY IAET ITWET EY S )
gw &t qifias @A, qg Wl @O-Ee )
wrar 1 gAfey A ffaae 4 fedw +yA
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oF #T ara § fE o) eoieat swiwee
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o § 9Te ow gw fedr T o ge
SW oY &), A e gd fol g @
Ty, Ty ww e T R g8 e e
FEEWE ¥ WHT AT gY | S o
wragtes wfemf §agag ¢ e fomd
for s @ MY gToe fer foar
T FR A ¥ ok SffEd w1 e
gar §, ¥fer o st o fed n@
I fuegw  Wdvew A w1 i fe
war fae® wreor I @faared w1 ey
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wreT ¥ woT wgd § ferg S Aot
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FETAEAT FT gAE §, I IR qoA
gzt w1 I P, ¥EI-IWR TAET
e frar wnar ¢ aw g dw ow
aft & fomw ® 3z ¥ gAYy @
tRafondes w@d gzd § 4% & oz o9
¥ GTEIE qga ¥ 2, A JT AT A M
T &, 0% O § farrd ¥ s ad
HFAT ¥, 9 ®Y fAFrer w7 gAE
JEAT g ATAWF

UF ¥1T 99 ag7 9T 4T 9r fE
fefaw cfagwa & Y qigez far § @
o AT FT @I SEAT Har @ 57 DA
® qTEATY T AW HALE XA I HIAT
Paw 7 %gY ¥ A0 P R e A
fofre ofagws wafrae a8, w2
¥ g v ¥ A gw ¥ o & o et
¥ oY FmY A1) ara A it ) wEw A
T8 wraT s o QY Y oF T e we
g ag it o @Al ¥ ow FE@ R,
ar fix sA¥ ww ¥ ag wrar dar Qar
awifaw § fF ga} s am af fear
wEr k| o fafedt A gy W W
oy, Peeg oad w7 ¥ N aidly @ ag
mAwaft ) e wra R
ST war wrgar  fie o At ¥ fady
ST RGT IANT ameang ST {ar W v
e w¥ forwrdr ool whr Ayt o7 i 1 ot
o wt mfvw & aro qefar < §, g
¥ twwr wf @ et gt
iwT T ATl ¥ W w9 A
wavst s fegr o)
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off eavlt e W (gRgR). A
R, W AATEY A A AR AT AT
¥ gogw & & ST GNGA F@OR 1 GAR
LEQEEGECIECIEN IR TR LR
fear § qar gm & & a2 Fav fear g,
i) gfvar A 2w %1 @ 9 fear §, 9w
& fo & oowr aarf 0 9T g |
#fawt ®1 &) gurt ¥w ¥ oF tay faww §
foadr onta g% &1 weerA AL g A
¥gw w1 WA ¢ 9T AT HIH A AW
FY FI1 IS {1 gWiOA IawT A @ faar

ST ag TR

gAY agr 77 & % qaem goy a6y |
A AT UNE | REA ST g AT g ?
HHEr FI (1S9 | AT TF §T Y@ WA
2 get & FE o A v @ waifs
T A A9 ] 1 Tafel q@ &1 gwagr
uy § gt aw FES UST & AW U
rocTsa s eI 7 wfeaa foag ) o
FUST Argf 9% AT FQ@ Y AgAN
HYET 9T ¥ T avt 3w A e g o
aft g &fas ¥ o fear § 1 e
gArd o 1 § | Faug wgr dfaw Sy
F T @ fear gagr & g® gEw AW
mgaT g, AT ag a5 5 o aw g AW
%1 srrf arfy o @R 3 a=iz fear &
fedt sofs ar @omm & a9 9y gard
q@zAl & AW A g wfgd | o gan
2w & Wi g &, ¥ g wx A anfy,
ar o gAML I AW gU @, gA% Ay
qT qWEAl & AW @ A |

A% 5w ag e foam et & wify
aft % WawE g, gl fegar # fam
Ay PN iy
fargw =9 § 1T QF & anewT WY W
o § &R aoit oF § 377 aif g Wiy
W REO @AY v gEw
sfafewr qgar § w@lts @ =@ ¢
N puriyonor &1 1 wiek I
FN P H AR I § WA g A
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TifgX | q@eAl & AW AW F 7% A &
AT 9T W 1 |

# sgar § yo 7 o a1 Whr 25 A
¥ arz fory T Y s & for wfegre
e ¥, wif=erd s gamwd dar go ¥,
a1 25w ¥ gAe qve frog gE &
tH g gAR dfmr A1 B @i 3

W g wam & g IEwr g¥ qear aft
wrfed | far &1 o1 greTa gar @ foad
agt g7y g€ @ 379 g Q-0 wwe weR
o1fgd | g faarfgay ¥ s A wfeg
Fxm fear &, a1 gAd) AgETT wIA
Fifgd 1 s fawmmy & o werErR it

qgate w1 ygaeE § ;@ faww §
AT R | AT TG WHITHAIC HT T I
g F & ar {fas S H30 1 a<E-
@ & WRNR §, awg-ave & fawed
@ o I gw @ AT agE ¥ 0
WeTa g gr | qufsy X fawmr @
it e wmigd fs agew w1 3@ ) A
TGN AR @, WeerArx @, far oy

¥ 5 3o Al o & wrT gEer o
UFT F1ar § a7 AR HYA &h7 TR & a@
9T THET WER FLT |

¥ WA qig § A qbn s gifes
YT FATE |

PROF. MADHU DANDAVATE (Raja-
put): Mr Speaker, Sir, though we the
Members of this House are debating and dis-
cussing the defence problems of the country,
the real and the most valuable empirical
contribution to this debate comes from the
members of the Defence Forces who have
won a spectacular victory and have made the
image of our country quite lummous in the
commity of nations,

After the lberation of Bangiadesh and
after the process of cutting infiated Pakistan
to its proper slze, the problems of our security '
and deferice have been literally lifted from
plane to another, With the victory i Bangfil"’
desh our message of secularism has reached
75 millon people of Bangiadesh and, in that
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process, the theocratic militarism
destroyed.

has been

This process has not been acceptable to
the powers like the United States of America
and China and they, in their turn, have tried
to react to the situation by repcatedly indulg-
ing in particular type of diplomacy which has
been rightly described as ‘“‘gun-boat” diplo-
macy. The U.S has extended, on a
permanent basis, the entire jurisdiction of
the 7th Fleet to the Indian Ocean and there-
by have created new problems, new tensions.
And these tensions have created new problems
of security and of defence. Sir, the
security problems of the countries around
us are likely to interact with the security and
defence problems of our country. On the
background of these new problems 1 would
like to categorise the defence and sccurity
problems of India into three distinct catego-
ries : (1) blackmail by implicit nuclzar threats;
(2) tension in the Indian Ocean area caused
by the competition be‘ween the two Super
Powers in the deployment of strategic weapon
systems - and, prospects that at a later stage
China would also jump into the fray ; and
(3) the interventionist policies of the U.S.A.
and China they are bound to afiect the
security problems of the countries around
India and then in turn are bound to recoil
on us."These are the problems that are to be
taken note of.

On the background of these three types of
problems, it is absolutely clear that wc cannot
take a complacent view of reducing our defence
budget. There is an empirical case for stepping
up our defence budget at a time where new
problems are posed. As one who belongs to
the faculty of science and one who acceptsa
rational approach to poliitical life. I would
not like to adopt any rigid posture even on the
problem of nuciear weapons. But our approach
must be based on empirical facts and the real
problems that has been posed’ by various
considerations in the global situation today.

Asfar as the problems of defence are
concerned, we want to increase our potentiali-
ties of armed forces. Matching up arms does
not merely mean matching up of the existing
arms of wvarious nations which are supposed
to be inimical to us, but we have to see that
our strength matches even the potential
strength that they. are likely to build up in
times to come,
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Secondly, there is a very important aspect
relating to our entire approach to the problem-
of nuclear encrgy or atomic energy. And,
there, I would not like to adopt any rigid
posture at all. This problem of harnessing
nuclear energy either for developmental pur-
poses or for nuclear weapons is a problem
that must be discussed rationally in the back-
ground of various problems that threaten our
country today. Whenever a debate in this
House has gone on the problem of nuclear
weapons, there have been two extreme points
of view. One extreme and alarmist view is
that, unless we go in for nuclear weapons, it
will not be possibie for the country to defend
itself at all. Another point of view—again an
extreme view is that, if we are worried about
the probiem of eradication of poverty in our
couniry, when we are pieoccupied with the
problem of developmental activities of this
country, our country cannot bear the strenu-
ous burden of going in for nuclear weapons.
Here I, as a student of nuclear physics, would
like to introduce one impworiant dimonsion
into the debate that is going on in this House,
I want to point out that, whether we go in
for harnessing nuclear energy for nuclear
weapons or for developmental activities, 7i.e.,
for nuclear technology, both aspects are not
at all incompatible, 1f you try to accept the
basic facts of physics connectéd with this
problem of nuclear technology, you will find
that, whether our country decides to go in
for the manufacture of nuclear arms or whether
we want to build up nuclear energy only for
constructive purposes of nuclear technology,
in both these cases, the initial six to seven
processes are comimon, starting right from the
separation of isotopes. Even if we decide to
go in for the manufacture of nuclear weapons,
the initial six or seven processes dre such
that the entire expenditure that would be
accrued in these processes can also be diverted
if we take a decision to utilise atomic energy
or nuclear energy for developmental activities,
for building up nuclear technology in the
country, Thercfore, the debate in this House
that whatever we spend for nuclear weapons
is going 1o be a complete waste from the point
of view of nuclear technology, is unreal. Asa
student of physics, I would like to point out
that whatever initial expenditure is actually
incurred in the development of nuclear
weapons, as formative expenditure can also be
useful for developing nuclear technology.
Therefore, we should not drive our nation
away from nuclear weapons on this account,
That is a wrong type of debate that is going
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on in this House and I would like to sound
a note of warning that these types of extreme
views on both sides should not be taken.

Then, what should be our attitude to the
manufacture of nuclear weapons ? The nation
might decide to go slow with the manufacture
of nuclear weapons. But I wouid like the
nation to at [east adopt a diplomatic attitude.
Shall we take up a rigid attitude and assure
all our cnemies that we are not going in for
nuclear weapons 7 1 would urge that let our
Government heep the nuclear options open.
Let Mao Tse tung and the leaders of Pakistan
be filled with fear at every moment that if the
Indian Government has not gone in for nu-
clear weapons this month, 1t 15 lihely that next
month they nay sturt with the munufacture
of puclear weapons. Let the Goveinment keep
ull the nations guessn g whether we are going
in fo1 nuclear weapons or not.  Iel us not go
out of the way and tell the nations of the
wotld that we have already closed the nuclear
options Les us heep the nuclear options
open as a deterrent and then, depending upon
the econorme  situation and the pernussible
finance, 1t will be our strategy to decide at
which particular stage we would like 1o enter
into nuclear-wcapons manufacturc,

The tragedy of our country is that non-
cxperts always give the expert advice. TFor-
tunately, in our country therc wes a top-
ranking atomic physicist, Dr. H. J, Bhabha.
I would like to draw your attention to a sigtii-
ficant paper on atomic enerpy which was read
by Dr. Bhabha at the Atomic Encrgy Con-
ference held in Geneva and in  that  wiitten
paper which was rcad by Dr. Bhabha, he
pointed out that we have also to take into
account the amouet that will be involved for
the delivery system, For the manufacture of
nuclear weapons, in the estimates {hat wcre
put forward by Dr. Bhabha in his celebrated
paper on atomic eneigy he said, and he said it
in categorical terms, that if you want to manu-
facture a stockpile of 50 atom bombs of 2
megatonnes weight, in that case, the approxi-
mate expenditure will be Rs. 10 crores. Of
course, he did not take into account the deli-
very system. He said that if you want to
manufacture a stockpile of 50 hydrogen bombs
of 2 megatonnes weight, in that case, the
rough estimate will be Rs, 15 crores. Putting
before our mind the entire picture that was
put forward by that famous atomic physicist
and also the situation that is created, we
must make up our mind and we must
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tell the world that for our dufence and for our
security we are going fo keep the nuclear
option open. That 5 the atutude that we
should tak-.

There is another aspect to which I would
Jjust lihe to make a cursory referenc:  We are
specahing so much  about sell-rcliance and
that is the correct posture that the Govern-
ment has adopted. But there aic  certain
imphications of the policy of self-reliance even
in the fieid of defence.  In the field of defence,
if you want to acquire a degice ot self-suffi-
ciency, it is very necissary that in terms of
riodern equipnicnt of war, we must try to get
self sufficiuney of India wants to be an inde-
pemdent decion-mahing centie n the  politics
of the wotld,  And il that iy o Le done, the
percentage of ospenditie devoled 1o revearch
and devclopment will have to be stepped up.
I would just like 1o cursonly mahke a reference
to a few figures,

In 1962 63 we <pent Rs,
research and development
fence and that was only
defence cxpenditure.  In 1965-66 1t was Rs.
9.5 crotes  and that comes to 19, and in
1972-73 we expeet to tpend Rs. 29.55 crores
for 1escarch and development. That comes
10 29, 11 we just eompare these fignres with
the corresponding figures of oiher countiies, in
the United States they are devoting 7 6% of
therr total defence expenditure for research and
developnient, UK will  be contributing 11 6%
in 1 72-73 and in Cluna, they are contributing
209,. Of course, these aie the figures [com
democratic countiies where the statistics are
readdly available. From the tetalitarisn coun-
tries they are not casily available and  hence
1 have quoted only 1965-66 figures for China
In the new situation if defencs efiort is to be
stepped up, what we need is that we should
have elabarate planting, Therc arc some who
fell that we may have a *heliday’ for planning,.
In 1962, they said, ict us have a ‘holiday’ for
planning in the interest of defence  But it
is a wrong slogan. If defence is to be streng-
thened, planning has to be sticngthened. Our
1971 experience shows that Pakistan had onc-
fourth of the resources of India and yct we
had to carefully plan and spend our resources.

5 10 grojes on
siction of our de-
L.1% of ow total

Sir, our security pioblems are. becoming
more complicated and are likely to inter-act
with global environment and conscquently the
need for long-range security planning and intee
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gration of our ndustrial planning and the
defence production planning 1nto a common
pational plan framework bas mow become
indispansable The reported suggestion of
the study team on defence matters of the
ARC for the constitution of a national secu-
rity planning council has a good deal of rele-
vance, Inthe present situation

In conclusion, I would say that our de-
fence should be strengihened For this people’s
association with delence efforts should be
strengthened. We stand for strengthening
defence which 18 linked with socialism I
would like to remind the Housethat 1n the
Second World War the Russian soldiers fought
bravely tne batiles of Lemingrad and Stalin-
grad because they had a stake m defending a
new social order that had emerged from the
Russian  revolution of 1917  Likewise the
Bntish soldsers fought bravely because they had
a stake in defending the democratic nstitutions
of Britain  Shall not our soldiers have a
similar stake in defending India ? Qur armed
forces defending the national borders must
have the tecling that they have a stake inde-
fending India which 18 marching towards
egalitanianism and social justice It 1s here
that there 1s an intimate relationship between
defence and socialism and I am sure, if rea-
lising this, efforts are made, we would defim-
tely be able to strengthen our defence  With
these words I close, thanking you, Mr Spea
ker, for your indulgence when I took some
more time

MR SPEAKER Shri Sharma—absent ,
Shri Satpal Kapoor—absent  Shri Banerjee-
absent Shri  Sreckantan Nair —absent [
thought we would give some time to some of
the smaller parties Shr Joseph—absent If
they are not going to be present, they wili
not be accommodated agan  They give their
names , they don't come to the question hour ,
they don't come for the debate One should
not take Parhament so lightly —Now, Dr
Kailas,

DR KAILAS (Bombay South) * I rise
to support the Defence Mimistry’s Demands
for Grants Before commenting on the
1971-72 report, I would like to congratulale
the Miuster of Defence, the Prime Minister
and the Mimister for External Affairs om the
exemplary good coordinating work done in
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the recent war with Pakistan which
only 14 days.

lasted

Shr Frank Anthony spoke about a com-
mittee or @ council under Defence Mimstry
which was formed when Pandit Jawaharlal
Nehru was the Prime Minmter That com-
mittee was also in existence when Shn Lal
Bahadur Shastri was the Prime Mimster and
it used to meet, but he complained that the
meeting of that council had not been held
when Shrimati Indira Gandh had taken charge
as Pnme Mimnister 1 would hke to gquote
from para 7 at page 13 of the Ministry's
report, which probably Shnn Frank Anthony
had not tried to read before he spoke 1t
says

*“The Prime Mimister, the Defence Mims-
ter, the Forcign Mimster, the Chiefs of
Staff and the concerned civil officials main-
tamed very close touch with one another
The nteraction between the civil and
mulitary leadership was continuous and
ioformal  Since the cnmis was  mult-
dimensional and 11s impact ranged over a
wide variety of levels and directions, our
responses had to be carefully worked out
antiuipating at each pomnt of tme, a whole
range of contingent possibalities **

Hence, 1 would ke to tell Shn Frank An-
thony, whether that council was meeting or
not, the fact remaims that there was complete
union and complete coordination between the
decision-making body of Prime Mumister, the
Defence Minister and the Foreign Minnter and
the three Chiefs of the Armed Forces [
would also ike to congratulate our workers
who worked so continuously with mussionary
zeal during the period of the forteen-day war,
When the supply to the Armed Forces 1s con~
tinuous and in quick succession and 11 proper
time, the victory comes easier 1o the country.
Because the workmen worked continuously in
their production units victory was ours. We
must congratulate them Here also, I would
like to quote from the report what had been
already rightly mentioned by the Mimster of
Defence Production whie replying to the
debate I would like that that part of the
Ministry’s report should form part of the
record of this House The report says thus ;

“Duscrete priorities were lald down wherd
competmg requirements had to be meét
from the same production capacity and
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civil capacities, both public and private
sectors, were mobilised for component
support and essential raw materials were
allocated by diversion from areas of
lesser priority. The industrial workers
responded to the need of the hour. The
ordnance factories stepped up their issues
to the services by about Re 25 crores
during the year. The public sector under-
takings producing hardware for defence
Services rose to the occasion.”

Hence, I may say that the whole machinery of
the Defence Ministry worked like one man
while the whole nation also worked like one
man.

In conclusion, I would like to draw the
attention of the Delence Minister to certan
very important things. We are celebrating the
Silver Jubilee of our Independencc this year,
and we have decided that duning this year we
should create certain things which will be uses
ful for the nation. The construction of roads
connecting the rural to the urban areas 1s one
such activity. 1 would request the Defence
Minister that a second linz of defence may be
created by constructing railway lines and
roads in the North-West part of India by
connecting Nangal Dam with Talwada and
Chandigarh to Rupar which may help in quick
military movement from New Delhi to Pathan-
kot via Ambala and Chandigarh.

13 hrs.

When I go through the report, I see that
we have only one aircraft carrier war ship,
Vikrant which is protecting our shores from
enemics. Considering the length of our
coastline, I would request the Defence Minis-
try to have another aircraft carrier warship.
Vikrant is getting a little old and we must
have a second vory modern type of aircraft
carrier warship to defend the coast line in the
East and the West,

MR SPEAKER : For that, Parliament
must provide more budget for the Navy,

DR. KAILAS Yes, Sir, I agree
Secoadly, our actoplanes should also be of a
better type so that they can doa better job,
Of course, our Air force with its present types
of *pianes has discharged 1ts duty very well,
but still we must have many more supersonie
types of "planes so that our fighting capability
is increased,
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On going through the report, I also find
that there are 4600 posts of middle rank offi-
cers vacanr, Why is this happening ? We
must keep our army in trim and fine [fettle.
Are thase posts vacant because middle rank
officers are not available or they have just
not been appointed ? This matter should
also be looked into and rectified. sir, I have
done

SHRI S, M. BANERJEE : Mr, Speaker,
Sir...

MR. SPEAKER : He may continue after
the lunch recess.
the Minister would

How much time

require ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : About 45-50 minutes,

MR. SPEAKER :
quarter past two,

I will call him at

13.04 hrs.

The Lok Sabha adjourned for Lunch
till Fourtecn of the Clock

——— —

The Lok Sabha re-ussembied after Lunch
at four Minutes past Fourteen
of the Clock

[{MR DEPUTY-SPEAKER in the Chair]
DEMANDS FOR GRANTS, 1972-73-Contd.
MinisTRY oF DereNCE-Contd.

MR. DEPUTY-SPEAKER : Shri §. M.
Banerjee,

SHRI K. SURYANARAYANA (Eluru) :
Sir. 1 have given notice of a Short Notice
Question regarding the Andhra Bankstrike
which has been going on. Sl though one
month has passed, the dispute has not been
solved. Kindly sec that it is posted for
answer tomorrow or the day after, after
o?mulﬁn; the Finance Minister (Interrup-
tiom) '

MR. DEPUTY-SPEAKER : Order please,
Mr. 8. ‘M. Banerjee,
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SHRI S. M. BANERJEE (Kanpur) : Mr
Deputy-Speaker, Sir, I rise to support the
Demands of the Defence Ministry. While
doing so, I heartily congratulute the armed
forces —the army, the navy and the air force-
who did a heroic job during the i4-days war.
I also pay my homage to those martyrs who
sacrificed their lives for saving, our mother-
land fiom the dictators of Pakistan backed by
the US imperialists,

Many Members in this House, the hon.
Member Mr, Frank Anthony and the last
speaker from Jan Sangh Mr Joshi, have
expressed the view that our country shouid
have the atom bomb. They want us to spend
millions on munufacturing atom bomb. At
the same time when we paid our homage to
the great martyrs by having the memorial in
the India Gate, in regard to these flames, a
question was asked by the sam= party, namely
Jan Sangh : what amount was spent on this,
and the reply was Rs. 154 per day. I cannot
understand this. They want atom bomb to
fight China and at ths sam= timz they try to
demoralise our Army and the Defence Minis-
try by saying all the time ; we are not mantalily
and physically preparcd. The time has
come when we have to decide once for all
what shouid be our defence policy. Atom
bomb is available to the Soviet Union, United
States, China and France. Do we really
need the atom bomb ? What is happening
in Viet-Nam ?

The Government of Viet-Nam has no
atom bomb ; yet for 13 years now it is fighting
what is said to be the most powerful nation
in the world which has the atom bomb and
all sorts of nuclear weapons. What could
the U.S imperialists do? Every time they
are beaten back. The day is fast approa-
ching when the Saigon Government will be

thrown out of its throne and there will be a
revolutionary Government established in its
place.

1 feel that our decision not to have the

atom bomb but use the atom for peaceful
purposes is the correct one, 1 support it on
behalf of my party.

Much has been said about the sacrifice in
the Army 1 take this opporiunity to
mention a particular case ; it is the case of a
young man Lieut. Deepak Das who. hailed
from Kanpur but lost his life in the recent
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war. I wrote a letter to the hon. Defence
Mintster. He was praised by all from Gene-
ral Manekshaw downwards to the Lieut-Col
of that unit.  He was a young man who was
leading a platoon when he was killed. He had
not been awarded...

MR. DEPUTY-SPEAKER The hon.
Member is an experienced parliamentarian.
Our armed forczs have done great things.
To mention names and say he had not been
awarded this or that, I think, is not proper.
There are many others. [

SHRI S. M. BANERIJEE : I only want
to say that in the case of this young man
his parents and the Cantonment Board itself,
the members of that Board decided to name
a road in his name. They were told that
uniess the Cantonment Board Act was amen-
ded, it could not be done. I want the hon.
Minister of Delence to know this and I know
he will definitely take not of it. '

We take this opportunity to express our
gratitude to the USSR and other socialist
countries who helped us and I condemn the
United States imperialists for their' most
unfriendly attitude towards India during those
days. The story of the Seventh Flest is a
standing joke in the couniry I admire the
courage and conviction of our navymen. [
was heartened to hear from the hon. Defence
Minister while he inaugurated the session
of the All India Defence Employees Federation
in Poona on the 15th of last month that our
Navy boys were fully prepared to meet the
Seventh Fleet also. Perhaps that was one of
the reasons why the Seventh Fleet did not
proceed further. We should by now know
who are our friends and who are our enemies.
I hope in future while taking any decision to
import' any machinery or technical know-how
or enter into collaboration, we shou!d take it
only from those countries who help us without
any political string.

I am happy we have reached the stage of
self-sufficiency in conventional weapons. I
must praise the ordnance factory workers for
this. We are having a special alloy sieel plant
at Kanpur which will most probably start
production in 5 or 6 years. Then we shall
not depend on imported special alloy steel for
manufacturing our sophisticated weapons,

About the Vijayantha tank, so much has
been said in this House and outside. I would
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only request the Raksha Utpadan Mantri to
see that industrial relations improve there,
because there is something wrong, On behalf
of the Federation, I assure him of my uncon-
ditional support to improve industrial
relations but there should be some investi-
gation as to why industrial relations have
gone wrong,

1 would still plead with the Minister that
workers should participate in the Raksha
Utpadan Board., The question was raised
that this is a highly technical body where
employees representatives might not be
associaled Even the Public Undertakings
Commuttee in their recent report has said that
there should be participation of labour in
management in all public underiakings 1 am
sure this will be taken note of by the Mins-
ter and he will try to adjust the workets
accordingly.

About those workers who have completed
25 or 30 years' service and aie still rotung mn
the same grade, a decision was taken m 1971
at the Industrial Council Meeting that they
would be promoted, without any consideiation
of vacancies. But that decision has not yet
been implemented I do not hold the Minister
responsible for that, but any decision taken
at the mecting of the Industrial Council should
be taken very seriously whether it is about
stagnation or treating the canteen employees
on par with other Government cmployces,

About the percentage of scheduled caste
and scheduled tribe employees in ordnance
factories, on 14th April I asked a question :

‘“Whether the percentage of Scheduled
castes and Sche: uled tribe employees n
the Ordnance Factories is less than the
percentage fixed by Government ; and
if so, the steps taken by Government n
this respect 7"

The reply given by Mr Shukla was ;

“Yes ; Sir. In implementing the instrac-
tions issued by the Department of
Personnel in regard to the employment of
scheduled caste/scheduled tribe candidates
against reserved vacancics, the Fmploy-
ment Exchanges are specifically requessed
to .spomsor sufficient scheduled cawe/
.schoduled tribe candidates so.as 10 engble
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the departments to select the requised
percentage of these candidates.”

There are scheduled easte and scheduled
tribe candidates available and [ oan produce
them. They were rejected by the factories,
depots or inspectorates only because they were
not well dressed ! Is this the wey they should
behave with the scheduled caste and scheduled
tribe candidates ? I am sure the percentage
can increase if those boys are taken.

The contract system in MES should bs
abolished, because whatever buildings are-.put
by them, the next day they start leaking. I
request that immediate steps should be. taken
to abolish the contract system.

The last point that Iwould like ro mention
is about all those whese services have been
terminated, whether in West Bengal or in
Jabalpur or in HEL Kanpur or anywhere, for
genuine trade union activities, according to
the management, or on any other ground
except moral turpitude o security grounds.
1 would only request him to reconsider those
cases,

Then, the new Cantonment Bill should be
immediately brought forward so that the old
Act, which is the legacy of British imperialism,
is done away with,

With these words I support the Demands.

Aw gaver uTAt Fe gw uvd ¥ I,
YT FGIT I, AYT AT KAGY |

1 must congratulate all those who laid
down their lives including those who are still
prepared to tght 1 specially congratolate
the Defence Minister for inaugurating the
conleience giving a new vision 10 defence
employees throughout the country.

SHRI P M MEHTA (Bhavnagar) : Mr,
Deputy-Speaker, Sir, I pay my tribute to
those jawans officcrs and other personnel of
our armed forces who laid down their lives
for the securily and sovereignty of the.mother-
land | congratulate the Army Chief and
the Generals for concluding the war in our
favour. [ also congratulate the Defence
Minister, Shri Jagiivan Ram, for synchrenising
the political decisions and military «actiens in
1 showd wniso
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{Shri P. M, Mehta)]

congratulate him for not trying to encash
this victory for enhancing his own image. He
handled the whole war activity in a wvery
humble and unassuming manner.

The achievement by the armed forces and
the Ministry should not lead us to over-
confidence If we look at our neighbouring
countries, China is the rival power to India.
China has the atom bomb n one hand and
the veto power in the other. China often
threatens and takes opportunity and undue
liberty with our territory. Therefore 1 would
suggest to the Defence Minister that he should
concentrate on this aspect so that in future
if any threat comes from China wec can meet
that challenge ably as we did in the last war
with Pakistan,

In this context I may mention that often
the attention of the people is drawn to the
question whether our army is properly
equipped with modern weapons and equip-
ment. In this regard the Ministry should
follow the policy of constantly reviewing the
position and introducing the latest technique
and modern weapons and eyuipment. Iam
sure, Government will do everything to
maintain the general condition of our armed
forces perfect

Those who have laid down their lives for
the security and sovercignty of our mother-
land have done their duty. It is now the
duty of the Government and the people to
took after the welfare of their families. I
appreciate the measures taken by the Govern-
ment giving due consideration to this aspect.
But [ would appeal to the Government that
much more requires to be done for the welfare
of the families of those brave jawans, officers
and other personnel of the army. Every
Ministry has their own problems of funds
But the question of funds should not come in
the Defence Ministry for the welfare of the
families of those brave jawans and for the
modern weapons and equipment of the armed
forces.

It is well known to everyope in this
country that the prices of essential commo-
dities are going high and high, day by day.
This erodes the real value of the salary or the
pension, This causes deterioration in the
standard of life of the retired army personnel.
Therefore, I would request the hon. Minister
of Defonce to take up this matter appropria-
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tely and give a formula of pension which will
safeguard the standard of life of our retired
army men,

With these words, I again congratulate the
armed forces, the Ministry and the hon.
Minister, Shri Jagjivan Ram.

THE MINISTER OF DEFENCE (SHRI
JAGJIYAN RAM) : Mr, Deputy-Speaker, Sir,
the Budget of my Ministry is being discussed
this time after a spectacular achievement of
our armed forces in safeguarding our borders
and helping in lberation of a neighbouring
couutry which has emerged as a sovercign,
secular and democratic Bangladesh I feel
elated to hear encouraging words of apprecia-
tion for me personally and for the officers and
men of the armed forces for this victory and
achievement,

The House is fully aware of the excep-
tional nature of the crisis we had to face last
year, of its manifold dimensions and of the
manner in which 1t was deliverately escalated
by Pakistan into a dire threat to our security,
both in the east and in the west. We tried,
at each stage, to defuse the crisis. Our
response to it was characterised by scif-restraint
and dignoity.

We were careful to avoid over-reaction on
our part and our policies and postures were
carefully tailored to meet the requirements of
the situation as it enveloped itselfl from time
to tine. The milttary junta in Pakistan,
however, refused to look back on the disast-
rous course it had chosen on March 25, 1971.
There is now a growing realisation even in
Pakistan that the responsibility for the
disastrous events rests on the military junta.
Unmindful of the warning I had given in this
House on November 15, President Yahya
Khan carried out on December 3, 1971 his
earlier threats to unleash a total war on India.
I am grateful to the House for the generous
appreciation of the manner in which the
Defence Services responded. Thanks to the
precautions we had taken, the pre-emptive
strikes at our airfields failed in their purpose.
Qur forces on the eastern frontier established
close links with Mukti Bahini, the Bangla
Desh liberation forces, and the combined
operations were executed with skill and deter-
mination. Defying a forbidding terrain and
bypassing many of the strong poimts which
had been established by the Pakistani forces,
the advance elements of the Indian Army
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reached the outskirts of Dacca on the eleventh
day of the conflict The absence of the
Pakistam Air Force in Bangla Desh which
was completely ehminated by our Air Force
i the very early stage greatly expedited the
advance of our ground forces On the
western fronticr, fierce battles were tought
and repeated Pakistani attempts to pierce
through our defences were broken vp The
war was carried, as 1 had promised the
House, 1nto enemv territory On December
16, Pakistani army in Bangla Desh surrendered
to the Jomt Command and Dacca becamt a
free Capital of a free country On December
17, Pakistan reverscd 11s decision to continue
the war and accupted our offer ol a unilateral
ceasefire

The TTouse will recall that we enjoyed only
a marginal supenionty over Pakistan, especially
on the westurn frontier  In fawt, n certamn
ca'cgories of equipnunt due to exteinal ard
and assistance Pakistin had an edge over us
The supce s of our arms 1n this situation
refleets credit on our  gallant officers and
jawans on our brave arr men  on the
commanders 1n the battle ficld on the Chiefs
of Stuff, and on hipher munigement The
performance ol our Defunc. Forces constitutes,
as 1 have said before, a glorious chapter
the annals of mlitary history  The daung
and skill with which the operations were
planncd und cxecuted, the care and foresight
with which our limited resources were hus-
bandud, improvised, deployed and utilised,
the attention paid 1o logist ¢ prowvisioning
repairs and mainienance and the manner n
which diveise acuvities were mntegrated and
coordinated arc matiers on which much has
been said and witten I am thankful to the
hon members for thewr appreciative obser
vations,

Mr. Frank Anthony, however, thought
that coordination amongst the  Defence
Services was forturtous 1 do not know
whether, before making this observation, he
cared to study our Annual Report which
contains a Chapter on “Planning and Manage-
ment” ShnH M Patel was good enough
to draw attention to 1t and say that it contain-
ed an objective account of the careful
planning and thought which went mto the
bulldiog of an efficient fighting machine 1
am parhaps, not bemng unfair to Mr Frank
Anthony if T suggest that, in making hus
observations, he has 1gnored the experience of
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the last conflict and has drawn upon outdated
experience  The naval operations which
neutralised Pakistam advantage of interor
lines, t e role of the Indian Air Force in
protecting Indian airspace against Pakistani
air attacks and m destroving their tanks,
armoured vehicles and storage depots, and
the bombardments from the air of ceatres and
lines of communications on the western front
are examples of an endeavour which could
not be attributed 10 advenutious circumstances.
These were the end results of a reasonably
well developed system which enabled the three
Services to integrate their plans and 0
function as a well kmt team It 1s not merely
INtLr Yervices cooperation, in  peace time
and in war tumi, which 1s needed for
safeguarding our security  Co ordination 1s
equally essential at political and admmstras
tive levels with those responsible for foreign
policy internal  public order, and for
numerous activities connected with transpor-
tation communications, supplies and produc-
tion I do not claim that the system which
has been evolved and which has stood the
test of the gravest threat to our security 1s
perfect We propose to strengthen and
streamhioe 1t n the Lght of our actual
expcrience I am, however, certain that the
type of structural changes Mr Anthony and
some other Members have in mind do not
conform to our needs and do not accord with
the requirements of our democratic processes

Some refurences were also made, during
the course of the discussions to matters
relating to the Chiefs of Staff The conven-
tions 1n this House do not look with favour
on discussions of this nature, and nightly so
The presunt team 6f the Chuefs has furnished
an outstanding example of joint leadership
during a difficult period The position on
our westcrn boiders, as pointed out by many
hon Members, continues to be uncertain It
15, therefore, incumbent on usto reconcile our
respec t for service traditions and conventions
with the requirements of the prescnt sitoation
I would however, wish to assure Shrl H M
Patel that there has been no indecision on our
part and the position 1s fully understood by
all concerned

Shnn H M Patel made a detailed analyss
of the present political situation 1 Pakustan
He drew the attention of the House to the
large accretions of strength to the Pakistani
forces since December 17 last References
were alyo made by many hon, Members to
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[Shri Jagjiwan Ram]

some actions of Pakistan which are not
conducive to durable peace on the sub-conti-
nent like cease-fire violations, bellicosity at
some points on the line of actual control,
fresh raisings of mulitary and para-military
forces, the establishment of two Divisional
Headquarters and one Armoured Brigade
Headquarters and the further acquisition of
tanks, guns and combat aircraft from foreign
sources. Reference was also made to the
possibility of certain e.ements in Pakistan
preparing themselves to resort to the politics
of confrontation and conflict,

India is firmly committed to peace, peace
throughout the world, pcace in Asia and more
particularly peace on the sub-continent. The
House has extended all its support 1o this
policy of peace of the Government, In
pursuance of this policy, we declared our
willingness to enter into discussions with
Pakistan without any preconditions. The
preliminary  discussions at the level of
emissaries have just been concluded in Murree
and the President of Pakistan was good
enough to reccive our Prime Minister’s
emissary The modalites for a summit
meeting between our Prime Munister and
President Bhutto have been agreed upon.

It is appropriate that at this moment
attention should be focussed on oppoitunities
for constructive co-operation for the benefit of
the peoples of Bangla Desh, India and Pakis-
tan. 1 would not, therefore, wish at this
stage to dwell at length on the various actions
of Pakistan, to which my attention has been
drawn by hon Mcmbers. I would only like
to tell the House that I am keeping a watch-
ful eye on the equipment by Pakistan,
directly or indirectly, through gifts, transfer
or purchase, and on the traning and develop-
ment of their forces. We shall not relax our
vigllance and 1 may assure the House that
our Defence Forces will remain in a state of
preparedness to deal with all acts of misadven-
tyre on our borders . (Interruptions)

Although active fighting ceased on
December 17 last, a number of consequential
respongibilities devolved on our Defence
Forces. In the wake of the liberation of
Bangla Desh, attention had to be paid to
speedy restoration of normalcy there, In this
effort substantial success was achleved. Search
apd seizure of arms with which bhostile
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elements had been equipped by the retreating
Pakistani army, was organised Roads were
cleared of mines. Damaged bridges were
repaired. Construction of mnew bridges
and of dwersions was undertaken A
jetty at Faridpur was built. Ferry services
and railway communications were restored,
Tele-communication links were repaired and
revived Aurficlds were repaired. Navigation
channels were swept of mines and harbours
were recommissioned  Assistance was also
provided in ra2storing and reviving the channrls
for civil supphes. The tasks assigned to our
Defence Forces were nearly completed 1n less
than 3 months The phased withdrawal of
our forces which had commenced on the
morrow of December 17th, was completed 13
days ahead of schedule ie, on March 12,
1972 The parade at which the Prime
Minister of Bangladesh bade our forces a
farewell was marked by touching expressions
of aflection and regard. The country is
Justly proud of the dedication with which our
aimed forces carmed out an unusual but
historic task. We are grateful to Bangabandhu
Shekh Muyibur Rahman and the people of
Bangladesh for their generous appreciation and
for affectionately describing our forces as the
Mitra Bahwni. Indeed, the role of our
Forces in the liberation of Bangladesh and in
the restoration of normalcy there has served
to strengthen the bonds of comradeship bet-
wezn our two peoples.

When we called upon the Pakistani army
1n Bangladesh to surrender, we had promised
to provide protection to ethnic minoiities and
to treat those who suriender with honour.
These promises have been fulfilled  The
evacuation, custody, and management of
91,634 prisoners of war and civil internces
has proved to be a task of considerable
magnitude and complexity. Their transfer
to India was compleled speedily. They are
now being taken care of in 50 camps, set up
in 14 locations, The treatment which is being
meted out to them conforms to our traditions
and to the laws of war. The International
Committee of Red Cross have been given
full facilities to visit thcse camps and meet
the prisoners. The Committee have paid
tributes to the arrangements we have mads
and to the full observance by us of the
provisions of the Geneva Conventions in this
regard.

The number of Imndian prisoners in
Pakistan's hands is small. We¢ bave been
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concerned about their welfare. We have
devised measures to keep in touch with them
and send them gifis. We have been assured
by the International Committee of Red Cross
that they are now being looked after properly.
We have been able to get back the seriously
sick and wounded and we are assured that
there are no more Indian prisoners of this
category in sny POW camp in Pakistan,
Some instances of ill-treatment of Indian
prisoners had come to our notice. The
International Committee of Red Cross have
been requested to investigate. Their report
is awaited,

It is against the background of these
responsibilines and the continuing need for
preparedness that 1 would like the Housc to
consider the Budget Demands of my Ministry.

Last year, on the 12th July, 1971, when
1 rose to reply to the Debate on the Defence
Budget for the year 1971-72, dark clouds,
emanating from what is now free and inde-
pendent Bangladesh, were gathering together
to posec a threat to our security and our
stability. Nevertheless, there was some hope,
and we did the best we could on the circum-
stanccs to secure, that these clouds get
dispersed through a political settlement between
Pakistan and the people of Bangladesh. In
this hope, I had asked for only the minimum
and inescapable increases in our expenditure
In view of our awareness of the developmental
needs of our cconomy and of the commitment
we had made to our people, we even effected
a marginal decline in the proportion of our
defence expenditure in the total budget as
compared with the previous year. The House
was good enough to assure me then of their
readiness to sanction such increases as might
become necessary to meet the threats to our
security.

I am grateful to the House for having
approved {he supplementary grant of Rs. 177
crores in the month of March., I now find
that the supplementary grant was based on
an under-estimate, The actual expenditure
on transportation, operational works, procure-
ment of stores, stockpiling of raw materials
and vital components has been higher. The
circumstances in which this expeaditure
had been incurred had been, it will
be appreciated, of an exceplional nature.
I do not wish to make a guess in regard to
the excess of expenditure ; actuals would be
available only after financial accounts are

VAISAKHA 12, 1894 (SAKA)

Defence 362

closed. I shall then comc up for regularising
it by a vote of Parliament. I can only assure
the House that every care has been taken to
observe the utmost cconomy. I am sure the
House will find that we have succeeded in
oveicoming the gravest thereat to our sccurity
with a very modest outlay of additional
funds.

Coming to the budget estimatcs of 1972-73,
I am grateful to hoo. Members who have
suggested provision for a larger outlay being
made o replace our losses in equipment and
to modernise it more speedily. The estimates
now before the House would constitute only
3.8 per cent of the gross national product.
Out of 56 countries of the world for which
data on defence expenditure arc readily
available, 34 countries spend on their defence
budget a larger percentayc of their gross
national product and 13 have mutual security -
arrangements with one or the other of
the superpowers. None of these countries
over the last 25 years encountered external
threats so persistently or faced external
aggression as frequently as India, There is
no abvious abatement in the threat to our
sccurity. ‘The continued intcrest of some
great powers in maintaining tension in the
subcontinent is a matter of common know-
ledge. The rivalry amongst the great powers
in the Indian Ocean has added a fresh
dimension.

The recent extension of the jurisdiction
of the US Seventh Fleet is a matter of soms
concern. I have noted the desire of the
House 1o sce the deficiencies in our Navy,
Ait Force and Army remedied as quickly as
possible. I propose to do my best in this
regard within the constraint imposed by the
techoological and financial availability of
resources and the imperative requirements of
the war on want and poverty.

The House is aware of the introduction
of a number of modern weapons systems in
the services. 1 am referring to 75/24 Pack
How, 130 m.m. guns and Vijayanta tanks.
A few other weapon systems including the
105 m.m. towed guns are likely to be iatro-
duced soon. The number of armoured
persoanel carriers has been increased. Develop-
ment action is in hand to manufacture them
in the country, For meeting the Army’s
requirements of an AOP helicopter, the SA-135
helicopter of French origin is to be produced.
by HAL,
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[Shri Jagjiwan Ram]

Several hon Members have uiged that
the Navy should be morc modermsed
and more funds should be made available
Shn Briy Ra) Singh had suggisted the addition
of more missile boats, anti submarine vessels
and long-range reconnaissance planes

Shri E R Krishnan has referred to the
necd for more survey ships  + can only say
that a larger pcrcentage of the budgut that
15, 8 5 per cent has becn devoted to the Navy
in the esumates for tlus year Tt may be
possible to rase the Navy  shire n
subsequent years A number ol steps have
been taken 1o strengthen the Navy Fon
instance, the fleet strength 1 being  morcased
by new accrutions, quicher replacement of
old ships by nuw ones and improving ther
fire-power and missile capacity Our subniarine
fleet 1s being reinforced  Somt moie patrol
boats will Join the fleet m the near future
The first Leander frigite INS N fgu1 will
take her place in the Western oot bofore the
monsoon strikes Bombay The programme
for the construction of frigates 15 bung
accelerated W are in the final stages for
planning construction of patrol boats Indi-
genous capacity to construct seaward defence
boatsy, survey vesscls, tugs, diedgers etc  has
been established and 1s proposed to be
expanded and utithsed IThe Naval Aurcraft
Wing has been strengthened  The Sea Kung
helicopters have improved our anti-submarine
capabilities We are aware ol the urgent need
for mcreasing the ocean survelllance capacity
of the Navy A pumber of proposals are
being examined in this regard

The Houe s aware of the aexterity with
hich the 1AF utilised then holdings of varic-
ted types of aircraft to achieve unchallenged

air supremacy in the eastern theatie of war
and to acquire air supcitority over the scat-
tered fronts in the west  We are now ungaged
m deniving lessons from our experience and 1n
incorporating them into our plans We will
soon be undertaking the manufacture of
MiG 2IMs We propose to design improved
versions of the Gnat and HF-24 We are
also experimenting with the modified versions
of HS-748 We have yet to discover solutions
for remedying our deficiency 1o deep penetra-
qion strike capability We have improved the
* gystém.  Our deficiency

fow looking radars is being remedied. Our
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air defence capabilities have been strengthened,
Progress is being made with the 1nstallation
of the Air Defence Ground Environment
System

The House is already aware of the Five
Year Detence Plan on a roll on baus During
1971 72, because of our preoccupation with
immediate threats® and active operdtions, we
were foiced to take a Plan holiday The
Minisiry of Dclence and the Services Head-
quailers are now busy m updating the Plan in
the bight ot the changes in the strategic and
technological environment  As the 197273
has becn dedicated by our Prime Minister to
sclt rehance and <elf sufliciency, we propose to
'ay patticular stiess on indigenisation both
in rrocurement and production My colleague,
the Mimster m charge of De2lence Pioduction,
has alrcady spoken at some Jength on  this
aspect of the matter 1 would only diaw the
attenuon of tic House to the vnal role of our
R & D organisation 1 this eflort We
do not piopose to sunt on the expansion and
development of 1ts capabinties

Spiual attenuion 158 being paid o the
introduction into our working, methods of
moduin management concepts In regard to
programme formulation and evaluation, bud-
geung, opurational research, cost effectiveness
and clectronic data processing  Apart from
these techinical disciplines, a comprehensive
knowledge of domestic and international eco-
nomic and political envionmen 1» sought to
be imparted These aie beng achieved
through & auwber of institutions hke the
National Dcfence College, Nuw Delhy, the
Stalf College, Wellington, College of Combat,
Mbhow, the Institute of D.fence Works Study,
Mussoorie and the Institute of Defence
Management, Hydeiabad ~ The olectronic data
processing systems have been introduced 1n
the fields of personnel management, 1nventory
control, communication and  production
planning. A Central Group under the guid-
ance of the Scientific Adviser 18 woiking 1n
the introducuon of EDP techniques 1a the
field of mobile application As many as 17
project management groups are functioning in
various fields of employment, selection, deve-
lopment, producuomsation, induction and
installation of modern weapons systems.

The members of our armed forces have

proved 10 the wogld that in the final analpus
it 18 the man behind the machine wha sounts,
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It is s valour, dedication, determination,
morale and skilt which brought success to our
arms It 1s hus conduct and his regard for
human values, which earned us and our forces
a good name from our friends in Bangla Desh
and from foreign observers It 1s to him, his
welfare and his problems that I would now
hke to turn

Some hon Members have given expression
to the feeling that his problems receive atten-
tion mainly when the security and the inte-
grity of our country are threatened , later they
tend to be forgotten | am determined to see
that this does not happen

Shri Shivnath Singh and Shri Sarjoo
Pandey emphasised the need for impiovement
in the sciles of pay of the jawans I would
like to tell the House that these matteis have
been receiving my attention  Apart fiom piv,
they arc eligible for the grant of a number of
cash allowances and other faubities 1n kind
Thair cash allowances have been recently hbe-
ralived and the rate of annuil increm.nt cn-
hanced The total cost of thesc measures
comes to Rs 22 crorcs annually  This does
not include the cost of mterim  benefits which
have been sanctioned at the same 1ates that
are applicable to civil employees

For the first time, the cxamination of the
structure of emolumenis for the personnel of
the armed forces has been entrusted to the
Pay Commission The three services head
quarters set up special cells to formulate pro-
posals for consideration by the Pay Commus
sion A cell of senior service experts assisted
the Chiefs of Staff in putting forward iniegra-
ted suggestions to the Pay Commussion [am
grateful to the mumbees of the Pay Com
mussion for taking the trouble to visit service
mnstallations, high altitude areas and naval
ships mncluding submarines 1n orde! to familia-
rise themselves with the conditions m which
the armed forces personnel live and worh The
Commussion have also examined the Chiefs of
Staff and the semior officers of the Services
Headquarters, I hiwve every hope that the
recommendations of the Pay Commussion will
provide a reasonable basis for the future pay
and pension structure of the Defence Services
personael commensurate with their responsi-
biliies and conditions of work

Shri Parashar has suggested an upward
revision of the age-limit for the retirement of
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jawans In the army, the normal age at
en-olment varies from 17 to 21 years Those
who belong to the technical branches arc re-
quired to serve for a mimimum  period of 15
years  Others are relcased after a mimimum
scrvice of 10 ycars —extendible by the further
period ol five years  If they are promoted 1o
the JCO » rank they can serve for a minimum
period of .4 vears  These rules have conti-
nued to remain in force because ol our desire
to keep the army young  Howewer, m view
of the improvements 1n public hcaith, the
higher expectancy of life, the longer period and
higher cost of training a review of the terms
of engagement 15 1n progress

The members of the fighting services will
be heartened by the interest of the House in
their welfare These measuies embrace free
travelling facilities prosision of Offiwers and
Jawans' Clubs for recreational purposes, pur=
chase of rations 1n canteen stores at conces-
sional rates, Government assistince to educa-
tional funds to give supends to serviiemen’s
children  c(hildren's educational allowances,
exemption from sales-tax and entertainment-
tax mn certain States avallability of free medical
attention and fiee legal aid and so on

The donations made 1n the wake of the war
to the Services Benefit Funds will make 1t
possible for the wclfare of Scryicemen to be
looked afier more aduquately.

Some hon Members have expressed their
concern about the duficiency of family accom-
modation ior the Defence Services personnel
The Government took a decision on the 9th
December 1965 to complete these deficiencies
over a period of 15—20 years through a phased
programme  The cost of making up the de-
ficiencies was then estimated at Rs 289 crores
for the Army, Rs 5722 crores for the Aur
Force and Rs 7 16 crores for the Navy at the
then prevailling construction costs, These
figures would be considerably higher at the
costs now prevailing  The percentage of avar-
lability of married accommodation on 1-4-1971,
compared to that on 1-4-1966, shows conside-
rable improvement in all the three Services
There are many projects for married accom-
modation which have been administratively
approved and are under construcion When
these are complete, the percentages of satis-
faction 1n respect of wvarious categories will
register a further risg.
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[Shri Jagjiwan Ram]

Hon. Members have rightly drawn atten-
tion to the need for assisting the Servicemen
to resettle in civilian occupation on retirement,
The Annual Repoit gives some details of the
various schemes which have been undertaken
in this connection. Resettlements of Ex-
Serviccmen is a national problem and it is our
duty to provide adequate opportunities of
employment to them  The nation's economy
will benefit by utilising their skills and their
discipline in civil tasks. We are doming our
best to enlist the support of the State Govern-
ments, the Central Departments, public and
private sector undeitakings in furthering these
efforts. The State Governments are being
pursuaded to fall in linc with the Union
Gowvernment in regard to the reservation of
posts for Ex-Servicemen The public sector
enterprises have been issued a directive in this
regard, The private sector units are also be
ing approached. Agencies have been offered
by I0C, LIC and some private organisations
More seif-employment schemes are being for-
mulatcd in consultation with expert agencies
A panel of Consultants to advise the Ministry
is being set up for this purpose. Pilot schemes
for training soldiers and service officers before
release have been set in operation.  Steps are
under way to impiove the effectivencss of
soldiers, sailors and Airmen’s boards. The
Directorate-General of Resettlement is pro-
posed to be reorganised and strengthened to
achieve better results. I entirely agree with
my hon. friend Shri Ramgopsl Reddy that
mulki rules should not come in the way of
re-employment of Ex-Servicemen. While in
service they serve the nation as a wholc ; on
retirement they have claims on every State and
every employer.

Soggestions have been made that Ex-
Servicemen should be allotted lands  Allot-
ment of land isa State subject Most State
Governmenis have accorded priority to Ex-
Servicemen in the allotment of agricultural
land. In the Union Territories, schemes for
the rescttiement of Ex-Servicemen in new
areas in Arunachal and Andaman and Nico-
bar Islands are being implemented. Even
when the war was going on. 1 started the
examination of the facilities provided to the
dependents of war heroes and war disabled

1 should like to draw the attention of the
House to the speeial schemes formalated for
their rchabilitation., The total -pumber of
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wives who have lost their husbands in the last
conflict is 3,158. The scheme for the rehabi-
litation of war widows and war disabled-
servicemen provides for payment of certain
benefits, e.g. accommodation, educational
facilities for children and medical ¢are. The
enhanced pensionary awards together with
other bencfits are designed to enable war
widows and war disabled Servicemen to conti-
nue to live with honour and dignity more or
less at the same level at which they would
otherwise have lived. The liberalised awards
have been extended also to be casualties of the
earlier conflicts.

A special organisation has been set up in
the Ministry of Defence to secure speedy
implementation of the various schemes which
have been devised for the provision of supple-
mentary benefits.  All State Governments
have been approached to issuc orders on the
lines of the decisions taken by the Central
Ministry of Education to provide for free
education upto the first degree stage or equi-
valent to alt chuldren of those S:rvicemen who
were killed or have been permanenily disabled
while defending the country. The response
of the States has been encouraging.

The question of providing some shelter
until houses are constructed for widows or
disabled personnel under the scheme being
drawn up for this purpose has been taken up.
They have been permitted to utilise the accom-
modation eaimarked for separated families on
payment of a nominal rent of ten per cent of
the pension. In Delhi, my colleague rhe
Minister of Worksand Housing was good
enough to offer 26 flats The Delhi Develop-
ment Authority have agreed to offer flats
which are being constructed near Jawaharlal
Nehru University. The Special Organisation
is mssisting the widows and disabled persons
in the construction of houses or renovating/
repairing their home-steads. Several State
Governments have offered houses/flats for tem:
porary accommodation ; others have offered
free land and loan on concessional terms. A
common pattern for the provision of accom-
modation and for the coordination of gene-
rous offers received from many quarters s
being evolved 1 am glad to inform the House
that LIC have formally offered assistance in
the form of long-term loans on concessional
rates  Discussions with them are in progress.

15 brs,
Out-of a total of 8,635 officers . and men
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wounded in battle, 4,251 have been discharged
from hospitals and the remaining 4,384 are
under treatment or are convalescing. The
placement of those disabled 1n war 18 receiving
our close attention. Those who continue to
serve in sheltered appointments will be retained
in service. Others will be provided with
appointments against vacancics reserved for
them or will be given vocational training to
enable them to be suitably employed or to
avail of various self-employment schemes,

A special word of appreciation and sym-
pathy is due to our countrymen who inhabit
the willages on the border. They faced bra-
vely th: privations caused by the conflict. We
have been able to compensate them for therr
damages. The scheme for payment of com-
pensation covers damages to standing crops
in consequence of our defensive preparations
and the losses arising from inability to carry
on agricultural operations on lands occupied
by Defence forces. Compensation to the
tune of Rs 36 64 lakhs has been sanctioned
for the border villages in Punjab and Rs. 9 05
1akhs for the border villages in Jammu and
Kashmir  Rs 6.23 lakhs have been so far
disbursed to the farmery in Rajasthan. Similar
action 1s in progress in the States on our
eastern borders.

Several other matters were méntioned
during the course of the debate  For lack of
time, it is not possible for me to refer to each
one of them I can assure the hon, Members
that ¥ have taken note of all of them for exa-
mination and action. There are, however,
two matters of general policy which I should
like to mention,

Shrimati Sahodara Bai Rai and Shii
Sarjoo Pandey have urged that more should bz
done to encourage scheduled castes and sche-
duled tribes to join the Armed Forces.

SHRI S. M. BANERJEE: [ also men-
tioned it,

SHRI JAGJIVAN RAM : Yes ; Mr.
Banerjee also mentioned it. ShriJ, C Dixit

would like to see our entire recruitment policy
revised in order to give greater opportunitics
to all sections of the population. Shri Ram
Chandra Vikal is of the view that the names
of Regiments, which are afier particular classes
and castes, should be changed I would like
to assure hon members and the Housc that
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our aim is to have ags broad a base for the
Armed Forces as possible. This war has
proved that so far asthe defence of the
Motherland is concerned, there is no martial
or non-martial race. I have seen on the
borders North Indians, Muslims, Christians—
all competing with each other to be in the
forefront for the security of the nation,

SHRI §. M. Sardars
also.

BANERJEE :

SHRI JAGJIVAN RAM : Recruitment
is planned in proportion to the recruilable
male population in the age between 17 and 25
in different States. During a recent review, it
became clear that therc has not been sufficient
recruitment in some of the States. It has also
come to notice that the recruiting Ffacilities
provided in various areas are not as justified
by their respective recruitable populations.
An all out efiort would be made to rectify this
position and to ensure that all States and
communities get a fair and full opportunity to
serve in the Armed Forces.

It is true that there are still a8 number of
old regiments which are named after particular
classes and commumities. These regiments
are the legacy of the past and certain tradi-
tions have grown around these units It is the
Government’s policy that no new regiment
should bear the name of class, caste, region or
religion. It would also be the cffort of
Government to ensure that recruitment is
broadbascd and is open to all citizens,

There has been a growing demand fora
change in our policy in regard to nuclear
weapons. [ am glad that divergent opinions
have been expressed in the House, Professor
Dandavate, as a student of physics, has tried
to strike the golden mean, but he also had
lent his weight, unconsciously perhaps, to one
side. I also studied physics in my early days.

SHRIS M. BANERIJEE : Both have
forgotten it.

SHRI JAGJIVAN RAM : It has been
suggested by some hon. Members that India
should have nuclear powered sub-marines. The
need for the acquisition of tactical puclear
weapons has been urged. Attention has beem
drawn to the danger of nuclear blackmail. I
have pondered over these observations and I
have come to the conclusion that the develaps
ments in the international sitwation do not
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warrant any change in our present poficy—
(Scme Hon. Members : No, no.)=1 will
specially draw the attention of my hon. friend,
Profestor Dandavate, te this—which is to
utilise nuclear cnergy for peaceful parposes
only.

PROF. MADHU DANDAVATE : We
can peacefully manufacture weapons,

SHRIJAGJIVAN RAM : The challenge in
this field is most satisfactorily met by making
aur country strong both economicslly and by
developing our technology and science.

1 would like the House to know that in
the field of stomic energy we are already
amongst the advanced gountries of the world.
The Atomic Energy Commission has drawn up
proposals for a programme which includes the
development of 2,700 megawatts of nuclear
power before 1980, The Commission is also
studying the techmology to conduct under-
ground nuclear cxplosions for peacefu] pur-
poses,

The problem of national security is muiti-
dimensional. The defence forces have been
able to discharge their dutics only with the
support of all sections of the people. 1 have
had occaslons to express my gratitude to them
oh earller bocasions. We will costinue to
depend upon their cooperation and on the
nation's sense of unity and purpose,

With these words, I request the House to
the modest Demands which have
becn submitted for consideration.

In the end, may I expreas my thanks to
the bon. Members of the House for the kind
words they bave said about me persanally,
ahont the theee Chiely, the officers and men
of the armed , our civilian employoos
in the forces and the factories and assure them
and the nation that it shall always be our
eadeavour to jealously guard the sanctity and
security of our borders ?

PROF. MADHII DANDAVATE : Apart
from going in for the manufacture of auclear
woapons, will you not bo prapared oven to
kogp the aucicar option open ?

SHRI JAGIIVAN RAM : I Professor
Dandavate had oared 10 listen to what I have
said, porbaps he might have gat the anewer.
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MR, DEPUTY-SPEAKER : Shall T put

all the cul motions together to the woie of
the Houss 7

SOME HON. MEMBERS : Yes.

Al the cut motions were put and
negatived.

MR. DEPUTY SPEAKER : The question
is :

“That the respect’ve sums not exceeding
the amounts shown in the fourth column
of the order paper be granted to the
President to complete the sums necessary
to defray the charges that will come in
course of payment during the year ending
the 31st day of March, 1973, in respect
of the heads of demands entered in the
second column thereof against Demands
Nos, 1 to 5, 104 and 105 relating to the
Ministry of Defence.”

The motion was adopted

[The Motions for Demands for Grants
which were adopted by the Lok
Sabha, are reproduced
below—Ed.]

DEMAND NO. 1 : MINISTRY OF DEFENCE

“That a sum not excecding Rs, 1,00,99,000
be granted to the President fo complere
the sum necessary to deflray the charges
which will come in course of payment
during the year ending the 31st day of
March, 1973, in respect of ‘Ministry of
Mmu‘|ll

DamanD No. 2 : DereNCE SERVICES,
EFFECTIVE—ARMY,

“That a sum not exceeding Rs,
7,68,28,33,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 3i1st
day of March, 197, in respect of ‘Defence
Services, Effective~Army”."

Demanp No. 3 : DEFENCE Sgavicss,
EFFECTIVE~NAvY,

“That a sum not exceeding Rs. 56,69,58,000
be granted to the Preaident 1o camplete
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the sum nmecessary to defray the charges
which will come in course of payment
during the year ending the 3ist day of
March, 1973, in respect of ‘Defence
Services, Effective —Navy'.”

DEMAND No. 4 : DEFENCE SERVICES,
ErrecTivE—AIR FORCE.

“That a sum not exceeding
Rs. 2,26,59,83.000 be grénted to the
Piesident ro complete the sum necessary
to defray the charges which will come in
course of payment during the year ending
the 31st day of March, 1973, in respect of

LR

Defence Services, Effective—Air Force'.

DrMAND No. 5 : DEFENCE SERVICES,
NoON-E+FECTIVE.

* Thata sum not exceeding Rs. 45,08,33,000
be granted to the President ro complete
the sum necessary to defray the charges
which will come in course of payment
during the year ending the 31st day of
March, 1973, in respect of ‘Defence
Services, Non-Effective”.”

DEMAND No. 104 : DEFENCE CAPITAL
OuTLay.

“That a sum not  exceeding
Re. 1,58,91,67,000 be granted to the
President 1o complete the sum necessary
to defray the charges which will come in
coutse of payment during the year ending
the 3ist day of March, 1973, in respect
of ‘Defence Capital Outlay'.”

Demanp No. 105 : OTHER CAPITAL
OUTLAY OF THE MINISTRY
OF DeFENCE.

“That a sum not exceeding Rs 5,20,83,000
be granied to the President to complete
the sum necessary to defray the charges
which will come in course of paymeat
duriog the year ending the 3ist day of
March, 1973, in respect of ‘Other Capital
Qutlsy of the Ministry of Defence”.”

15.10 s,

MINISTRY OF LABOUR AND
REHABILITATION

MR.-DEPUTY SPEAKER : The House
will now take up discussion and voling on
Deavand Now, 61 o 63 and 124 reiatlog to
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the Ministry of Labour and Rehabilitstion for
which 6 hours have been alioited.

Hon. Members present in the House who
are desirous of moving their ocut motions
amy send slips to the Table within 15 minutes
indicating the serial numbers of the cut
motions they would like to move,

DEMAND No. 61 : DEPARTMENT OF
LABOUR AND EMPLOYMENT

MR. DEPUTY-SPEAKER : Motion
moved :

“That & sum not exceeding Rs,
1,37,61,000 be granted to the President
to complete the sum necessary to defray
tke charges which will come in covrse of
payment during the year ending the 3lst
day of March, 1973, in respect of ‘Depart-
ment of Labour and Empleymeont®,”

DEMAND No. 62 : LABOUR AND
EMPLOYMENT.

MR. DEPUTY-SPEAKER : Motien
moved :

“That a sum not exceeding Rs.
18,62,17,000 be granted to the President
to complete the sum necessary to defray
the charges which wil come in course of
payment during the year ending the 3ist
day of March, 1973, in respect of ‘Labour
and Employment”,”

DeMAND No. 63 : DEPARTMENT OF
REHABILITATION.

MR. DEPUTY-SPEAKER : Mobkion
Moved.

“That a sum not exceeding Ra,
7,17,41,000 be granted to the Presidemt
10 complete the sum negessary to defray
the charges which will come in course of
paythent during the year ending the 3lst
day of March, 1973, m respect of ‘Depart.
ment of Rehabilitation®,”

Demanp No. 124 : CariTAL OUTLAY
OF THB MINISTRY OF LABOUR
AND REHABILITATION.

MR. DEPUTY-SPEAKER ' : Motion
moved.

“That a sum opot exceeding Ra.
6,65,87000 be granted to the Presjdent
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[Mr. Deputy-Speaker]

to complete the sum necessary to defray
the charges which will come 1n course of
payment during the year ending the 3lst
day of March, 1973, n respect of ‘Capital
Outlay of the Mimstry of Labour and
Rehabilitation’.”
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w07 T i at dfefaraz g1 ¥ ax
T O @ d, WiF 97 T guA A
ga qar 8, qae gsar & fh gAr
wei & @i Fwwe § defadl w9y aw
®3F 92 qrawdl s & foq 0 wA 6
g af, afer sax wifest «©t oz
FfaFrr T fear § &5 ¥ w7 =1 Aifew
¥ FTERD a1 F1EAF FY AT HT qAFY
%1 1971 & a1z gvHrc 7 A oA frar
%, 78 ¥a% uw gt = @ ot ag won
s Gar weA & fou fegr mar & 1 wifewy
T A9gq & fdweg 77 &tw 9 v fa
TaddE ag g7 aAAN 7 defat 8
A ®AT FFTAA )

T g Fgt g fe @A aw aw
QR B a3 fear ¥ 3@ o
qifedt N w1 &R & feg W ¥
wfaw 5T W & 1 w0 gl e
HAATEHNAA, Ao Ao Lo o o, #HY
#YC Qo H1Eo o Fo &le X TWe THo
THo FY YW A ¥ @A W § |

o AY TR (TAR) : EAF WA
awiw 7 fwar §
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ot sitygene yemee - st enfeewe @
™ ST ®Y gE wwRT ¥ war frar g

aTHIT F DAz doe & gra o wE
ghras & Wwodea & et § i N
aorz ofedt aft e &) gfrae
¥ Tt & T} ¥ fowew qerAvdy deft
arfeft spoared € @, vt o A g
ghoi & sl @ 1 Bax fafree
grgw 3 qurT fear § B 6 arle & arx
FER A W AR F ST onddr ) e
wrée dro 7o § wifedt ferdax o gf
& 5 iz doe S af wg e oy s
sarer AT few gfraa & &g & T
safier wrafan & feq s@t ghoa
ey favar o )

1971 ¥ 93 vn fafa-&r w weq
#faAz J99 w1 a1, S0 ot gy fafae
W Wg wWew WY G W §) W o™
moy fafreY § ag Ivii &Y o awdl
¢ fr ag oF wdr Sax wifedr st ?

e § ¥ gad g § e Sax feudde
& Zioaez e & fawm d4o99%9T oe
# qgaw AR Aw wEaAd ¥ 8w
3w 1 ¥ difcgg wfoy s m
| s o N atrv7 & fog ox
wydt fast af Y, fawd o fdtd w=-
frescfrd ) Yawofas gz gt o §,
afpq ag wifeet alt N Sax faadz
LR Ll 4

1971 & arz e # 27 gfraa ew
w1t weder gawr fear mar § 1 efen ol
& @it 7 gfew &t A & o Aa @
et $x gl & anfsfe W) oeden
mgadwe fomr § T 9T ghre 8
wew off v fer o g @ e
Wt s e s § ? @ ag «w
o ¥ o nft v awd O e v g
T Rz WY e we fear Wy

MAY 3, 1972
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W ¥TT ST gAY, I EAIX
a7 9, ot g7 gheawt & wifmeren §,
s i o frarorr ) wa #
e 1 fafzaat fodt m§ & atc gfow
Y W wgr war &, Sfewr wE wefror w9
frwer § 1 o e F wfon o ff R &
§¥ g ofefeda o1 o st @ &)
ot afyarfes w¢ & dmsv o gfme
TR #1 gfasre it & foar 8

2% gfaw owe & gmfes adz awd
woft § folt ft gfram & FmT @@ &
1 AFT i qre # IAQ Wk Bvd and
A 9 TEEA FUT AT @ § AR wA
7 9% ¥9 w¥ gfawAl &1 dvar @3
aT qage favar o @r ¢

froe S sive ¥ 9z gAfmadd
ag gor a1 fif a7 dwefal B @ed AR
T qUA qAg A W ETH Y ¥
A YA ¥ oF fas s wrdr ) Bfew
o aw 713 fas wft srar aar {0

fafreet qrga 4 ot 4 fra T8 W
qr fs @t N sfHwew ST agE
w81 F10 §T @ ) AT aw@d @
wrar e wgt otw g st & |4
WIEE WY 8 ) gt qx, aE % gam
dr %1 awre § 1 qrv wafirg) ©) erdshe
faar war § fawag o aw go aft four
Iliﬁfcﬂoﬂnqw-ﬂ'ﬂ'ﬂﬁ g
B o wre dle ¥ WS A N A
g A 1 ew gy feeeeTiz § BaT
® WaT T S fafredl B grow ag
f& @ w1 &1 edzw & Y § 1 R P
forewr 2z oW oz § @ @ &
QEEETaR 9 ¥ O Trer et § wte geee-
XY W oy feost awht § 7 nforg oot
wgiea Sy ard 7 ot §, e v Ivwr
wwr O st o e g o ol

ot CrtreeTe mely (we4T) : SuTSTE
Wi, #w apet af o fipgerta & Wi
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oF ¥ ool g A o o o s
ot fo¥dax ov mim & e af 437
v % fprgem & qofla & qaRar
® gwfr aff §f oo A aft = X
gl & gRl 9 fgerva w1 o) g
wraw ag § Wt | ww A fREE
varerd aft {amz w1 ghrar ¥ feg
IRT AGF @ WA GY A% ¥ WG w@
WY | 5@ W HT WEE T A o sf
we fggeaa & w91 & wagd ¥ ghar
¥ vl & @9 §) e A Ay
B9 $IT 99 WATey & qwE 0T fawi 3
@ § ) o auig o fir glaar o gae g
qfifeafa #, fegear & s gwfafe
wiedt & andt azd ) feafr & oz fgmena
¥ areT sfady mfesa &) awron ) ded
gQ Yt wore dwr firy srvaar Forerdy fpgeams
# g N aw Hifa § e gfard
qfcadw @ %) fasd | dfew awae ®
arw § s ag wa @ awe ¥ fegord ot
e qURTEF FH W e
Yo wk ugt® wwEgd B e ¥ T
w0 S o af § e tw
aw WY fifaw Tk R fw frgema &
FRC FARAT AT Y varer & wavar
waga fear o AR I Aoy w1 v
FIA w7 Fqrar & savar Aywr fear @y

wm Wy anh § oo avat &)
Wy e ey wr §owl
oy §, Jaiiafy wogd) w1 wiwwr w2 e
ST & FATET GAIET FRINT Aot Feyontfa
W WU | ST Y T e e g, var
TR W A0 W whawre §, & sy s

WX SWWR Wl w o gwgw o
A wverdt ¥ afondr w2 ¥ wow-
wm e gon 7 e st faar &
ol o vl &Y mfvw TR ag
QRIW  d37 g O Sew g o A
O ¥ W ird e o a o ¥ g
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gtz gt ? fwr K 2w § f
ww ag @ amw oAl & stfw
gy W ATNT HIZRW & 9HTA &
£ 1w e wgA o AW, faad oft
s wogdl b foq o Raraw R ER
FAA A Aw g AT wr A 4@
gy wl% ¥ wrE g o @k D
O w6, JeN gPram ) §) s
e awgw ¥ sYoifrw wifer wrgd & s
w1 od wgAr wrgy 4, I aifgwrd o
THT FEAT ArgA §, MANE & sfgwrd o
T% son WAay § ww s owEd §,
fergearn ¥ &l A ¥ wage at ek
et &Y {a)Y frzrd & avs s ared
g & aw o fefgas BT & Wy WA
Fugdl & fog ot gy § I ofadT wh
w e grft sl ow gfawnt a0F &
q fegear & for samr qwge e
AT AT AT JTIXNT $EH T3MT ENIT |
ofew oo ag faafomfl @1 g oo ¥
HEN-HHT KA T g & wwgr-fadndr
o gu § A ae on @ &1 iy
e @ % wgrow & awee A wngR
fairft w17 wg @, A g ¥ fgema
T ¢ fr g wgrng & awe O g
Fg 4% | AT qwE T g, wed Ak
sl # qwar @AY wifge 1 dfer 77 @
g § @ &1 wfey 7 awd § fr o
oy woge Afa ¥ afeds sifag, N-
qofiafey Nfe & azfeg, e & gw &
o wrg Y wwge Afg g e wfen
afie ag @ w1 & agr )

wire &t 9 ¥ o g qaefr @
fad wagd w1 ol oy P ¢ A
N W wrwer A ¥F &, widw
g ¥z% wt 5org 3 § o ga® wfcg
¥Elt WA ¥ oy wogd o oy i
¥ O wrag o @it @ e
fegem R et st ¥ wvew 3v ghgw
aTRYeY 4% ghar ! aff ws g 7 o
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[= TerrEr Wl

fou @ra st ga Afy & qfeads Mg
T mEr gfaaa) s am agrey, faad Oy
Awge AT 8, 99 gfagal wrrar feerse,
g aal Y @afeg 1 I anyfys
arafan Aifag | a6 T A gag ek
IAFY arEt F1 qAY Y Fiforw Dfong )

geaIe & i @Y, & 8%, a9
TqIw, 91T 419, 919 = & faU geame ag
0, 7 ar7 WY wof & o9 B ¥ Q@
& 1 awafa Y & qar wgr § A garw @
& I9Fr gw4A frar | SfFT geare gy
w4} §, g 99 9T MfAg 1 ggme wfag
g1iY & v wgrd srawra qT S W@ & AR
g% gAfas qag 4 aaearg g agd |
g% wfzarzat ooy &Y @) § | SgE IR
¥ ¥ @fwn, g famr aar § el
aws wifos] & gad aga ar @ & | mfesi
& oo e gy adl | ¥fFT gmaA ®
wAdy gzer off Wiz ar fsig snwr
gagdd Y ANfeT HF qwer w7 g A 144
®T &T ITHT So@E H T frar
araT & 1 gl e @ fuw mfew qw &
AT F1 dE-AG IeeHT F@ §, A9A
faatfoar wad &, SO °avd| saur F9 §
AN FT WO FI& IF @A & | I
faers 1§ ®@ardt @ Hdr o & ag
aREan WY A aw@ # arEl F a9y
Lattd H@,{!{%‘ mm 5 Y 72X
T § fa wael § Aoy Wy @ 9%
YT AWML &) AHEAT © TATETT &Y |

1968 % 28 wrg wRATY wHwifeal A
gEar® Y A ¥IOY I §WY qHiwNge
sfay #fede anfeda fasmen ot gow
Az IAFI Q9 &raT | A Ay fAdEw §
fe o wafg ) @ i oo
i &\ 9g wIET HIGT R ) X A H EW
FFAT ST T T Qe o T wagd
w1 fawry gifes w3 asd § o wame
o g vy
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TEERT TG A AT ¥ T E
TJEATEA AGTAT €A A HF T F § T Fow
wte & wifew  dafe, d97 & gziani &
afawrd doafy, ¥ @ s o i
agry § o WX § 1 IAE FAT S wrd-
Tl $3 A A oy 3@ E 1 A FA
Ay §rwAt F1 w7 w9y § e AR
MrewwrT Igg @ Aoz AN Rin wF Sw<
Ay o fwal 51 57 NAfae | Swa
TA & A qqF & wgdAnn Y dAfae
¥ FARIH ST 9T THiae wfeU, a¥ a1y
A AFAFT | G A WA HEr AT ]
fF qag aveag I & foo geae s@
£ swrd sAMd gawag q@ A ana
Q@ B, AT gW AP I aY wwg W@
syt | & fex Fgar wrgar g s f5 Swa
717 % Farg I FHAfE qv T A
&, WAFN qT A JTAY § A @ R A
W AT AT v @ Al SR WP & o
Al ®Y agra # qd qEmEd fggem
75 gorar (MA@ afrare & s
fom® sarm & Idtawo A A g
T qAGF FARNeA, fgmgraa & gafarftes
At s feegEna & oo N @d Wy ¥
g ¥ fevrm w@ g, &R 9z s
AT =g

ag Wt w1 AT e A9 B greATE
FY FATET F AIEY | SqraT ¥ Y ey ?
#ut fegmgear & oY SewraT g w@r §, WA
ad fgear, efag frwr wagd ) faw
t? afrfam wgr g 1 WA W ofam
fgemr S, cad Srewes a3 | Bfen
o w @ @ ? fawr N amah
ool AT ATy a3 W &, Ty o srad
oeiT 7w wT oy @ 8, Sfew ey
aff Tred | s ¥ gvqe fgewa AdY &,
wifs ¥ am ¥ forwree §, feerame-
niwfaar, fygera & 75 e Jasfy
arg o oy §, STYAr Towre Y i
v §, T A% WX ¥ po aff wy I
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Farsas wEEw, gfigay ) fosadie
N qawfH wEry | A g it faw
fear —gfraa a frrndfioT & fod adwmr
frgre Um @ @Y AFT E—ToT wAIE |
are gfozar g gfaaw #1aa gt 31 Ad
st swardt ader wady 8, a@frs s
gEE WAT &1 JAT AN E w4
gfrear ¢ gfaaa Fraa, sfegs Auae §e
gfaa Fmw AT ferx Awgy A 7 9%
grgrw ¥ g fagr= an frar ag s
¢ —¥dfeFwa =@ NFr §72 1 T7 "3NT
T #qT ®awg g ! s a0fwRua R Q
gfraa & 49 Faw 10 978 war 47 54
g1, 3a gfraa 71 fanay @ & fas §
FIT 98 ¥aw 10 sfawy sarzm § @y g4
WAL T AT 9T AT AT AfEd 1 g
FY ga qrad w1 @ @9 f& gad o W,
sfer s oam @At @A & fed dume
g | 9% A0 7eR ? f wew wqwm ey
AFY FX, WEIITE T A0 A T, AU
¥ e A &3 —-a7 4y fifr 2 7 e
a1 §—aar M9 F1 A7 ferdaz agar
g T4T av sase

st A AT WX () ¢ 09 IT
Y AF g AT, AZ FAAT AV T FT
afase g

St TRTAATT WTEAt - A9 I 9L T4
nfed | tvew am w1 Az § faer Awge
qWr QW X1T &1 WAAY &, To yrzo do
To flo Wt WA §, Mg F oY ) fagia
¥ aY mAd B, 3fw awmw § o1 Y dare
8t & 1 gafey w48 araer & Forndtom
wr ader fwifed afs oY ghae wdr
wtadi ¥ wagy &1 wfaftfoey s §, gt
® werm fad @ e § @w @
gy ot sy $fag 1 & angar f gad
R & a9 gt ox TwrT ¥ FF W wrer
w0 ¥R W) o Wi w33

AA-FHETREE %1 At B o

VAISAKHA 12, 1894 (§S4KA)
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T awdt T WY &) g ¥ ow afufy
aar @ § waw qar swA & fay ofdw
adft v gusr fad Ad arf & ow
gafry frqe gec el &, SfwT gawr
g NT-BR g G8 wwar 1 saOst
e awv g, &l arg af) fera o ad
% o fr fRad ot Jwmcd ) ag oY
frald wagr am g fw | w| &7 g
Afgw FE R, e d9nEd v dee-
AgozA AFTE 1 TN gIAT & [ &Y
qw@ Fagdr v W R, qMA A A Ay
g U FgaY @1 WY &, FF e 5y fify
wagx fasedt Afa g, s £ Afy fergeam
7 oAy F1 waga F33 71 AfT @, 0w
a% g7 Afa F s 1 gEwr g @,
a8 fovz adt gtm, awAw AWM W
wAAl gF AA Evr | = foir awrt &
ga1® 9T @AY ¥ Qr=Ar A

dqedt A am A Ay §, FAed w
AT oft aF et et ¥ I qr
2\ ag w7 wox g@ far st ifedy
T Ala@r @M ¥ gwiE § wagy d%
§, AT IAR JwTA ¥ Afed, ¥ gum ¥
9g% AW S FT AF 9N | ¥ q@Ar
F1zar g f% s et F9 A H@ 7 AT
¥ AN e &7 9 arak @) Ay Sy
1 mre fadsn, s &) awem go @nitg
IT AR <N F AT DY | afr gwY
g fo fanfor fasr & aogy A S
a#Y & wradft 1 gF wew g g fv ooy
Wiz @ a7 97 faare w7 @ @, & =g
fr @17 a9 ¥F qaT ¥ dw fad fE
FerauA ANEN T WY gD & oy
#RX I e N gRfew war oy fear
st L gz WY gAr @ i ama mag 10
q@E wefer war Bar wgy § oav fox
atamr 1 A FA, Ty qgwy W A
FT Pt AFAT F 1 ST AT aravy W A
srqory il

8 33 sfgwa MNA8-- T =[iT W aum
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[=ft TR Wt ]
¥ee de gfraw am af §—ew WA

T, Q¥e Qo THe HIW 73T, Yo Hko
fo go #to M mAT, FAR A ¥ @t
®Y AT FE BT AW WIT AW, ¥ g7 WY
/19 a7 | ¥ ¥y fgrgeara & AogT aArEeA
¥ yerIeT A § 99§ Afg @
§ s uwar wAA A wew Af faed
ot o wor a3, gk AT gAAr Agr AWy
g1 9@ s FHaE 833 9@z &
fagta Y w0 48 arad 7 g w4 QU
gan @ Wt fae aF go &, se-
qfed} & MwA F47 oAr TE 95y ? a1
garoard §, TQd ey 1> §, @ fee
X waY § zver favan A wiwfir Fama
w47 §, F1T TEET XA Aifordy )

mfrd wve FT @7 o § 7 arad
a7 awey e & =7 TmaT w FIw
QA § 10 F 3T A% § et daw
el §, mifade wow wfaerc & 1 et it
22 &7% w9ar Iurr-afa ¥ agt, faw-
wifew & agi, FEAIY F T@r, @w-
mfew} dagh ow g E 1w T AW
AFAT WO AT § 7 wfeA faedh ¥ oy
aveT w7 § 1 W W AR
qrEAT § A qEAT N A, q@E WM agw
war 1207 srmr T FfaR d
et foredrare &1 &7 gar § s e et
Wy wurnfal § & a-ay @e-
wifewl ¥ &, T fol Fug & sraw afir
froary Al TR E | W F oW
WM gEE [ |W N R e § ar
wiy v § e @ e ot wrgw o d
oY ey Toee & wafal & e ey
i ag aw s R @7 Wy gwgw
Wit e & wiwfal & quae
gfeed @ whafal o o WE?
s o fagre we w3 Ay fage ¥
o Quaw snferw § 9 ;9 H7 F9AT qE'TH
gt &) 3 15 e & fewray) we oft

MAY 2, 1972

Labour and Rehab.

tiag * g €Y wF wfedw
% FETT 8, #F o fo Ho & weAw
g 15 @15 ¥ WY AFw A ar e

SHRI M. RAM GOPAL REDDY
(Nizamabad) : He is attacking the officers;
he can attack the Ministry and 1its policies but
not officers,

ot TraTAATT Wvest ¢ I am not attacking
any officer - I have not named any officer I
have gotAhe nght to mention the things that
I have seen and known.

T oy gAYw Agh § 5 59 wew
gy &Y ooy AFTWE 9T SO Sy |
T AEIWE FIT A @ ATAN | GRIAATE
@A @AM qw 7w, Afer g
¥grar@t A A wdar, WA X Aqd A
e, et & d99 & s 5 el
€ AR I ATH T AGA) gy,
for-aree  awg I AF IO, q9
22 HUT IFAT BT F¥ FZ1qAY Y )

gtg 4% foo ¥ ol a% geaTe w®
W 31 9WN w9z gEaw g gt Y,
w1 AT fafaeer wir et § g age
arry W A g §9) & mfew—arar-
farer-wiafanr wamSt 3@ @RI ¥
AAFA ) gl A @A, A7 S Ay
Yo o, fagd st ot mfaw §, g3y
ave F47) w@ for fokagy B fs
) gwdvt gfm §, aw dw
TRETRY  qaldunT Ae-ReT i § o
NP EE TAY ATY HX ST oY FAC AL &
gfran & w71 (5 ag Ja< el w1 dv q
W fare g 1w A9 99 g & feg
gt afg e dme i @ TR W
@t wrae g afs R ¥ dF ¥ Shorg
ez Y vEr T guwdt qEATeY
Yo ¥ Ow wwY § 1 W9 AT
mredY ar fiedt geX dwaT W) o e ¥
% v awy & P olafaa’ w v
awd §, Aywcugl BY aff doen 8
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T we ¥ vt g ¥ IR
weeds Y uw g1 A arwfas geae e
g 7y § 6 ataa @, g aglead @,
grea ¥ T AT gan a¥vam g i
# gfraw %) wsaar @ | I wEEar @y
T RAY? S aAF § amy e gfE
Nfgdiz FT or@ET HEIWF FT ArEAT
78 ¥ waw Owae weerds i S
W wrgArAA A s Ad WP A A
wHarfid) & aaang gfafaf 2, gaa @)
g 78 2 1 qg z@w giAaar & §
Armar 2 R &) T 9T ¥ FA &9
el A rradrad 7E § 0o o Hro 1l
& wogd 97 gWS g1 3@ B, I WA
Y @1 & 1| @ gTA® I¥ @ {1 AEA
w &frrwa 1 F19 3 7 fagraar @
s 9 gat 2z d Avwfaar mwé
FETUA & AAFN F1 FEA WIRWA F
agr A7 o ¥ & 1 (euww) o

fezt & FwFl 7 S FHo dre
FAW & IET AW a9 fHAGW TF
wfeg | AT 1T 30, way Faaisa qw
gRIR 2w ¥ a¥t gfedt & gu &1 SR
N grard & fou ay gaifaar N § ag
AR A9 & 20 Wy qww § Afeq
g arerasg § PR 398 am 9x
oF s Wt A A AR 7 ¥ A s
7T AE1EG qET I FX (F 9H FOET
&1 a9 g Faerea® qw arg g

T 9T & q9 ¥ AIF geIAIE AT |
I beg to move :

That the Demand under the Head Labour
and Employment be reduced to Re. 1.

[Failure to fix umform wages for
agricultural laboures (4)].

That the Demand under the Head Labour
and Employment be reduced to Re, 1.

[Need to fix minimum wage of
agricultural labourers in Bibar at
rupees four per day (5)).
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That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re 1,

[Failure to change the anti-labour
and pro-capialist policy of the
Government (43)]

That the Demand under the Head Depart.
ment of Labour and Employment be
reduced to Re 1.

[Tarlure to grant need based mins-
mum wage to the industrial and
other woikers (44)],

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re 1,

[Unsatisfactory working of the
Labour Advisory Committees consti-
suted by State Governments (45)].

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re 1.

[Undue delay in the registration of
the Unions (46)]

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re 1.

[Failure to implement the policy of
one Union for one Industry (47)].

That the Demand uader the Head Depart-
ment of Labour and Employment be
reduced to Re, 1.

[Tailure to implement the declared
policy of participation of labour
the management of public sector
industries (48))]

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re. 1

[Failure to enforce obligatory implee
meniation of the recommendations
of wage boards (49)).
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[Shr1 Ramavatar Shastri]

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced Re 1.

[Policy of imposing INTUC on
labour unions though thcy do not
enjoy the support of workers (50)].

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced Re 1,

[Failure to abolish the cxisting cont-
ract system prevalent 1n the mines
of Bihar, Orissa and other States
1)1

That the Demand under the Head Depart-
ment of Labour and LUmployment be
reduced to Re 1.

[Failure to take lcgal action against
the employers nolding up payment
of the accumulated provident fund
of the workers (52)).

That the Demand under the Head Depart-
ment of Labour and Lmployment be
reduced ta Re 1.

[Failure to give recogmition to the
trade unions emjoying majority
support of labourers (53))

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re. 1.

[Failure to 1ntroduce secret ballot
system to varifly the clam of labour
unions to represent the labour (54)).

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re. 1.

[Fadure to give at least 8.33 per
cent bonus (55)).

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re. 1,

{Failure to give living wage to the
agticultural labourers (56)].
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That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re. 1,

[Undue delay in enacting gratuity
legisiation (68)],

That the Demand under the Head Depart-
ment of Labour and Cmployment be
reduced to Re. 1.

|Failure to enact laws preventing
declaration of lock outs in factories
(69)].

That the Demand undes the Head Depart-
ment of Labour and Employment be
reduccd to Re, 1

[Failure o 1mposc a ban on retrench-
ment m  factorics, mpunes and
industuial establishments (70)].

That the Demand under the Head Depart-
ment  of labour and Lmployment be
1educed to Re. 1,

[Need to stop for ever coniroversies
relating to imposttion of ban on
strikes (71)).

That the demand under the hcad Dcpart-
ment of Labour and Employment be
reduced to Re 1,

[Failure to implement the awards of
labour tribunals. (72)].

That the demand under the head Depart-
ment of Labour and Employment be
reduced to Re, 1.

[Need to extend the gratuity laws to
construction labour. (73)].

That the demand under the head Depart-
ment of Labour and Employment be
reduced to Re, 1.

[Need to take stringent action against
those industnalists and factory-
owners who fail to contribute their
share to the provident fund, (74)].

That the demand under the head Depart-
ment of Labour and Employment be
reduced by Rs, 100,
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|Failure o accord recognition to
Bokaro Ispat Kamgar Union,
(78)]

That the demand under the head Labour
and Employment be reduced by Rs 100,

(Failue to accord recognition to the
Hatia Kamgar Union (79)].

That the demand undcr the head Labour
and Employment be reduced by Rs. 100

[Failure to get the accumulated
provident fund arrears disbursed to
the employees of Bihar Small Indust-
rics Corporation Ltd., Patna (80)].

That the demand under the head Labour
and kmployment be reduced by Rs 100.

| Failure to get the Provident Fund
arrears disbursed to the employees
of Bihar [lying Club, Patna (81)].

That the demand under the hcad Labour
and Employment be reduced by Rs 100.

[Failure to imployment the recommen-
dations of Wage Board constituted
for Sugar Mill Workers (82)].

That the demand under the head Labour
and Employment to reduced by Rs. 100,

[Failure to give bonus to all cate-
gories of lubourers. (83)].

That the demand under the head Labour
and Employment be reduced by Rs. 100,

[Failure to accord recognition to the
All India Provident Fund Employees
Federation. (88)].

That the demand under the head Labour
and Employment be reduced by Rs. 100.

[Failure to recognise Bihar Regional
Provident Fund Employecs Union,
(89)].

That the demand under the head Labour
and Employment be reduced by Rs. 100,

[Failure to get a bujlding constructed
by the Bihar Regional Provident
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Fund Organisation for their office in
Patna. (90)].

That the demand under the head Labour
and Employment be reduced by Rs. 100,

[Need to nominate a full time Chair-
man of the Central Board of Trustees
of the Ewmployees Provident Fund
Organisation having full powers.
on).

That the demand under the head Iabour
and Employment be reduced by Rs. 100.

[Necd to accept decisions of the
Central Board of Trustees of the
Employees Provident Fund Organi-
sation by the Government (92)].

That the demand under the head Labour
and Employment be reduced by Rs 100,

[Need to increasc the house rent
allowance of the employees working
in the offices of the Employees
Provident Fund Organisation, (93)).

That the demand under the head Labour
and Employment be reduced by Rs. 100

[Failure to declare the status of the
Employees Provident Fund Organi-
sation (94)].

That the demand under the head Labour
and Employment be reduced Rs. 100,

[Need to bring the scales of pay of
the employees of the Employees
Provident Fund Organisation at par
with other organisations like S.T.C.,
MM.T.C. and banking industries,
99)1.

That the demand under the head Labour
and Emplopment be reduced by Rs. 100.

[Need to pay 5 per cent additional
house rent allowance to the employees
of Employces Provident Fund
Orgapisation (96)].
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[Shri Ramavatar Shastri)

That the Demand under the Head Labour
and Employment be reduced by Rs. 100.

[Need to prevent merging the Emp-
loyees State Insurance Corporation,
9Dl

That the demand under the head Labour
and Employment be reduced by Rs. 100.

[Need to facilitate the participation
of employees representatives 1n the
Central Board of Trustees of the
Employees Provident Fund Organi-
sation (98)).

That the Demand under the Head Labour
and Employment be reduced by Rs. 100.

[Need to climinate burcaucratic func-
tivning of the Employees Provident
Fund Organisation at Delhi and other
regional offices (99)]

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re. 1.

[Failure to extend labour laws to
Railway employees. (108)]

That the Demand under the Head Deparl-
ment of Labour and Employment be
reduced to Re 1.

{Failure to check such activities of
employers as result in  the violation
of labour laws and to punish them
for their acts. (109)]

That the Demand under the Head Depart-
ment of Labour and Employment be
reduced to Re. 1,

[Failure to solve the unemployment
problem. (110)]

That the Demand under the Head Depart-
ment of Labour and Employment be redu-
ced to Re. 1,

[Failure to provide jobs or to give
unemployment allowasce to the unem-
ployed persons, (111)}
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That the demand under the head Labour
and Employment be reduced by Rs. 100.

[Failure to provide accommodation to
the employees workingin the Bihar
regional office of Provident Fund,
Patna, (112)]

That the Demand under the Head Labour
and Employment be reduced by Rs, 100.

[Failure to get the arrears of accumu-
lated funds paid to Mine workers.

(113)]

That the Demand under the Head Labour
and Employment be reduccd by Rs. 100,

[Failure to implement the recommen-
dations of the Wage Board constitu-
ted for the mine workers. (114)]

That the Demand under the Head Labour
and Employment be reduced by Rs. 100,

[Failure to recognise Coal Workers
Union, Grridih. (115]

That the Demand under the Head Labour
and Employment be reduced by Rs. 100.

[Failure to check the retrenchment of
more than ten thousand mica workers
in Giridih area. (116)]

That the Demand under the Head Labour
and Employment be reduced by Rs. 100

[Failure to abolish the contract
system. (117)]

That the Demand nnder the Head Labour
and Employment be reduced by Rs. 100.

[Failure to take action against the
employers violating Bonus Act. (118)]

That the Demand under the Head Labour
and Employment be reduced by Rs. 100,

[Failura to give as much bonus to the
employees of the State Bank of India
as is given to the employees of other
Banks (119)]

That the Demand under the Head Labour
and Employment be reduced by Rs. 100,

[Encouragement to set up puppet and
rival unions in banks, (120)]
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That the Demand under the Head Labou
snd Employment be reduced by Rs. 100.

[Failure to put an end to the anti-
labour policy of the managers of the
Andhra Bank Limited. (121)]

That the Demand under the Head Labour
and Employment be reduced by Rs. 100

[Failure of weifare programmes for
mine labourers. (122)]

That the Demand under the Head Labour
and Employment be reduced by Rs 100.

[Failure to get wages etc. paid to the
workers of Pradip Lamp Works,
Patna Cnty as prescribed under the
law. (123)]

That the Demand under the Head Labour
and Employment be reduced by Rs 100,

[Failure to accord recognition to the
unions of hospital workers. (124)]

That the Demand under the [iead Labour
and Employment be reduced by Rs, 100.

[Failure to get the demands of shop-
workers regarding their service con-
ditions acceded to. (125)]

That the Demand under the Head Dapart-
ment of Rehabilitation be reduced by Rs.
100.

[Failure to find out a satisfactory
solution of the problems of refugees,
(126)]

That the Demand under the Head Depart-
T:;n of Rebabilitation be reduced by Rs.

Failure to regularise the refugees
squatters colonies. (127)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100,

[Failure to fulfil the assurance given
by the Labour Minister regarding not
taking any action against ten thou-
sand railway workers of Barauni-
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Garhara on their calling off the strike
in April, 1971, (128)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100,

[Need to apply uniformity all over the
country the principles agreed upon by
All India Trade Union Congress,
Indian National Trade Union Con-
gress and Hind Mazdoor Sabha in
regard to grant of recogmition to
Unions. (129)]

SHRI D. K. PANDA (Bhanjanagar) : I

beg to move :

That the demand under the Head Labour
and Employment be reduced by Rs. 100.

[Failure to enact laws (o ensure need
based minimum wage to the agricul-
tural labour, (:3)]

That the demand under the Head Labour
and Employment be reduced to Re, 1.

[Failure to implement recommenda-
tions of the Second Wagy Board for
sugar Industries, 1n general and in the
Aske Cooperative Sugar Industries
in particular, (23)]

That the demand under the Head Labour
and Employment be reduced to Re 1,

[Failure to prevent lay of of more
than 140 workmen of the Aske
(Orissa) Coorperative Sugar Indus-
trirs according to Sugar Wage Board
recommendations. (24)]

That the demand under the Head Labour
and Emplnyment be reduczd to Re. 1,

[Failure to follow up steps for imple-
menting the bonus formula declared
by the Labour Ministry (25)]

That the demand under the Head Labour
and Employment be reduced to Rs. 1.

{Failure to implement the provisions
of the Bonos Act in general and in
the Aske Cooperative Sugar Indus-
tries (Osissa) in particular. {26)]
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That the demand under the Head Labour
and Employment be reduced to Re. 1.

[Failure to provide the minimum
bonus to the workers of the mines
and Sugar industries in Orissa, (27)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100.

[Need to provide need based mini-
mum wage to industrial workers.
(28)1

That the demand under the Head Labour
and Employment be reduced by Rs. 100,

[Failure to fix minimum wage for
agriculural labour by enacting suita-
ble labour laws. (29)]

That the demand under the Head Labour
and Employment be reduced by Rs, 100,

[Failure to give recognition to unions
enjoying support of the majority of
workmen in industiial units, (30)]

That the demand under the Head Labour
and Employment be reduced by Rs 100.

{Need to introduce secret ballot to
determine representation of labour
unions for purposes of according
recognition, (31)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100.

[Need to prevent attempts by INTUC
at securing dominance in all indus-
tries by granting recogmtion INTUC
led unions to the exclusion of other
unions enjoying majority support
without varifying the genuineness of
membesship.on record. (32)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100

[Need to grant recognition to the
Hardwar Heavy Blectricaly Workers
Asmsociation affiliated to AITUC.
3]
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That the demand under the Head Labour
and Employment be reduced by Rs. 100.

[Need to abandon the practicc of
granting recognition based merely on
varification of membership on record.
(34)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100.

[Failure to provide heaith centre for
workers of Joyshree Chemicals Indus-
tries Ltd, and Ganjam Chlorinator
Ltd., at Ganjam in Orissa. (35)]

That the demand under the Head Labow
and Emyloyment be red: ced by Rs. 100.

[Need to ensurc joint control of the
industiies in gencral and the pablic
undertakings in particular by labour
and management rcpresentatives from
workshop to planning and production
stages. (36)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100.

[Failure to enforce the declared policy
of participation of labour in manage-
ment in public undertakings and also
in private industiies. (37)§

That the demand under the Head Labour
and Employment be reduced by Rs, 100.

|Need to rehabilitate thousands of
Adivasi workers rendered jobless due
to closure of the Mines at Mahisa-
suni in Mayurbhanj district and other
mineral producing districts 1n Orissa.
(38)]

That the Demand vnder the Head Labour
and Employment be reduced by Rs. 100.

[Failure to abolish contract labour
system in the mmnes of Orissa and
Bihar, (39)]

That the Demand under the Head Labour
and Emploympnt be reduced by Rs. 100.

[Failure to rebabilitate Adivasi girls
in Mayurbhanj, Keonjhar and Kora-
put who had been thrown out of
employment. (40)]
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That the Demand under the Head Labour
and Employment be reduced by Rs 100

[Need to rehabilitate 526 men of
secursty force of HSL at Rourkela
immedately (41)]

That the Demand under the Head Labour
and Employment be reduced by Rs 100

[Need to piobe mnto  the assault on
four workers of Hardwar Hcavy
Eleciricals Woikers Associalion m
connection with recognition of then
union issuc (42)]

SHRI P M MPFHTA (Bhavnagar) [ beg

10 move

That the Demand under the Huad Depart-
ment of Labour and Lmployment be
reduced to Re 1

[Failure to apply labour laws to
Railway employees and other public
undertakmge workers (57)]

That the Demand under the Head Dopart
ment of Labour and Cmployment be
reduced to Re 1

[Fallwe to implement gains-;haring
m public Sector. (58)]

That the Demand wnder the Head Depart-
ment of Labour and FEmployment be
reducee to Re 1

[Failure to settle the 1ssue of bonus to
the worhers. (59)]

That the Demand uuder the Head Depart-
ment of Labour and Employment be
reduced to Re 1.

[Faudure to implement the workers’
DArticIpalion in maoagement schemes
(60)]

That the Demand under the Head Depart-
ment of Labour and Emnloyment be
reduced to Re 1

{Faliure to compensate the indus-
tial workers of Maharashtra and
Gujarat States for the wages lost duc
to power crisis {61)]
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DR LAXMINARAIN PANDEY (Mand-

saur) I beg to move

That the Dcmand under the Head Labour
and Fmployment be reduced to Re 1.

[Delay in 1mplementing the bonus
procedure prescribed by the Labour
Mmistty (62)]

That the Demand under the Head Labour
and Employment be reduced to Re 1

[Failure to check the arbitrary utili-
sation of Labour Pryvident Fund by
the Durectors of wvatious industrial
organisations (63)]

That the Demand under the Head Labour
and Employment be reduccd to Re 1

|Failure to give benefit of the recom-
mendations of the Second Suga: Wage
Commission to the sugar mill workers
up ull now (64)

That the Deniind undei the Head Labour
and Fmployment be reduced to Re 1

{Tailute to chech the regular violation
of labour laws by various ndustrial
establishments (65)]

That the Demand under the Head Labour
and Employment be reduced to Re |

"Delay i implementing the system
of according recognition to the labour
organisation by secret ballot  (66)]

That the Demand under the Head Labour
and Employment bhe reduced to Re 1

[Delay m giving recogmiion to the
All India Labour Union as an all
India labour organsation, (67)]

SHRI DINEN BHATTACHARYYA

(Serampore) I beg 10 move

That the Demand under the Head Depart-
ment of Rehabilitation be reduced by Rs
100

[Mead to regularics all the relugee
squatters colones in West Bengal
o))
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That the Demand under the Head Depart-
ment of Rehabilitation be reduced by Rs.
100,

| Need to write off all the outstanding
house building leans of the poor and
middle class refugees in West Bengal.
8)]

That the Demand under the Head Depart-
ment of Rehibilitation be reduced by Rs.
100.

[Need to grant adequate funds for
the proper development of refugee
squatters colonies in West Bengal.
an

That the Demand under the Head Labour
and Employment be reduced by Rs. 100.

[Need for introducing need based
national minimum wages for all cate-
gories of workers, (84)]

That the Demand under the Head Labour
and Employment be reduced by Rs. 100.

[Need for total abolition of contract
labour, (85)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100.

[Need to provide job to the unem-
ployed or to grant unemployment
dole to the unemployed labour. (86)]

That the demand under the head Labour
and Employment be reduced by Rs, 100.

[Need to create employment poten-
tials for the rural poor and tolling
people all over the country. (87)]

SHRI MOHAMMAD ISMAIL : 1 beg to

That the demand under the Idead Labour
and Employment be reduced by Rs, 100.

[Failure to prevent unregistered union
to make agreement at Nimcha Col-
liery, Ranigunj, by which 700 perma-
nent workers were retrenched (100)]
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That the demand moder the Head Labour
and Employment be reduced by Rs. 100,

[Failure to take firm stand for imple-
menting Coal Wage Board award
regarding D. A. and wages in most
of the Collicries cf Asansol area
(101)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100,

|Failure to protect the workers right
to join any union of their choice.
(102)]

That the demand under the Head Labour
and Employment be redueed by Rs. 100.

[Failure to take any action against
the anti-social elements who prevent
hundreds of trade uniont workers
from joining their duties in factories
(103)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100,

[Failure to take action against per-
sons involved in corruption charges
on the basis of Dauphara's report
submitted to the Ministry. (104)]

That the demand under the Head Labour
and Employment be reduced by Rs. 100,

[Failure to take any step to prevent
forcible occupation of 300 offices of
Registered Trade Unions by the anti-
social elements in the presence of the
police in West Bengal (105))

That the demand under the Head Labour
and Employment be reduced by Rs. 100,

[Failure to execute the Government
order regarding ban on purchase of
coal from the Collieries that failed
in implementing the Coal Wage
Board award, specially for Railways.
(106).

That the demand under the Head Labour
and Employment be reduced by Rs. 100,

[Failure In implementing tripartite
labour conference recommendation
regarding re-opening of closed facto-
ries (107).
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MR. DEPUTY SPEAKER : The Cut
Motions ate also before the House,

SHRI RAJA KULKARNI (Bombay-North
East) : Sir, the role played by the organised
working class Jast year during the national
emergency deserves congratulations from the
whole soecity. The Prime Minister has al-
ready expressed her appreciation of the role
played by the working class during the national
emergency and during 1971 as a whole, Today
the working class in India has not only stood
the test of its patriotic feelings and emotions,
but has emerged as a most progressive force in
the society, which is on the threshold of social
and economic transformation along democratic
lines,

15.53 hrs.
(Sar! R. D. BIHANDARE in the Chairl

If the socicty is looking to the working
class as the most progressive force for the
future of democracy, there is a necessity on
the part of the Labour Ministry to creatc con-
ditions enabling the working class to shoulder
the responsibilities that have been thrown upon
it in asking to play an effecctive role in the
social and economic transformation. It is our
experience during the last two years that the
evolution ot the labour policy does not show
all the symptoms of the realisation on the part
of the Labour Ministry to make the working
class play its role effectively. Whether itisa
question of organising the social security
mcasures or labour welfare, or educational
measures or industrial relations or legislative
protection, in all these aspects, the labour
policy has been very slow in its development
growth to create appropriate institutions,
Today in the industrial field we are thinking
of doing away with the 1948 and 1956 indus-
trial policy resolutions, which were probably
the basis of our existing labour policy during
the last 20 years. The industrial policy is
now being completely overhauled and changed.
But we have no clear picture of the new labour
policy which is required for the socio-econo-
mic transformation of our people.

We have been hearing criticism from the
Opposition parties. Everything that the ruling
party does, is labelled as capitalist based and
antl-labour, Working class cannot plan the
role of an opposition party. It is its duty to
8ive & proper and positive shape to the labour
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policies of the government, Today there is
no such question for the Indian labour to act
asa permanent opposition force to the govern-
ment'’s labour policy. The Indian labour working
class has to act in both capacities—it should co-
operate whole-heartedly with the government
it its evolution of the mew policy ; at the same
time, it should have the freedom to oppose and
express resentment against any policy which
according to the working class, is mot wvery
progressive. So, the policy of support and
the policy of opposition should be treated as
two sides of the same policy. It is a dinamic
role.

When we look at the evolution of the
labour policy of our country, what do we see
today ? We have been told that an experi-
ment is being made for the last so many years
of associating labour in the industrial manage-
ment. We have been told that in about 80
establishments the joint management councils
have been established. We have been told
that in the public sector, governtaent has
taken a decision to appoint labour nomines,
union representatives, on the Board of Direc-
tors of companies. Although these measures
are progressive in their content, they are com-
ing too late. Today the situation is slipping
out of the hands of the Labour Ministry. So,
they must think of measures which are appro-
priate for the situation of today.

When we look at our national economy
today, wc find that industrial production is
stagnaung Then, what is the appeal to the
working class to help in production 7 It is
no use telling them that we will give them one
post of director in the board of directors or
membership of the joint production committes
or a share in the increased production when
the production goes up. All the existing
schemes are out-dated,

Take the field of agriculture. We are
talking of land reforms which have gone to the
extent of putting a ceiling on land holdings.
An urban ceiling on property is also coming
up. ‘Thus the concept of property ownership
in land and buildings is undergoing & change.
Can the Labour Ministry not take the initia-
tive for putting a restriction or changing
ownership concept in share-holdings in indus-
trial undertakings ? I think the time has
come for evolving a scheme for industrial selfs
government, Within the present structure of
management of industries, be it joint stock .
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[Shei Raja Kuikarni]

company, autonomous corporation or depart-
mentally run, it is very difficult to enthuse tbe
workers to take responsibility for raising pro-
duction to the level required,

Decentralisation of power for rural deve-
lopment has already taken place., The Zilia
Parishads are entrusted with the 1ask of rapid
rural ecomomic development, The decision
making exscution of plans for economic deve-
lopment have been given to the clected repre-
sentatives at the district level,

16 Iers.

Similarly, in regard to civic matters, we
have the Municipalitics Act and elected citizens
have been given the right of decision-making
and execution of their development plans and
the solution of their civic problems or the
problems of their own town When therc 1s
self-government, whether it is local sell-
government or rural economic development,
can we not think of an industrial self-govern-
ment by evolving a ncw patiern, a new  struc-
ture, of business organisation, public or
private 7 1 am not saying that we kecp the
zila parishod structure or the municipal
structure. Buf elected representatives of the
workmen and even of other interests concerned
should have the fréedom to take decisions
about production, the wealth to be produced,
the déistribution of profits and everything.
Théy ¥hould have the executive and legislative
poviers, Industrial self-government, industry-
wise, at the national and the State levels isa
new pattern and a new structure that must
corw, That alone will enthuse the workers,
That is the nmew concept which the Labour
Mihistry must start thinking of evolving. If
thoy thittk on these lines, all the other pro-
blems will not pose so much of & difficulty as
they are domg.

There is a field for immediate application
of this ides of self-government. I would like
to point out that inside the Labour Ministry
they bave got amumber of service organisations,
1 am mot talking of extending or imtroducing
industrial seif-govamment in manufacturing
and other commercial concerns, Though }
would like it, it cam begin at a Iate stage. But
why not begin with the self-goverament
structare in 1he service orgenisations, like the
Employess’ State Insuravce Corporation ?
Why. do you-want 8 buresucratic structars to
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run the service oOrganisations MHke the ESI,
Provident Fund, Family Peasion Sohemé,
Factory Legisiation, Factory administration,
Workers' Education etc ? Why do you want
these bureaucratic organisational structure to
run servicé organisations for labour 7 I would
request the Labour Ministry to give serious
thought to the proposal of evolving some kind
of a self-government structure, a new kind of
a pattern, to resolve all these problems.

The Employees’ State Insurance Scheme
is meant for industrial workers but inside the
scheme itselfl there is 0 much bureaucracy in
decision making that thonsands of employees,
who are employed in the Employces’ State
Insmance Corporation, had to go on strike
not out of their own will but becau-e the
industrial relations 1n a scrvice organisalion
like the Employees®™ State Insurance Corpora-
tion are strained not because the employees
are bad or because they lack patriotism or the
service attitude but because the pattern of
organisation s something 1otten at the roots.
Therefore T would request the Labour Ministry
to pay attention to this and evolve some kind
of a new pattern.

Then 1 would come to the question of
industrial relations. We have been told on
the floor of this Patliament as well as in the
report of the Labour Minustry that the Minstry
has reccived the report of the three majot
organisations giving a consensus on how to
elect a recognised union, collective bargaining
as a method for solving industrial disputes and
the appointment of a national council, Of all
these three the impact must be understood
properly because we feel that the Labour
Ministry has yet to take full cognisance of the
implications of the emerging labour movement
in our country.

The labour unity is welcome. The united
labour id this country will play not only the
progressive force but the most effuctive force
in the social and economic transformation. We
want not only these three orgamsations but all
the working class is united rs early as possible
for helping the social and economic transfor-
mation along with democratic lines as enuncia-
ted by the Congress under the leadership of
our Prime Minister.

At the same time, we must know, that
merely ant the basis of the Iset of Isbour
unity having beon apbieved lot nbt the Labour
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Minktry take It so easy that it can immediately
bring a new labour legislation. Government
must first agree that the present Industrial
Labour Disputes Ac! needs to be scrapped
because it was meant to prevent industrial
strikes. It has failed in its purpose during the
last 20-25 years. The strikes are not prevented.
The rate at which they have come and they
have come with vengeance, in spite of the
Industrial Disputes Act. The number of
strikes has gone up. There were fiekds in
which strikes could not b¢ imagined. But now
strikes are taking place in the fields and
services where they could not be imagined a
few years ago.

1 am sure Goveroment will forget the
thing aboul moratorium on strikes [ know
that the Labour Min ster has clarified that
there is no idea of putting a ban on strikes,
1t is good. The guestion is of avoiding strikes
or credting conditions where strikes would not
be necessary. We would lke the Labour
Ministry to apply its mind for bringing a new
legislation based on collective  bargaining.
What is requived for this? The collective
bargaining agency procedure is only ons aspect.
The Government is still grappling with the
problem as to what is its role in the settic-
ment of industrial disputes. The united labour
movement and even the employcrs today are
saying, “‘Leave everything to us. The Govern-
ment should not interfere.” What then is the
Government's role in the settlement of indus-
trial disputes ? Is then the Government’s role
in the settlement of industrial disputes, that
of a night watchman who has no right to
interfere or enter the house, but protect it
from owtside disturbance of law and order
while the inmates of the house can do any-
thing inside, Amongst them, they can fight;
they can do anything. But the night watchman
has only to perform the duty of law and order
from outside. He has no right to go in and
tell them or advise them to do any thing,

So, is it the night watchman's role that the
Labour Ministry is going to play in the collec-
tive bargaining or is it going to play the role
of an umpire who lays down the rulcs and
ask the parties to play the game according
to the rules and give the whistle when any-
body cominits & breach of the rules and
take congizance of it 7

My fear i» that just as, to decide the
policy on collective bargaining agency, the
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ballot or verification, it took more than a year.
the Government will take more than another
year to decide the role in the settlement of
industrial disputes, Let the Government tell
us whether they want to play the role of an
umpire or a night watchman or a driver of a
bus taking the passengers-workers and employe-
es—in the direction and at a speed, the driver
ie, the Goveroment decides. The Labour
Ministry as a driver of a bus of the national
economy will take them in thc way it likes,
according to the Government policy laid down.
So, it is for the Labour Muinistry to deade
whether they want to play the rode of a driver
of a bus, or of an umpire in & match,or of a
night watchman. They must decidc some kind
of a role becausc sometimes the labour
Ministry's role becomes very diflicuit,

The Government itself is a big employer
these days. There are 99 public sector upder-
takings and they havc more than 6 lakh
workmen, apart from the departmentally-run
undertakings, in these public sector under-
takings. The Labour Ministry says that the
public sector management should become a
model. The public sector management as
well as the employing Minustry do not listen to
the Labour Ministry. Here the Labour
Ministry must influence the other Ministries
and must hecome effective. 'We would like to
know what is the plan of the Labour Ministry
to become healthy, strong and effecuve to
influence the Steel Ministry, the Petroleum
Ministry, the Railway Ministry and the other
employing Ministries in the Government and
not to abide by their advices and ask the
Unions to follow their advices, We have one
instance, which I want to quote, about the
clash between the Labour Ministy and the
other employing Ministries. The Labour
Ministry, in consultation with all the public
sector management, decided in 1963 that there
thould be model promotion rules. A model
promotion procedure was to be evolved. The
decision was taken in 1963. In 1967, afier
four years, some principles for promotien
were evolved. Afier evolving these principles,
what the Labour Ministry did was to send
one copy to the Bureau of Public Enterprises
and another copy to the Ministry of Industrial
Development. These Ministries, without com-
ments, withoat any follow-up work, just semt
those copies to the public scctor undertakings
concerned, For two years there was no Yollow-
up—not even in 1969, Another advice went
from the Ministry of Industrial Development
when thére was 8 hue and cry from every-
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body as to what had happened to the promo-
tion principles. Till today one does not know
whether there exist model promotion rules,
whether they are followed and implemented
by the public sector undertakings. If this is
the way the public sector is going to be hawvs,
it would be very difficult for the Indian
working class to take pride in the development
of the public sector, We, with all eagerness
and the willingness to cooperate, would like to
say this ; let not the old concepts of manage-
rial rights and the old concepts of management
functions come in the way of the public sector
in the onward march of trade union movement
in this country.

st wwons faarsert  (sé)
garafs adzn gt a5 sac fafasd &
areEE § AT gL g A AR w7
ares §, § Saey qarf ¥ W @
arg & fo s 97217 2T fdwg #Y Jaaw
A ¥ feu, 2y gfamse & angw & oY
w8 & ST 3§ & foy o 0w wwer
gom gt Aife somd & fou wifre )
et {if soara & foq o w9 ofie
ww frgr @ woY wgRA wAg AegO &
arq &t Aoy W@ gfagal ¥ o grawg
@y § @ ITH I AW H1T WH agad
t)ag 3 agd M AR TITS Yo
o IR W @ &1 wN wow fwar
¢ fr dav fafash aga odl axg & amir
27 TP AR |

faQedt @& #) avs ¥ oW &) awar
qw @} 7 T ST gD Ny
ofeT STy oF @ QU wg, A fe
TET QUA FHIA ¥ wwdl A7 7@ § o qoR
wEITT S qTeIC dw ¥ fawm, Trer ok
nwfaat M awgT FET RS 31 IR
WA e N AR ¥ e e
wamar | & grear § i ag 3w v
TF QAT aaT WA O § | oI woRrT
Hfg mg off & fs ag zrer, fsmran
Trofrar &1 waga s ar et el
® are ¥, afte oyt oW o s Sy
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AIAGT ), TAH GIEIT TWEH AP FAY
Tt £ ®AR 07 | 7% favgw o A
g1 ufpr qfe g vistz e &, &
e fr g9 REa ¥ wrawg @ Ay
FuArg Y g & A & awy &, oF
safes g awd &, oY @ wa & fow darc
A frgay ot Ny g & frga A
ATAATE FY AF AR | ¥ ST T H ¥W
wriae of Tred 3, Sfea o¥ foq g
Tt &1 QY AT, & guwar g,

g

TAIT FFA ¥ F1g WY F 78 AR F@r
£ e s gn ® ANrAAE F) aIE @A
& | gayEA U IUFew meghe 1 99y
sfaw =ra 9 37 A9} N faea afzg
oY oifeg 37 #Eg@R &1 gAE wgw ¥
gfer faeeft =ifem 1 ag = § woge &
ar® ag {sfegas Aage g ar piseRe
AXGT &Y | AW TF g ITH gI4T W A
wOAT dar A 7 q1F fr 98 9 @ug fs
39 &1 wvwor far st <@ @ st A€ Afaar
quATf a1 W E U IT WX QN A@ R
qaE @ g k1 g IW St ¥ aw Img
fz1 Ay #T §% fy 3z surar sreew
s i3Iy agfavm fffamr o b5
foradY dzrare ag sgrdh ot forafr 3w &
feq gefega® avest ag &1 9GH 99T
& o i #R gAer feger feem
gnm

T qag & o gAY AR ¥ @
Foa ez g1 § & qodvg @ o
QU 1| ¥ 9 T &A@y a4 ) oagt 97
WM ATgT Yot ¥ g9 e Y SEg ¥
WA | I ATE oF & gAY & @ oft
T, @G arfd S ot ¥ s forrwr
graey fedlt ¥507 gear ¥ adf At 2

SHRI 8. B. GIRI (Warangal) ; There is
no quorum in the House,

MR, CHAIRMAN : The bell is being
TUDG. e
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Now, there is quorum, the hon. Member
may continue.

=it oA fawsiere @ qwefa wE-
@, Kol vg g arfrgn womge v &
wiar dar o sxak ) Fgwww f
EAR WA WATST & UF SIEATAS A
qaATT wifgu forad s Aanea) #, g 4%
SECER AU ECRIE IR S0 2Ll 2G|
g, uF Sreng a1 T ag A a@ F oy
yaede g | I ag Trgdfasy g 5 ao-
AT TR § o) wHrae a1d 9ARr 3T
®¢ |y qog FY Jg A9 AGHA G
g 1 & wgga vy § 5 Bd-er gfa-
Y qF WY § STHY Y gw AE ¥ 9T
giravft avgw sv 1 fefd aw
gfag 7 8 &%, Am wdar g fe
g afaq &9 a5 S@dl, a9 fawE
adY &Y arar § fs 3wr fedwitz 8 @,
aqud & fou ST enEAr qzar §, %
Heg ¥ IR Y FE o1g AT AW WR |
ITFT ¥ ¢ o7 @I &5 A f aar
# arofy qoaer AT 91 g gHN FamA
SWrez a9 g &1 guY @ fF agi @
% W 190 g | T A WTA A qUAT
AT N W ¢ | SAN0 HW qWaAT @ar
¥ st fely few gzl wT & andlt § 1 @@l
@ fg ®Tfay ond § 1 qeaw, o9EE-
g A% v @ad §, vNE ded g
I AL FY O 9 oww gar 48 frIA
W gzdt wT & avd §

w4 N 791 NAwe o ¥ foar aar
% o guk foq Aq e wa fegand @,
aq fat & A% faarar oar § 1§ svgar
g s wrq o dde @ g A 7l ot @9
gQ et § oY qa st F & fear
Mg HX ww A WH A I AT
oFTg ¥ WIGT Y | qF ST e aww
oY o3 ¥ ww g wwar § s 35-40 avw
) Iw & g™ o faw ww@r g AW
% fw gaer afa y, g% T ) S
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¥ % T grew A g, e g
# AT gwdT § | it 1Y § ¥few o
st g fear amar 1 f@wie & g
g% fae ot wewdt @ § foe ag aw-
aTeT &Y a1 LT AL EF a7 AT A g
9 gad T F gy orar § Y I fawa
twagas Iv¥ mrw g, A 9T g
gt Y s wFdAr § | gAFT waeT g
ag g fr ot afymi qay ol A gant
T g5 § ¥1H & ¥ feufq # §, fom
IHAF A FAF d%7 & | 39 IH a%
FIH I &1 AfuFHTC ITFT fysar wifgn
ITF T AT §1 F AW IS fo
grar wifgq 1 77 T aw § )o@ TA-
o i &Y WY X gifew AN weEw F
UF STAAEE TSt yred N gEA) aug
At § a1 gfrar & gwer gfrrdt s
w1 gwey arar & afEw gw gy wfawx
A aff faor aF § 1 @ A AT
savA T Mfgy |

¥ gearer s @A § ) ARG ¥ ogi-
wigh grafaq s &, & agi omar § gt
% wEE F1 g §, 7T ¥ fov vy,
wfgre wd & fou i grefan aln
Gt w1 o frad ) ¥ 8) grefam
agi F I 91 A7 § 59 *F arwrg wF
gar 73 7% | afeq grefanr a&hg § @i
g1 & 1 avarer § 3 ¥wr §, wwnw O
wat & fiat 55, 7-7 AT 10-10 asT WL
BT R | 99T Fravg ¥ agt wr &
T agl qrft w1 TRWW @, 7 Iy aw
gi1®f Red gt f A & 0E @A
F T€W & WEAT Ag F@r ¥ A
Ao A & § fr anT sy dar we @
B wr TOH g 8T, M A g 49 qx
et 3, 2w F7 faafor £ e oY woug
vant faedr w@ifgy, og go I af
WY imgemerk foga oY gt g
#g vumemidfem ¥ &, 7 awadi &



L A1S D.C, Min.of

- [ amee faarewre]
e dd dlcasaiad s ¥ g
IR O e A wwer oar )
"W }M ¥ vmar 3 F feu adl £ @Y gEwy
w1 WY 57 ¥y § ¥ W § e I
| ud @Y wgAT wifge 1 aafrewdt & gaR

WMH o formar Y smar s F@T Y

FoRr A Y ww owm et W A
a1 gt § wA gAR f sara oo g
grarT §, ufaser § | o warer M wIaAr
¥ ag fac s & W@ G0 a9 2w F1
a7 frator < war § ot ot 2w &1 war
ATl A

ea-BiY I ¢ fmd fog s
¥ W e ¥ 9¥e § @ ag
6 wer ar § 5 v gfaent adf
faedt & 1 aga w791 £ & «R I
e & af dfea a3 sww &Tsr
v fawar ot fr ag 9 wdd 7 &Y w2
AT | TR FET AUET 9S W@ BN
@A =T g &1 @A S A W g
AEFAY At 1 ¥ o faw fraw § ¥ daw
qa7 HI &1 1w avg & A F AR A
# ¢ Soar § a1C v g9 Tgd & fedx
C aEE B T W wER-EEr WY § W AR
- ST ST ATAT WY 1

§79 Ttz qreEw WO ¥ @y

 E o agt 9v G qaadz & o, gl
¥ sl Ak 99y gfvma fed &
A, §a § 1 2f 9 AR wwEy
. 79 and fagr omar § wifr agr Wgmd
- aga swET § | 99N §) wrag e faegeaa
¥ ow Qar wg g gt T Wgewa afl
gl TTary N g
e T v ferfr Y @ wage A,

st 7t dmrer aff Qo A s AW ?

sy ¥ o D 5z dzo gro b o
Furdand § 1 wie) 9 feud & el
¥ g § 1 oY 0w woh de-vily Wl
foUT & wwrT # &sr ar o gEw e

O MAY2,49M2
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Wt FTAT 93T | Arar 7g gart e wga ¥
& ¥ e uEsTS v w0k @A
gF %< fmary wewr § wAr gE s

fear | sa¥ a1 adftor ag gan fe qfew

oTE WX 97 qawy Iare far aqr 4 ¥ W
TN ET & ow Gy dar g1 %@
g 1 N F1 AFT I wwar qr ) e
QFA A Dfaw @ & art @ A
frfedt &t Y fow agf gar 199
a5 eq1q agl faar swar §

agt a8 Fg7 At & fr qwew ¥ afy-
¥R 8 g7 Nfgd | & awm wwy afu-
FX Feaifaa §1% W Azq8 s g
AT A Y W AT w9 FIH F@ E, AN
ug i ¥ w5 §, ¥ gN wEgw v
& f ot aeand gk @, aeardy deiagma
g 3% wexr ool Bac s o fad
il @t 8, foradr ga¥ {19 wsamg Far
E o wde ¥ wE i s
qgt FA w1 qAT AwAT WA E | &9
fAdz A B owergw ¥ S | gAaY
feuty qv dnam frogwe a1 a1 1 E-gEg
qE g TG § 1 IwEr oard gar | AfeA
AR J1A A% grewdiz A fear mr @R
WIEY 9T ¥ 7 g ¥ wva @ wr
arar ¢ fe ag s=iw ey H o Rouw
Ty ¢ aff frqy s asar &1 @fET ag
FaTAz AT F WM efw Eag e sy
g gl § 1 wad fedw fafredt s &
dac fafredt &Y mwr oy o ¢ fR
fedw fafasgy quarg adl #34Y 8, 78 ATAdY
TN 7 w@FH Y TIRA
wR Efm & wax aver §3 farw
amelime ek ¥ 3w £ fe gt I
o€ et Ay @ AR wal X W A

fral ampm A Wi § ag wd wi

wRT Y T & N Sr@dz e §
m@ttui&hmﬁﬁtu‘tmm
9T a¥T g TN ﬂmtﬂr mrzﬁlﬁt
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ot goftardy qeerax § v WA arf
s T8 21 5 ary faad aned famid-
He § ar gart § g% wravy § oEi A%
gag AfT &1 aris & g7 ST T
1T &1 "rar sat |ifze, gasr &y faug
2 ag sfeaa & site fafaedt  AYfr adf
g3, ¥ #IF & grEAwA @ dar
qrfge 1 79 St ) am fqar s sk
o FAT W AW TFATHT AT §W AOIRT
fax qrg stz fRadY oY =& 7 T wewd
& ¥ gt 1F A7 I AATT F A1AT-
fos war o, a8 Fer oy fRasa @

VAISAKHA 12,

T oeal & Arg § A9F1 gewaE Sean
gl

*SHR1I M. RANJANGAM (Dindigul) :
Mr Chairmun, Sir, on the Demands for
Grants of the Mmustry of Tabour, Employ-
ment and Rchabilitation, [ would like to say
a few words on behalfl of my party, the
Dravida Munnctia Kazhagam, In the whole
country, about 107 crores of people are
employed in the Central Government, the
State Governments, the public bodies and
underiaking., while in the private sector only
674 lakhs of people are in employment.
This is what the Lconomic Suricy of this
year states.  Only when 67 4 lakhs of people
could find employment in the private sector,
the other day in the Annual Murceting of the
All India Orgnisation of Employers the
oulgoing President has stated that there is no
further chance of crealing new emplyyment
opportunities in the private sector,

The Committee on unemployment has
pointed out in its interim report that in June,
1971 65,000 Enginecring Graduates are unemp-
loyed and about 20.53 lakhs of cducated youth
are searching for employment. 1 cxpected
that the Planning Minister in his reply to the
discussion on Mid term appraisal would refer
to the necd for giving some kind of uncmp-
Joyment allowance to the lakhs of educated
youth in the country. But he did not touch
that issue at all  After spending huge sums
of money on getting technical and cngincering
education, if these young pcople could not
get employment in the country, I wonder

——— ——
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whether the country would be able to digest
this giant of a problem_ especially when it is
beset with so many other problems. It is
strange that those who are in employment
agitate for bonus, for promotion, for rise in
salaries and such other benefits,  But, if the
educated youth are allowed to rot like this,
then 1t is a clear danger signal, You know,
sir, that in Japan there are so many volcanoes
which crupt fiequently  But, in our country,
the fuming volcano of uneducated youth is
going to erupt any time il the grave unemp-
loyment situation is not tackled effectively.
1 would appealto the hon. Minister of Labour
that a worthwhile plan should be formulated
and imptemented 1f the country is to be saved
from an unprecedented catastrophe.

Our hon. Minister of Labour in his
presidentinl address stated emphatically that
if the cconomie development of the country
is not to be impeded, then the problem of
unemployment should be borne in mind by
the All India Organisation of Employers jn
its scheme of things,

During the last three years the defaulters
who hive not remitied both the management’s
share and the workers® share in the Provident
und have incieared comviderably. In March,
1971 us many as 7842 priva e organisations
have defaulied in this matter, and their
1epresentative  organisation  talks of  lesser
prospects for employment in the private sector.
I would like to know what penal action has
heen taken by the Government against these
defaulters,

Ruverting to the prublem of unemploy-
ment, | am reminded of what Shri A. C.
George stated in a reply to this House. He
stated that at the end of February last 670
textile mills were working and 63 textile
mills remamed closed,. On a rough guess,
63000 worhers must have lost their job by
this closure,  When huge investments are to
be made for starting new industrics in which
cmploymant opportunities will be generated, it
should be ensurcd that the existing industries
should not be allowed to die. If such closures
are to continue, then the problem becomes
acute and 1t might go beyand our control,
Whatever capenses might be involved in
re-opening these closed mills, however big the
dimensioas of the problem might be, 1 would

®The original speech was delivered in Tamil.
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request that the Government should leave no
stone unturned in the matter of re-opening
these closed textile mills,

Though it may not be within the Purview
of the Labour Minister, yet I would like to
inform him that quite a few of the private
sector  industries, which have acquired
industries, which have acquired industrial
licences for creating productive capaczity which
in turn will generate employment opportu-
nities, have not utilised those licences.
Naturally additional employment opportunities
have not been created I would request the
hon. Labour Minister to use his good offices
to get sum unutilised industrial licences for-
feited so that those productive capacities can
be set up either by the Central Government
or by the State Governments, which will
create new employment opportunities.

“ The other day in his Television appea-
rance, the State Minister of Planning, Shri
Mohan Dharia, stated that the labour legisla-
tions in the country need essential and
immediate amendment and unless the
workers are given the right of participa-
tion in the management of industrics,
they will not be able to show real enthusiasm
in the growth of the industries The workers
must feel that the industry belongs to them
and they will grow along with the growth of
the industries. The profits that the industry
makes on account of their labour would be
shared between them. On the other hand,
if they are to concern themselves about their
wages and other financial benefits, that will
not be conducive to industrial development
in the country. We are talking day in day out
about industnal development and self-reliance.
The Government also say that they are
committed to the establishment of egalitarian
soclety in the country. If there is no indust-
rial peace and amity in the country, then
naturally all our efforts for industrial growth
will founder on the rock of industrial unrest,
If we waat to have industrial peace in the
country, then the labour must be given
representation on the management of industries
and they must be made to feel that the
industries belong to them aad not they to the
industries. I would like to know what has
been done in the matter of giving represen-
tation to labour on the management of public
sector undertakings.
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When the Provident Fund Act is not
working well it scems that the Bonus Act is
also not working efficiently. Recenily a
Committee has been constiiuted to review the
implementation of Bonus Act. As the Rail-
ways and the Post and Telegraphs Department
are also profit making organisations, I would
like to suggest that the Bonus Act must be
made applicable to both the Railways and
the P & T Department, though they may also
be public utility organisations. The low-paid
Railway workers and the lowpaid P & T
workers do not get apy bonus. The workers
in the 28 Ordnance Factorics, who have
played a vital role in the grand success of
our country during thc recent Indo-Pak war
are not getting bonus. The workers who
produce nuts for the famous Vijayantha Tank
arc not getting bonus. Whether it 1s Cape
Camorin or Kashi, whether it is Srinagar or
or Rameshwaram, the letters and the tcle-
gramms arc delivered prompily by the low-paid
postal workers. T'ey do not get bonus.
But those who do not hive any work to do,
but who have all the facilitics of hife like
air-conditioned room for their work, get
bonus, promotion, rise in salaries ctc. The
Government which swear by the welfare of
labour in the country should see, irtespective
of the financial implications, that the low paid
workers in the Railways and inthe P& T
Department are given bonus by extending
the Bonus Act to thesc organisations. There
should be no excuse of lack of funds or less
revenue for this purpose.

Sir, the high executives in the public
undertakings are frequently tranferred with
the consequence that the labour problems in
these undertakings are not given serious consi~

deration. They are more worried about
their personal promotion than about the
successful promotion of the public under-

taking concerned. Anyone can discharge
the work in a Collector’s office. But the same
is not the case in a public industrial under-
taking. Experience and background are the
essential pre-requisites for successful running
of a public undertakings and instead of
transferring the high executive who have got
the experience, they may be given all the
perquisities in the public undertakings them-
selves, The frequent transfers of high
exccutives of these public undertakings must
be stopped in the interest of workers in these
undertakings.

The Trade Union Act was eascted in
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the year 1926. You know, Sir, that every
day, every mioute even, new labour problems
arise bscause of industrial developm:nt in
the country. The Trade Union Act should
not be like the Panching. Even the Panchang
is annually reviscd nowadays. The Trade
Union Act must be amended in such a way
that the provisions of the Act help the trade
Unions more than being of hindrance,

When I raised the question of having
ONE UNION FOR ONE INDUSTRY.
tne hon. Minister replicd that that there are
certain legal tangies before this idea could be
implemented, If there is one union for one
industry, then there will be more of indusirial
peace than industrial disputes. The Govern-
ment should try to resolve these legal tangles
quickly

Here, | would like to point out that if
the leadership of a trade union is from within
its ranks, then there is less chance for friction.
Only bzcause there is constant outside inter-
ference in the trade union affairs, the things
become difficult and  disputes arise. Tie
labour laws should be amended keeping in
mind as to how these laws could benefit the
workers better.

As on 31.12.1971, 1318 families of
Burcmese repatriates remained to bo rehabili-
tated and no assistance had been given to
them till then. Similarly, in the Annual
Report, it is said that certain other
plantation schemes arc under the consideration
of the Government for rehabilitating the
Ceylon refugees. 1 would like 10 know in
brief the dctails of these schemes and 1 would
also suggest that they should be in confor-
mity with the needs of Ceylon refugees The
Commiittee appointed in 1967 to go into the
question of rehabilitation of rcfugees in West
Bengal has submitted many reports and a
sum of Rs. 14 crores is required for imple-
menting  the  recommendations of the
Committee. But the Government have spent
50 far only Rs. 5.45 crores. [ would like to
know why the requircd moncy has not been
allocated for such an important work like the
rehabilitation of refugees. It is known that
the public sector undertakings are running
under a loss. Itis strange that the indust-
ries set up by the Rehabilitation Industries
Corporation gre also running under a loss,
This should be looked into by the Govern-
ment,
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Bzfore I conclude, I would like to point
out that the industrial disputes, that may
ultimately lead to closure even, may be due
mismanagem:nt, may be due to the workers,
may also be due to interference either from
the side of State Government or from the
Central Government. It might also be due
to legal complications. Whatever may be
the case, instcad of apportioning the blame
on this side or the other, the Government
should encrgetically endeavour to re-open
the closed units We read in the newspapers
the pronouncements of the Prime Miaister
that if industrial units are closed, the
country's effort for achieving self-reliance will
receive 4 selback. But there is equally
responsibility on the part of Government also
to try and re open such closed units ; other-
wise, the workers of such closed units add to
the never-ending list of unemployed in the
country.

The ‘Model Principles’ enumerating 11
points for promotions in public undertakings
should be implemented in consultation with
the representatives of workers. All the
labour legislations should be the means for
bringing in the welfare of the workers. The
labour law should never be used for achieving
narrow political gains.

With these words, I conclude.

st mfeat saw (svqwr) o qar-
qfa A -

off gen Wy woAwW (A1) : AWl
afq wEaa, g geaT waw {3 arer § )
aza # worgfy wear dhar o

qwrefa afaw ; g aw W g

16,42 hrs,
(SHRI K. N. TIWARY in the Chair]

awrafe agiea : Torgfa & af &, wA-
#x wgeq wrqor AT & |

sitwat wifaat sw ; qwrefe gy,
Taw og= fe § wq s Joeme wHareq
# atii qT q9x 3o fawry gwz wF &
HY AT AEET F, TA® fAwE N
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[Pt annfirelt v ]

¥ ¥ ¥gFarmr w1 gifes awd [
amgt g, oo frdne & fafa &
T AN AT A WU WD F A A
u% =giA 1 arfa @F war | §uar &
st =0 qw & ot 99 Bor ¥ HEaawi
wr et g 4 fra T B & sy
frar g1 & g1z ¥ wig F1 faer 2, 949
atg & st gfaar andt o ag sg@ Ak
W g s gw & adar faer €1, wamraan
frzr @ st Amifas g fmer &
feg g oF T ¥ §17 WS A7 A 7
g faadx oY Awforz 2o @ 3947 9d-
sggeqt ¥ &9 oY |9 oA §, a9 e
sfas | {1 g0 2 FY AAIE g0
& < #) § f7 oo vw faw arfes 30
o w919 § 1 sATRE a¥ey, faerT eaEar
&Y a7eqT 9 TR 118 f5 faw mfes
WY g W F AW g L wF afan 97
HIW agN § o1 4R § €@ Wewd
AR FHA T F7 907 AW AL & 9T A%
fis gUFITF 919 TA SFXF TUZ A Q)
fr sy fam aifest ST OF oz a5
% g § fF o €@ mifemaz § godt
gz FX N AT 97 M9 1 smTefe-
wif fegr magar & @, geafs awagd
¥ gzdY ag) g€ ) ¥fww s dar ek
g gt A g wifzo fe @ & wdA
&1 gzt fza famst fe aw & gfagm &
oF 9gT AT WA @, UF [®F 1 ¥AA
qaAF &1, STE GAT WA FT MK
Iar & G' g #1 faw 71 oF de-
AT HT FT TIIAT K MT AR EFH CF
ABIYT HT & AW T AATAT T |

%o ad N Fooid A 3|t gw gd gan
ST 58T ST 9 & F 8@ WA waeq
& sft sifemwe dar aw gan safes fasr
v AEY T TFATE R @Y
adl & war anfessT ot ¥ o Wt gU
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gorg feq & ag qugfig § 1 gearal &
FH! a1 8, Aoy ww gf §, dq-I; Y
@17 F7 g B, ¥€ UF €9 gU g, FH-
Tawgs &, & FUHR W A H AW
A CELICRIERE ER SR -Co ]
araga Wt g9 ag [@Ar oRar fw ww Ay
gl aFar gl #ar 57 fres =o Fqi
1961 § 1971 a% #1 fagww@rd 2
# w3 gwdt g fs aifeost oY & fa=rd
7 aga ol ¢, a8 facge we § avd
fasrdt & 58 aePmET T 21 el
A7 A 0w gfAgw on A H Y, ew
97 a9 fa91T gFE fFm T & FE Awd
g b nw gfamm grar ar & giaua A,
dr gfora dian, 22 wwgd #r gfaad
Ffaq g, A% FT UF SWY Fr G
g At Arfer o S glaaw sswr ww
FUM, A9z & {74 7 a1w S0 ag Faear
WAL 17 AT T AT ) S

T 90l 8 757 1971 a% § zfaera
G Ao d9T cskeam feegew
gI7 gn &, E3T A A gf 7 e -
EA @S ANA TR 1 T aF NG Far
419 g 7 oA A9F 48 A9 §R wgars
w1 AT & Al afer aay q@ 317 a3
g v aagu f w3 =T &1 v g9
F o AAET dIm F arndr § ) Afww
N A FH A AT OF AIGT A A9
75 & | $E ®1E var g feaE ag
gar falasT 98 #4199 wgr fF sigsy
gfaad a1 sarseg $F) A 2 #E Ay
qagw ag fafesa fear mar o f gefezaw
feregz B9z & swada @ r oY aFw wm
FI@ I A QT IFF Fifew A4y §
amar sgar g e foalt axtg s¥fed
fraeY g 9% S I § ? & 1958 &
W AAAAT wifes € @A g e
140 FRwaz f¥ew o sfom§ ¥ aw g
T o AR FT F Ag 80 g ¢y
fow awa @No gofdar agw =7 ool
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7 o IRy FEr Ar 1970 F y_Y —

“*Apart from wages and better living and
working conditions, there should be a
sort of inmolvement of the worker in
the units and undertakings 1n which he
works. The worker should have the
feeling that it is s own umit or his own
factory  Therefore, Joint Management
Councils were called for."

IER ¢ famg fear ar e 9% 2
wez ¥ f afz & ax w=dt 1gr @) vas) s@wa
g Q7 TR YR a¥ 3@ A A9 a7
FgAT 73t & R 1968 & wiae ww warea
& =T s oAY gfaz Y WY ag Fadr @
fr sqrze gawwz Atfaw 1 g9 F19 A
RrEqaTAQ A TErE AT Fr ower R aAn
fagar 71 731 2 v g% gg @
g ar ag, ;AT & AT P ge A%
gt it & ar wdy, SfFd aw wgEem
F a4z ofr a% anfead az a8y awd
g f 77 A7z Y 1% gfaz g% agt F1a9
@ A F1f vy fefawa gad agr a9,
gaf 5o gat @9 T f2qr | @y &1 fAdgs
¢ afzesy aigs ¥ f5 o maa s,
1T ¥ T I &7 AMTF SqIoE BTV,
TIRAET A 1 afs g e Avg A oF
SgFERt AT T AT FT OF FIAIGLO A9
uw g ¢ fr wagd &1 wrfzfadem 2 &t
HTIHY AW RAIGT F q=T 0F U frraq
AT Q3T AT IATT QFAGEA AT
qgar gar ®Agel & qfefadga Qw4
whr & IF IOT TF &1 §F 38 @A
q¥Mr | A qF wAFA &1 qniefavea
g ag wAwa § e 2o F7 ded @
7%, W ¥ AL ITF! frdiegma T F
g g% o wagd N amifas qavr g
fewt a% | ot #fadey Fraw 1 gAY T
¥ farg® a@ 9T u&F 1T AF &1 AT gw
Wil gEr § 9T ¥ W g wAAr QA
FAT AITHT €19 &, AW HATHT T FH
Riogafi g fe gud fawr & oft 7w
w3e gar g, gT fawm & Aanfeew
s Qar § dfew ge famd s
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faarr ox qwt &0 & Taww &Y AR
Tt g fr 9@ sewnT a3 a1 7 @1, T0®
g 3w N weafr @Y ar w=afy &), BfFw
T AN & Aagd w1 wow grar Tifgm, 9
& a9 mafas g @A =9ifgr, SA &
Aqane 7 Q-9 Ffawr g Fifaw

wamfa wgzg, ¥ @Y @oE g § W
efrgas fregan & @iegs W §, TR
¥ Afazrd oy, o6 wfqwe @ wa w0
AFT AR R, ARG AT SFCEAE

awefa wged - srAlEe FRAT A
ATT AN TW AT FT H1% @A ANkEn
f& gn&T &7 77w 07 $v qEar &)

sitat arfet som . & anf gAY A
at gy &g W

awwfa wgey @ I g =W a0,
FH T 00, AfF AALA AT ver AR
ifen—zq qw 7 7@ w2 wfem

sitnet afwat samr ;. mwafa oo,
¥ w1z WY oY fx 66 wfawr moe w9
S%7, a1 X F§7, NA77AF uEreg R
FFgn ¥ AT A R 198 1049 W
zfagr & st stror ot g\ arv-aT AT
afer & Y &1 7z 78 @A @ B qw Ao
J wravfadre &1 g7 %7 (a0 8, fadfzg
Hrgq v Hiemmre fRa @ | W sweR
g% go =1 fom, favag usrm Tarfear,
vue 971 f2a1, 397 771 fzar SfEE o
feq dmas Far SdwT F@r 91, IR
s Y oz 9 Arar g WY aE wEr
war at fr dmas ¥ qifsdt edme Y
wrT wifge FfE s Iw-aw aifedy 4,
ot fafae a0 qifsdl Y, ¥ %= @y 7
¢ fafgan o oifedt ¢ fggera ¥
w6 A &Y arf adifE fergear Az agr
¢ ot awg-ang v gwmTma frewd g,
w7 ARG N A w@ Y, o 0w
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[ wrfact vamr] :
#gfr § @ o @ §—wlog 7
¥8 wot aer gt ¢ i gafen & swaar
wigdt § f grm gods w1 amar< w4y
Agf T v, e grd AiF FN NEa)
¥ grae @A § 1 AT B w1 NG S
fasft at g w1} fomar Sa-R7 q@reeg
T3 Afeg, Iq ¥ Al w1 wor A AwT
A 1 Efor st Wt § 1y we FEw H
, gifeg ¥ &7 ¥ §, AW qIgE-sRN
¥ a1 9T ST FAST [U TR AT
grar =nfge

uF 9@ ¥ ufg=al & graeg § w71
wrzdt §—aga @ wfged afam &7 &,
fra® faeglt & s go Twmifaai
goger gt §, foa® acd gy N owir
B & s NFQ wA qedr § 1 FF
gmr i fEnd &t a1, aga sanar Ad
A &1 few g@ gz @y W faer
fs atfmfiag afgsad} #r g w8 &)
fadaw e Frea-demziem, g2, @E I
% 37 %1 gEyr wrey gy § | o afgerai
%) fedeq fear aar §, fama® 15 g Y
gl ), far & ofa 9 gg @t wf A,
faa® a1 757 3, Ff gaF 78 91
7 ¥ qumdee g nif, A 39 71 w1 IffEe
faer, agt a% fe defadY Ay ar afgerd
¥ grafrgq & w1qT aF §, AT w@E
ot ITET A A qFT | IAF  WIFATGAAA
& A qv ¢fgem, qravEd g, afoar &
| q¢, g2t faar qar ) giwife @@ ®
HRY, TR § 74T, 916 0F IO &
awe, weiafrgfer afafawr # s7
weu gy § o qw gey g1 Sfew faA
afgersii #) rgATEIwA & Ay, sfmen
& a7 o fawrer AT §, A% AR ¥ g
wr @A fgw

oY Ande s s e AN fod
§, Tad ot aTR AT wf §—
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“The right of women for employment
should in no way be considered subordi-
nate or secondary to that of men. The
necessary training facilities should be
created. Vocational guidasce programme
should serve a useful purpose in giving
the required information to the women.
It will be desirable to give preference
for wemen in training for those trades
and occupations for which they have
special aptitude. Women will have to be
absorbed more and more in skilled cate-
gories of work to make their employment
more cconomic to the employers.”

& sgar wigdt § fr gad =¥ amriine-
S & e aw fawr ¥, srgr sl Sl
Y gerr § afgerd v w7 W@ & #Ar
az srAer® g & % aw fawiwr #r oF
q%T § AT 47, UF AWT A wmieeRE
Fx afy wand fafgx ar sfafes =t
Afgad & AT qAW FATAAT F7 39 7
A g g A€ @ 8 fF Pt ot /v 97
afgwrsil F1 7 qIrar s q6 1 q19 Afgernd
aga & gfeaz arfraT & §1

qwfa wgaa @ @7 AT §faw

sitaelt arfadt sam : § gumg F%
WE

A 3w F 80 wrad AW AT -
mgws § 1w forad oY wra §, foew
Wt afaeraeg § a8 §38 20 e qogd

9T & ®F] £ & ) What about the 80
percent 7 I want to know [rom the hon.
Minister, **What are you going to do for the
unorganised labour, whether it is in agricul-
ture or in un-organised industry where all the
laws are not applicable to them ' S$o, there
must be an organisation in his own depart-
ment to see to the condition of un-organised
labour.

Wt geww wm (Telt) o gwiafa
HEET, ¥ WAy § T e qroar aw=l,
ww wA W U HR oW Y agl 9t
AT & | At welt dw 4 gy WY
aag ¥ e qord § DA Wt wow
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wgut ¥ sz ¢ f5 mogr # avftv
gaf 7 & SEH oF wF Wt AEEY
st adg woft & qeg w) 9@ aw ad
ATFIT a9 aF W HT eqaT A¢Y @A )
gt SO well ey & fr qm W gEAe
a8 B fgd, qreTady 70 @ wifgm )
gaR 97§y DA &7 qwEAT T FEX
¢ fr 0¥ smg e wfpd foad 20w
FqIzT &3 | ¥ AI9F IV AWAIAF
widar § fe sww § I Ty wigw 2|7 A
FIE | HOA TH SFR ITVAYA WG
fea, smat Aifg and & aage oF A@
aogar § f& g ¥am Iy EEEN &Y
2T g%y B, AOX FiEAl &1 NPT gHY
g AR s 25 719 F 1z WYY AT We-
gg a@ e g 5 7 oW Faw agmad
FIGATA L T g7 ST FT HAW
fewtar fReiy & 1 g7 @Al § woge AE@Er
geam & | oy gan sfavfwaar sm W 2,
IR FTEAT IZA @A ) 4F {1 AT
At gFaR yaAifaw g gfom & &
gaa §, ¥ swwaR wwAfaw Sifs @R
faa® § ¥ Awge & ey A9 9% 9
93 g% gfaw T=rar wigd @ wfeg
afefrr 7wy, weafrm megy @R
afddt wogz ol a% gafea ad & 7%
&8 1981 H 5@ 3 H 23 FqF ANGT
& oy | 3w ¥ 23 w™ wOgT g 4w
3 R MIAr FOAFAT-—IX
TFT JIA A FET § g 9T 21 wqw
g @ a1 & sgar § fE d Awg
¥re garREI N AT KT H T AT
& JEY afer sy wOR F T 9T AAT-
1% BT S | 10 AW Wiar F a1F wgA ¥
fodt & 717 9x 5 a% agf Tt & wgar
g o w6} GEIETR # ata s g7
arg wfgy fs agfl o wua &1 gaf
1 o Afa freelt & gre @), gE ATt
ATT STae &1 AT QU F BT Faw
1At & €Y e favara A g

ot qogy oW o AR I En
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grm & wugd) 1 gfaga ¥ €1 aoifes
Aaret 91 gar fear @rer el A9gT AgAY
gEwa F @i 99 faw @woETe e
ST | JogY &1 Wiw gRA ¥ prei A ¥
w7 oY qgar uadfas I fag war
92T & 30 & g 3 € gfAma qadz &
& w1 R owwmgr qifedt ® O oaE
go 2, a1 wgfaee @@l § NE Wl
AT §9 FAT §, wafs A qagd
¥ FT wAx § e T A fewmwr
9gA &, AT HTT IR A_A § HT AT WA=
37 42 gm @ vadifaw aifed) § ¥ Ao
FATTY qtAATE) F1 I A FT wA € |
gn ¥4 ¢ F g 957 Awge 1 warmefa
&1 A8 &, afes ag mgmfas ge &, aow
&1 TAFT g QAT g9 1 Wi & AAr
a4t ¥gd ¢ fr ag F1 yov Aagy o faw
wifosw ot g} 2, a8 aR 3w &1 9@ &
NIy T ey T AgAR ?
gagatfae & fammw 1 & v @
o F7/ 7 e A v @)

17 hrs,

v 71 FeT ¢ 5 wag & fe e
¥ T 1 qadid &, o1 919 § FAS-
7z qrag R el &, war w2 @rfeosT qg
aak faerdi & & agew § % @ & s
& Wi gAAT §, dfaar AW qvg A
e §, afFq e 7 2@y §fF agr ¥
giar 2 ? Rew 7 ) o A awar
waAffas ATy 9T @I EHT AT AiAT
& W@ gl & W) v Y § A o
& ATHIT 9T FA WG §, SN A9 Fvww
g g 5 Aagdl &1 wer s Iw 7 W@y
wogT & @iF A} aww avar, o 9w e
&1 74 gwm qaar, § @@ &1 g@ger g,
7 RO ¥ 9gF OF TH CF T8 AT AT T
ar agy A, gfrar & oA awar A
grit, vg faar & vowr dwer €17 | 7
a0 aF duer A FT qF, AT dger
A & a0 gAR wvw F o F fog g
fre ggare vl ofY | s g & 0
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[ % ge=T w17 ]

et & war § o fae mifosy qv et
78 fe 39 oR] ¥ 1 I A oW FW@
& for gagy N fE&x gea™ ¥ @Ar
qeaT ¢ | BAT WA &Y, DY ST (AW
8wt 2 1 AFEY 9T pwer T
& w9 AF &AM | (Sawa)

oY 43 e | w4Y gmA qdy, wEw
ear, A9YT AT AT {AAT |

=it gow W voma  AWfa wEET,

g § wogfy 7@ &

MR CHAIRMAN Now there 1s quorum
Refore the hon Member resumes *his spuich,
1 would lihe to bring to the notice of the hon
member one thing It used to be the prictice
n this House - since 1962 [ have been ohser-
ving 1t—that after an hon Member has finished
his speech, he remains seatcd m the House
and histens to the speeches of the other hon
mcmbeis  But now the practice seems to
have changed  As soon as an hon  Member
fintshes his specch  he gous away That
does not look nwe I hope that hon mem-
bers, atter finishing their speeches, will ranain
seated in the House

SHRI D N TIWARY (Gopalgan)) Then
this will not bz applicable to those who are
not speaking , they can go ' (Interruption)

THL MINISTCR OF PARLIAMENTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) On the
question of quorum, may I take this opportu-
nity 1o submit to you for the consideration of
the House that quorum can be challenged
only once in an hour’s time , 1t cannot be
challenged every munute This 1s the con-
vention

ot gew wx woATe 7g wfena A
wf g §, wlfeq @ ¥ ame dar A
£ 1 anrg afyen® ®§ AAvga FT AT QY
aR wrf snafe g &

SHRI RAJ BAHADUR : The whole

House may consider this  The Business
Advisory Committec may also sagsider, If
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necessary, rules may have to be changed.
After all, members are responsible members
They do not behave in a flippant manner
They act in a responsible manner If they
are discussing some imporlant points 1 the
lobby or are doing some serious work on
committees, they should not be disturbed
Why should the pomnt of quorum be raied
cvery minute ? If necessary the rules may have
to be changed An alternative could be that
those who are 1n the committees or 1n the
lobhy should be countcd towards gucium
Please convey this to Speaker, Sir

ot gwn @y wgatg ; afaw §
gy femr 3 ir o7 w2 ® soar wifed ar
AT wEw IsAT AT gE T ¥ @
fra=t & 17 3TrET o7 |FAT 2

MR CHAIRMAN This will be conveyed
to Speaker  Lither the rules should be
changed or membzis sho 1ld not 1aise the point
of quorum s> miny umes within onc hour ,
after an hour, 1t can be raiscd

et gr7 w2 woIw 19 afarT 9
7z AfaF ) aer 9 sgv ¥ 327 HreEx
2 9z %41 9§ 3 ?

MR CHAIRMAN According to the
present rules you are night , you can challunge
it Thu s why, the convention was other-
wise  This will be conveyed to Speaker
Speaker will look into this

off awae T oY A ISR A
ard ¥7 QT 471 7987 I & &t & ar
 fe=gz g% 9a% o & Qoo fear man
3T A% N TAEF ferenir
AR AT g9 FIAT 9 W gAY
afonsr ag gar

ot o ey ;o wWefr gdtew, ge
gAY AR F uF wex 9T amafe &)
T AT AR FqAT HE § TAF) TE
§ famrw fear o 37 Al qE 9w
nAgE Y F

ot sewve v, B @Y wgrr Rear
%8 &3 ardre #Y § | w97 wy REaraw Gle-
wT Edagre s g & 7
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o WA qYEd TR ATOW @YY 17
A eg?

qwwfs ageg : 7§15 far 79
qefraa & <37 ar 1 qAE W A A®
IFIE 9T AE U

SHRI B k. DASCHOWDHIURY (Cooch
Behar) ¢ On a point of clanification Interven
tion 14 a great par of Parliamentary procedure
Suppose some hon  members have said
something , for inteiven won, are we supposed
to take the permision ol the Chan !/

MR CHAIRMAN Hon mombers should
not get up cvery time dand ditwrh  the

proccedings of the House FAT ATT W {
A A @

st qerarr Ten Aqmfa aAaT &4
a1 &g a7 (O Fer 97 | 5T i gz o
aas frare nwi T fog 77191 ) WX 32
Figa & for ITT qTATN AT OO AT Y
FIE T AT 2

B #AT Iz garr A ea feqdne
T are-Miez T3F F szl g g Qrs
¥ 32 war fr faar qeqaT qr 3497
gy 3 faas famw sifawgma gan ¢
IATY faugr 30 | T/FT gRT IA4 fomTy
fear | &ffg fPax 4 a®@ [AGT WARY
¥ & frew 397 qlaw AN ¥, Sav
femddz 5 g9 Y fog faar 21 ) 1am not
governed by that aprecment wrilten by the
Labour Department R§gT AT a1 F39 §
IFFY AT 7 327 faqr 94T g, I #1§
g Af & widr ¢ fow faa fae
wifer ar #aY ar AFET AT [T AE
qogA & st fr fegam T ama
ST AWFT @ A TR TAR BIW I AT
g ol waig ¥ faq fav ewd w9y
gfassr &1 e fzar gw 2@« fr 2w o
fermior v &Y & AT &)

& 7,99 oF AT QT IAE@TE | FT@
qI& 9@ W19 GTFTT T I>) B9q7 ST
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¥FT Qe @) wegd & wHiET awang |
atww a1 77 guier § & aer Amnfesr &
Jgaia a1 87 I FA0E ¥ fev faast
dtxar #1 ogaTm ¥ frar | g aw
grea 2 fr agr 915 weega wQ arer A@
£ 1 3T FAF F1 IAY X FT R gAwIw
T#Y & zfgTt 11 s A 2, wew @@ g
Z AR AT IN A w1 T 2 wELQ
g fymar oY aqs frar sar & Sfeq oY
gfaama # %1 Iuesy ag) fear smar &
3 mifersr "eT &1 @F AR & o
femr | 37214 3o 3T frar#dz #Y god
qit ¥ foar ) g s fF o Ate W
M FIT FIAT FA | BfEA T HIE §)
Tm ¥, 8 AW gW &1 wagy S\EE 9E
iy frergr gAr #1 ATCMfeAT 9A &
73T F4 a7 A8 AT 2 WA few oy
Iq M7 o A fagr aEAr € )

FAZN T A4 FA3T F1AT ¢ | WO
g & fagreT €Y @A axA W gE ad
Aifrre ¢ owifer &1 Sfra ww sae
TIAFY 24 4Y aTd i 2 a7 g9 DY @
FT = | W qaro fr fafaaw afas oaz
u &fgev awr=9) & for @Y avF N
sraear ¥ w5 7 ? fradr aagd a9 ARy
aar atra # 7 aweq wAm fafaw ¥
# af v 1 o g 3w 71 A AW
fgr stz 21 a¥ X N wig & wmfes
dy iy oy b wey #, R ¥
Tva # ofya @) a7 ¢ a7 foar s ow@r
&) a7 gaseE Aft # 1 oaw W1 Sa g
a7 JAAETAIIET ¢ | #Egd 1 qeAr-
391 UA F TE@ AN aF F9 Tear §
feT 4= g3 snw B IEE O Ty
faed &1 gvay A4 wdgm § qar ar)
an frer gar ar 0@ & A wsE
TN o ¢ osfamm §0 AR ¥ e
AT FEFT X AGAT AT AFT | AHFL A
Wt qar gar 8 1 ag aww dzr & fF wuk
FqR 9% dtew # t@g T A qwd )
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[t gwa= Tmw]

qg I TG wFAT X | OEE AT L A9
TAW) B FAT ISAT A1gA & &Y AOR Qar
@A & for wfasrd w9 szd )
TR wwd arer ofedT oar ¢ d
¥ woa gt Wi #ar § 0 T
WA gy @ A oF few vmr
wafs stang afgar & A W ¥ &Y
an ) FIY age wEy &, AT A HHT
gl a0F & qw o @y Srgm HR A
Red @ Wy | foR oy gaw O fsan)
7 gw @ oama wem qiw & few
HrERAE & WA Y <, WY W W
QAT | AIG! KT NEF B2y A7 AW A
g gz o wrT R Wl aFdw &
e § A A s I )

SHRI B. K. DASCHOWDHURY (Cooch-
Behar) : 1 have heard the speeches of many
hon. Members and almost all of them spoke
in favour of the labour and their problems,
The entire Ministry and the Department of
Labour and Rehabilitation has got the basic
responsibility and I, for one, would not hke
simply to go over to Rehabilitation without
saying a few words on labour.

Our objective is a welfare State and our
goal is to attain full employment as quickly
as possible.

So, considering this objective, there is no
denying the fact that the problems relating to
full employment, labour and unemployment
take very larger part in our social objectives.
Social tensions are there and it is our duty
to minimise these social tensions.

As already pointed out by many of the
hon Members that the ‘labour policy’ of the
Government seems to be a very negative one,
as if they are simply to do something when
called up and as if they have no leadership
in themselves to mitigtee or minimise the
social tensions wherever it is possible. If
you wantto have self-reliance, if you want
that there should be industrial peace and also
the consequent industrial production for the
overall development of this country, what is
therole and what is the approach of the
Labour Ministry in this regard 7 Bven with-
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out going into the further details this much
can be said that the approach of the Labour
Ministry is negative. We have not yet sesn
in the Labour Ministry’s Report any coordi-
nated policy or any coordination cell including
this Labour Ministry or the Labour Minister
being the Chairman or head of the Coordi-
nation Cell, concerned with the several
Ministries and public sector undertakings
regarding labour problems. Very often we
come across disputes in the Railways, in
Supplies, in Civil Aviation and in the Public
Sector Undertakings in LIC and others. But
what 1s the positive role of this Labour
Department of this Ministry of Labour ?
Prectically nothing  So, Sir, I would suggest
this to the hon. Minister, that he might
consider this matter most favourably, that he
may ponder over this matter whether it would
be advisable or whether it would be possible
for the Government to have a sort of
‘Coordination Cell' or the Labour Coordi-
nating Machmery to go through all the aspects
of labour, whether it is under this Ministry
or whether it is under the public sector under-
takings, and not to take this up only when
the demand arises, but to have this included
as part of the Ministry or Department concer-
ned for the welfaie and well being of the
employees and labourers in various fields.

Coming to Rehabilitation, I may tell the
hon. Minister that they had taken speedy
programme regarding Bangladesh evacuces.
We all know what a tremendouds problem it
was, But, Sir, at the same ume I could not
appreciate the idea of what made the Govern-
ment to accept the proposal to give some
titles to some of the officials only. It was a
great success that they achieved mm respect of
the management of the Bangladesh evacuees,
no doubt, But why was it that some of the
officials only were considered for the national
award, Padma Shri and all that ? Was it
not a cencerted effort beginning from the
low-grade employees and also the higher-grade
employees ?7 I think, Sir, that there should
not be any discrimmnation at all. Even the
low paid employees had shown much devotion
to their duties and they discharged those
duties as efficiently as possible. They should
get some reward, at least certificates in
appreciation of their work, But they had not
been given anything ; neither is anything
mentioned in this Ministry’s Report.

The whole problem of rehabllitation by
and large is bocoming limited, and limited
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particularly in regard to the birth of Bangla-
desh. We may expect that in the coming
years we may not have piessure from the
displaced persons from Bangla Desh. Letus
hope so. We wish that it should be so. But
even then what about the existing problems 7

A few days back there was a report about
the ‘Review Committee’ for the old displaced
persons living in West Bengal and it was
over and that the Ministry was not going to
exiend the pericd ol this Cemmittee’s func-
tioning. I don’t know, Sir, whether the
Ministry is quite satisfied about the functions
of this Commttee. As pointed out by
another hon. Member, this Commitlee had
submitted 9 reports, if 1 am correct, and
certain others with an estimated expenditure
of Rs. 14 crores, out of which Rs. 5.55 crores
were sanctioned. Many things are to be
said in this regard as 1 find from the report
of the Department of Rehabilitation. Under
the revised terms of refererce amongst other
things, still it is to be considered, whether
new colonies for the DPs not only in the
urban areas but also in the rural areasand
development programmes are to be started.
Still that has to be considered to what extent
this was donc by the State Governmen! or the
Central Government. But [ understand that
except in the case of a few colonies like
Asrafabad and some others, this review
committec have not submitted any report
about huge concentration of the displaced
persons from erstwhile East Pakistan, that is,
the old migrants who are living in the
countryside or in the rural areas. So, I
would request the hon. Minister to consider
and ponder over the matter whether it will
be advisable at this stage to cut down the
functions of the Review Commitlee and to
dissolve it when there are still many conti-
nuing problems of the old migrants or displaced
persons from erstwhile East Pakistan. 1 would
request the hon. Minister to extend the term
of the committee. Let the problem be solved
once and for all, because now, we are ina
positien to pause for a little, since we arec not
having any further influx from the eastern
side of India j.¢ , Bangla Desh. So, 1l is
possible in the coming two or three years or
even four or five years to mitigate
their sufferings and seitie all outstanding
issues.

Thete are several other points that I would
like to make in regard to the resettiement of
the displaced persons from erstwhile East
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Pakistan, or perhaps it would be better to say,
from Bangla Desh. For example, the ‘Danda-
karanya project’ is there. I find from the
report that the Ministry has spent so far on
the Dandakaranya scheme nearly Rs. 44 crores.
Out of that, for the Tribal Welfare Department
or for the settlement of the tribal people,
which is a good part of their action, Rs. 6
crores have been spent. For the general
development, Rs. 9.7 crores have been spent
and for the resettlement of the displaced per-
sons, Rs, 21 crores or something like that have
been spent. Then. they have spent about
Rs. 6 crores on machinery and other things.
But from the report, we find that uptili now,
they have arranged for the reseitlement of
the tribal people to the extent of 2882
families, and to each family they have
given a benefit to the extent of Rs. 2850
in various forms. Il we multiply this, we find
that it comes to only Rs 92,13,70J. 1 do not
know on what other purposes the amount was
spent. From thc report we find that the
Ministiy has stated that they have spent for
the resctilement of the local tribal people about
Rs. 6 crores odd. 1do not know for what
purpose this huge extra amount had been
spent. Had it been spent on the establish-
ment ? Or had it been spent for some other
purpose 7 Or had it been spent on giving
some resettlement benefits to the so-called
highly paid officials who even in this Danda-
karanya area have a beautiful rest-room or
bungalow ? 1 have seen it because I visited
that place in 1970. If these things are also
calculated along with the total expenses on the
displaced persons, [do not know to what
extent the real benefit has gone to the displaced
persons, or to the tribal people or the dis-
placed persons from erstwhile East Pakistan
orany others. It is doubtful whether any
real benefit has gone to them at all,

I would urge the Ministry to go through
this matter very seriously and submit a report
to this House for the better information of
all of us concerned so that we may know the
quantum of establishment charges or overheads,
the per capita charges for their scttiement and
also a break-up of all the other expenses in
this regard.

Coming to the Mana camp, this ecamp
seems to be the zamindary of some persons,
I would not like to mention the name of the
officer concerned. Mana camp is still being
regarded as a concentration camp, I have
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personally written a number of letters on this
matter requesting the Ministry to go through
the activities in the Mana camp and examine
the powers of the particular camp comman-
dasnt there.

Theare were sevcral charges against him
In all these, it was said after a preliminary
inquiry that ‘we have found nothing’, though
there arc 22 of them, The Ministry had not
taken care to go into the details of these
charges. Even ten days ago, we received two
or three telegrams regarding strike in - Mana
Camp which I submitted t= the hon. Minister.
As regards the strike of the Mana Camp
people in furtherance of their demands, I do
not know what has happened Their demand
was that the primary teachers working there
should get the benefit of the Central Gouvern-
ment rules because they are  under Central
Government service. They demanded housing
and other facilittles in accordance with the
rules, I do not know why the Camp Com-
mandant had taken it upon himself to escalate
the position to the extremity of a strike in
It the Mana Camp, thus creating tension there 7
was not necessary. The Department concerned
should have intervencd to control the
situation and allcviate their grievances to
whatever extent was possible.

Coming to Delhi, there is onc <olony for
the erestwhile East Pakistan displaced persons
here called Kalkaji Colony. Therc are several
irregularities in regard to the management of
this Colony. Eligibles have become ineligibles
for allotment of plot in the colony
and ineligibles have hecome beneficiarics.
I do not want to go into detaills. But
I will say that from this particular colony,
ground rent is charged. 1 requested the hon.
Minister several times to consider this matter.
I pose the same question in another way. This
colony falls within the Union Territory of

Delhi. Under the Constitution, a Union
Territory is as good as a State, As the
Department is charging ground rent, it obvi-

ously means land revenue. Is the Ministry of
Rehabilitation entitled to do this 7 Tomorrow,
if the authorities of the Union Territory come
forward with a proposal that as land revenae
falls in the State List of the Ssventh Schedule,
the Delhi Metropolitan Council is entitled to
it, will the Ministry be in a position to rest-
rain it 7 So I would request the hon. Minister
to settle this issue of ground rent and to
“consider the cases of all those. DP allottees
who have been given plots there,
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There are also four shop sites in the colony.
But the shops have not been constructed
properly, The idea was to have a market
there, Some pursons, educated young persons,
graduates and master’s degree holders also,
unable to find any alternative employment,
havs started a market thereon for the benefit
of local allottees in improvised structures. I
would urge upon the Minister to settle this
ma‘ter. That will give them more money also.
Of course, they have already realised this
money from the allottees from the total amount
spent so far in this regard.

My last point 1s about the naming of this
colony. 16 MPs have already appealed to the
hon Minister to rcname this EPDP colony
after our great  national leader Deshbandhu
Chittaranjan Das.  This was the suggestion,
On the 215t April last I had an occasion to
discuss this issue with the lion. Minister, Shri
Verma who said, ‘Yes, I appreciate this colony
should be named as Chutaranjan Parh.” It
was then accepied. After that, [ do not know
what has happened. The Government have
oot come forward with an official communica-
tion confirming the renaming of this colony as
Chittaranjan Park, though the hon. Munister
had already authorised me to go and announce
it to the people in the colony considering that
to know that it had been renamed as ‘Chitta-
ranjan Park.' DBut only this morming 1 came
to know from the Minister that they are now
inviting suggestions from the allottees in regard
to this matter. Does it mean that it will be
left t the allottecs there and the Minister of
Rehabilitatton will not come forward with
leadership to announce the name and do the
right thing ? I understand there are some
forces workiog at the back of this Ministry.
The Minister should look into this.

With these words, I thank you very much
and reiterate my request to rename this colony
as ‘Chittaranjan Park’ which is a befitting
nume to honour a great national leader in
whose name we have other memorial in the
country’s capital.

SHRI INDER J. MALHOTRA (Jammu) :
I rise to support the Demands of the Ministry
of Labour and Rehabilitation. I would limit
my observations only to their rchabilitation
part. I congratulate the Minister and his
officers and workers in the Ministry on the
excellent job they did when we had millions of
refugoes from Bangla Desh.
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I am also glad, and I would like to go on
record, that the officers and the workers who
were deputed to look after the refugee camps
at that time did an excellent job, but here I
would like to point out for the consideration
of the hon. Minister that after that work was
wound up and the Bangla Desh refogees went
back to their own motherland, these officers
have, unfortunately, up till now, not been
given proper postings in the various Ministrics
and Departments and most of them have gone
on leave and they are literally on the streets,
I would request the hon. Minister to take
a personal interest in this, and ask the Home
Ministry that they must take an carly decision
about the proper postings of these officers and
workers who were deputed to do this work.

5} gww W woAm : gwafa AEea,
HYT eAFFYT FT A § | AT § qoqha T
g1

MR. CHAIRMAN : Let

rung.— Now, there is quorum. The
Member may coatinue his speech.

the bcll be
hon,

SHRI INDER } MALHOTRA : Now,
I will come to the rehabilitation problems in
Jammu and Kashmir State. There are three
or four categories of refugees in the Jammu
and Kashmir State, First, 1 will deal with
the refugees from Chhamb area which is now
occupied by the enemy forces, This is the
third time that these unfortunate people have
becn uprooted from that arca, 1 am thanktul,
however, to the Centrzl Government that for
their interim arrangements, financial and other
assistance were given from the Centre. Still,
there are about a lakh and a half people living
in the various refugee camps which are under
the administration of the State Governmeat,
of course, with the help of the Centre.

Then there are about a lakh of people who
are just roaming about ; they arc neither in
the camps nor are they able to go to their
original homcs, because in certain areas the
mines are still there, and in certain areas they
are prohibited by the army people from enter-
ing their villages. This has become a human
problem. I would urge upon the Central
Government to rcalise that the State Govern-
ment alone is not in a position 1o tackle this
problem far the interim period for those peo-
ple who are from the enemy-occupied area and
for those people whose arca are with us, bul
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there are no arrangements for them to go back
to their villages and settle in their homes.

Another point I would like to stress here
is this. The refugees from Chhamb area werc
uprooted in the 1965 war, and after the war,
for their rescttlement and rehabilitation they
were given certain grants and also certain loans
for commercial and agricultural purposes.

This is the third timec they have been up-
rooted and I should wurge upon the Central
Government that the loans which were given
to the refugees 1n 1965-66 which were mainly
given by the Central Government and which
they arc not in a position to repay should be
written off, so that some realiel could be given
to them.

As for the 1efugees across the river Mona-
war Tawi in Chhamb, I have grave doubts
that even when we pget that area back, the
people will not be ready to go there and settle
down because this is the third time that Pakis-
an had attacked that arca and uprooted them.

S Ay : WA FEAT A A
&1 aTw oF O srzar adY g, feg A amq
FYT FT 997 IaT @ E |

ot gen & oA : & § A, ot @Y
AT WE N

SHRI INDER J. MALHOTRA : Therc-
fore, 1 should urge upon the Central Govern-
ment that the time has vome when we have to
take a decision whether they could be rescttled
in some other safer areas. Some safer areas
should be found oul so that they could be
rescttled early.

Another category of refupees are those
who have come back from the Pakistan occu-
pied part of Jammu and Kashmir, mainly
in Rajouri and Poonch districts. I am again
thankful to the Central Government ; some
financial and other assistance was given for
their rchabilitation and resettlement, But 1
should urge only onc thing here, that there are
still many families which have not received
any financial support,

Wt gwR W woArg :amq;‘« oft,
aga ¥ qogfa agf §
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MR, CHAIRMAN : Let the bell be
rung Now there is quorum. The conven-
tion of this House has been that after 6 there
will be no challenging of the quorum ; the
Chair is not bound to accept the challenge.

ot g woA@ ; a@wfw o,
$Y7 ¥ fraw & Qar foar g ?
ot vowgye : frgw A fewr @ fr

6 X ¥ AZT FW FT FAE AR I3
%A |

st gwa wt wourn : feg faaw &
e & wo amsy ) T T@ Aw@ 4
A 6 FF ¥ FIT 9T FY FIFNL AL AT

it mher wyawr (zfaor feedlt) @ awmafa
off, miadla soarg @ g & A A9
i @ & i "y fawe &fsd
oor (vATETR) ..

s} geR W wBAW . SToE fAvig A
& A ¥ar § ) agaa AT Ad 2

wwrafa wEaq © 40T a8 @ L.,

o paote wedlar - gE quar @ fw
o seqia #t oot geda gt A
wndft gafaT A F7A F1 A9 IaW
g

ot JER WY WOAW : FAT ATIE! A
S asy Ty ST arge d ?

gawfa stag ;o Aedar, wfeg
am ANfsy
ot wfr quer ;S St w oavar 2

% ar€ o) a1 gies {57, ag a9 7
ardf, fraft ok K d3 s ag «@ &1 7
At mifege s 7 wow ad )

oft g wR wOAT ; gH e 3T
Hrg 3 ) g T /Y Y

**Expunged as ordered b; “the Chalr,
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wwfe afad : qg T wT v § 7
st swa, w19 45 aved ... | ()

ot geaw wwwg o 00 e
(wawm) ag & awy § 7 wa‘ﬁ
% Iz T w1

avafa wftaw @ ag fomre fomd
9T A AT ) UK HX A@E ) HAT 29
ag w1 FE wEyAre frgr i, o e
aY & srod wgm ¥ ang grow & g W
FRY 1 (S@amA) .

&) gOH W WOAW : TGN A9 IATY
AT | &Y OV qq § #F g ?

awaiy wgam : Fw d3 w15y | SR
&7 q9g ¥ wmifeardd wer sthms L ?

st geH W7 woaw
&7

wamfa agag : oy §3 SN

o geR A weAw : A &5 aAT g

qg & a1ed 8 7 a7 gAY gumey ) §
& WA §, AT ITHT GAAIEY |

I FE X iCh

st vy - awafa wEiEE, oW
a® gaq & wfagre & & @ W &
HweET #T ITANT A fEgr TAr ) W
% FWI qgT T&T FY AGTET T AW WA
Al #1 0f, A e wemwr & ww Rar
gedagre 7Y foar nav i & wiw s g B
g A% feur o o... (vawem) ...

ot fto dto A (gryE) : ¥ waT
o arfeat ¥ oE &Y g ?

oft qWEETEY  ar A qg AErEeT
w41 3+ A% wa7 9 )

aafr e : TR R g fe
uhm?fmmir s e fer §




445 D.G. Min. of

IA% 9T X gaiRr o £ § graw A7 4 W
gart §@ W ¥ foy Aid wid )
. (vawam™) . &Y ga O qWFH FIE |

st grAwr woaw : & ¥ Fowr
78 A wer ¢

awafr sgg : Figd AT @R
saXAFTTE

st U wyYY : FVATT S, AW TE-
a®t arfeai &r &

st gew Wy eBAw ;A oF ST
¢ | war A9E) gar § fEg wer #1 IO
ot ofir sy & foar & ? quranqA gAv @ 7
afg amaR AT § ..

st wartey (ifmarge) @ smA T

gz i AET ) A aF Az B OF
#raT A AT [F & I8 wrgEdr ¥ w9
Far, ey fAwTeht & 1 ST A ATy HEwTS
7 faggr 78 #@ a1 9 grow & fagyr
AT q1fgT

st TmEgm ot (wARTiE)
WA [ ATEE ATE ATET | At whwwww F
ag Fg1 5 g s Fwa@m ;AT AW
&1 9W X & | qg A wOTH—IEA
fadndY 2o &Y a3% TV FQ@ gY HI—
fs wormrar ) Mz ¥ dzwc g Iy | Ay
TEmar &1 arg § A7 aY qgEwrA &7 A
i IRd Niaay ? oA
 wa § fr g ¥ &3 w3 71T )

ff TR WEIYT : WEATH F) A7 A QY
¢, Sfew gaoeied aff § ..

ot vwegw qiE ¢ TSATEr &7 q@
¥ ofr wir yowr wgd ¢ R ag e &1 @
¥ arorw 1 oY ww 87 wad feu
IAeY AT At anfgy o
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wwrafe agew @ w©d N aE T
e 7Y § 1+ woATT ¥ fom avg A
wiaT &1 g@wme fear § 3y oifemdd
AT g1 7 A wIer § At ¥ ger
w1 e & orar oY ¢, graw & o ek
g & argy W) wafon ag gew @
fou war & qig 7 &1 S oY wem
grawr fan &, ste ot qifeanddy adf &,
ITH W@ T AMw F F | g
Tt Nf AT g @, H qwerA )

st & oWo wrEt (IrET) : W
& F1¥ § ox1{z A% WET IF FIEAT T
Ao g?

awafy wgew ; & so7 o § W
wg ..

SHRI K. S. CHAVDA : Sir, I seck your
guidance and protection. The hon. Member
says that while he is speaking Shri Kachwai
very often raises points of order about gquo-
rum. [ want to know from the chair whether
raising a point of order regarding quorum is
in order or not.

MR. CHAIRMAN : Under the rules a
member is entitled to raise the question of
quorum. But that is not the point at issue
here

%8a1q oY 5§ FF Iy ¥q7 Fg0 & |

st gow wvr wBAT ;A7 Fif qamex
g 8 § 1 wir wau ot w71 giar I gw
&1 O |ar ¢ X guw §! ag gAs!
wEEW TP aF Fga @y § o gardr
frr v WY &1 W W wER W
@t owsi wr s fgmr & @R
freg | zafeq #o =g@r & f§ ofy
ooy wex wifyw S At & o Sar ¢
YT 7T ITF Wex RRHTE T @Y @ N
Wt Ferd aT W@

gwwafe wvew : wfr woo ot & g
oy er A & § A ammfewiiah €
St g N wsx s § T FAiwiizg
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[erwnafr wiea |

g @ e wod frdgw femmor @t &
e stras®t st wiar €Y 7z At asky arelt
wIqT oY, 3T ATRY IART 19 famyr FT S

st gww W weAw : gAY wfgy f
¥ arfow & & T & o arfre & Sar g

awefy agag @ IR 4 S T
a&t w8 )

o gOH W ®BAW : ATTET EATT
¥ % a1 | w19 fowrd 3w

awrafe agtaq - ¥ & gz gar § o
FEEN FRI 1 WTFA Y ar AN F@E 7

st gem o wowm : & A I

g

17.47 brs.

SUSPENSION OF MEMBER
(Shri Hukam Chand Kachwai)

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RA) BAHADUR) : Sir, under
rule 374, 1 request that you may please name
the member because he has been guilty of a
conduct which is unworthy of a member of
this House.

SHRI K. § CHAVDA (Patan) : Sir,
before that 1 would request you to let us
know what Shri Sashi Bhushae said Will
you please read from the proceedings what the
hon, Member has said 7 1 want to know the
exact words uttered by Shri Shashi Bhushan.

awfa wEvew : w19 agt A& ¥ |
TR Nt arqifwdcd g @ae af
feg | SR war § fr Foraey a0, Tawr
waey 98 o1 fr feas) &0 & =t ag
§ xg Wit agt g A} afr W= §

st & quo wreyr : shefifere @
are oy wedk § fe oy & o¥ g g @1
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wwrafe s ¢ o qarde @ ¥ Erew
¥ it g g €

st ¥o QHo wWT lﬁ'iﬁﬁ'ﬂ'
T g RAEET @ &1 WU BF qwar

g

SHRI RAJ BAHADUR : With all respect
to Shri Chavda, since he was not present in
the House at that time may I request him
to consider one aspect ? Is he or is he not
holding the chair in due esteem and respect ?
Is he showing the necessary degree of duscip-
line and decorum—excuse me for saying that—
when he is challenging even the finding of
fact by the chair ? The Chair Itself is saying
that no unparliamentary word has been used
by Shri Shashi Bhuswan because the Chair
knows the full proceedings. We are all
witnesses 10 that. He should not disbelieve
it because it would be a reflection on the
impartiality and faiyhess of the Chair.

ot gw S wOaTg (gRAT) @ et
Firsg Iz A efic § ag@ eoAm-
wax § 1 =g fazyr T A @ 9@ g
feawa aEt 1t o9d wel W1 fazyr F@
¥

wmfa www : faad gregfe
IR e ag e D af

Now 1 name the hon Member.
SHRI RAJ BAHADUR : Sir, 1 move :

“That Shri Hukam Chand Kachwali, a
Member of the House, namsd by the
Chair, be suspended from the service of
the House for three days.”

MR. CHAIRMAN : The question is :

““That Shri Hukam Chand Kachwai, a
Member of the House, named by the
Chair, be suspended from the service of
the House for three days,"

The motion was adopted.

MR. CHAIRMAN : The Member is
suspended from the service of the House for
three days.”
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SHRI B. P. MAURYA (Hapur) : Now he
has no right to sit in the House, He should
bs requested to Jeave the House,

wgwafa qgg ;o FEATE, 919 ¥
374(3) & gmfas gzt #T F g=9w
¥ B1¢ & | AT TIZL IA NIF | ¥ HIT
ara ar 48 7 g #Y AEaT fear war #)
A E AT | FFAw AN faw &
faq gow ¥ agR T 17 | (waa)
A ga @T Aoz T 7T qow fadce
Ry A 9% wWiF | wq agEa A
A qrg w3 fear @, ag s agy WS
WTE 1.9 R 1S aTeET ord 5
¥ fovarem A &% | FgRart 3% A
STEY | AT RHY QI 7 F¢ [ gA FI
FHT THAT FAAT GF | HTT AR AR ...
Hi%®, g aeT fFEs § a9 de
W@ MET ¥ 777 FY |

oY gewwer weaT - **

MR. CHAIRMAN : He is making a
statement and that will not go on record,

Shri Hukam Chand Kachwai then
left the House

ot oW agge : & a7 ardar sear i
W §O WX TN Fg 8 a8 UTE 9T A
1 | g® & qifemEdt TR 9T q9T
qRIT | FVEMT JIET A 9 F-AT FIA
1 gEE I3rAr I g vf faw adr 2
A IIF AT FW § 1 SfFT IR Sy
wqwsr %, I & Dawar A wwgAr
oo (SORETR) .. AT WAT AF ¥, IAN
g e & araaf wg ) dfeT dag
# wafar W g &, waar wfaer s 3@
=it &, gafoq g% ag afww sm s
agr g

o et wrest (9z) o SfEw
gl wEeT, aIFTe Y AE ¥ a7 =T
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Tar wy e aear § 97 § wrw @A
=1few |

wwiafs xew : FW § BT ag
AT AE) IBT & | T Y TEIN AATET AT &Y
&, vad faw g srdadr 1 7§ AT AT
T AT F 97 it ag IFR Fw
7@ foar | Sfsq S oY g8 FEr W@
IWE 9T Sy YT HE 9T A dmAM
aY ag 97 ¥ ag s |

MINISTRY OF LABOUR AND RFTIABILI-
TATION—Contd.

MR. CHAIRMAN : Now, Shri Inder J.
Mzlhotra to continue his speech.

SHRI INDFR J. MALHOTRA : As|
was saying, there are still many families in
Rajouri and Poonch area who need financial
and other assistance for their proper rehabili-
tation. I would, theiefore, urge upon the
Central Government to send a special icam
to that area lo makea survey, what is the
number of familics who still require financial
and other assistance for their proper rehabili-
tation, This team could coordinate with the
State authorities so that this problem can be
solved at an early date.

18 hrs,

1 would now go to another cztegory of
refugees who have settled since 1947 in Jammu
and Kashmir State. [Ihese people migrated
from the West Punjab side and settled tempo-
rarily in Jammu and Kashmir. Since 1947
they have been tilling the land for agricultural
purposes. But since they have not been
given the status of State subjects, this land
has not been allotted to them Constitutionally
and legally. This problem should be taken
care of, These people have voting rights 1o
participate in the Lok Sabha elections, but
they have no right to participate in the
Assembly clections, We have brought this
problem to the notice of the Gentral Govern-
ment pieviously also. 1 would once again
urge upon the Central Governmen! to take
up this matter with the State Govarnment
und whatever Constitutional or other legis-
lations are required, must be done at an early
date. Since they have not becn given the
proper status of State subjects of Jammu &

S*Not recorded,

r—
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Kashmir State, their grown-up children, after
their education, find it difficult to get Govern-
ment employment and other facilities which
are available otherwise to those people who

are proper State subjects,

I would also like to draw the attention
of the hon. Minister to the fact that in the
poonch area, due to bombardment and shelling,
specially around the Poonch town, a lot of
people were affected. Some relief arrange-
ments were made, some kind of compensation
was given by the State Government to them,
but that is not sufficient. The special team
about which I have requested the hon.
Minister to be sent to this ares, 1 would
suggest, may please be asked to look into
this problem also. Steps should be taken
for proper resettlement and rehabilitation of
the people who were affected by bombing or
shelling, specially in the Poonch area,

1 would like once again to urge upon the
Central Government that, as far as the
people who are living in the refugee camps
are concerned, as 1 said in the beginning,
though much has been done, still their needs
are not fully met. The main problem is that
these people are not being provided with any
kind of work. They are idle hands. I have
soen in the Report that arrangements have
been made to give them tented accommoda-
tion, cash doles, grants for their clothing
and other things. But what is required is
that some work should be given. How long
are we going to keep them idle in the refugee
camps 7 If land is available in some other
parts of the State, these people may be
temporarily relabilitated there,

As I said in the beginning, I would once
again draw tho attention of the Central
Government to the fact that the people,
specially from the Chhamb area, will not be
prepared to go back once again and resettle
across the river Manavar Tavi. It is a human
problem to which we must apply our minds
as carly as possible and take a decision in
consultation with the State Government so
that proper arrangements for their permanent
resettlement and rehabilitation can be made.

In the end, I would once again like to
congratulate theo hon. Minister and the officers
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in the Minittry. I would draw attention to
the fact that, ip the case of those officers who
were deputed to run these refugee camps,
steps should be taken for their proper posting
now at an early date.

wn att guefe wamew ¥ -
(o werifa wnf) : awmfy off, &
ot arard ¢ f ooy g@ e faane
wFz v w71 Wer femr 1 & oqed 9y gaata
aw difa wgm, wifs SaT grasqt aumw
araat o3 aqe fafree ot aifeoss
SHTH TR |

wrgt ax fegfafews o qer §, & s
& ar f agt 9 @ 39 92 R
W6 FI AT A LT IAF qEE A wgAT
& 9a% greew ¥ qov frarf &Y ¥ o
afw agi T ag WA ¥ ymar i oy aw
foaa sufimd} & wiaor fear & oAd @ daw
dr zufemal A Fedfafedva & awamg &
NIAEHEN FTQ 3T @ aFx T
vr Y ag & fr fefafedun fafredy wr
F @ q580 AR HiuwAs @r § fF
sEMTaasgr & fouqdl @ af & 1
afe T & oY O WA & fem & @R
sfaard g1 s afe ¥ Ak @ &
FY FFAT AL AGA AT TAF A F IAR
T 9w oF A g @ ag qwd
T ¢

wgr, wgi a% fgfufedun fafrsd
w1 9 &, W WA & s wig
t 1 s fF o) fafea § fs awrey
¥ foygpeltsr & 9@ & ag few woe
woeu xo fafasdt & o fear oo
*3% ATy gu sfeat €1 gt @, I
TR A ATy §TAT, TR WA
YT Tar AT WY WATYT KU HIT HW

PEE
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wrgar § o fs gxeat & agt o3 o€ €
oft 7oA o fis do oo Fo & FEw §
SR agt o< anf AR @eW & iy gq
S ¥ @ ¥ g g vl Rar fe
wew ¥ fafgn §, anf A w07 2 &1 30
TAIX WTTT g& & ST agi 9T AT F w41t
agt a2 faaar ot sygmmr 9r IaE Aga-
w7 %3 fear mar 1 weEd, 1972 &%
0% 1,90,988 &7 g7 WiTIT # HIQ
T 63,663 qfcare gt ax g faa#
¥ 62,585 aftry #1 Faf faar o sgaaqa
s & for & &4 § agm@r Tr R
9,777 &y &1 AFQ fewrf 7§ WS,
1972 a4 12.43 0¥ 77471 39 9T =4
foar v & 1 afg =0 wsmw sT ot ag
Fay § f% aat & oY fRafgeza ag 97 0
51§ fagy sq17 ALY fzar 741, ST A
agraa A & af @1 & awwar g ag
faa adf @ar ) st Y amf & FUEs
AT AT @ WY AT WY AY {4 W W
Y 3 I9% ¥4 7 IAFT agd g av
13000 Hfadrey a4t § faad sz st
gre ¥ ard § 7 3o vl wface ael €
% for g7 awi av #1€ fadg 537y
gt s qTC & W6 AX & Sy §
gH IAFAEHTT 1 sgqeqr w7 § Az AR
T FAF HC-IET AAT F1 sqqeqr H §
1T ITFY IFATT 3T £ swAEqT ®W@ § |

€ AT Y AgaF DA FT geg
g, aawrag o fafzr § fo wrem o
@ET FNAY 1964 § oF wide gar
ar forg® AT 5 W 25 F WA 7
& o BT AGT I @ & I Wieaad H
AT ) W 9F Wiaay ¥ $u® 56,966
safey g g § | AW a% gR WA Q@
€ fr 19728 35 a1 40 gk #wr &k
air # IW Sl W q@T N g
sqyeqr £y 7€ § | afeary & Aefrd §
g & Il # sgaeqr & af &

v gl (sfreg) §, gl (dge)
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Faltiod Ao & we & *rma
SR Y sgaeqr w1 7€ § w9 afawa
fagi s AT A T R E a@ W W
HFN H W B T 1 o S5 ofteeat
# v 5@ ¥ 3% foy afweme & ofw
¥ au «) sygeqr ¥7 TE & AR avW
wam ¥ o w19 @Ryd ¥ qgw §
EAT AT AT TE & | TE W cawRwA
e § T 9% 14°66 F0T Fo §¥0A foar
mar &) ol aw A wfadle e @
oy @ AT xardy w § g § 2,812 &
Wt o Gfadty war W@ & 5504, IT A
sqgeqr #Y o7 W 1 W @F fegr war
2 97 657 35 B1¥ ®o AT § N fF gw
A, 1972 % @af &1 9% §) wafey
7g s fw T AT aat & &l F sae
gw ¥ 1§ fadw spa af faar, &
gam g Sfaa 7€l &1 gwwe N g
g faear § faady oYY 9 &) o 8, aix
IAH TEA wgH O WA F Q|

A e ud 3 gff Fhe ¥ @y
e s AR g8 vy g
e ¥ feadl 3 gen & A wiw ¥
ad YT gAa o Fear §, afz % aax
19 faae &7 @) A9 &1 qar Wi fE
WIRT GLER AFAT 50 fFar g1 2w &
qZAR & gHY T 2 W@ wongt qgt
gz 1% AT 37 Wy S} Y aar faar
Tat | 1960-61 &% IAF FGA F E
wAWA g AT 9r 0 qver g w1
g Tar 1, faa® fog 21 w<% 88 wrw
To I F141 Y qU & ¥ fow §mw
FIHTT ®T fagr g1 | WG A ¥ oW
frog w4 oY vArdy oY i gve wo wawl
FAGAH | W AAD X9 feE w dw Y
§ foadi @ miT & FWIT 7 e W
foar & stz 378 foq 5 &7 45 1w %
WNefipfaddt o &1 ey o qiw
fead @ § ¥ oft aoore & fawrrdin § alte
# sy e f fo awdt ff 9 Ui fewie
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qATR FTA & 18 9 o g ® g
AT g 9Z EW AN | wEAIY ¥ A
wemfaay #1 anar g4 e T swr A
1964 & fg= gfeow &% gu sk 99 =¥
& AR qw 7 0 8 =w 54 gAR qrIeA
ai, & 37 1 & 1.1.1964 ¥ ¥ET
31121969 a® 1 §& fA@rFt 55 g
qfa 4, fed™ g Agmmar &nir &k
gad waraar €11 1969 aF W @nr Ay
IaHY vt 7q7 faar 1 w07 35 gz afamx
oy ¥ faasy zfe & aamm )

SHRL B. K DASCHOWDIIURY :
Please excuse me for interruptung . May 1
know what the figure 15 afler 19587 Wo
bave heard that upto 1958 st 1 1 lakh and
something and from 1964 to 1969 it 15 8 lakhs
and something  But, what 15 the figue in
belween ?”  What 1s the bgure between 1958
to 1964 7 You have not ginen the figure for
1958 to 1964.

ot areritferg awt . Snd AT H A4S
fafry R QIF ST AF T IH AFT
£t et v dar A g PR fr ow
WIS | WA 1964 7 wa fgg ghem
e @ A @ ar # owEfE
srgfadisr @1 fgeg @ fagest s

SHRI B. K. DASCHOWDHURY : Let
the hon. Mimister kindly check 1t up Nothing
is mentioned about this at page 23 of the
Ministry's repoit,

oY aretfa WAl T oAER ¥
35,000 qf@T?Y &1 gAA TAIT 9T qqTAT |
WY 6,200 af @ ¥ AT AW TR
# fog =or fag, 400 Gfrey e o famey
wefigaw wirg &8 A5Q & 4, 4,500
qfare W@ ¥ fsy geerdr Avwfad
W A TE | 9ER A% 1969 ¥ s ¥
5,121 qfea g T T& g I F oY
KATHET AT qEHE F+7 X ¥ Forny
WA W@ T g1 % whafom 3,997
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qoraw enfafedl &30Q & ofa @
a3 faEY T 9T | FAw Wit qgmr
o7 gt & 1 RE 5,121 oftard ¥ fey wfw
agr g w9t 1 ) WY o g fady oY
[T § I99C AT Sl /7 q@r foar aqn
o% gAY | Frd 70 WX UFR iAW)
AT ATTUITAT § I7 qfeardy #1 qAR &
fou v 1970 ¥ 3R @1+, 1971 & 9gw
T ¥ 1 AT IEW UST LFTQ 71 fown
g, &7 g wsor feeqra franr @1 frars
& fou T/qe 441 ¥, S UTHT #X q57
SRUA L, FARI ST AT A 1§ &1 §F
& af gh g ol a7 69 FT @ & afz
fagra wd Al qur, 74 5 gl @ Agr
EI0, AT 89 7 IT4T GFANTE FT | @7
qr St gmiv favaifrr @ g oaD ad
g g afer 32T F A0 F IO &
@arg £ A feaww fqar sigar) zw &
foq ga stard w7 2z wEdae ) FH

g

THY T1I7 & @7 97 faard @ fon
qiAt AT aqeAT A7 § ggr 97 ot g Ay
Tregyear &7 g ¢ faurd &1 =
fafreaz & far frag ¢, F3r =gaear &
g e am F et ¥ ¥ v N
ST | AZPIUE AHIT T W g feg
Tl o ffar ¢

LT IFIT A 1969 &T 1970 &Y Y
G, g 75 WY AN @ qT gAR wE
28,000 Hfaeitsr @ foaat g% #fc & w1
R FAAI 1 TE AT AT AT EER
T UM RSN Y g RE I fog
gW WA aew FY W@ &) FEA W
Figm A% g X g 9k AT /)
% T & for Twedrw s wer
gewr A yeary fear § ) wge
537 2,000 wfesior 87 q@d &Y
ot oar W@ &) oo wdw ¥
5,000 qFy I g w1
§, fore Tegw oF g Afii

¥ &
squeqr
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o & ARG naAdT & g frare
fand &< ¥ a1g g7 gevz ¥ ¥ O
ot ot adt g€ § vaw FAwq Wk Al
Y ATRHEE ®Y aEd &1 fawe et ®E )
IR T g A W gE NTE A
& & 40 gore OFy yfn X A swaewr &Y
¢ =gt ot ot gw w07 7500 afearT FEA
or @ & | Ir gETT A gy fear R
fir 31,000 Toy ot wdtq oA F
feem %1 w1 @FEr &1 9W 9T WY gH
w0 5,000 qfard #1 qqmd 1 dyaAr
T 9T @ E 1 T F@rar 3,000 qfeEw
by & oy AN AH wr WEy ) I®
fou &ft & w=Er S WY TEWT A T
a§% 3a% fon gw gy 13 91 W §
MR os @ waw # gu fafwa o
afzgd w1 fawir st W &1 8wt
A H A AR AFQ BT A I
BA®TA a1 W & | 9§ arer W g
AR FAMT AW 1 o agi 1
RN ITHY W AGT W &My

HATGHT g AT qarg et fs o
feqedes qeaa agi 9T amq § 9K &
1970 Y §& % fAele 4% anft &7 aman
2 1969 #Y, IAFY BIF FT gAR 1w o@T
g 7 74 W@ T AN d@A w0
o fmge 7 s a1 ol o A @al
g fear § gt arfweears & ot & g
I 7T 44 367 FUE 55 o1 § | XA FHITC
a7 ¥a fe foaar ff g awy § T
@R

T gorar @ AT aF AR s W
e ¥ g

wwrate wgvea : ay fraar gmn el
& 7

ot arwnitfey waf : 29 faae &Y of
L
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SUSPENSION OF MEMBER—Contd,

SHRI R. D. BHANDARE (Bombay
Central) : On a point of order under rule
380. The words uttered by Shri Kachwai
which were quite defamatory and not in
keeping with the dignity of the House may be
expunged after seeing the record.

SHRI SHYAMNANDAN MISHRA
(Begusarai) : Which are the words ?

SHRI R. D. BHANDARE : They need
not be repeated here.

MR. CHAIRMAN : As far as I remember,
I have already said that objectionable
words uttered by Shri Kachwai should not
go on record.  Still I will see the record and
if any objectional or unparliamentary words
are there, they will be expunged I agree
that those words are unparliamentary, I will
also rcquest the Press to see to it that nothing
relating to that will be published because I
have still to see the record and decide whether
to allow them or not.

SHRI SHYAMNANDAN MISHRA :
Does your order apply only to what the hon.
member Shrl Kachwai said or to the other

member also, if there are objectionable words
used by him ?

MR. CHAIRMAN : I will see the whole
record.

SHRI RAJ BAHADUR : For the guidance
of the Press, you may make it clear that the
objectionable words will not find a place in
the press reports, but the facts of the matter
can of course go into print,

MR. CHAIRMAN : Yes, that is true. As
1said, to be doubly sure, 1 will see the
record and if unparliamentary, defamatory
or abusive words used by him are still there
on record, I will have them expunged.

sit fawrrw fog (dfe) @ oY o §
¥ §aft W a1 oo £§ gAY 7
fewrd ¥ oY T3 S Feefer il €

SHRI RAJ BAHADUR : May I make it
clear that so far as the fact of the action

taken is concerned, it has been taken op
valid grounds and accepted by the Houge, It
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is sufficient that objectionable words were
uttered on the basis of which the action was
taken. The actual deletion of the words
will not effect the action taken, The
appearance of such words in the press will
cast a reflection on the dignity and decorum
of the House. They might be reported in
the international press also, Therefore, those
words should be expunged. But the facts of
what happened can be reported and it will
be on record that he indulged in objectionable
words and, therefore, action was taken
against him,

MR CHAIRMAN : That is why I have
said, to be doubly sure, I will see the record.
I have already said that the objectionable
words will not go on record. 1 have already
said, so far as I remember, But still, I have
to be doubly sure, and 1 will look into the
record. But, at the same time, those words
uttered by Mr. Kachwai will not go to the
press because I have already said that they
are unparliamentary and 1 have expunged
them. [ have not allowed them on the
record. So, that will not go on record. And
for that, the Minister of Parliamentary Affairs
is quite right when he says that for those
unparliamentary words and abusive language
used by Mr. Kachwai, he has been named,
and was asked to leave the House. In spite
of repeated requests to him, he did not yield ;
he did not leave the House,

SHR1 RAJ BAHADUR :
withdraw also.

He did not

MR. CHAIRMAN : We wanted
should withdraw and apologise for those
words, But he did not go ; and so I had to
perform this painful duty,

that he

MINISTRY OF LABOUR AND
REHABILITATION —Contd.

=Y ars aifasz aaf : awafg wgag,
FIFEATA agT I ARAT AT T F
a1zar g1 fF & g qaEdig gIeat /1 a9
2 g, afsa-

OF WAAG I ;. FE FEER]

Fifag |
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st ammfar awt ;- awiefa adias
FY AT SA1AT Y |

MR. CHAIRMAN : There are still two
or three minutes. You can continue,
it avemifaig aml ;= gty &

FEFIL0T 1742 & A2 § g5 fAaw o4
frz & fr agi @ Wt #r wEsr T@
95T 731 & 1 & zaAr § Fg Awar § 5284
wig faeqifaat # s q¢ § #1105 TiT
mifzarfagl & aarg 1 & 1 agi FOa-v49
dzg g aftar frearfadi & agrd o 9%
2 31T 1-12-71 TF AT FAIX Z12AS GIASIT
FY FGAT AT IF1 8 |

SHRI KARTIK ORAON (Lohardaga) :
What about the tribal people who have been
displaced by the various public sector under-
takings 7 They have to be rehabilitated.

= Fremfarg aaf @ R T f
F ark ¥ $9 faarz @ § | § aarar |rgar
g f& mar 79 § sreAa® F7 dY ggarT 99
@t o, g 23 a¥w F1 gew ar 13 & 9%
IR A WG A AR FY oA, a8 WGT TAH
 frar war g

=t dto Fo T@AMT ;. FEFST &
ar ¥ sfgw |

ot arefarr anf : FEF AT & @
AT s aEE ) A F X § feafy
72 & fF ez uno fiFo F gy AT § =
fomr ar 1 327 9T i uqfadwes Fm
FIWIE | SA% § QT T 43 T=9T1 auaq
#t fF 3T w1 Fr fagiaT oF Fam
fearsie 1 gAw 7z gaaAT a1 5 ag ow
FgT er=at A7 g, oY 5 o+ @ Ao ITH
g arafag &1 ag ga1¢ 39 & Fga a3
qq0 &1 3iA AW ¥ fou aga gz fFar
T A IAF AMA F1 7T dag fad @
&, A sAT A5BT T | SfFT @ A
# aga & @XM 7 OF g8 A — gaTHG —
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F1 g faar |\ g F ag an frar fF
gHeg ak # 3gi ¥ faarfagl Y wua
wzw #3 fF 3 F|r =Ry § s 3Ew
ST 9% ARFIT FL | I3t ¥ aga
frardt gft fad & o fagiaT a1 F
ARYFIRTE | TWAR A & i Fasr
T, & gfed F& |

) Aegiar 7 F9 T I5A & | I,
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VAT Nz A F J+q A1 ¥ S &F

g T Y gHen 2, I8 gHEAT FEAT F
Al

MR. CHAIRMAN
continue tomorrow.

: You may please

18.30 hrs,

The Lok Sabha then adjourned till Eleven
of the Clock on Wednesday, May 3,
1972|Vaisakha 13, 1894 (Saka).
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